
E.C. No. 793 

ESTIMATES COMMITTEE 
(1973-74) 

(FIFTH LOK SABHA) 

• 
SIXTY-SIXTH REPORT 

DEPARTMENT OF ELECTRONIC~ 
~ 

LOK SABHA SEcRETARIAT 
NEW DELHI 

3 J SA April, 1974/Vaisakha, 1896 (Saka) 
3 t). J, price: Rs. j.50 

L3 



LIST OF AUTHORISED AGENTS FOR THBISALE:OF LOK SABRA 
SECRETARIAT PUBLICATIONS 

SI. No. Name of Agent 

'A.NDHRA PRADESH 

t. Andhra University General Cooperative 
Stores Ltd .• Waltair 
(Visakhapatnam). 

:. G. R. Lakshmlpaty Chetty and Sons, 
General Merchants and News Agents, 
Newper, Chandraglri, 
Otittoor District. 

ASSAM 

3. Western Book Depot, PaD Bazar, 
Gauhad. 

BIHAR 

4. Amar Kitlb Ghar. Post Box 78, 
Diagon:lI Road. Jarnahedpur 

5. MIS. Crown Book Depot, Upper 
Bazar, Ranchi. 

GUJARAT 

. 6. Vi;ay Stores, 
Station Road,Anand. 

7. The New Order Book Company, 
Ellis BriJge, 
Ahrnedabad-6. 

HARYANA 

8. Mis. Prabhu Book S(lrvice, 
Nai Subzi Ma\ldi, 
Gurpon. 

MADHYA PRADBSH 

9. Modern Boot House, 
Shiv Vilu Palace, j 
Indore City. 

SI. No. Name of Agent 

MAHARASHTRA 

10. Mis. Sunderdas Gilnchand, 
601, Glrgaum Road, 
New Princess Street, 
BombaY-2. 

1 I. The International Book HoUle, 
(Private) Limite4. 
6, Ash Lane, 
Mahatma Gandhi Road, Bomba'-I. 

Il. The International Book Serme. 
Deccan Gymkhana, Poana-4-

13. Charles LlllDbert & Compau)" 
10, Mahatma Gandhi Road. 
Opposite Clock Tower, 
Fort, BomblY. 

14. The Current Book House, 
Maruti Lane, 
Raghunath Dadaji Street, 
Bombay· I. 

1,5. Deccan Book Stall, 
Fergusson College Road, 
Poona-.. i 

16. M & J. Services, publishera 
Representatives. Accounts &: Law 
Book Sellers, 
Bahri Rnad, Bombay.1S.: 

MYSORE 

17. People Book House. 
Opp. Jalanmohan Palace, < 
Mysore. 

RAJASTHAN 

la. Information Centre. 
Government of Rajasthan, 
Tripolla, Jaipur City. 

19. M{s. Usha Boot ~pot , SS"A. 
Cilitra Bazar, TripoUa, Jaipur.] 

UTTAR PRADESH 

20. Law Book Company. 
Sardar Patel Mara. 
Allahabad- r. 

j~. . 



CXJR£UGENDA TO 
1'he Sixty-Sixth Heport of t.he EstimRtes 
Committee (FIFrE LOK SABHA'I - Department 
of El. ec troni c s. ' 
E..Me Line ~ Read 

5 1 steedy steRdy 
14 23-24 eqiprnent e~uipment 
49 17 Term s T e 1lY1 s 
100 21 i.n.f;ert '0 1," after 'm2dia' 
115 25 Err, A(lD BEL And 
116 16 dilete '0f'..afJ~ 'tY'pes' 
123 3(from bottoll)sco'-,omic~ economies 
131 l3( fr.om bot tom) .!t~le~ tilHt 
162 1 a st 1 ine br:-en set b,:: sot 
163 8 exerel e~ exel'ci se 
186 6 l'GSS'~ DCSSI 
196 1 rnich rolC'i' 
19'1 15 jmnortent~: exports 
20:1 (i)16 r~<ql1sjtlg reAlistle 

01.)17 her the 
232 ! "~(') 1n..mztl 'Sllgf;c~;t;t(')ns will be 

implemented At an early date-" 
~l: 'the8t}: 

(Ii) ~e~e line 27 
233 10 fO~'le' to suffer 1n the m attA 

of raw mat .. ""ri p,l s. The' 
.!..W 'In the rapid growth of mor 
electronic 1 terns in the' 

239 24 insert 'of' ,after m edi A 
244 3(from bottom) not note 
245 13 18d leAd 
248 9 is well ' are 
250 6 de]~ 'In' 
251 (i)~ rl:H'" re.1dily 

(1i)4 al\ea area 
253 (from tot tom) mO~0 move 
261 5 cotrLpolo compete 
263 16 speci ally asp eei !.llly 



CONTENTS 

CoMPOSITION" OF me CoMMItTEE 

IJl!TROO~Ic:rOIN 

CHAl'TBR I - DI!VI!LOPMBNT OF ELECTRONICS : 

A. Iiiltroouctory. 
B. Hilliher take-off' 
C. Integrated T)evelopment 

D. Public Undertakinp and the Department ofBlectrorucs 
E. Application Groups 

! F. A~sessm'!nt of requirements 
G. Statistics 
H. D:velopment of Electronic Industry in States 
I. Ancillaries. 
J. Small Scale Sector. 
K. Allocation s for Fifth Five Year Plan 

VHAPTBR II - Cor-;SUM1!R ELECTRONICS : 

A.-Rece.>si<ln in C)nsumer Electronics 
B. Production of T.V. sets . 

CAl·TIR HI -PROI FSSJONAL EQl'IfMEJ','rs : 

A. Telecommunications 
B. TraII8e-receiver sets. 
C. Mass Communications 
D. Com!'~t(!r~ 

E. Indu,trial Electroni C8 

F. The ADGES Project 
G. Machinery Building Equipment 

CHAP1'I!Jt IV -COMPON1!NT AND MATERIALS 

A. Components . 
B. Standardisation 
C. Materials 
D. Procurement of Raw Materials and. Component, 

CHAPTER V - RJ!sBARCH AND DEvELOPMENT: 

It.. C~,ordination • 
B. Allocations for Research . 
C. Design and Development Groups 
D. ,Research by Indultry 
E. Testirg Facilities 
F. Foreig:1 A\Sistance in Planning of factories . 
G. Manpower 
H. Scheme for return of Scientists . 

~PAGI! 

(iii) 

(v) 

5 
15 
18 
22 

:Z5 
32 

38 
45 
49 
53 

71 

83 

92 
96 

98 
100 

109 

IIO 

112 

137 
140 

144 
J4! 
146 
IS3 
IS4 
IS9 



(ii) 

CHAPTEII VI -1.'IDUSTRIAL LICENSING PROCI!DURBS 

CHAPTI!R VII-EXPORTS 

C'IAPTER VIH-':>RGANlSATJONAL sET UP 

Al'PINOICU I -List of R&D PrJj:cts identified to be U'ldertliten durinal 
Fifth Plan. • • ., .. 

n. C Ibinet Secretariat R-:solution dated 1St February, 1971. 

III. SUllliR'Iry of Ro:comm':ndation s/C:mclusions.: 

IV. A sutem~nt showing the A'l'11aysis of recom~~ndation/conclusions 

PAGS 

213 

119 

c.Jntained in the Rep:lrt. 265 



r 

ESTIMATES COMMI1TEI! 

(1973-74) 

CHAIRMAN 

·Shri R. K. Sinha 

MEMBERS 

2. Shri R. N. Barman 

3. Shri Rajagopalarao Boddepalli 

4. Swami Brahmanand 

S. Shri Bhaoosahaib Dhamankl:ir 

6. Shri Giridhar Gomango 

... i. Shri Tarun Gogoi 

8. Shri D. B. Chandra Gowda 

9. Shri Krishna Chandra Halder 

10. Shri Hari Singh 

11. Shri M. M. Joseph 

12. Sht-i Tulsiram Deshrath Kamble 

13. Haji Lutfal Haque 

14. Shri Nageshwararao Meduri 

15. Shri Prasannbhai Mehta 

16. Shri Mohammad Tahir 

17. Shri Surendra Mohanty 

18. Shrimati Shakuntala Nayar 

19. Shri Krishna Chandra Pandey 

20. Shri Anantrao Patil 

'21. Shri Jharkhande Rai 

22. Shri P. Ganga Reddy 

23. Ch. Sadhu Ram 

24. Shri Ebrahim Sulaiman Sait 

, . 

... , ..... i 

, -. 

'. 

·NJminated by the Sp!aker as C~airm1n with effect from 22nd January 1974--Jf1iCl 
;Shri Kam'lI Nath Tcwari died. 

UBlecteJ w:th eff:ct fe,)m 29.'1 N>v:m'>:r, 1913 v.:ce S'vim'ti Jy>una C~llnda died. 

(iii) 



(iv) 

25. Shri P. A. SamiBathan 

26. Shri P. Ranganath Shenoy 

27. Shri Awdesh Chandra Singh 

28. Shri M. G. Uikey 

29. Shri G. P. Yadav 

SECRETARIAT 

Shri Avtar Singh Rikhy-loint Secretary 
Shri G. D. Sharma-Deputy Secretary 
Shri Y. Sahai-Under Secretary 



INTRODUcrION 

I, the Chairman, Estimates Committee having been authorised by the 
Committee to submit the Report on their behalf, present this Sixty-Sixth 
Report on the Department of Electronics. 

2. The Committee took evidence of the representatives of the Depart
ment of Electronics and Ministries of Industrial Development and Finance 
on the 28th, 29th and 30th January. 1974. The Committe\! wish to 
express their thanks to these officers for placing before tnem the material 

.and information which they desired in connection with the examination 
of the subject and for giving evidence before the Committee. 

3. The Committee also wish to express their thanks to Col. Ramanand 
(Retd.), General Manager (Electronics), Hindustan Conductors Pvt. ltd., 
New Delhi and Dr. Amarjit Singh, Director, C.E.E.R.f., Pilnni for giving 
.evidence and making valuable suggestions. 

4. The Committee also wish to express their thanks to all the associa
tions and individuals who furnished memoranda on the subject to the 
·Committee. 

5. The Report was considered and adopted by the CO~lmittee on the 
24th April, 1974. 

6. A statement giving the summary of recommendations contained in 
the Report is appended to the Report (Appendix-lIT). 

7. A statement giving the analysis of recommendations contained in 
tthe Report is also appended to the Report (Appendix-IV). 

NEW DELHI; 

April 29, 1974. 

I'aisakha 10, 1896 (Saka). 

(V) 

R. K. SINHA, 

Chairman, 
Estimates Committee. 



CHAPTER I 

DEVELOPMENT OF ELECTRONICS 

A. Iidrodaetory 

1.1. Electronics has assumed a very important role in development of 
modern technology, in the monitoring and control of production, and in 
industrial processes. It has become vital fOl: the d~velopment of and 
applications of atomic energy, communications and defence. 

1.2. Electronics in India began with the introduction of audio-broad
casting in the 1920s. However, significant development started in early 
1950s with the setting up of two major factories with foreign collabora
tion viz. Indian Telephone Industries Ud. (I.T.I.) to support essentially 
the telecommunications systems of the country and Bharat Electronics 
Limited (BEL) to meet the needs of Defence services in term:, of equip
ments and provide a base for the manufacture of components. 

1.3. Tilt fairly recently, however, not much had been done towards 
'having an integrated development plan for the electronics industry in India. 
Piece-mcal purchases were made by different user departments from 
wherever suitable equipments were available in foreign countries. This 
meant an increasing drain on the foreign exchange resources of India 
witll no conscious, well-thought out strategy to promote the g.rowth of the 
industry indigenously on systematic lines. Import of equipment from differ
ent countries, problems of large inventories, and chronic shortage of foreign 
exchange often lead to non-availability of components and spare parts, 
ultimately hampering the development of the industry. Whatever growth 
took place was brought about in a haphazard manner. A number of inch~
pendent units, mostly with foreign collaboration, came into existence 
primarily to supply consumer items and systematic development did not 
start with a view to establish a modern sophisticated industry which should 
occupy a competitive position in the world. An overall view of the indus
try was taken for the first time by an Electronics Committee appointed by 
the Government of India at the suggestion of the Department of Atomic 
Ene1'gy. with Dr. H. J. Bhabha as its Chairman. 

1.4. The Bhabha Committee was appointed by the Government of 
India in August, 1963 with the following terms of reference:--

(a) to assess the total requirements of the country in respect of 
various items of electronic components and equipment: 
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(b) to sUlvey the existing and potential sources of supply and to 
recommend how best these sources can be tapped and capacity 
expanded; 

(c) to recommend measures for planned development of electro
nics, so that the country as a whole may become self-sufficient 
in this field in the shortest possible time and ill tbe most 
economical manner. 

1.5. A few days after the Committee had finalised its Report titled 
"Electronics in India" Dr. Bhabha died in an air accident. Thereafter, 
for advising the Government in the implementation of the recommenda
tions of the Bhabhll Report, a reconstituted Electronics Committee was 
appointed under the chairmanship of Dr. Vikram Sarabhai in June, 1966. 
Under the auspices of this Committee, a National Conference on Electro
nics was organised by the Government at Bombay in March, 1970. In 
the conference the importance of developing an integrated and self-reliant 
elcch'onics industry in the country and the need for rapid progress in 
this regard was emphasised. In order to ensure the necessary balanced 
development of electronics in the country, the Government of India consi
dered it necessary to set up an organisation, free from all non-essential 
restrictions or needlessly in-elastic rules, to review the entire field of elec
tronics with regard to research, development and industrial operations, 
with full authority to formulate policy in this field and to direct implemen
tation, on sound technical and econonric principles, of all measures, hoth 
promotional and regulatory that were necessary for the country to attain 
self-reliance in the shortest possible time and in the best possible manner. 
After careful consideration the Government of India constituted a ~eparate 
Department of Electronics and set up the Electronics Commission in 
February 1971 under the chairmanship of Professor M. G. K. Menon. 

1.6. The Bhabha Committee estimated the requirements of electronics 
.equipment for India over a ten year period (1966-75) to be of the order 
,f Rs. 1650 crores at 1964 prices as against Rs. 26 crores of equipment 
produced domestically durin, 1964. 

1.7. The representatives of the various ministries Rnd organisations, 
who would be the major users of electronic equipment in the country, 
were requested to furnish the requirements of their respective organisations 
for electronic equipment and components during the ten years. The Com-_ 
miltee was not in a position to make an independent assessment of the 
requirements; this was particularly true in respect of the Defence Ministry. 
The estimated requirements of electronic equipment for the public, such as 
industrial electronic equipment and test instruments, were fully discussed 
and tinal figures were arrived at. To arrive at the total demand for elec
tronic equipment during the next ten years, the Committee by and large 
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simply adopted th~ figures provided by the various user ministries/depart
ments and classified the requirements according to different types. 

1.8. To meet the requirements of Rs. 1650 croces of equipment durine 
the ten year period, the Committee proposed two alternative rates of 
growth for the industry, assuming that entice requirements will be met 
indigenously viz., 

1. Linear growth 

Starting from the second year (1966-67), the industry should 
inc.rease its capacity annua1ly by Rs. 30 crores. This way 
the available capacity in 1975 would be Rs. 300 crores, need
ing Rs. 84 crores of components, including primary materials. 
The total investment would be of the order of Rs. 170 cror~s 
and total production over the ten year period would be nearly 
Rs. 1650 crores. 

2. Geometrical rate oj growth 

The industry should be made to grow at the rate of 38 per cent 
per year. This way the equipment produced durinp; the ten 
years will again be of the value of Rs. 1650 crores. Howevc.-r. 
capacity created in 1975 would be of Rs. 546 crores, needing 
an investment of Rs. 294 crores. 

1.9. A detailed statement showing the requirement of electronic equip
ment in India during the period 1966-75 as estimated by the Bhabha 
Committee is given in the Table-I. 

TABLE-I 

Tar,!cIs set for />roJ'/ction lor e!ectronic equ:pments, compolUnts alld materials. 
(All ~igures in R,. !Cr()1"s) 

2 3 4 5 6 7 

RAP 
(1915) 

73 59 57 50 26 33 

TBP 
(1966-

450 310 290 250 ISO 165 

75) 

NOT! 
EAP (1915)-Estim'lted A'mual Production by 1975. 

TBP (I956-75)-Total Estimated Production from 1966-197S. 

--Rldio receivers and other consumer prodUcts. 

8 9 

7 84 28 

35 NJ\ NA 



4 

a-Low power Radio Communication Equipment. 

J-Microwa,ve system and ulociated equipment' inclU/1i*'. radar and radio ft.~
,alional aids. 

4-Hijh pJw:r udio transmitters, industrial heating equipm.ent5, railway silnallm, 
and proc:ss c<Jntrol installation and other m1jor industrial eq~\ipmonts 

5-Electronic eqt\ipm!nts for line commt\nication system. 

6--C)mpllting, data processing and nuclear electronic equipment. 

7-Test instrum\!nt. 

8-C)mp.mcnts. 

9-Ptimary m:lterials. 

1.10. Actual production of electronic goods year-wise since 1964-65 
is given in Table-2 below, sector-wise break-up of actual production can 
be seen at Table-3. 

S. 
No. 

TABLE-2 

MlI>iujacturc oj Electronic Equipments and C~mponellts 
(Pigures ill Crores of Rupees) 

Year 

I. 1964-65 

2. 1965-66 

3· 1966-67 

4· 1967-68 

5· 1968-69 

6. 1969-10 

7· 1970-71 

8. 1971-72 

9. 197'J.-73 

(a) Public Sector 

(b) Private Sector 

Enter- Defence Tele- Other 
tain- eqllip- commu- ins-
ment ment~ nica- tru-

equip- byBEL tion ments 
ment and equip- com-

HAL ment puters 

17'00 5'70 3'00 0'80 

24'00 6'60 3'00 3'50 

32'00 8,70 3''J.o 6' 10 

40'00 13'30 3'50 8'20 

48'00 21'30 4'70 n'oo 

65'00 28'00 5'00 12'00 

80'00 32'00 6'00 :10'00 

55'00 2g,oo 42 '00 14'00 

65'00 3°·00 49'00 18·00 

TABLE-3 

Annual ProdllctiOli (Sector-wise) 

1968-69 

55'4 

50'6 

Total Cem- Total 
po - Electro-

ncnts rics 
produc-

tion 

'J.6' 50 4'00 30' 50 

37' 10 6'50 43'60 

50'00 10'00 6Q'OO 

65'00 15'00 80'00 

85'00 21'00 106'00 

1I0' 00 :18'00 138'00 

138'00 37'00 175'00 

139'00 41'00 180'00 

16'J.'oo 44·00 'J.06'oo 

1973-73 

III' 8 
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1.U. TIle ColDIDittee ... tbat there ..... been • steedy growfb of tile 
Eledroaia industry iD IDdia siDc:e Blaabha Committee made its recGmmen
datioDS iD 1966. The total EIectronic:s production has iKreased from 
RI. 30 crores iD 1964-65 to as. 206 crores in 1972-73 whicb amounts to 
about 7 times tbe production in 1964-65. Production or efluipments bas· 
aho riseD from Rs. 26 crores in 1964-65 to as. 162 crores in 1972·73. 
SimUarly tbe production of components bas also shown an eleven fold 
increase during the same period. 

1.12. In spite of these strides, bowever, tbe initial momentum of growth 
in the entertainment electronics has not been maintained from 1970.71 
onwards. Having attained a level of as. 80 crores of pro_ction of en· 
tertainment equipm.ents in tbi... sector in 197()" 71 it has dropped down to 
as. 55 crores in 1971·72 and Rs. 6S crores in 1972-73. Even allowing 
for tbe change in the mode of computatio~ it is obvious that the growth· 
rate has slowed down in tbe last three years. The country is also laglng 
in the target put forth by the Bhabha Report regarding components. The 
production in dlis sector is likely to be less tban the as. 84 crofes envi
saged in that Report. 

1.13· In view of the fact that the industry occupies a key position in 
development of modem science and technology and is destined to play a 
vital role in the field of Atomic Energy, Communicafions, Defence, Educa. 
tien, }~ntertainment and Space Technology and in view of its increuing 
importance in monitoring and control' OII production processes in the key 
industries, the Committee feel tbat it is essential that a balanced and ac
celerated growth of this industry is ensured. 

The Committee welcome the constitution of the Electronics Commis
sion and the Department of Electronics to achieve these goals. 

B. Higher Take-oft 

1.14. It may be observed that many of the recommendations of the 
Bhabha Committee are well on the way of being accepted and implement
ed. Some of them have been discussed at appropriate places. One of 
the important recommendations made by the Bhabha Committee is as 
follows:-

"It is essential that action should be taken simultaneously to design, 
develop and produce the next generation of equipment indi

genously. It should not be necessary to resort to any for.eign 
consultancy after the first three or four years and many of tho-
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plants even in the first year are capable of being set. up, with
out reliance on imported know-how on the basis of the know. 
ledge and expertise which already exist in the country." 

1.15. The Committee wanted to know the extent to which this re
<commendation had been implemented so far, e.g., how far it had been 
possible to design, develop and produce the next generation of equipment 
envisaged in the recommendation, to what extent it had been possible to 

.dispense with foreign consultancy. 

1.16. It has been stated by the Department of Electronics that histoti- . 
,cally, most of the productive activity in the field of electronics, including 
that in the public sector, inevitably started with foreign technical collabo
:ration Or under license. Since then, a number of notable achievements, 
both way of dispensing with technical collaboration, as well as develop
moot of indigenous know-how, have taken place. So far the major effort 
in the sphere of professional electronics. and well-nigh the entire effort in 

:the field of defence electronics and telecommunication, has been in the pub
lic sector; most of the striking achievemmts, therefore, have naturally been 
·confincd to the public sector . 

.Bharat Electronics Ltd. (B.E.L.) 

1.17. B.E.L. went into production in 1956. At that time, the require-
;rnents of various government agencies were diverse in types, quantities were 
small, and the needs were immediate. Most of the production activity 
in B.E.L. therefore, started under licence to save time and foreign exchange. 
Since then, B.E.L. is stated to have come a long way in indegenising an 
appreciable part of its productive effort. Out of some 40 collaboration 
agreements which B.E.L. entered into with foreign agencies, about 20 have 
already expired and have not been r.enewed. The rest, with the exception 
of a few, will expire in the course of the next five years. B.E.L. now 
produces some 30 odd types of communication equipment developed under 
its own roof and 16 more are expected to be taken up for production 
-shortly. Most of the communication equipment pr.esently in production in 
B.E.L. are stated to have been indigenously developed. Some success is 
also said to have been achieved in the, indigenous development and produc
~ion of certain types of radars. A number of electronics tubes, ceramic 
capacitors, crystals etc. have also been developed and are being produced 
indigenOUSly. Some of the other. products by B.E.L. by taking indige
nously developed know how from outside B.E.L., but within the country, 
are fibre glass components and accessories (with Natiorral Aeronautical 
Laborotory) electronic desk calculator (Jadavpur University) IF.F. equip
ment (D.L.R.L.). Ie (TTL), Semi-conductor Devices (TIFR). 
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1.18. B.E.L. has under way a substantial Research and Development 
programme. A number of development programmes afe devoted to tho
development of communication equipment in HF, VHF, UHF and Micro
wave frequencies. In HF and VHF range, work has been undertaken on a 
new gene-ration of. communication equipment to replace those in use in 
the Army and Home Ministry. These are expected to go into production 
in the next one or two years. Separate groups also exist for development 
of radars, digital system and peripheral equipment, Broadcast aDd T.V. 
equipment etc. Some of the important development programmes in the 
field of compooents include development of integrated circuits, active dis· 
crete and monolithic filters, chip capacitors and a variety of electronics. 
tubes. Taking into account the development programmes under way. the 
present complexion ot equipments production in BEL is expected to change 
as follows:-

Licensed Production 

B.E.L. Design 

Partly B.E.L./Partly licensed 

Electronic Corporation of India 

1972-73 

52 

35 

33% 

1"/ ,0 

1.19. E.C.T.L. went into pr.oduction in 1967. It was set up with 
Borne 300 personnel taken from Bhabha Atomic Research Centre (previ· 
ously Atomic Energy Establishment, Trombay) who formed the nucleus of 
staff at ECIL and 'brought over the expertise accumulated over the years. 
at Trombay. It is stated that right from the begining E.C.LL. started 
its production effort on the basis of know-how developed oat AEET (Now 
BARC). Even today practically the entire pr.oduction of E.C.I.L. is stated 
to be based on know-how either developed in-house or taken from B.A.R.C., 
or other laboratories/Research Institutions in the country. The only 
marginal exception has been the buying recently of certain designs for the 
manufacture of antenna systems; even here coly such designs have been 
bought as were not likely to be developed in the country within the given 
time schedule. 

Some of the new instruments recently introduCed by E.C.I.L. are tho 
50 MHz fully transistorised wide band oscilloscope, the 400 channel ana
lyser made to design evolved by BARC', the ecrv system, the ultra--sonic 
flaw detector and so:ne medical instruments. The Corporation has also 
made recently excitation control equipment developed by CEERI, Pitani. 
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for diesel locomotives. It has also successfully developed and produced 
recently synochros and servo-motors. electrolytic solid tlntalum capacitor'l, 
ceramic trim pots and sihicon rectifiers. Development work on Automatic 
Train Control Equipment is at an advanced stage of completion. Major 
development activity going on at present is in the field of computers. 

Indian Telephone Industries Ltd. 

1.20 The Indian Telephone Industries, Ltd., was startQd as a depart
mental undertaking in July, 1948; it was incorporated as a public com-i 
paoy in 1950. To 'begin with, the Company undertook the manufacture 
of Strowger type of telephone exchanges and equipment in collaboration 
with a foreign firm. The collaboration '8greem.ent expired over 12 years 
agO and was not renewed. Meanwhile the Company also took up the 
manufacture of long distooce transmission equipment based on the know
how developed by the Company. A collaboration agreement for thfl 
manufacture of cr.oss-bar telephone switching equipment was entered into 
in 1964. It is informally Ie-Mnt from the Ministry of Communicaticos that 
tbis agreement has also been tenninated in May, 1973. 

1.21. Some of the important contributions of the Tele-communication 
Research Centre/ITI are the design ood development of open wire carrier 
systems, co-axial cable and microwave links, Automatic Telex Exchange, 
TCM, Digital Transmission System and so on ITI has also designed 
for the Railways a supervisory remote control system, a vehicle actuated 
signalling system for road traffic control, and so on. Important projects . 
in hand at I.T.I. include the electronic exchange, modem FCM system 
and a variety of sophisticated microwave equipments. The Overseas Com
munication service of the Ministry of Communications has also designed 
and developed among other things, a semi-Automatic Message Switching 
Sy&tem, Telex Signalling Equipment, Data Modems and Equipment for 
telegraph circuits. It is claimed on this basis that well-nigh the entire pro
<luction. now taking place in I.T.I.. is on the basis either of modified pur
-chased designs of indigenous know-how. 

Hindustan Teleprinters Ltd. 

1.22 This undertaking. the product-mix of which includes manu
facture of teleprinters, teleprinter attachments and line units weat 
into production around 1962. As in the case of other public sector under
takings. the company started the manufacture of teleprinters with forei~ 
technical collaboration. It is informally understood from the Ministry 
of Communications that this agreement is already over. The Company 
has developed the second generation teleprinters on its own. Additionally, 
the company bas also developed and produced a numb::r of items, such 'as 
ruggedised version of the automatic tape transmitter, ruggcdised version 
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of the tape perforator etc. to meet specific demand of customers. The Com-
paD)' has recently developed an electric typewriter as 'a result of the in· 
bouse R&D. The Company is at present engaged in developing certain 
peripher.al equipments for computers like high speed tape readers and tape 
punches. Among other items currently under development are:-

(i) A new version of the electro-mechanical teleprinter with built
in automatic tape transmitter 8Jld tape punch; 

(ii) An electronic version of the teleprinter; and 

(iii) 3 shift bi-lingual teleprinter. 

1.23 In addition there are some major achievements, capacity in the 
area of defence electrooiCl. 

Shortfalls 

1.24 It has been stated that the shortfalls in the area of defence equip
. mentB appear to be mainly in the field of high power systems and avionics, 
mainly because the designs of next generation of such equipments arc 
based upon the next generation of sophisticated components, for which the 
base haa not so far been established in the country, since its gestation periOd 
is very long and the demand is very small giving very low output to invest
IIlCDt ratio. 

1.2S. In this connection it boas been mentioned that the product range 
of the Hindustan Aeronautics (Electronics Division) is highly sophisticated. 
Upto 1972-73, licensed production constituted about 98 per cent of the 

factory's production. As a result of in-house R&D effort as well as produc
tionisation of items developed by Defence Laboratories, this percentage is 
expected to go down to about 90 per cent by 1974-75 lWld about 7S to 
80 per cent by 1977-78. 

1.26. It has been stated that the main thrust in the past few years, 
had been in the design of systems with a view to effecting maximum saving 
in foreign exchange for. the investments both in money and manpower. 
This will, in addition. give the competence to choose the immediate re
quirements of hardware from the best available sources, help to design in
digenous hardware and to standardise their 8ub-systems aod components 
to suit special requirements of t~e users. In the next five years, in addi
tion to systems designs, efforts will have to be made to develop and pro
duce sophisticated components of the next generation. Some work in 
this regard has already been in progress, e.g. development of active filters 
to be UJed in multiplex equipment in the place of passive filters currently 
being used; microwave integrated circuits; hybrid circuits, special purpose 
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tubes such as klystrons, magnetrons, TWTs; image-convertors and intCPli
fiers; TR switches etc. Similar work in other components areas such IS 
semi-cooductot components like special purpose-transsistors, ICs, MSIs. 
LSIs; passive components such as metal film registors, tantalum capacitors, 
ceramic capacitors, special ceramic. microwave ferrites; relays, connectors. 
switches etc. as well as primary materials, required in small quantity but 
(If high purity, is also in progress. 

1.27 It has been stated by the Department that in a technologically fast
changing industry like electronics it would be difficult to venture a quanti
tative guess about the complexion of production of the various public 
sector undertakings five years hence. There is no doubt, however, that 
with the various steps which the Electronics Commission is taking the i. 
digenous conteot of the electronics production as a whole by the end of 
the Fifth Five Year Plan should go up substantially. 

1.28. Divergent views have been expressed on the subject of progress 
made in the development of electronics industry in the country since the 
submission of Bhabha Committee Report, in various memoranda submitted 
to the Committee and during non-official oral evidence. It has been stated 
in one of the memoranda:-

"The progress of ElC(:tronic Industry in the country both in t.be 
private and public sector is rather disappointing. Future seems 
to be in no way brighter, As a free country we had 25 years ex 
more to establish this industry on a sound footing and bring 
it up to International level. But this opportunity was complete
ly thrown away and we must confess that the country iR now 
in a rather primitive stage as far as the real technology is con
cerned especially in the more sophisticated professional elec:
tronic field. During the same period and starting with a com
pletely shattered economy and industrial base Japan has made 
such a spectacular progress that probably in a few years it is 
expected to out-strip even U.S.A. in this field. Personally J 
do not feel why India also could not have done much bett«. 
Excepting in a small section in the entertainment electronics. 
that is. manufacture of radio broadcast receivers and to some 
extent components required for this section the industry hu 
done remarkably little in other directions including entertain
ment of electronics, such as T.V. Stereo Amplifiers, Tape Re
corders and in every bran<:h of professional electronics. 

The Government's confused thinking, non-pragmatic approach 
throughout and rigid division between public and pri~ate sec
tor responsibilities in this country have been the mam cause 
for the extremely slow progress. In this particular industry I 
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fuQdam.~t~ mistake has been made by appor~olliQa too much 
responsIbility to the Public Sector. ~ven now more than 80 
~r cent of t~ responsibility for growth in this industry rests 
with the pubbc sector uoits. Like radio receivers if more 
branches of the industry were left to the private sector, results 
would have been much better. With the same investment faci
lities and assistance the Government has been giving to the 
public sector units private sector would have shown much bet. 
ter results. In making this statement it should not be assumed 
that I am prejudiced against the concept of public sector. I 
only want to emphasise that this particular industry with its 
extreme fast changing technology is not strictly amendable to 
rapid growth in a public sector environment with its inevitable 
slowness, checks and lesser individual responsibilities. In a nar
row sector, that is, ill the radio manufacturing industry the 
private sector was allowed certain fundamental latitude and it 
should be admitted it did show reasonable achievements. Pro
bably it is the only section in electronics which showed result 
much beyond the level anticipated in the Bhabha Committee's 
report and that too with all obstacles and difficulties always as
sociated with the poor economy of the country in genera1." 

1.29 Similar views have been expressed in an another memorandum 
submitted to the Committee. It has been stated that:-

"The progress has not been commensurate with investment made. 
Although we are fairly well-off in consumer electronics, we 
are lagging behind other countries in the production of special· 
ised components and professional electronic equipment. The 
progress in the public sector has been disappointing consider
ing their resources and liberal foreign exchange allocation. 

The total export from the Indian Electronics Industries in 197()" 71 
was only US £ 4 million. This is a very small figure compared 
to the total investment made and is roughJy 1/60th of the pro
duction in United States in that year." 

1.30 An eminent Scientist, however, stated during evideoce before 
the CommiUee that in so far as the setting up of new plants was conccm· 
ed the trend was not to give trunkey jobs to outside organisations. For 
instance, the Bharat Electronics at Ghaziabad and I.T.I. at Naini were 
not being set up with outside consultancy as a whole and were based on 
indigenous effort. 

1.31. As regards equipment, the witness was of the opinion that for 
computers, loco controls, television receive.rs, test instruments etc., and 

561 L.S.-2 
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for many things development had been done within the country and had 
been done quite effectively. 

1.32. The Secretary, Department of Electronics stated during evi
dence that Consumer Electronics is quite a heterogenous field. The lUain 
items are radio; T.V., Sound equipment and tape recorders. As regards 
tbe radio sets, the country is well-off which means to say that there is de
finIte know-how in the country to make these and there is no difficulty to 
make radio sets of any type. Practically all the components required to 
make radio sets are essentially available in India. The pack value of im-
ported components for a radio has been brought down to an absolutely trivial 
figure, namely, 2S paise per set. 

1.33 As regards Television sets, as far as the basic know-how is con
cerned, the design of the set is fully available in India. A large number 
of components required are also made in India, excepting two or three 
devices, one of which is the deflection components. One of the main items 
which will continue to be imported is the large picture tube. The glass 
is also an imported item. But there is no capability today either in terms 
of know-how or at all -levels including transmission as well as receivers, in 
the area of colour television. 

1.34 As far as sound equipment is concerned, there is quite a good 
base for that item of the industry in terms of know-how, production and 
components. 

1.35 There is no tape recorders industry today. It is only an assemb
ling operation putting together several rather complex items. Some efforts 
are being made to build up this industry on the basis of indigenous know
how. 

1.36. The representative was of the view that our ultimate objective is 
to get 0'/1 as rapidly as possible to the contemporary level. So, it is not 'a 

question of basing ourselves wholly on the indigenous know-how. We are 
Dot a closed country in that sense. We benefit as much as possible from 
what could be obtained outside, but in a way which does not lead to a 
situation that we are on crutches ever after. That is to say, whatever we 
take from outside must be on the basis that we have further capability to 
absorb it and develop it further. 

He added:-

"I would not say that the progress in the public sector is disappoint
ing. Of course there are a lot of defects which we need to rec
tify and we are getting on to that job. H one expresses the 
view that the progress in the public sector is disappointing, it 



13 

might give an indication that the progress in tbe private sector 
in contrast is more spectacular." 

1.37 He stated that as against the consumer area, the professional 
area was the tougbest and it was being handled in the public sector. It was 
not as though tbat private sector could not come into many of these pro
fessional areas. CompJter~ wc::? permissible for the private sector, but 
nobody had really gone into it except totally hundred per cent foreign tlrms 
in India. Medical and industrial electronics was another professional 
area wbere private sector bad not entered. He stated:-

"We would like them to come in as much as possible and we are 
trying promotional activities. We would be delighted if they 
come into the professional areas." 

1.38 In this context the following remarks of late Dr. Sarabhai during 
the Electronics Conference 8rc reproduced betow:-

"The second paint I would like to make is the question of }Jace
setting. I believe that it is the supreme duty of the public sector 
in the country to act a!; a pace-setter-pace-setting in terms 
of quality and price-and not take shelter behind the monopo
Bstic situation in which it finds itself." 

1.39 The representative of the Department offered tbe fonowing com
ments in this regard during evidence:-

"I do see a valid point in the criticism relating to the monopolistic 
attitude in the public se¢tor. There is always a tendency to 
carve out areas and say this should be entirely our responsi
bility in a particular Ministry and in a particular undertaking. 
So, I am in agreement with this view that one should not allow, 
whether in the pubHc sector or the private sector, a situation 
to develop in which a firm has a totany monopolistic situa
tion." 

1.40. The representative of the Department of Electronics, howevre, 
pointed out that there are some areas where it is not possible to have com
petition because the investment is large and the technology involved is t(\O 

sophisticated. As in the case of production of large scale integrated cir
cuits a large investment is required and it also needs some of the very 
best people and it must he done in one place with a high degree of effi
ciency and there is scope only for one plant in such an area. This particu
lar plant has been proposed m the Fifth Plan in public sector. Since this 
is just CDe plant for the whole country it will have to be in Public Sector 
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and dlat is the only way for Government to ex:cise control. This is neces
sary in order to ensure that the consumer does not pay a price for this 
position. But, wherever, it is possible to have a competition, it is necl.!s
sary ta do that rather than allow a single public sector unit . 

. 1.41 The Committee fcel that generally an effective development work 
has beeD doae in the field of electronics in the Public Sector Undertakinp 
and IIOphisticated equipments and components are being maoufactUl'ed with. 
in the country with indigenous know-bow. F'or example. B.E-L. has come a 
long way in indigeaising an appreciable part of its components. Out of 40 
collaborations. 20 have already expired and have not been renewed. Mos~ 

of the remaining coUaborations will also expire in the next five years. The 
variety of equipments being manufactured by B.E.L. is increasing and most 
of them have 'been developed indigenously. B.E.L. is understood to have 
substantial programmes for R&D also. A number of sophisticated dcfen('c 
items for anny. air-force and Davy have also beea produced in B.E.L., fAC-
tories. In the field of components also. they have programmes for deve
lopment of integrated circuits, discrete and monolithic types. The entire 
production of E.C.I·L on the other hand is based on the know-how deve
loped indigenously either in house or in B.A.R.C. with the exception of a 
small element in antenna systems. 

1.42. As regards Indian Telephone Industries the collaboration for 
manufacture of Ntro'll\'ger type of telephone exchanges has expiroo 12 yurs 
ago and the coll3boration agreement for crossbar telephone switching eqip
ment entered into in 1964 has also been terminated in 1973. The T"le
communicatio:1 R~search Centre/I.T.I. has also important contribution to 
its credit like development of open wire carrier system, coaxial cable n.d 
microwave Unks, 8.utomatic telex exchange and remote control equipment 
for Railways etc. Some more developmedt and manufacturing projects 
are in band. Similarly Hindustan Teleprinters wlJich started the manufac
ture of teleprinters with foreign technical collaboration in 1962, bas ~ince 
terimnated the collaboration and has developed a second generation tele
printer and electric type-writer on its own. 

1.43. In Defenl'e area also, there is some progress in the field of 
antenna and troposcatter equipment and multiplex equipment etc. 

1.44. In slltdlile communication system also some equipment for the 
Earth Satellite Station at Arvi is being imported. However, all the equi~ 
ment required for the SatclUte Instructional Television Experiment (SITE) 
will be produced with indigenous know-how. Some competence is also re
ported to have been acquired in the radar area although of relatively silllpJe 

. . ~Jso 
types and in ~ next generation of traospo~ers. Some beadway IS • 

bein& made in the signalling equipment for the RailWays. 
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1.45. Wlteteas on. a gelleral "iew, the ComlDiiteeretopise that an 
bapi'essive ~lopDieDt81 wOrk has beeR «:arried out ia _facture of 
sopItiItlated eqaipment iJt the Geld of eledronics ill the PuWlt Sector Un-
dertakings, tJtere lias been insuffident progress in the field of defence clec
t~ODics. In ~ power systems and a"ioaics enD 8tter ftD yean of pro
_ctIoD UDder foreign collaboration. the 'Y8Iue of JkoeM'ed prodnctlon which 
was 98 per cent till 1972-73 wiD come down to 90 Per ffIIt only by 1974-
7S, as a result of the de"elopment of indigenous know-how. 

. . 1,46 WhDe tire Committee realise that die prGII't!ss in the hiPly fiO-

phisticated fields has necessarUy tu beilow ,it has to be rerognised that 
this is reaUy the most vulnerable area from die poiDt of Wew of defence. 
It is, therefore, of urgent rmporta,ce tllat the am few years are devoted 
towards development and prodtlction of soplliJticated components of the 
aext geDeration particularly in this strategic field and in systems design. 

1.47 The Committee recommt'nd fhat an integrated, weD-coordinated 
and time-bound programme may be drawn up for amieving self-reliance 
in these strategic fields. 

1.48 The Committee Ilgree that there are certaia areas iD electronics 
w'bich due to their strategic import8Rce, eCODotnies of snle and sophisticated 
technology are to be earmarked to the public sector. The Committee 
would like the Govenuaent to remiod the public sector milts of their res
ponsibility to set-up ancillary iIldU/itry aDd to eldeN every assistance to 
the slllllll scale sedor in the intemt of broad--bllStd development. 

C. IDtegrated Denlopmtnt 

1.49 The Bhabha Committee had stated in its Report in 1966:--

"The Committee consider it of the greatest importance to stress 
that the electronics ;ndll~try has to be considered as a whole 
and developed in an integrated and interlocked manner. If the 
public sector interest is to be considered and the interest of Ihe 
.Indian tax..payer, who ufter aU foots the biJI for alJ military 
.equipment, it is essential that all equipment, whether for CIvi
lian or military use, should be produced in the most economi
cal manner possible, and this requires that the production of 
-:this eqUipment should be organised according to technolcgir!s 
and economies of production. as is done in the highly indus

"tria1ised countries. If the separation of civil and military pro
~uctiOD is Dot required by security considerations even in the 
"technicaUy most advanced countries, it dearly cannot be justi
~ in India. It also follows from tedmOlogicaJ considerations 
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that production in the public sector cannot be separated from 
production in the private sector, and for the optimum develop'" 
ment of the industry it is n~essary to plan it on an inl.egl'atcd 
basis taking the public and rrivate sectors together." 

1.50 Commenting on these observations of the Committee Dr. Vilmull 
Sarabhai had observed in his opening remarks to the Electronics Confer
ence in March, 1970 that:-

"Today the vast majority of Gur production of professional ~uip
ment is conducted under monopolistic conditions with no com
petition even amongst independent public sector companie". In. 
spite of the electronics industry being intensive in skilled per
sonnel and our paying salaries much below those . in other 
foreign countries advanced in electronics, we rarely match the 
price of imported goods." 

1.51. It has also been observed in a memorandum submitted to the 
Committee:-

"Before coming to the subject of public sector, it can be said that 
no integrated approach has been followed in development of 
electronics industry in India. A number of units came into 
existence with foreign collaboration to produce electronic 
components and equipment without considering the necessity 
of a particular know-how, economic scales of production, 
suitability of their application in India or for export and with
out any long tenn strategy for marketing, keeping in view the 
fast changing pattern of the industry all over the world. 

1.52. Asked if the development of electronics industry has been on a 
three-tier basis as envisaged in the Bhabha Committee Report before the 
presentation of the Fifth Plan, the representative of the Department of 
Electronics stated that the approach had been that of licensing project by 
project. He stated:-

"In the past and until recently, the approach has been esseotia1ly 
what we call the licensing approach and by licensing approach 
I mean, anyone can file an application to make a product, 
whether it is in the public sector or private sector; a few rou
tine aspects are looked into such as capacity already licensed, 
production demand estimates etc. and a license issued or 
rejected. One has never really tried to carry out a balanced 
promotional approach, whereby you say that· there are these 
areas which need to . be licensed, these products to be made, 
can w~ find the right people, can we di'('ect the right people 
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into these, and get them made. This has been, in essence, the 
, philosophy of the Bhabha Report, namely, that you should 

have materials to make components and you should have com
ponents to make final pieces of equipment and unless you 
have a balanced system covering all the three tiers, you are 
unlikely to have balanced growth of the electronics industry. 
In the Fifth Plan, what we are now trying to do is to set up 
in the public sector those areas which are unlikely to be set up 
in . the private sector as also to advertise for general purpose, 
for the public as well as the private sectors, so that people 
can go into those areas w~ere there ia really need, SO that people 

.,' are stireed to go into those areas, .which will enabJe you to get 
a balanced grOwth of the industry as a whole 'Tather than, CD 

the basis of ad hoc licensing, accept or reject basis." 

1.53. The witness agreed with the Bhabha Committee view that one 
should get items made 00 the basis 'which is nationally most desirable, 
namely optimum production at least possible cost. He stated that there 
was no question of constraints in the development of electronics industry 
in an integrated and interlocked manner taking the Public and private 
sectors together. The only constraint in the legal sense is the Industrial 
Policy Resolntion. The Industrial Policy Resolution clearly demarcates 
the areas like strategic areas like Defence or Telecommunication which 
are at present reserved for the public sector. All other ~ctors are avail
able for the public as well as private investment without any constraint 
whatsoever. There are enormous areas like industrial electronics, compo
nents computers available for pcivate \ sector investment but these areas 
have not been made use of. The big industrial groups in the country deal
ing with major areas of industrial growth like Tatas, Bida, Kamani, DCM 
etc. could have profitably made use of electronics for the sake of much 
higher reliability, efficiency and speed in industrial processes. But the 
major effort has not yet stBlrted. Even in areas which are reserved for 
public sector the restrictions is on final produ~ts. These do not apply to 
intermediate steps. It was stated that the private sector capacity in elec
tronics is still very weak. The efforts of the Department of Electronics are 
directed towards this end so as to make sure that the base C?f the industry 
is spread wide enough. 

1.54. The Committee note that no integrated spproach bas been follo·v
ed heretofore for the development of the Electronics IAdustry takinl; the 
Public and Private sectors together and on three tier basis i.e. equipments, 
components and raw materials as recommended by the Bhabh'l Committee. 
The approach up tBI now esseatially bas been that of JlcC!nsing project by 
project without attempting a balaneed snd integrated approach, resulting 
In un~nondc aad Imbalanced growth of the bldllStry and continued 
dependence on foreign coUaboratioas in varions OJectors. The Committee 
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IIOte that m Fifth Plan a. balanced appt'oaela II proposed to be foUowed 
taldq iato IIceoDllt tile clifereat facton of Pwtb. The Committee hope 
dull with the settiag up of the EledroDics DeparODent/Commission and 
_he dyumlc approacb the Electroaic:s ......, will aow be developed in 
.integrated maDDer and on more systematic IiDes. 

1.55. The Committee also note that the private enterprise has been 
I'eluctaut to come forward to participate iD a big way is most !edors in 
Eledronics industry except in the cOlisomer eleCtronics even though no 
'restraints exist ia most of these iectorsexcept ~,the s~tegic fields of 
Defence and communications under the IncbiStriil l:tblicy Resolution. The 
Commitke llOdentud tllat "en hi these fields tbe restraiDt is in regard 
to the end procbacts orily 8IiI' 'not 00 the ,~o~poo~aiis and. sub-assemblies 
etc. There are enomaoas areas and wide oppo'rtnnities in this field for the 
private entrepreneurs like hidilstrlal lutd medical electronit's, components, 
computers etc. but they have shown little in~~est in. these areas. The Com
mittee would like GoYemment to examu.e UUs .aDauer in aU its. aspects to 
see how best the resources and capabilities both in t'-e public and pri'Yate. 
:sectors could be utilised ba the laterest 01 ac~rinI plannec1 production. 

D. Public Undertakings and the Elettronics Department 

1.56. The Committee wanted to know if in view of the possible parallel 
-developments in the matter of telecommunication, defence and other 
spheres and in view of the probability of Central resources being spent on 
the same effort at different levels, it was desirable to bring all the public 
undertakings engaged in electronics activity under one umbrclla. 

In a. note furnished to the Committee in this connection it has been 
stated by the Department of Electronics that the existing system has tf:1e 
following drawbacks:-

(i) Attachment of Public Undertakings to user administrative 
Ministries leads to a relationship between the two, whC«'eby 
the undertaking tends to be far from b~ing autonomous. This 
relationship atleast in some of the undertakings, has been one 
of the major inhibiting factors in free commercial decision 
making by these enterprises, adopting a dynamic, forward 
looking approach and choosing of lines of growth best suited 
to their role as major manufacturers of sophisticated electronics 
equipments and components. 

(ii) Requirements of other users receive secondary priority giving 
rise to other user's claim for a separate captive industry. 

(iii) Pricing policies tend to be more favourable to the ndministra
tive ministry at the expense of others; particularly where tlle 
particular enterprise enjoys mOnopoly or neat' monopoly. 
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1.57. Disadvantages in bringing aU the undertakings in the electronics 
and the Telecommunication fields under the Department of Electronics are 
.stated to be as foUows:-

(i) This might lead to a monolithic structure which will not be 
conducive to an optimum performance of the different under
takings. 

(ii) This may give rise to personnel problems such as adolltion 
of uniform pay structure, common authorities, promotion poli
cies and other personnel policies etc. 

1.58. The Department of Electronics feel that since that Department 
is also a Government bepartment with a manner of functioning charac
teristic of Government and operating with constraints that Government 
departments face, no special advantage was likely to accrue from brin~ng 
an the undertakings under one department even if it is the Department 
of :&lectronics. It has been suggested that with a view to promoting healthy 
-competition, encouraging diverse design activities in same or similar ar<!as . 
.and promoting innovative managerial practices, it is advisable that the new 
industrial undcrtakings, as and when they are created are floated as inde
pendent companies and not as parts of their parent undertakings; existing 
undertakings may mother such activities at early stages but must have the 
,~ou'l'age to allow them to go away at the appropriate time as independent 
.entities carrying out their own future. There is a tendency today to argue 
that all te1ecommunication factories of India. will be set up by and only 
\by Indian Te1epbone Industry (IT!). nUs would be totaUy wrong. Tn 
the view of Department of Electronics BEL, HTL, EelL and new PSU as 
welt as joint Sector ventures with majority public sector should all operate 
in this area so that a competitive situation develops; this would be in the 
intcrests of I.T.I. itself. It is only through such measures that the overall 
. quality of performance of each undertaking can be raised to its optimum 
'Ievel and to the maximum national advantage. The full potential of these 
important objectives cannot be realised under a monolithic structure in 
. attempting to bring them together under one administrative Ministry. 

1.5~. It has been suggested that the Department of Electronics as 
:3· nodal MInistry should have adequate say in and control over the vital 
~pects of the operations of these U'lldertakings viz:-

(i) framing of the objectives of the undertakings. 

(ii) Determinatioh of their product-mix, including diverSIfication. 

(iii ) 

(iv) 

Complexion of the Board of Directors. 

Appoil1tments to the~o~~d of Directors ~d to, ~f!ior •. ID~a~~
ment pOsitions like Managing Directors 'and Ge~1il Maiiagers. 



(v) Personnel and remuneration structurejpolicy. 

(vi) Policy and follow up relating to development oJ ancilliaries. 
(vii) Pricing Policies. 

1.60. It has been stated that the department is being consulted now in 
~e~~ct of items (i) and (ii) above only and that ,too partially in the 
JnltJal stages and in case of large operations. As things stand today, it 
has no power to compel the public undertakings to take up production of 
ce.rtain items even in cases where it feels that a ~articular unit has the 
co~pete~e to do so and that such production by it would be in the larger 
natIonal lDterest. The department being responsible for the development 
of thc electronics industry asa whole, must be in the picture fully and 
should have certain operational powers. 

1.61. According to the Department fln approp'riate pattern under the 
present Government structure would be to have a joint structure of power 
and responsibility involving the present administrative Ministries! Depart-
ments and Department of Electronics. ' . 

It hasbcen suggested fur~her that:-

"It may also be worthwhile establishing appropriate institutional 
arrangements to ensure that the public sector undertakings 
in telecommunications and electrOnics sec:ors function in an 
integrated, cohesive and mutually efficacious manner. and in 
~urthcrancc of the oVC'J-ulI objectives and direction o.f growth 

. laid down by the Electronics Commission from time to time. 
Some of the problems of co.mmon interest ·10. the public under
takings. a'nd pos~jblc so.lutions to these could also be discussed 
and perrorm~ncc of the different undertakings periodically 
reviewed under tIle auspices of such a forum. It is, there
fore, suggested that 3. Standing Management Board to be chair
ed by the Chairman, Electronics Commission and comprising 
Secretaries of the concerned administrative Ministries and 

, fuUtime Ch:.~rman:Managing: Directors of the public under
takings may be set u'p' for t.tC purpose. To be effective, the 
board should meet once every quarter." 

1.62. The Committee feel that there is some force in the argument that 
attaclwnent of the Public Undertakings to user administrative Ministric!t 
affects the free commercial decision making by them adopting a dynamic 
approach most suited to their role as manufacturers of sophisticated eqllip
ments/components and treatment of other user's reqUirements on secon
dary priority. Pricing policles al'io tend' to be more favourable to the ad
ministrative . MinIstry at the expense of others particularly where the!i0 
enterprises enjoy mODopoly and in fact tid. is true of JOOst of the under
takiDgs in the electronics field. The Committee feel that while there is 
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need to allow fuB autonomy aad decision making powers to these WIder-
takiDgs in the interest of their healthy development, it is also necessary 
~ there is close coordination amon~ these enterprises to avoid duplic.'t. 
bon of efforts and to conserve scarce financial and f~.reign exchange re
sources as well as for _ overa" iDtegt'9fed development of the industry. 
The Committee consider that for this purpose it would be desirable If there 
is an organisational mechanism whkh can periodically appraise the func
tioning of the pubUc undertakings producing electronics items and .. 'Uuld 
provide tbem oVl'rall guidance in regard to the policies foJlowed by tbt ... 
aill weit as tbeir future developments. In such II o;ct up it would be appro-
priate if tbe Department of Electronics bas an important say. 

1.63. Tbe Committee note that the Department of Eledroaies iI con
sulted only initially and in case of large enterprises in ~s such 1M 

framin~ of objectives of the unclerfaklags and in the determination of tbeir 
product mix and dtftrsiftcatiea. The Department has, however, no 58y 
in matters like complexion of the BoBrd of Directors, appointments to tbe 
Board of Directors and to senior rnamlgement positions like Managing 
Directors and General ~rs, Personnel and remuneration structures/ 
policy, policy and follow up relating to development of ancUUaries, and 
pricing policies. '10 

1.64. Tbe Committee also note that tbe Department has at present no 
power to direct the public undertakings to take up production of certain 
items even where it is in larger national interest to do 80. The Co ...... lttee 
further nole that the Department of Electronics is represented on the Board 
of Directors of BEL and Instrumcntation (Kotab) only. It bas DO Direc
Cor on the Board of Directors of Indian Telephone Industries, Electronics 
Corporation of Inom Ltd., Hiodustan Aeronautics Ud.. Hindustan Tele
printers Ltd. and lIindustan Cables Ltd. 

1.65. While Cbe Committee appreciate that the Department of Electro
nics is being consulted in some matters IIUeb as framing of the obJectivcs 
of the undertakings and determination of their product-mix, including 
diversification, they feel that it would also be desirable if this Department 
which bas an overall responsibility for the development of electronics in 
the country has an effective say in formulation of policy and follow-up 
relating to development of aocilliaries aDd pricing policies of these IInder-

takings. ' . • - • ~ 

1.66. The Committee would, therdore, suggest that a suitable 
machinery may be evolved 1'5 the one suggested by the Department of 
Electronics like a standing Managenlcnt Board, with thc Secretaries and 
Directors of the Ministries/Public Undertaking!! OB it, tb ensure that an 
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.. pubUC1lDdertakiap ...... III an ~ep8led ...... er ill furtheraace 

.. die obJedin of ntpid tIeftIop..a ad groWth of electronics iudastry 
in the country. 

1.6'. De Committee fiod that tIlo.... tile .plifment of Electroni.:s 
is ~ with the responsibility for denlopmellt of electronics in all the 
fielCls it does not have at present .... r it any manufaduring unit in the 
public sedor. The COIIlDlittee cOIIIIider ..... It is largely due to historical 
reasons as the Department of Elettronlc5 has beeD set up only very 
reee.a,. 

1.68. The ConuniUee recommend that Governnlent should review at 
the bighest level the questipn of placiQa nita wtlkh are charged with the 
respoasJbiBty .. '01' ~UfaCtUrinI eledronia under ttae department of E'cc
frontes in '. overall intere,t of deyeleplMnt aDd lor these units . being 
..., as ceiltfts Of groWth .I:or H lceell'ra'" pftJpI1nmC of devetopmcm 
01 dectrGlltl"i tndodry m the Fuih P_. 

E. Application Groaps 

1.69. It has been suggested by an eminent scientist in the fidd of elec
tronics in a memorandum submitted to the Committee that in order that 
the Electronics Industry may move in an integrated fashion some of the 
major users such as Defence, Department of Atomic Energy, Department 
of Space, Department of Communications etc. should have "application 
group,". These groups should be constantly engaged in the following 
tasks: 

(1) Teclmological forecasting for the needs of users, keeping in 
view the new technological trends; 

(ji) Analysing major systems into sub-systems, equipment, compo
nents and raw materials; 

(iii) Monitoring the progress of specific: products through various 
stages of the innovation chain starting with development 
through batch production or full scale production. A similar 
group may be constituted with the specific purpose of identify
ing items with a large potential for exports and similarly 
sponsoring its development and production in the country. 

1.70. Elaborating his suggestion for setting up of application groups 
the !lcientist stated during evidence before the Committee!: 

"For a proper scientific approach, we need a pro~er ~echnologic~l 
forecast and this forecast can be done by the sclenttfic and engt
Deering profession. But, there are certain portions which have 
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to be done by the users and the people who are close to th~ 
users, and this is what I mean by application groups. In 
other words, a small group of scientists and engineers, who alC 

well aware of technical developments in the electronics field 
and who are also closely associated with the users' needs 
whether that is in the field of telecommunications or defence 
or railways or All India Radio. 'These people are like the 
people on the watch tower. Their job is to keep looking 
ahead-3 years, 5 years or even 10 year:c;-and keep on gene
rating these technological forecasts." 

1.71. The representative of the Department of Electronics stated in 
this connection during evidence that it is entirely desirable to have in the 
various areas, where electronics is used, and used not as a solitary piece 
of equipment but as a system, systems groups of their own, under various 
concerned agencies, which will try to find out what the optimal system is, 
what the configuration of equipment is which will meet their needs and 
how this will change, as technology changes and so on. He stated that 
to some extent this is already happening and is being done, though not in 
a completely organised way or in very specific organisation charts. 

For instance, for the air defence system there is a systems group, in 
tbe Defence Ministry known as Radar and Communications Project Office
(RCPO) which is concerned with the total spectrum of the air defence 
clectronics system. The job of this system group is to implement the air 
defence system for which certain specificRtions have been laid down and 
moneys have been allocated, and one has to take it through the various 
stages. This programme lies in the systems area because spme equipment 
is imported, some is manufactured here, some is based on Indian research 
and development and some is based on know-how brought from outside 
and this is being translated into production here and they have to monitor 
it through various stages of prodUction to find out whether it meets the 
original statement of work up to the element of handing it over to the 
user. Apart from that, they also have within this group a futuristic ceJl 
whose job is to try to find out what is happening elsewhere in the world. 

1.72. The representative of the Department added that there are other 
small groups concerned with other similar plans in defence, for example, 
in the Army, Navy etc. In the application of computers, particularly for 
defence purposes, there is already a group which i~ concerned with the 
development of a system language, along with the indigenous computors 
being manufactured in Hyderabad by EelL. 

1.73. 'Jl1e representative suggested that in the non-defence areas, for 
instance. in the Ministry of Steel, there should be a ~ystems group set up, 
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which may be a part of their research and development group which exists 
at Ranchi. In the setting up of these groups, jf any assistance is required 
from the Department of Electronics, that will be provided. This particu
larly relates, of course, to the computer area. But some of these will 
grow with time in other areas also; there is need for example, in the radar 
area, not only to take into account the defence radar requirements but 
also the total spectrum of radars needed for civil aviation, meteorology, 
shipping etc. The Committee were informed that there was a plan to 
set up a National Radar Council which will take into account the totality 
and go into the futuristic elements like modularity, standardis.ltion etc. 

There have been discussions COD('erning the space programme also 
and a specific group within the space programme was also being set up 
precisely for this purpose. The representative also agreed to the desir
ability of setting up such group in the Railways also for their two types 
of requirements viz. the signalling and safety equipment and microwave 
communications and other computer based developments in the future. 

1.74. Giving a concrete suggestion in the matter representative stated:·-

''My concrete suggestion is that wherever electronics is used in a 
large system as a configuration, I think the individual Minifl
tries and the departments should be encouraged to set up sys
tlms groups. I would think that some of it does not h:lppen 
partly because there has beed a tendency to expect this to be 
supplied to them readymade, either a computer company !;UP-

plies it or a manufacturing company like the BEL sl1Pplies it 
and so on, but even for them to know what they need in a 
real form, it is important to have a group. Sometimes. the 
need for such groups and the need to spend money on such 
groups is not recognised by Finance. This is also J fact be
cause it is not a direct type of need. If you say that you 
want an officer to instal a particularly piece of equipment or 
to operate it, these are direct financial commitments, and the 
reasons for this are very clear. but if you say that you want 
to set up a cell which will keep looking into the futuristic 
technology of improvement and so on, the normal r~actjon is 
to say that it is not necessary and it is a luxury and we could 
cut it down. But one really has to insist upon it becau~e it is 
quite vital to cutting down long-range costs. So, I vl'Ould 
support the need to have in all the major Ministries concern
ed with Electronics systems groups which deal with their total 
needs. We shall be very happy to assist them." 

1.75. The representative, however, cautioned that these groups were 
1!ot easy to create. He felt that it was easy to build up equipment tllan to 
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get a good syste~ engi.neers who understood the concept of a total sys
tem and enmesh It optimally. There is something that has to be grown 
carefuJly. 

1.76. The Committee feel that in order that the electronics industry 
could move.in an integrated manner, it is essential to have system groups 
I. every majOr Wier department like Defelice, Atomic Energy, Space, Com
munications, Steel and Railways etc. who are in a position to perform .. e 
following tasks on a continuous b ... ,,:-

(I) TedmoIogkal forecasting for the needs of IIsers, keeping in 
view the DeW technological trends; 

(ii) Analysing major systems into sub-systems, equipment, compo
nents IIIId raw materials; 

(ill) MonitoriDg the progress of specific products through "Rrlous 
stages of the innovation cbaln startJDR with development 
through batch production or full scale production. 

1.77. The Committee note that such groups/cells are already being in-
troduced to some extent, such as Radar and Communication Project Office 
and the National Radar Council. Some other Ministries arc also moving 
In the matter. The Committee recommend that such groups should be 
set up in aD the major user industries with a view to helping the Ministries 
as also the supplier UDdertakingsin monitoring the progress of the specific 
products through various stages of innovation chaba and analysing the 
major systems into sub-systems, equipments, components and raw mate
rial as also keep an eye on the futuristic requirements of the Ministries 
concerned. The Committee would, therefore, urge the Electronics Com
mission to provide the necessary initiative in this regard and help the Min
istries/Departments to set up such groUllS in a systematic way. "'he Com
mittee would also urge the Ministries /Departments concerned to Initiate 
necessary steps in this direction in their own interest and in the interest 
of the futllre of tlu! industry as a whole. 

F. Assessment of requirements 

] .78. Among the Important functions of the Electronics Commission arc 
to call upon the important users to present their short and long term require
ments of ca\1iDment, with their specifications, with a view to determining 
the appropriate systems and technologies involved and to make a compre
hensive assessment, in both technical and financial terms. of national needs 
for all elec~onic products and integrate such needs into a single overall 
framework. 

Detailing the achievements of the Commission in this regard 
it has been staad in a written note that the Electronics Commission has, 
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on the basis of a continuously interactive process, been obtaining iQforma
tion from important users concerning their short and loni term requite
ments of equipmeDt with their specifications. This has been done in many 
ways. From time to time, I.P.A.G. has been sending questionnaires to 
various user.. It has, however, been pointed out that as it is not manda
tory for the user /manufacture1' to reply to questionnaire, the data collected' 
by the I.P.A.G. is normally on a sample basis. Hence the I.P.A.G. has to' 
depend heavily on DG.T.D. for ,c;ueh information. Many a times, it be
comes necessary for the I.P.A.G. officers to visit the various industries and 
collect such information through discussions. Also, lP.A.G. has constituted 
(and in specific areas earHor on, the Department of Electronics had also 
constituted) Technical Panels, on which members representing important 
users as well as R&D units and production agencies were duly appointed. 

1.79. A major exercise by way of compilation and examination of the 
short and long-term requirements of electronic equipments of the impor
tant users, including the question of systems and technologies involved, 
was conducted through the Task Force on Telecommunication and Elec
tronics Industry set up by Government under the Chairmanship of Prof. 
M.G.K. Menon. Secretary, Department of Electronics, to work out pro
posals for the Fifth Five Year Plan. The members of the Task Force were 
drawn from majo~ user agencies like the P&T, Ministry of Defencz, Rail
ways, All India Radio etc., from major production agencies like EelL, 
BEL and ITI in the puhlic sector, and R&D agencies like ('''EERI (Piltani) 
and TRC (Minista'y of Communications). The Task Force constituted the 
following seven working Groups, technical support to which (as also. the 
Task Force) was provided by the Information, Planning and Analysis 
Group of the Electronics Commission: 

(i) Working Group on Consumer Electronics. 

(ii) Working Group in Mass Communication. 

(iii) Working Group on Telecommunications. 

(iv) Working Group on Aerospace Electronics and Communication. 

(v) Working Group on Radar and Defence Systems. 

(vi) Working Group on Computers, Control and Industrial 
Electronics. 

(vii) Working Group on Instruments and Instrumentation. 

1.80. The ftndings of the Evaluation Teams like those on Bharat Elec
tronics and Indian Telephone Industries also helped in the process. Based 
on all of this work, a programme for the development of electro~ics during 
the Fifth Five Year Plan period was submitted to the Plannmg Com
mission. Further, a 10 years profile for electronics has also been drawn 

up. 
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1.81. It has been stated that apart from the global, inte&rated exercISe 
outlines above, both one-time as well as standing mechanisms have been 
instituted/are bein! instituted sector-wise to ensure coordinated efforts in 
this regard on a continuing basis. 

1.82. Recognising tbe crucial part electronics plays in Defence, it has 
been felt necessary for some time to establish an appropriate institutiona
lised arrange:nent for maintaining. close and continuous liaison and mutual 
inter-action between the Electronics Commission and the various Defence 
agencies. Accordingly a Defence Electronics Committee, chaired by the 
Chairman, Electronics Commission, and comprising of Defence Secretary, 
Secretary, Defence Production, Scientific Advisor to Raksha Mantri and 
three service chiefs has been recently constituted to enSUle that the require
ments of tbe defe~ce services are concurrently taken into account by the 
Electronics Commission while framing its strategies for the over-aU develop
ment of electronics in the country. 

Defence Electronics: 

1.83. Electronics plays an important role in the field of Defence, not 
ODly in terms of complete electronic equipments, but also as part of weapon 
systems, communication systems and so on. Secretary Department of Elec
tronics is a Member of the bigh power Radar and Commnication Board 
(RCB) as well as a Member of the Steering Committee of the RCB-a 
structure specifically aeated by the Ministry of Defence for the implemGn. 
~tion of the ADGES Plan. The Department is also represented on the 
Steering Committee set up by the Ministry of Defence for the implementa
tion of the Plan AREN. 

1.84. The Department of Electronics is also fully associated with the 
Technical Coordination Authorities constituted by the Ministry of Defence 
for monitoring the va..ious developmental projects, both in the area of Plan 
ADGES as well as Plan AREN. The Department is also kept in the pic
ture regarding other electronic requirements of the armed forces. It bas 
been stated that the Department's association with these agencies, set up 
by the Ministry of Defence, has been useful both in terms of understand
ing the requirements of Defence, as regards these two major Defence Plans, 
as welt as for providing the necessary feed-back to the relevant authorities 
in Defence of the work being done by the Department in furtherance of 
meeting the Defence needs in respect of these two plans. 

1.85. Another major area in which the Department proposes to esta
blish continuing institutional arrangments for liaison and coordination is 
the one of Radars, which are needed not only by the Defence services but 
also by a variety of civilian organisations (like Civil Aviation. Meterotogy 
Space etc.), for surveillance, tracking, navigation, guidance, control etc. A 

561 LS-3. 



National Radar Council (NRC) to be chaired by the Chairman, Electronics 
Commission and comprising representatives from the major agencies con
cerned with the development, production and use of Radars, both in the 
Defence and civil sectors, is proposed to be set up shortly for the purpose. 
The proposal has been agreed to by Ministry of Defence and by Electronics 
Commission; and the paper is being sent to the Cabinet for approval. The 
NRC will function under the overall guidance of the Electronics Commis
sion. A small Project Office located in the Department of· Electronics, will 
service and~ssist the NRC in discharging its coordinating and integrative 
functions outlined above. 

1.86. The Department was actively associated with the high-level Com
mittee on Telecommunication Capacity Planning, set up by the Ministry of 
Communications under the chairmanship of Shri M. S. Pathak, Member, 
Planning Commission, to prepare a perspective plan for stepping up of 
indigenous capacity for manufacture of all types of telecommunication 
equipments. The findings of the Telecommunication Research Review 
Committee, under the chairmanship of Prof. M. G. K. Menon, have helped, 
inter-alia identify the areas in which the present R&D effort is Jacking or 
inadequate, especially in the context of the international designs and tech
nology in this field, and the various measures necessary to build up R&D 
facilities designed to meet indigenously the country's requirements of tele
communication equipment, based on contemporaneous technology, to the 
extent possible. The Department was also associated with the Committee 
set up to recommend the type of equipment to be manufactured at the 
Ilecond switching factory in the public sector. 

1.87. As regards continuing mechanisms, for the purpose. it has been 
stated that a senior technical officer in the Department has been charged with 
the responsibility of maintaining continueus liaison with the concern.::d 
user agencies as well as the development and production agencies in the 
tele-communication field and oversee the follow-up action in critical areas. 
For instance, the Department has taken the lead and is currently engaged 
in arranging coordination meetings with the conce-rned agencies to work out 
concrete steps to speed up the programme of indigenous development and 
production of microwave equipment required in volume by the P&T and 
Railways. Earlier, the Department took the initiative to accelerate the 
development-production cycle in respect of UHF communication equipment 
required by the Indian Oil Corporation and P&T; the current efforts by 
the Indian Oil Corporation and P&T; the current efforts at indigenisation 
of this equipment alone should result in the manufacture of this t:quipment 
worth about Rs. 6 crores over the next five years. 

Computers 
1.88. A number of Evaluation Committees were set up by the Depart· 

ment for carrying out an analysis of the largely concentrated computational 
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:demands for various applications in different locations of the country; 
Bangalore, Calcutta, Delhi, Kanpur and Madras. 

1.89. Sector-wise studies relating to specific or special require:nents of 
computational needs of different sectors such as the agriculture, education, 
defence, meteorology, etc. have been made in consultation with the concern
.cd users. The Department has also been concerned with the planning of a 
joint Reservation System for Air India and Indian Airlines. The Depart
!Dent has also carried out a atudy of the requirements of computer facilities 
for a typical large steel undertaking. A systems approach for planning and 
meeting the computer requirements of the Steel Sector is being evolved in 
consultation with the Ministry of Steel. Similar studies in other industrial 
areas are being planned. 

1.90. Among the other efforts made so far in the direction of estimat
ing computational requirements of various kinds and the determination of 
systems and technologies to be adopted, mention may be made of the 
Technical Panels on Electronic Desk Calculators and Mini computers 
BS well as a number of IPAG studies especially those dealing with 
-various techno-economic aspects relating to indigenous production of mini 
computers and programmable calculators and the one on the economics of 
regional computer centres . 

.other Areas 

Railways: 
1.91. The Department of Electronics provided technical support to the 

'Technical Group constituted by the Ministry of Industrial Dev~Jopment, to 
:.cnsider whether there was need for importing know-how for the manu
,facture of Atomatic Train Control (ATC) Equipment in the country. The 
'Department of Electronics is actively monitoring the programme of indi
genous development and production of the ATC equipment, through the 

Electronics Corporation of India-a wholly owned central public undertak
ing. A meeting between Secretary, Department of Electronics and the 
C1lairman, Railway Board, was also held in July, 1973, to discuss the Rail

ways' requirements of various types of electronic signalling equipment. with 
particular reference to the manufacturing programme required to meet the 
Railways' needs of Electronic Axle Counters, Last Vehicle Control Device, 
Central Train Control Equipment and Automatic Train Describer. TIle 
Department has also obtained the future requirements of the Railways re
garding various types of electronic signalling equipments, with a view to 

;initiating the necessary promotional measures in this field so as to meet the 
Railways' increasing requirements in the vital field of safety devices. IORti-

1utional arrangements for maintaining continuous liaison and dialogue with 
tJle Ministry of Railways on this subject will be cOnsidered in the light of 
~Jectronic component of the 5th Five Year Plan Programme of the Railways. 
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Ministry oj Home ADairs: 

1.92. The Department of Electronics has been associated with the: 
cechno-ecenomic analysis regarding the establishment of pr04uction facili
ties to meet Home Ministry's requirements of wireless sets fCl'r PoHce, BSF 
and other para-military forces over the next five to ten years. 

Ar.(ass Communications: 

1.93. A preliminary meeting to discuss the requirements of the Air 
India Radio in the field of transmitters alKl the question of initiating the 

necessary steps towards achieving self-reliance in this field as early as possi
ble was recently held with the officers of Ministry of I&B, A.I.R. and B.E.L. 
It is proposed to consider the question of having some kind of an inter
departmental Standing Committee to monitor the programmes in the area. 
of Mass Communication. 

Space: 

1.94. The Space programme consists broadly of two segments, tbe ground! 
ICgDlent and the space segment. A characteristic feature of our space pro
sramme in relation to the ground segment has been to meet the require
ments of electronic equipments for the purpose through indigenous develop
ment and production of the systems involved. The critical area in this 
sphere is the one of high reliability components and major test instruments, 
for which we depend largely on imports. It is proposed to examine this
problem in detail and initiate suitable measures to develop and produce such 
components and instruments indigenously to the extent techno-economical-
ly feasible. There have been several discussions with the Space Commis
sion concerning this matter. As regards the space segment of the space 
programme, a Task Force was constituted recently to look into this aspect 
in its totality (INSAT Task Force). The report of the Task Force has 
been submitted to the Planning Commission. 

A tomic Energy: 

1.95. The electronic requirements in this sector are largely in the sphere
of different kinds of power-reactor, monito~jng and control instruments. 
Most of these instruments have been developed indigenously bv the Bhabha
Atomic Research Centre of the Department of Atomic Energy and pro duc
tionised by the Electronics Corporation of India Ltd. This aspect is moni
tor.ed by the Department of Electronics mainly through the ~roducticn 
programme of EClL 

1.96. It will thus be seen that instead of usins the powers vested in the 
Electronics Comm;8sion by the Cabillet, to call upon important users, the' 
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£lectronics Commission has been conductio, its work through an inter&c>o 
,tive process, to elicit the maximum cooperation from aU agencies cOllcerD
.ed. The fact is that the requirements of the varioUS agencies cannot bo 
explicitly stated by them. It is related to the priority given to a particular 
.agency within the overall natiooal framework and consequent availability 
· of resources to it, including the component of foreign exchange. Techno-
logy, cost effectiveness, increasing degree of indigenisation etc. are ttll 

.factors which ultimately go into any statement of requirements and the 
_manner of their fulfiknent. The Department of Electronics believe that 
· this can only be achieved through a continuous interactive process, of tho 
type the Electronics Commission has been engaged in. 

,1.97. It has been stated that it is not mandatory for the user /manufac
turer to reply to the questionnaire. The data collected by the I.P.A.G. is 

Inormally only on a sample basis. Hence the IPAG has to depend heavily 
· on DGTD for such information. Many a times, it becomes necessary tor 
· tbe IPAG officers to visit the various industries and collect such informa-
· tioo through discussion. 

1.98. Asked whether arrangements for collection of information 
.through the DGTD were satisfactory, the representative of the Departmenu 
· of Electronics stated that there could be further improvement in tbi. 
,regard. He-said that the DGm obtains information on a mandatory! 
.basis 'and consolidates it. Such consolidated information is then mad" 
available to other Departments and Ministries of Government. The repre
sentative stated that it would be desirable to institute a system whereby 
even the basic, information obtained by the GDTO on a mandatory basis 
can be made avaihible to other agencies, since it would not be desirable 
'for a number of agencies to collect such information independently. 

1.99. The Commit~e appreciate the interest aad zeal with which the 
• Electronics Commission "'ve been coUecting the Information in regard to 
.... e long-term and sbort«rm requireme.... from important users of eqaJp
ments with specifications on die basis of a continuously lateradive procell. 

They also note the efforts made in tills direction!Jy constituting 8 T.k 
· Force On Telecommunkatio.ns and Electronics under tbe chairmanship of 
· tile Chalrmllll, Electronics Comminlon and with Members drawn &0. 
· UiJer agendei. Based on this eserdie, 8 propamme for the development 
of EledroDlcs during the Fi .. Five Year Plan has been prepared and • 
·to-year protl1e for electronics cJrawn up. Furthermore. both one time .. 
well as standin. mechanisms have been and are beiDg instituted sector-wise 

"et ..... coord"mated dorts in this cIIredIon In are. like Defence, Tefe.. 
codtalkatioas, COlllptaten, RIaoways, Ho.e Alain, Mas Communica

ftions, Space IIId Atoale Eaeqy tIIrougIa meetiap, p8Dels and other efforts. 
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1.100. The C~ ... anittee note that since information collected by; 
I.P.A.G. from user agendes by means of questionnaires etc. is not manda
tory, tbey have to depend beavHy on the D.G.T.D. The Committee note,. 
however, that the information obtained by D.G·T.D. which is on a manda
tory basis, is available to, otberdepartments only in a consolidated form. 
Since it may not be desirable to obtain information through a number of 
agencies, the Committee recommend that ways and means may be fouocl 
after mutual discussions to make available tbc requisite information to the 
IPAG and if necessary, to other user Ministries also to, meet tbeir require
ments. The Committee need bardly emphasise tbat the meaningful in-
Mrmation thus made available to the IP AG will help them in making a 
more scientific and realistic assessment of electronlcs in tbe country \ltdcb; 

. is a pre-requisite for sound planning. 

G. Statistics 

1.101. The Committee desired to know the number of electronics in
dustrial units Sector-wise in each State-Small Scale, Large Scale and Pub
lic Sector, the value of their production the value of import content in the
the production for each year since 1965-66 and the measures taken to 
reduc(! the import content in the production of electronics equipment and 
goods etc., in the country since 1965-66 and the success achieved therein. 

1.102. It has been stated by the Department of Electronics that 'the 
subject of Electronics has been the responsibility of the Ministry of Indus
trial Development till Bhabha Report was submitted in January, 1966. 
Subsequently, it became a part of the Ministry of Defence Supplies till 
June, 1970, when a separate Department of Electronics was set up in the: 
Cabinet Secretariat. The Electronics Commission was itself set up only 
in February, 1971 and the Department of Electronics was then brought 
under it. Thus till 1970, the Department of Defence Supplies in the 
Ministry of Defence was concerned with the growth and development of 
electronics. The detailed information as asked for by the Estimates 
Committee is not readily available with the Department and it may 
perhaps be difficult at this stage to compile such detailed information. 
Information as is available with the Department is given in Table 2. 

1.103. It has been further stated that the import content in the manu-
facture of electronic equipments and components has been systematically 
brought down in r~cent years. In the field of Radio, for instance, the: 
import being allowed per receivcr is almost negligible (25 paise per set) 
which is being hardly utilised by any manuf·acturer. Even in the case of 
the TV Receiver, the imported pack-value allowed has been substantially 
reduced this year to Rs. 60 per set~ this is besides the import of material 
per picture tube (of the order of Rs. 100) produced exclusively by BEL, 
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at Bangalore. Thepack-V"cllue allowed for most of the other entertainment 
equipment is similarly being constantly r.eviewed, keeping in view .tho 
availability of indigenoui components. 

1.104. In the field of components, efforts are being made to progres
sively reduce the value of the imported material which is currently of the 
order of 20 per cent to 25 per cent. In transistors, the import per piece 
has been brought down from 50 p"clise to 20 paise, which represents 5 to 
10 per cent of the cost of these items. In magnets, the increasing switch 
to ferrite magnets (whose import content is small) from cast alloy perma
noot magnets will reduce the import requirements for this purpo,e. Com
ponents required for Tape recorders such as recording and erase heads, 

tape decks and micro-motors are being encouraged for indigenous produc-
tion. It must, however, be pointed Ol:1t that sometimes, the quantities 
required for this purpose are comparatively small due to the limited 
demand in the country and it may be desirable to import small quantities 
rather than set up expensive manufacturing facilities for the same. Hence, 
in some areas, complete indigenisation may neither be feasible nor desi[:!
ble. 

1·105. Asked to furnish the value of complete electronics equipment 
imported each year since 1965-66 in the various sectors of electronics 
industry such as consumer electronics, communications, Defence Compu
ters etc. it has been stated by the Department of Electronics that the 
Statistics on the import of electronic equipment since 1965-66 is available 
only in the form of consolidations from the "monthly statistics of the 
foreign trade of India" published by Department of Commercial Intelli
gence and Statistics (Calcutta). These import figures are not only incom
plete but also consolidated in terms of categories which do not differentiate 
between electrical. electronic and electro-mechnical equipment. The 
primary documents received at various customs offices in the country are, 
after the above type of coosolidation, reclassified and finally stored ship
wise. The retrieval of detailed information from the existing documents is 
a logistically complex job requiring, for electronics data alone, considera
ble eitort both in terms of manpower and time on--the spot, at all customs 
offices. Part of this work has been taken up by the I.P.A.G. in the customs 
offices or Bombay and Delhi for collecting, on a regular basis for the 

current data. 
1.106. The Committee have been informed that I.P.A.G. Cells at Madras 

and Calcutta are being set up for collecting, in addition to other tasks, the 
data from customs offices. So far, it has not been possible for the relevant 
files to be made available in the customs offices to the personnel of the 
I.P.A.G. nor have customs offices anowed so far, the primary documents 
to be taken over to our office on a routine basis. It has been stated that 
this is a ba~ic problem that has to be tackled at the source i~e1f througb 
either of the two possible approaches. 
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(i) Photocopying all the documents 8lV1ng access to them in a cer
tralised manner, to all the interested mioisteries (ii) Computerising the 
source documents over a period of ten years and bringing out detailed 
consolidated reports in different sectors as required by the respective min
isteries. 

As an intetrim measure I.P.A.O. has taken up the issue with custo:ns 
offices and D.Q.C.I. & S. for reclassifying electronic items as required by 
the Electronics Industry. Till these measures are fully implemented pre
cise data about the import of electronic equipments cannot be obtained. 

1.107. During evidence the representative of the Department of Elee
tornics stated:-

"Our import substitution is on the basis of projections. We know 
what we need in respect of defence equipments, communica
tion equipments. mass telecommunications equipments and so 

on. We know what the capability today is. We know what 
can be produced, we know what capabilities are there. So dif
ference between these two would be there and the question is 
how is it to be met. So, we are making efforts to see that dif
ference is brought down to the minimum as fast as possible. 
We mean substitution on a futuristic b8'!lis rather than on the 
basis of previous numbers. They are not available, they are 
not reliable and they do not give us a clear indication of what 
is needed for future." 

1.108. Asked to state the difficulties being faced in this regard he 
stated:-

"The respon~ibility for these areas vests in different departments. 
Foreign exchange comes under Finance. Import licence comes 
under Commerce. When things come by air or ship, they 
come into various ports, etc., and that again gets handled by 
Customs. All statistics is maintained in Calcutta. Payments 
are made through Reserve Bank of India. Then comes the 
basic problem of classification." 

1.109. Another representative of the Department of Electronicil fur
ther elucidated the point as follows:-

"Information input is extremely important. I do not have means 
of knowing, for instance, how many capacitors of a particular 
type are imported. Certain things are imported under some 
other names and here the question of classification comes in. 
This is an essential thing which is to be attended to. Customs 
office get information and this information should be computer
ised. 
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1.UI. 11le Co ....... IIOte t .... dIe De ......... of ~Iedtoaics .... e 
80 iDlormatioll ,.....tIq tile .... mIJer of uDits ellpltd hi ElectroDin pro
duction in different States and Jectors I.e. IIDIIII scale, larae 8Ctlle etc. aH 
the value of their production. It Deed hardly be emphasised that this is 
the basic information for a proper assessmeat of the real status 01 the 
; indu5try In different sectors and in dHferent parts of tile country IS also of. 
the prec.'1se overaH picture of the industry In the country and its requift
-men's. The Committee suggest that adequate arrangements should now be 
made for the coUection of ~uch inrormation on a replar basis. 

1.111. The Committee note that detailed information about the elec
tronic items imported in the country is not available with the Deparhneat of 
Electronics. They note that the 'Monthly Statistics of Foreign Trade of 
India published by the Directorate of Commercial Intelligence and Statistics, 
gives import data in broad terms only (e.g., computers, components. instru
ments etc.). It does not give detailed information about imported items like 
diodes. digital, voltmeters, integrated circuits etc. Moreover from the 
-existing statistics regarding imported electronic items, it is not alw8ys pos
sible to differentiate between electrical, electronic and electro-mecltanical 
-equipment. The Committee note that the I.P.A.G. is attempting to col
'Iect the detailed information Rbout the import of the electronic items by 
deputing their staff at the various custom offices. 

1.112. The Committee need hardly emphasise tbat for a purposeful 
planuine, for the development of electronics Industry, it is absolutely eSl'len
-tial that detailed information regarding the electronic items impurled at 
present, is available. In tbe opinion (If the Committee, such n detailed 
information would be very useful as it would enable intending entrepre
. neurs to decide about the starting o( an industry to produce an item which 
is being imported at present and thu!! would help import substitution 
efforts in a positive way. The Committee recommend tbat etrectln mea
sures should be taken by Government immediately to ensure that detailed 
'infonnation about imported items not only in the electronics Held but in 
'Other fields also is available to the public, to enable them to go In for im
port substitutioa in a meaningful mutner. 

1.113. The Committee would also like Government to ensure that there 
is no delay in the publkatlon of the 'Monthly Statistics of Foreign Trade 
'of India' conMin", detaHed and meaningful information. The Committee 
would like Go\'el'lUllellt to take an necessary measures to streamline and 
-rationalise the compilation and timely publkatlon of this information. 

1.114. The Committee understand that a number of parties/undertak-1. haft been iJDportIIag itet118 ia false names or misleading names and at 
tfimes, it ., not possible eveD to bow what bas really been imported. This 
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underliDes the ~d. fa,. G4v~ traiuiN j 0' . a spec:ialiMdDIIAIre I to ,~f cus-
tom italr '0 l~ntify aDd &:orrect1y tabulate die sophi*at .. items. ' . 

. UPDATING BHABA COMMITTEE REPORT 

1.115. 'One of the functions of the Information, Planning an,d Analysis. 
Group is to periodically update Bhaba Committee Report on Electronics· 
and to evolve viable organisational mechanism of implementation. 

1.116. Indicating the action taken in fulfilment of this function, it has 
been stated that the IPAG is continuously engaged in analysing, ~ectorwise, 
the various aspects of the Electronics industry. These studies have been 
brought out in the form of 40 analysis and 19 information reports. The 
IPAG has also constituted several technical panels which deal with esti
mates of demand, ,technology forecasts, indigenisation aspects etc., of vari
ous items in electronics. The IPAG has also been responsible for coordi
nating the work of the Task Force VII on Telecommunication and Electro
nics, of the Steering Group on Engineering Industries, set up by the Planning 
Commission. This work has been brought out in the form of a report, 
which deals with national plans and policies. All of these activities con
stitute the first step towards updating the Bhabha Co:nmittee Report and 
more generally in evolving an overall national and contemporary strategy 
for electronics. It has been stated that as policy making at Electronics 
Commission is a continuous (evolutionary) process, the Commission will 
be updating such data periodically. 

1.117. It has been stated that in evolving a strategy for the develop
ment of electrODlcs in various areas the Electronics Commission will give 
considerable weight to the Reports of the Technical Panels. After the 
Electronics Commission has examined the Reports of these Panels and 
taken decisions that are necessary, it is'planned to put out documents that 
will be publicly available • thich will be of use to the industry. 

1.118. It has been stLled further that the Technical Panels set up by 
the Departmern of Electronics have been extre:nely helpful in arriving at 
view-points in the Department on the applications pending ·before it, 
Thus, for instance, in tbe field of Semi-conductors a large number of ap
plications were received for manufacture of Integrated Circuits and Silicon 
Rectifiers. These were kept pending for the recommendations of the' 
Panels constituted by the Department of on Semi-conductor Devices. The 
Panel after making an exhaustive study of this area, made broad recom
mendations as to the likely demand for such devices in the near future and 
the pattern in which further licencing needs td be done including avail
ability of indigenous know-how. Based on these recommendations all the 
rlpplications pending in this area were disposed of in a very 'Short item. 
Similarly, in th~ deld of Ferrites, a Panel had been set up which made: 
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thorough study o~ the ;existin~ st~~us of, ferrit~ tec]upPgy in, the country 
and the areas in which' further development needs to take place. In the 
light of these recommendations a number of applications received for thi's 
area were disposed of an efforts are being made to ensure that further re
search and development takes place in areas identified by the Panel. 

1.119. Again, a Panel constituted by the Department of Electronics 
revewied the area of Electronics Desk Calculators, made an assessment of 
the likely demand for this product and provided the broad guidelines under 
which licensing needs to be done both in the organised as well as the small 
scale sector. Based on these recommendations all pending applications 
have been processed with suitable recommendations made to the Licensing. 
Committee or approvals granted in the Small Scale Sector. 

1.120. Panels which have been set up on the production of Picturi}" 
Tubes in the country as well as on the Mini-computers have submitted 
their reports and applications pending for these items are now being pro· 
it did not come under the perview of the Bhabha Committee Report. 

1.121. Asked if I.P.A.G. had brought out in a sing:e volume any re
port containing the electronics industry the Committee were informed that 
practically all the documentation towards updating the Bhabha Committee 
had been completed somewhat like Bhabha Committee, particularly to ana· 
lyse all material components, equipments for the different sections, invest. 
ments, outputs, employment etc. Since however, Fifth Plan was stilll under 
discussion and on which Parliament had yet to take a final decision, it was 
decided to wait till this session of Parliament. The representative stated 
that apart from that, updating was being done area by area even though 
it did not come under the perview of the Bhabha Committee Report. 

1.122. The Committee note the efforts made by the Information, Plan
ning and Analysis Group of tbe Electronics Commission towards formulat
ing plan for the electronics industry on a long term basis by analysing 
various aspects of the Electronics InduMry in different sectors by updating 
tbe Bbabha Committee Report. The Committee also note that practically 
aU the docnmentation towards updating the Bhabba Committee has been 
completed somewhat like Bbabha Committee but the information has not 
so far been consolidated in a single volume pending a decision by Parlia
ment on the Fifth Plan. The Committee hope that the whole analysis will 
be consolidated and published at an early date. 

1.123. They also note that the Reports produced by the technical ponel'J 
appointed for the purpose have proved of practical otllity as in the light or 
the information contaiDed therein it has been possible to dispose of various 
licensiDl applications. 
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H . .,..... .. 01. !'Jeetmlk • ........, .. States 

.1.124. It has been stated in a note furnished by the .Department of 
/Electronics that one of the important tMks of the Electronics Commission 
lis to encourage the development of electronics on an equitable basis 
throughout the country. lnmany areas of electronics, production can be 
set up in different parts of the country without an elaborate infra-structure; 
it is, therefore, considered that it c-an be used as a tool for the development 
of backward areas. The State Govenunent-s have, therefore, been advised 
to embark on the development of electronics in each State in a comprehen-

· sive planned manner; and to set up for this purpose, appropriate planning 
.'Committees or Boards to advise them. Chairman, Electronics Commission 
had written to the head of each State (Government/Chief Minister) on 
these lines. Individual offlcer<3 of the Department of Electronics have 

'been designated for the different States in India so that they may keep in 
close touch with the corresponding Officers in the State Government and 
provide them with meaningful advice and guidance. Secretary, Depart
ment of Electronics has so far visited West Bengal, Gujarat, Kerala, on an 

'extensive basis 'and Uttar Pradesh, Rajasthan, Karnataka and Tamil Nadu 
on a partial basis in this connection. 

'Kerala 

1.125. One of the earliest States to take advantage was the Govern
ment of Kerala which set up a high level committee ,to advise the State 
Government on specific measures to be taken for the development of elec-

'tronics in Kerala. The Committee submitted its recommendations in 1972 
and a member of the Department of Electronics served on the Committee. 
As a result of the recommendations made by this high level Committee, 
separate Kerala State Electronics Development Corporation has been set up 
in Kerala. The new Corporation has recruited technical staff both from the 
private and public sector and is now currently implementing the nu:nber 
of letters of intent which had been issued earlier; it is also investigating 
new avenues of growth. A functional Electronics Estate is being set up 
near Trivandrum and a proposal for Tesfing and Development Centre from 

· the State is also' being processed. 

,West Bengal 

1.126. The Government of West Bengal bave also shown keen interest 
· in this regard. A state Electronics Development Committee was constitut-
· ed and seminar was organised in November. 1972. in which the Secretary 
and Senior Officers of the . Department of Electronics participated. As a 
result of the discussions a separate Electronics Development Corporation 

has just been set up as a subsidiary of the West Bengal Industrial Develop-
,ment Corporation. 'A -number -ot projects are proposed to be i-D.plemented 
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by the new Corporation and the proposal for Tutinz and DevelopmeDtl 
Centre at CaJcutta is also under consideration. 

Uttar Pradesh 

1.127. Another State Government which has taken keen interest in the 
growth of Electronics is the Government of U.P'. which has constituted 8-, 

Steering. Committee on which Del'artment of ~lectJ:oDics is represented. 
The Steering Committee is now formulating pffDpmlals, for. the establishment' 
of Electronic Development Corporation in the State. Meanwhile a func
tional electronics estate is also being set up at Panki ncar Kanpur and 
.umber of schemes have been approved for the establishment of the estate. 
The proposal for Testing and Development Centre is also under considera
tion. In addition, the U.P. Hill Development Corporation IS setting up an 
electronic complex at Bhimtal in the Hill area for: which manufacture of 
T.V. Receivers has already been approved. A proposal for setting up' 
Testing and Development Centre in this complex is also being considered 
by the State Government. 

1.128. The Government of '{amil Nadu, has already set up a special 
Estate in Madras for instrumentation and electronics under the name of' 
Vikram Sarabhai Electronics Estate. The establishment of Testing and 
Development centre has already been approved and more than Rs. 5 lakhs 
have been released for the purpose. 

Rajasthan 

1.129. The Government of Rajasthan have also evinced keen interest 
in the establishment of separate electronics estate near Jaipur and Pilani. 
The proposal for a Testing and Development Centre at Jaipur is being for
mulated by the State Government. 

Bihar 

1.130. The Government of Bihar has engaged a high level consultant 
to formulate a comprehensive electronic programme for that State. The· 
report of the consultant is now under consideration of the State Govern-
ment in consultation with the Department of Electronics. 

PUlljab 

1.131. The Government of Punjab is also actively interested in the: 
development of an electronics estate near Chandigarh. 



40 

1.132. The proposal for the establishment of Testing and Development 
Centre at Poona in Maharashtra has already been approved by the De
,partment. 

1.l33. The proposals of other State Governments are now in the state 
of formulation and are being discussed with them. Witu the increase of 
technical staff in Department of Electronics over the next four months, 
1he tempo now built up as well as experience gained, from the efforts iB 
a few States, it is expected that there will be significant development of 
these activities (formulation of State Plans, setting up of the Functional 
'Electronics Estates and Testing and DeveloPJDent Centres, setting up of 
'State Electronics Development Corporation in each· State etc.) to speed 
up the development of electronics on a vide geographic basis. 

1.134. It is expected that during the Fifth Plan petiod, at loost 8 to 
10 Testing and Development Centres would be set up in different States. 
An allocation of Rs. 3 crores has been made for Testing and Development 
Centres in 5t}1 Plan of Department of lElectronics. 

1.135 It has been stated that the Department has, been encouraging 
. the State Governments to establish new electronics units outside the main 
metropolitan areas. In fact as stated earlier, one of tbe important policy 
angles of the Department of Electronics for the grant of new approvals 
wht>ther il'l the organised sector or the small scale 'lector is the willingness 
of the party to move to comparatively backward areas or regions in the 
State. Applicants who are willing to do so are being given preference 
in comparison to those who want to stay in the main metropolitan area. 
In some cases such as TV Receivers, Tape Recorders. Electronic Desk 

·Calculators etc. no new approvals whether in the organised or small scale 
sector are being accorded for location in the State headquarters or the 
major mt:tropolitan areas, whilst a few such approvals are still being giveR 
if the parties intend to go to the backward areas. Electronic units wilJ 
receive the same incentives for location in the backward area as other 
industrial units; such as capital subsidy, lower rate of interest etc. The 
Department has, therefore, taken a consistent policy angle of persuadil1g 
enterpreneufs to go, as far as possible, to backward areas except where 
it is recognised that such location would be unsuitable from the point 
cf view of significant exports, internal marketing or intra-structure needed 
for the specific product/process. 

1.136. The representative of Department of Electronics stated during 
-evidence that tbe development of electronics had been really at a few loca
tions originally like Delhi, Bombay, Bangalore and Hyderabad. It has. 
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.therefore, been the objective of the Department to see how Iar the indus
-try can be encouragd to come up in other areas uIiD& licensing as an 
instrument. Where everything else is equal, enterpreneurs willing to set 
up industries in new areas like West Bengal, M.P., Kerala etc. are preferred 
for issuing licences. Small Scale Industry also gets preference. As a 
result of these efforts there had been a certain amount of encouragement 
given to the State Governments to set up more infrastructural (acilities, 
without which the entrepreneurs will find it difficult to establish electwnic 
(states in new area. 

The representative further staled during evidence that the decision of 
tbe Electronics Commission to give a grant of Rs. 25 lakhs to each State 
provided the State in turn gives 25 per cent in the shape of land, build
ings etc. had found a good response from a number of States. Tamil Nadu 
had started an estate for. a testing and developing centre. V.P., \'.fest 

Bengal, Maharashtra and Gujarat had also been sanctioned similar centres. 

1.137. On the question of development of Electronics Industry in the 
North Eastern Zone the represent-dtive of the Department of Electronics 
stated that then~ were problems in the development of industrie;; in this 
region. Transport was a big problem. Demand within that region WilS 

also limited. Possibility of establishing one economic zone for the entire 
North-eastern zone could be considered. The Department of Electmnic!J 
was also trying to identify the specific items which could be promoted in 
tbis area. If certain infra-structure facilities like a T.V. Station could be 
set up. some !'mall industries could also come up around. 

1.138. The Secretary, Department of Electronics accepted the su~
tion that a Public Sector Unit could be set up in the region and small ancil
lary industries could be grown around it. 

1.139. Asked if any schemes had been received from Bihar the repre
'5entative stated that some officers of the Department had visited Bihar 
and he also planned to visit Bihar to see what couW bo~ done. 

1.140. The Secretary, Department of Electronics stated that in case of 
electronics it was not desirable to have mammoth fact'nit:;, the factories 
should not consist of more than 2000 men. Moreover, too many factories 
in the same place created a lot of problems including management problems. 
Bharat Electronics and I.T.!., both at Bangalore, have 12.000 and 15,000 
"orkers, respectively in their factories. To some extent, they were also 

locating new units at other places. He informed the Committee that the 
Department had suggested a larger number of units for some very specific 
purposes, components and equipments etc. He assured that the factories 
will be located on a wide spread basis. There would then be a maximu .. 



growth of anemaries associated with them. It was however ppinted out 
that the decisions as to their locations depended on the best economies of 
situation. Availability of water, power, various types of gasco; at reasonable: 
prices had to be ensured. Otherwise they might not produce things com
petitively and would be burdened with unfavourable condition from the' 
very beginning. 

1.141. It has been stated ill a memorandum received by the Committee 
that:-

"It is not very realistic to think in terms of developing electronics 
in a backward area. The electronics industry, unlike agro-in .. 
dustries, requires a well developed infra-structure. 

TLe labour required in an electronics industry should possess certain 
minimum qualifications such 8S ability to understand instruc
tions for simple operations such 'as assembly, dexterity in hand 
operations, etc. There are hardly any jobs of the so-called 
mazdoor type. Therefore, it really does not help the backward 
area, from the angle of direct employment, to start an electro-
niOI industry there as most of the labour involve(1 will have 
to be brought from other areas. Besides, the modern and 
advanced electronics industry is not so labour intensive as to 
htlp tho employment problem of backward areas materiully." 

Apart fro!D this, marketing of the products produced as well as 
procurement of raw materials and components require proxi
mity to more industrially developed areas. Ir will be thlls· 
extremely difficult to start from scartch an absolutely new elec
tronics unit in a backward area. Such a unit may well not be' 
economically viable." 

1.142. In this connection the representative :Jf the Depe.rtment of 
Elt:ctronics ~tated during evidence:-

"I would say, there is some sort of confusion in defining the word' 
'backward'. Backward is used by different agencie:; in different 
sense. Planning Commission designates some districts as back
ward and 1 S per cent capital subsidy ig given. Financial 
institutions have defined a much larger number of backward' 
districts where there is rebate in interest rote!;. When we 
talk of backward, what we mean is this. We require certain" 
type of infra-structural things. It does not require very much 
of power but it does require certain type ('If semi-skilled labour 
and also technological inputs. This is whnt I wanted to say 



80 that when these factors arc present changes of success d 
electronic units which are not to be su<:cessful. Electronics is 
laraely concentrated in Bombay, in Delhi, Ghaziabad, Farida
bad, in Bangalore, in Hyderabad. Nagpur for instance is not 
a backward area in any sense of the word. but for electronics, 
it iii backward. Kerala for instance, it has high literacy. But 
Trivandrum is a backward' area so far as electronics is con
cerned. That is because ilotfiing is produced which really 
sclls in the country. Our attempt is to put in on a more 
geographical basis in areas whe-re very little electronics exists 
today." 

1.143. Table 4 gives the percentage contribution of various States to
wards the total electronic production of the country. 

TABLJh4 

Perctntags share of dilf".,nt S14t'$ in Electron;" Production 

Production % of Total Production % of Total 
in 11-12 production in 72-73 production 

State (Rs. in (Rs. in 
crores) crares) 

1. Mysore. 65'5 36'4° 82'0 39'69 

2. Maharashtra . 3°'87 16'69 36' 55 17'69 

3· Andhra Pradesh 9'0 4'86 II'O S'32 

4· Weat Be11lal S'o 2'70 6'0 2'90 

S· Tamil Nadu, 4'0 2' 16 S'O ~'42 

6. Rajasthan S'O 2'70 6'0 2'90 

7' Haryana 2'0 t'08 a'S I'al 

8. P&T factories at Jabalpur 
Bombay and Calcutta. S'O 2'70 7'0 3'39 

9· Small Scale Sector in the 
Entertainment Electronics as'o 13' SI 30'0 14' sa 

10. Miscellaneous 33'6 11'16 20'0 9'(§8 

TOTAL: . 18S'0 100'0 206 100 

SourCl : Annual reports ofvariou. co~anle •• 

1.1'4. The ColMIIUee are &lad to DOte tbIt the DepatbaeDt 01 lIet .. 
troalc:a ... takea Ialtlatlve Ia a aumber of tile States to eaeo ...... denl.".. 
meDI of cledroDin ...... try. Ja Kerall a Ie ....... Kerala State Eleetroak 

561 LS-4. 



Development CorporatiOll .bas already been set up and proposal [or a 
.unctional Estate ncar Trivandnun is under consideration, In West Bengal 
Electroni.cs Develo~t COrpol'atioa bas already been set up aDd. TestiDg 
and Development Centre is being considered.. In V.P. a proposal is being 
formulated for the development of an Electronic DevelopmeRt Corporation. 
In Tamil Nadu also a special functional Estate in Madras for instrumenta
tion and Electronics is being set up in the name of. IBstl'OBics Estate. 
Similarly proposals of FJectro~ estaJ&e8 are being considel'e.1 in Rajasthan 
at Jaipu,r, i __ Punjab near Chandigarll and in MaharashtrH. In Bihar also 
a comprehensive development programme for Electronics is being formu
lated in (.'onsultation with a high level consultant. As many as 8 to 10 
Testing and Development Centres are expected to be set up during the 
Fifth Plan period for which Rs. 3 corc~· have been allocated. 

1.145. 'fhe Committee have no cIo~ that sustained efforls wUl be made 
by the Department to assist the remaining Stutes to set up electronics in-
dustries in their areas so that the electronics industry is dispersed all over 
the country. The Committee ure of the view that in the States where these 
centres i (.'states are not feasible due to inadequacy of infrastnlctural facili
ties, a suitable central place may be selected for development of the centre 
to cover the contiguous areas fonning a block for Ole development of the 
electronics industry In tbele areas. 

1.146. As regards allocation to be made in }'iftb Plan 191' this purpose, 
the Committee feel that the position may be reviewed at the time 01 mid
term appraisal of the Plan and additional funds made available, 11 consi
dered necessary, according to the progress made in Ute development of 
the electronics industry. 

1.147. The Committee note that, apart (rom these efforts of encouraging 
the development of electronics in the States, the Department is also keen 
to develop backward areas and to spread the electronic base, out of tbe 
metropolitan or industrial areas where the industry is at present mostly 
concentrated. The Committee further note that the Department is using 
Hcensin~ as an instrument in achie"Ving tbis policy and preference is given 
to those appli~nts both in the organised and smaU scali! sector who war 
to set up new units outside these areas. 

1.148. The Committee would in this connection like to stress that is 
the Fittt> 111aD period, particular emplaasis should be laid by Government 
on the development of backward areas and areas outside metropolitan and 
Industrial rifie!! by providing special incentives and e«tnte!'isicms for setting 
.. p indu'ItriC!s. particularly in th~ smflll scafe sector in those areas to narrow 
down regionul imbalances to the . extent possible. 



1.149. The Committee would Uke to suggest tbat Gol-emment should 
take positive initiative in the development of tbe electronks indu8try in 
.. ell llreu by setting up Public Sector units iD electronics so IS fo eo
couraae ancillary m~tries to grow round them. 

I. AnciNaries 

1.150. It has been suggested to the Committee that "in the case of 
profession~l electronics, be it in the area of telecommunications, air-craft, 
defence, space or computers the pace will be considerably accelerated, if as 
much as possible of the task is passed on to ancillaries with suitable 
supervision regarding qUality. In this manner with a given amount of 
capital, managerial scale and available factory space, it would be possible 
to set up the productions by several-fold, while simultaneously broaden
ing the base for production. 

1. 151. The position as to the quantum and value of electronic equip
ment being manufactured in the different public sectors thrcugh ancillary 
undertakings is given in the succeeding paragraphs. 

Bharat Electronics Ltd., (BEL) 

1.152. BEL hes some 11 ancillary units operating in such areas as, 
carpentry, electro-mechanical components, non-ferrous casting:>, rubher 
mOUldings, tool room jigs and fixures and coil winding and transformers. 
Out of the total value of 1174 lakhs (Rs. 853 lakhs imported and 321 
lakhs indigenous) on account of purchased components and raw materials 
used in production during 1971-72, total value of orders placed by BEL 
during 1972-73 on those units during that year amounted to Rs. J 1.62 
lakhs. . 

Indian Telephone Industries Ltd. (ITT) 

1.153. ITI had 20 ancillary units supplying "impler components, spare 
parts, accessories, etc., to the company during 1972-73. Components ~nd 
assemblies valued at about RI. 120 lakhs were ordered on them during 
that year. Another 21 ancillary units were expected to go into produc
tion during 1973-74. The value of items earmarked for the ancillaries in 
1'l73-74 was about Rs. 150 Iakbs. 

't:t!r Public Sector Undertakings 

1.15··~·. FelL purchase in one year Rs. 75 Iakhs worth or goods from 
Smail Scale Manufacturers in Hyderabad comprising of 8ub-assembli'!s, 
mechankal fabrication, casting. turning, press jobs, moulding, sheet metal 
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work, windings, t.V. Cabinets, T.V. chasis, etc. This constitiJtes 30 per 
cent at their total indigenous purchases. They are having discussions with 
a sub-committee comprising of lOBI, State Finance Corporation, Directol 
of Industries. Andhra Pradesh, Industrial Development Corporation, Elec
tronics Small Industries Associations, etc. to explore further possibilities of 
manufacture through anciJlary industries. It has been stated that basically 
ancillary industries have not been able to take up manufacturing compo
nents and the sub-assembJies for ECIL in larger vo:umc because of wide 
variety of products and technologies handled in ECIL ill smell batches. 

1.155. HAL (Hyderabad) also has some 6 ancilliary units engaged in 
such areas like carpentry, tool room, general illachine shop, sheet metal 
shop etc. 

1.156. Instrumentation (Kota) also has an ancillary development pro
gramme and sub-contracts components, tools etc. to the ancillaries. The 
value of items off-loaded to the ancillary units ~as expected to have been 
of the order of about Rs. 40 lakhs during 1972-73. 

1.157. The representative of the Department stated during evidence 
that "there is a definite Government policy in this matter and in fact a 
directive has been issued to the public sector units that they should do 
their best to identify first the various components and sub-assemblies that 
could be farmed out and also designate a very senior officer, who would 
interface with the entrepreneurs. In so far as the electronics are con
cerned, the ancillary development has been fairly satisfactory. The Elec
tronics Corporation of India at Hyderabad has been a focal point for a 
large number of sub-contracts to the ancillary units in and around Hydera
bad and an industrial area has been set apart for this purpose. So is 
the case with Bharat Electronics and I.T.I., Bangalore. Both these units 
have gone round encouraging entrepreneurs and have farmed out compo
nents and sub-asse:nblies as far as possible." 

1.158. In private sector also, certain companies like Phillips, I.B.M. 
etc. are stated to have a large number of sub-contractors. In the case of 
new units at 'Ghaziabad and the I.T.I., Rai BareiIly and Naini, entrepre
neurs have been encouraged. 

1.159. Stating the difficulty being felt in this regard the representative 
, suggested that there should be some type of meaningful identification, on 

.... hat are the parts which can be really subcontracted. The State Govern
ments must take a certain amount of responsibility for the quick delivery 
and the ultimate quality of these products. In this respect there had been 
some type of disinclination on the part of some large undertakings. Thes.e 
undertakings have feeling that the quality of product!'! and punctual delI
very are not always satisfactory. In the case of a unit engaged in dealing 
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with professional equipment where tolerances 
may be more difficult to farm out an item. 
Department stated that keeping these things 
fairly satisfactory progress in regard to the 
electronics. 

are much more precise it 
The representative of the 

in view there has been a 
ancillary development in 

t .160. Facilities generally available to the ancillary units from the' 
parent companies include provision of sheds at a concessional rent a 
minimum guaranteed load, technical guidance, test facilities provisio~ of 
critical and scarce raw materials, as far as possible, and so on. 

1.161. The Evaluation Team set up by the Department of Electronics 
to go into the production programmes of B.E.L. had the following com
ments to make in this regard. 

liThe company has made little progress in farming out production 
to ancillaries, except buying a few unsophisticated components 
and getting some sub-assemblies fabricated from outside. 
There is a desire to do practically everything in-house. Basi
cally the management does not seem to trust the ancillaries 
very much. While the difficulties faced by the company in 
this regard are no doubt there, it is necessary to make vigor
ous efforts to nurse and develop the ancittaries. It is time 
that established concerns like BEL start thinking in terms of 
soecialitv production of certain selected components throueh 
ancillary agencies. It is primarily the responsibility of the 
company itself not only merely to identify such components, 
but also to take the necessarv initiatives t6 locate. suitable 
Darties and help them stand on their legs to fulfil at least the 
requirements of such items as are economically viable for the 
ancillaries to undertake. Establishment of good ancilla
ries would also release capacity in the factory for more diffi
cult jobs. 

We have :l feeling that development of ancillaries is often looked 
uoon bv the public enterprise as some kind of~a social obJj~a
tion imPosed bv a Government directive and therefore accept
ed with misj!ivings and reluctance. We would 1ike to' parti
cularly emphasise that ancillary development is a sound eco
nomic proposition and in the ultimate cOmmercial int~rests of 
the public enterprises. There are initial teethinsz troubles in 
a11 new ventures. The mana~ements of public enterl"rises 
must realise that unless they nurse the ancillaries with care. 
understanding and imagination. they will be deprivinp: them
selves from reaping the full economic potential of ancillary 
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d~~elopment. Expert Supervision, technical assistance, pro
VISIon of common service facilities, supply ot scare raw mate
rials, firm orders. protection against unfair rejections and pri
ces. are some of the important measures in the proper nursing 
and promotion of ancillaries." 

1.162. The evaluation Team set up by the Department of Electronics 
to ao into the programmes of I.T.I. commented in this regard as follows:--

"We are convinced that ITI will not be able to deliver the goods 
unless it embarks on a big programme of farming out compo
nents, assemblies and sub-assemblies to outside manufacturers. 
This will help stream linin,:! of production methods, better pro
duction planning, and control and will free capacity for equip
ments manufacture without sizeably adding to the plant and 
machinery and manpower. The efforts so far undertaken jn 
this direction are woefully inadequate considering the dimen
sions of the problem and the enormous potential for sub
contracting. 

We have a feeling that development of ancillaries is often looked 
upon by the puhlic enterprit,es as some kind of a social ohli
~ation imposed by a Government directive and therefore ac
cepted with mis¢vin,l!s and reluctance. We would like to 
particularly emphasise that ancillary development is a sound 
economic proposition and ill the ultimate commercial interests 
of the public enterprises. There are initial teething trouble~ 
in all new ventures. The managements of public enterprises 
mu!;t realise that unless they nurse the ancillaries with care, 
understandinl! and imagination, they will be depriving them

selves from· reaping the full economic potential of ancillary 
development. Expert supervision, technical assistance. pro
vision of (:ommon service facilities, supply of scare rtlw mate-

rial~, firm order~. protection ul!ainst unfair re.iections and 
prices. are some of the important measures in the proper 
nursing and promotion of ancillaries. Tn the planning of new 
telecommunication industrial tmits (including those at Naini 

and Rai Bareilly), greater emphasis .. hould be placed on sub
contracting and development of ancillaries from the initial 
stage itself." 

1.163. The Committee note tbat altboul.!h p,oltuction of some items is 
heinl!: f9J'll'led out to ancllla..,. unit" bV ~ome Public Undertakin2!11 the P1'O

t!1'eSs in this revant Iii fAr from satisfactory. There ba" been !IImnl' dis
Inclination on the part of some lal"le undertakings to farm out componeuts. 
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awemblies and sub-8Ssembli~ to outside agencies aad a tendency exists 
fo do everything in-bouse. The main re8S011$ for this lituation are stated' 
Co be m;atimely deliveries aod lack of ,oltsistency 'n qaality. J)lffitlllty 
also a~ in the case of undertakinJ!S dealing with professioaal equip
ment where tolerance8 are very rigid. In such cases these undertakings 
find it difficult to {arm out the items to the anciDlII'Y units • 

. 1.164. The Committee agree with the views expressed by the. Eval .... 
tiM Teams set up to go Into the production programmes of B.E.L. aDd 
'tT.I. that anciUary development is not only a social obligation but also 
• liound econOmic proposition, in the ultimate commercial interests of tbe 
undertakings themselves, 9S am~ other things this minimises the capital 
rkk iuvolved and releases energy in terms of highly skilJed manpower 
who could be more usefuDy engaged in other important productien pro
grammes. Moreover additional capacity for equipment manufacture be
comes available without sbeably addinJ! to the. plant and JIUlChinery and 
manpower. The Committee endorse the suggestions made by the Evalua
tinn Terms for the developmen.t of fmcillary industries on sound lines. 
They hope that these suJmestions will be implemented' at . an esrly date. 
The Committee recnrv-nnd that energetic .lIIlcasures should be taken to 
identify suitable items at present bejn~ manufactured in Public. Sector 
Undertakings and organised private sector Undertakings which could ht> 
farmed out to ancillaries profitably with a view t6 accelerate the ~rowth 
of ancilliary industries around electl'8llk undertaking", 

J. Small Scale Sector 

] .165. It has becn stated by the .Depa~tment 'of Electronics that the 
. fItOwth of smali scale industry in India during the la!!t 10 years has been 
quite impressive. The units are turning out products of nigh ~ophistica
tion and are even able to entcr the export market. The Department of 
Electronics has been providing active aS5istance to the small 5cale sector 
in electronics in view of the capability that this sector has clearly demons
trated in regard to its ability to utilise both indigenous and imported know
how, to develop and to produce a range of electronic items. such as Radios 
and Television Receivers. Electronic Dest Calculators. Sound Equipment. 
components etc. The Department of Electronics believe that the develop
ment of the small scale sector will have a noticeable impact on the growth 
of real entrepreneurship, particularly amongst technically qu,llificd per
sons; and can also be hoped to lead to the developmcnt of backward areas. 
The Department holds periodical meetings with the Development Com
missioner, Small Scale Tndmtry to approve applications from the sm:l.lI 
scale sector and 2 t 2 units have been approved for various items such as 
components, T.V. Receivers and Electwnic Desk Calculators so fnr. 
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1.166. The Department does not regard its function to have been com
pleted only with according approvals. It has on hand a follow-up assist
ance programme under which individual applicants are provided with all 
possible help in regard to various procedures that have to be fulfilled to 
implement the schemes. A separate officer has been assigned for this 
work in the Bepartment. 

1.16'. The DepaFtment has also been holding consultations with the 
Developmant Co:nmissioner, Small Scale Industries and DGTD regarding 
items particularly suitable for development and production in the small 
scale sector, which could be considered for reservation for this sector or 
if this Is not possible, then at least for significant Jicensing and promotional 
support in the sman scale sector. 

1.168. As a result of these discussions 8 items pertaining to electronics 
have been recently lI'eserved for exclusive production in the smalI scale 
sector. These are the following: 

(i) IF Transformers. 

(U) Air Trinimers. 

(iii) Assembly of Loudspeakers. 

(Iv) Hearing aids. 

(v) Electronic F1ash Guns. 

(vi) Amplifiers for entertainment and P.A. Systems. 

(vii) Low Cost Radio Receivers (below Rs. 200/-). 
(viii) Transistor Headers. 

t .169. The criteria for reservation are as follows. Firstlv there is the 
existing pattern of production both in the larl!e and small scale sector in 
regard to particular items. Secondly, the Quality of the products made in 
the small scale sector needs to he assessed both from the point of view 
of consumer equipment as well as for nrofessional electronics. Thirdly. 
the capital investment reauired for making an item should faIJ below 
Rs. 7.5 lakhs which is definition for small industrv. Lastlv. the skills re
Cluired for the manufacture of product also needs to be assessed before 
a~eeing to reservation. 

t .170. On the above basis, the ei~ht items mentioned above have already 
been considered suitable for reservation. In respect of IF Transformers 60 
per cent of the production is alreadv in the sma)) scale sector and the pro
duction techniques are considered simole anci capital investments low. Air 
Trimmers are' Reain a simple item which can be very well done in the small 
<:C:ll,.. sector with little capital investment. The 3!1semblv of Lnlldsneakprl' 
il\ already heine done in the small !'ector which counts for about 25 per cent 
of the production of this item, JIJ the c¥es of Hearing aids almost the 
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entire production is within the small scale sectol and manufacture is Dcing 

done on an aasembly basis. In the case of Electronic Flasb Guns also the 
production in the country of about 10,000 in number is in the small scale 
sector. 

1.171. Amplifiers for public address systems and for entertainment are 
primarily being done in the small scale sector. In fact, this item is also 
being exported by small scale entrepreneurs. Transistor Headers is a com
paratively simple item which does not require large investment. 

1.172. In the case of Radio Receivers there have been persistent de
mands from the small scale manufacturers that low cost receivers should 
be reserved for that sector. In fact, as much as a third of the total pro
duction (of radios of all types) in the country is now already in the small 
sector. That sector has been responsible for bringing down the price of 
Radio Receivers in the last five years which has made the popularity of 
Transistor Radios possible. Being essentiallv an assembly operation, the 
radio receiver industry is ideally suited for development in the small scale 
sector and has high labour intensive aspects and the investment of machi
nery and equi1)ll1ent is comparativelv small. The ... eservatlon of radins 
costin~ below Rs. 200/- is, therefore. expected to give considerable flnip 
to the radio industry particularly in the semi-urban and rural areas. 

1.1 73. The Deoart'!11ent considers it too early to forecast the impact of 
thl" decision regardinl! reservation on the industry. since this has hf'~n t:l1(-en 
only very recentlv. The Department of Electronics as well as the Develop
ment Commissioner. Small Scale Industries witt keep a close watch on 
the OTOel'ess made bv al1 sml\lJ units in the "'f'~f'rved items So :'IS to rl"vl .. w 
the policy from time to time. It joe; I\lso expected that more items mav qualify 
for such reservation in future. It has been stated that in regard to non-
reserved items consistent enCOUr!H!ement is beinl!' given for the establis?!
ment of small and medium units by technical entrepr.eneurs. 

1.174. DurinlZ evidence, the renresentativl' of the Denartm"nt of Y'lec
tronics confirmed this aporoach anrt statf'd th:'lt thf' nllrticnlnr it"m~ which 
can be made of Ilood qualitv and where the c".'pital investment is likely to 
be sman are reserved for the small !!cale sector. In fact this s~ctor l1as 
IIlt'eadv a dominant share in the production of these items. Rnlhrr. tlle 
situation ha~ only been te~arised. The renresentatiye stated t"'at tlle 
trllnsi~tor radio and low cost radio are the item~ where the smll" sl':a1e nnffs 
are reallv the moneel'S and nrobablv one of the important noints made 
rfurin" the "lectronicfl conference held in l'omhRv in cllrlv 1 Q70 wa~ t"Rt 
the sr.one of thf' small scnl,. inrlllstr" mllst hf' hro:II'If'n,·.d. nermittinl! tl".rn 
economic capacitie.o; of alt items includiO!! orofession1J eQuioment. The 
representative stated durin~ evidence that the scope of the small scale in
dustries llad been quite broadened. They make quite sophisticated iteml'l; 
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tl~~re is no restriction on the small scale industry except' their own C8j'nt-
blllty. He stated that they have been given the greatest , support ttlat can 

be thought of. 

1.175. The Committee wanted to know as to what action is taken, to 
ensure quality of items produced in the sma)Jsca]e sector' as well as 'the'" 
availability in adequate quantities in time;· The represel\tative of the De
partment of Electronics stated: 

"The Ministry of Industrial Development. are considering the pro
posal whereby raw materials required are assured in :t much 
more liberal sense to the small scale units in the reserved areas 
hecause, basically in these areas, it is not so ~ucb the techno. 
logical strength but the actual availability of raw materials 
which has become a bottleneck. For the small scale. units, they 
lire given raw material quotas on a different basis from tl1at of 
the organised sector." ' . . 

He however. stated that: 

"Even in the small scale sector, they are suppOilcd to get the,ir quota 
according to their capacity. In actual" practice, unless these 
capacities are actually determined bv the State Directorate. ql 
Industries in consultation with the Development Commissioner, 
they do not get it in the same way as the prganised 'sector. 
In actual practice .. small scale units still ~ffer from a dis
advanta,e in the matter of allocation of raw, materials. One 
of ·the things which the Industrial Development Minisuyjs 
doing is that the items, for which there if; reservation for the 
small scale sector. obviously. they should be . able .to avail of 
the full benefit of geUinl/: the -raw materials on the ba.'lis of 
their requirements." 

1.176. The Committee note that 1he smaO scale Incr.tstry has attained 
considerable j!1'owtlt in the electronics field and these IInits are turnine out 
items of 1H1dI so'l'histkation. They have been able to brin~ down prices \ 
and enn' enter the export market in items like radio. T.V. receivers.lound 
equipment etc. The Committee also note tb. die scope of the ~maII scale 
industry i5 bei~ broadened and consisten4 encouratreme.u is beln~ Kivm 
for the establishment of small and medinm uoits by technical entrepre
neurs~ The Committee further note that there is no 1'eItrictien 00 the smaH 
scale inelnstry except their own capability Rnd a ~eat deal of support was 
available to them from the Department. 

1.177. The Committee are, however. concerned to note thAt the a.ctual 
availabilify of raw mllteriak. aeeorcnnl! to their tapaclties. has become a 
major bottleneck in the rapid ,,"owth of mClf.. electronics Items 'fl ~e sni.aII 
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.c:aIe sector. Unless these capacities are actually determiaed by the State 
Director of Industries in consultation with the Development Commissioner, 
Small Scale Industries they do not get quota in tbe same way as before. In 
ac:tuaI practice they continue to suffer in the matter of raw materials. De 
ColDIDittee understand that the Ministry of Industrial Development Is 
100kina into the matter. Considering the vast potential of tile small scale 
industries in soIvin~ tbe gigantic problem of unemployment, and their 
IUitabUity for the production of electronics goods the Committee cannot 
hut too strongly stress the need for full uritisation of this potential efficient
ly by removing the existing constraints like lIhortage of raw materials and 
oilier inputs at the earUest. 

K. Allocations for Fifth Five Year Plan 

TM Obiective 

1.178. The basic aims of the Fifth Five Y c r Plan for Electronics and 
Communication have been laid down as follows: 

(a) To develop the infrastructure for production and develop
ment to such an extent that by the end of Fifth Plan period, 
the industry will be completely self-sustaining and the import 
of capital equipment and r,iW materials is brought down to 
the lowest limit which is cCC'flomkally viable. 

(b) To develop a full-fledged industry spread over all parts of the 
country that will accelerate the process of capi·tal Jormation 
of all the states of the Indian Union. It is acknowledged the 
world over that this industry has the maximum capital forma
tion abilL y. 

(c) To develop an industry spread over the public sector, organ
ised private sector and small scale sector in such a proportion 
th3t the direct and indirect employment of technical. skilled 
and semi-skilled manpower, is maximised without effecting 

a diseconomy of scale. 

(d) To develop an indus:ry that can ably support the defence 
pre'Jjaredness of the country by promotion the philosophy of 
custom manufrocturc of critical items as well as components 
and cquipmcnts wllOse demand is :"bove the 'Icale of diseconomy 
calculated on the basis of scarcity of foreign exchange. 

(e) To promote the right kind of application of Electronic cquip
ments like computers. control svstems. television etc. which 

have a development catalysing overtone on the national 

economy. 
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Factor.f favouring the industry 

1.179. The argumen-ts in favour of a sustained growth of this industry 
are stated to be the following: 

(a) It Is a labour intensive industry which provides more employ .. 
ment on the investment. . 

(b) For a given foreign exchange investment, the com'plementary 
rupee investment is very high in the long run. 

(c) Capital formation abiJity of the industry is the highest 
among all sectors. 

(d) Technological competence for total self-sufficiency can be 
achieved within a five-year framework. 

(e) The industry is by and large location independent and can be 
sustained even in backward districts of every state of the 
country. 

(f) The size of the. industry can be anywhere from a: few workers 
to a few thousand workers, thereby allowing technocrat 
eotrepren~urs with limited resources to enter the field and 
grow. 

(g) The public sector and the private sector can co=nplement 
in parts and supplement in parts in a natural and homoie· 
neous way, thereby strengthening the mixed economic frame
work of the country. 

(h) The. i'ndustry represents a very high export potential for India 
in view of its labour intensiveness. 

(D It is one of the most vital industries assisting the defence 
preparedness of the country. It is also a sector which would 
be strategically disadvantageous to depend on imports. 

(j) It is the basic industry which has hclplXi the continuous in
crt'asc of 'productivity of process industries as welt as facilities 
large-scale production. 

(k) The growth of any implies a commensurate growth in its 
communication facilities. The indu.stry is at the core of this 
activity. 

(I) The industry is well known for its ability to provide 'techno
economic multipliers' like, .for example. community broad
casting. tekvision-hased education programmes for rural India. 
computer aided design of sophisticated equipments, nationwide 
computer-based information to assist the planning iprocess, 
etc. 
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Statistical Ouilltie: 

1.180. (a) A total outlay of Rs. 202 crores (Total Profile-Table ~) 
during the Plan period is expected to result in a total production of Rs. 
2,300 crores and a terminal year production of Rs. 640 crores. 

(b) An outlay of Rs. 117 crores (Difference Profile-Table 6) during 
the plan period belongs to areas not covered by other ministries. This 
represents a producticn value of Rs. 1346 crores and a terminal year 
production of Rs. 430 crores. 

(c) For the total 'profile, the investment in Public and Private Sectors 
are respectively 134 and 67 (1: 0: 5). For the Difference Profile, they 
are 50 and 67 respectively (!: 1 : 3) . 

(d) Additional employment to 3.6 lakh persons will result, from this 
investment (2.6 lakh direct -1-1.0 lakh indirect). Capital to labour ratio 
for the industry is, on an average Rs. 6,500 per person . 

(e) Foreign exchange investment as a per cent of 5-Year production 
is as follows:-

Total profile : 

l'Jt'11 p:Jfile : C\;Jit-11 f·Rl\v mlt<!ri 1 

Capital inv. only 

Raw matt'rial only 

Difference Profile : 

Capital -, Raw material 
Capital inv. only 

Raw material only , 

Per cent 

24 

10 

14 

17 , 
18 

(f) The ratio between soft currency and hard currency requirement: 

Total Profile : 

C~pital + Raw-m~terial 
Capital only 
Raw-material only 

Difference Profile : 

1 :I:5 
1:1 :g 
1:1:5 

Colpital+Raw Material 1 :1:7 

Capital only 1:1:9 
Raw-m'lterialonly 1 :1:5 

(g) The foreign exchange required for raw material and components 
for the terminal year as a percentage of terminal year production is as 
follows:-

Total profile 
Difference Prufile : 

Per cent 
10 

4 
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(h) From the present level Qf Its. 7 crares per year, the export from 
local production will increase to Rs. 23 cror~'s by:he terminal year. This 
repn.;scnts only 5 per cent of the. annual prodpction. However, the out
PUt of the EP Zs have not been taken into consideration here. 

The Difference Profile assumes an average of 20 'per cent growth.' It 
should be noted -that since 1960. the country has experienced a. 20 per 
cent growth on an average" 

1 .1 81. It is claimed that in view of the projected investment pattern, 
the infrastructure, during the beginning of the Sixth Plan, would be so 
s'trong that not only the industry can find resources within itself but also 
represe'!'It a net inflow of foreign exchange. 



TABLE 5 

TOTAL PROFILB 

, ;/'". 
Invuu;a.ent. and Production 

Civilian Electronics alld C(lmmlmication 

(In Rupees Crores) 

----------
Capital Investment Production 

-- ----
Private Public Tutal Plan Terminal 

pt'riod Year -------
I. Consumer Electronics 5'6 1'0 6·6 507 130 

2. Medical Blectronics 6'9 1'4 8'3 69 23 

3· Instruments . 12.2 1.4 13·6 ISS 46 

4· Computors & Calculators 13'2 12'4 25'6 186 S4 
S, Control & Indl. Blectronics 3'9 6'6 IO'S 6S 23 

6. Components _ 17' I 2S'2 42'3 S24 } 183 ,. Materials 6'3 II'O 17" 3 80 

8. General Facilities 0 10'0 10'0 10 3 

9· Telemetry and Two-way 
communication 2'2 3'0 S'2 34 } Civii Navigation 

19 
10, 0 2'2 2'2 9 

II, Mass Corrununication 
(1 & B Ministry) 0 9'0 9'0 S2 17 

12, Te lecorrununication 
(Commn. Ministry) 0 51'0 Sl'O 610 IS3 

TOTAL 67'4 134'2 202'0 2301 640 

------ ----
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1'AIiiE' 
DIFFERENCE PROFILB 

lnvestment & Production In Elec~lC8 & CommwalcatlOll 

(Activities which are not included in the plans of (a) MinistlOf Com-
munication, (b,) Ministry of Defence, (c) Ministry of I. & B., (d) inistry d/ 
I.D., (e) Ministry of Civil Aviation, (12 AEC( and (g) Space Commission). 

(RI. in crores) -
Capital Investment Production Bxport Total 

from addl. 
local Man-

Private Public Total Plan Tcr- pro- power 
period minal duction. ('000) 

Year 

I. C~nsumer Electro -
nics 

5'6 1'0 6·6 507 120 3'00 16 

2. Medical Electronics 6'9 6'9 64 23 17 

3, Instruments , 12'2 12'2 138 41 7'0 30 

4· Computers and 13'2 8'7 
Calculators. 

21'9 142 43 20'0 36 

5· Control and 
Electronics. 

Indl. 3'9 1'8 5'7 29 10 6 

6. Components . 17'1 17'5 34'6 356 } IS'O 42 
123 15 

7· Ma~ria1s 6'3 9'0 IS'3 70 

8. General Facilities 10'0 10'0 10 3 12 

9· Telemetry, Two - 2'2 2'0 4'2 30 13 3'0 7 
way Commn. 

TOTAL: 67'4 50'0 II7'. 13.6 376 75'0 181 

.~ : ~ ... ",' 
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1.182. In reprd to allocations made in the field of Electronic& for the 
Fifth Plan period, it has been repre~ted to the Committee by an eminent 
scientist in the field of Electronics that:-

"1 feel that investment is really very small in comparison to what we 
contemplate in other areas qf industry and 1 think this figure 
of 200 crores by itself is an obvious proof of the high priority 
that we should give to this industry, because with the relati
vely small investment, we generate support for our own indus
try in several fields--chemical. steel, textile, and p'aper. It 
has been a sociological impact. We want to have national 
integration,family planning and various things taken right to 
the people living all over the country without necessarHy 
going through the written words. Because of all these things, 
I personally feel that 'Ihis should acquire a high priority," 

1.183. The representatitve of the Departmentof Electronics explained 
during evidence that various possibilities of the rate of growth in the 
electronics industry were suggested by the Task Force VII of the Planning 
Commission headed by the Chairman, Electronics Commission. These 
possibilities were based on the experiences of some other countries in the 
world, Based on the study of the growth pattern in various countries 
in the world, it came out significantly from the analysis that three coun-. 
tries in the world, namely, the U,S.A., U.S.S,R.. and Japan had shown 
almost an identical accelerated growth rate. All other countries had 
proceeded on a certain point in the matter of normal growth rate. Where
as it is not possible to pinpoint exactly the reasons why these three coun
tries viz., USA. U.S.S.R. and Japan have had this growth rate. the 
reasons broadly appear to be that the two of the countries namely U.S.A. 
and U.S.S.R. require the electronics On a significant basis for their secu
rity purpose, for their missile programmes, for the space programme and 
associated computers, communications and other progammes. These 
programmes had received a significant thrust and the. electronics had 
consequently grown. Japan on the other hand has no electronic.s problem 
for the defence sector. They have. therefore. aimed at an aggressive 
thrust in export programme. Japan's maximum rate of growth in electro
nics coincided with their biggest thrust on export field. The representative 
further stated: 

'We really need that possible accelerated growth more than what 
these countries have done. Today we can follow a develop
ment strategy to make such an accelerated growth possible 
here like that we see elsewhere in the world. But such a 
growth rate would have, to depend qui,te significantly on ex
ports, which means significant import element also. When you 
really talk of exports, very often you have the following situa
tions. You might even want to import all the components, 
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assemble them and exp'ort them. Then YOU earn in foreign 
exchange at the end point when you sell the equipment at 
the price that you paid plus everything else you have done. 
But the Planning Commission at that stage took the view that 
we must minimise investment on account of the resources 
position and that one cannot base one's strategy entirely on 
the possibility of very heavily export-oriented drive. They 
had asked us to produce a plan for electronics which would re
late more significantly to Indian requirements and can be 
linked with exports, rather than that be the 'prime thrust. Our 
plan is now related to this and it is for above Rs. 200 crores." 

1.184. The representative also referred to the major programme pro
posed for television which is based on the Satellite. The Task Force VII 
of the Planning Commis~ion hald examined the possibility of using satellite 
in combination with the terrestrial network for a significant teJevision prog
ramme. The purpose would be to carry developmental message in a 
variety of areas, education, agricuHure, health, family p1nnning etc. not only 
to urban centres which would tlorqlally be covered by terrestrial net wok 
but the remote parts which would not normally have been covered for a 
long time. The Task Force Report envisaged an investment of over 
Rs. 400 crores for this ollle area alone. Of this, a hundred crores was 
in software, 60 crores in space segment and the remaining 250 crores in 
the ground segment. Ground segment would have consisted of TV Sta
~ion, broadcast, local rediffusing transmitters, T.V. Sets and so aD. This 
programme has not been accepted by ·the Planning Commission for the 
present. The witness stated that if such a: plan had been accepted, it would 
have implied Rs. 200 orores in electronics as end products in the, Fifth 
Plan period itself on just one area. Sirtce this has not been accepted, it 
cuts down the whole~lrea relating to mass communication relating to T.V. 
as an :lrea .from the whole development of electronics. 

] .185. The representative of the Department pointed out that elec
tronics is not something which you grow for itself, you grow it for some 
other purposes. You require on-line process control for steel, cement and 
fetiliser plants. The more plants you have, the more on-line control you 
want. If you have larger T.V. programme, you require more T.V. sets. 
Electronics is a means to achieve this total end system. It is meant for 
defence, mass communication, T.V., industrial, metallurgical, chemical and 
other dperations. 

1.186. Regarding provisions made for te1eommunications during the 
Fifth Plan period, the representative stated: 

"We have said during the various discussions that a decision has 
to be taken on how much investment you want tor 'lele-commu
nication. It is a very important infra-structure for delvelop
ment. Telecommunication is a very paying enterprise. U 
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you take .the Telecommunication part of the P. & T., you will 
find that It has been very profitable as an undertaking. Tele-

- co~mU'llication is something which should be grown more 
rapl~y, but for whatever reasons, the Planning Commission hai 
taken a view that the telecommunication which will be pro
vided in the Fifth Plan would be so much and no more. I 
would say, we should have more of it." 

Answering a specific question, the representative stated: 

'J think, there should be a larger allocation, because in my view the 
allocation made is a minimal allocation. I personally also 
think that we require in electronics, without question, a larger 
investment in R&D than what bas been provided for by too 
Planning Commission and I will give a specific reason for it. 
The total amount asked for even in the sec6nd proposal-not 
the first proposal which We put up to the Planning Commil
sion was relatively a small amount, that is Rs. 27.00 crores 
for R&D. Even that has been reduced to Rs. 20.00 crores. 
Now, I personally think that this is not the right position." 

He however, clarified: 

"But let me also explain. We requested the Planning Commission 
for higher allocation. After the first two years of the Plan
during the mid-term appraisal they said that they would 
certainly consider and reallocate the finance depending on 
how we are growing. In fact it is not a closed door. They 
are willing to consider our performance. They said that they 
would consider our case." 

1.187. The representative stated that it has been found from experience 
that many of these numbers given in the profiles do not tum out to be 
correct ultimately for a variety of reasons including implementation. He 
atated:-

"The reason may be that the situation has changed in respect of 
technologies or priorities got changed. These numbers must 
be regarded as an ove.rall gross direction in which one is going. 
One should not treat anyone of these numbers like 350 crores 
or 180 crores etc. in each sector as being absolutely fixed just 
now and unchangeable. We would like to keeJ1 them flexible 
both for investment as well as for the directions in which we 
go because technology keeps changing and we do not want to 
be stuck up with a certain profile and a certain manner of 
investment. We should have the flexibility whereby we ensure 

. . the maximum return." 
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Asked if the Planning Commission appreciated this view, the representa
tive of tbe Department of Electronics stated during evidence: 

"I am afraid, not because they at the present moment would lik~ 
to deal with figures whicb are rather concrete. This arises from 
the fact that 3 large part of the exercise they do arises from 
industries, cement, steel, power etc. whereas electronics is an 
industries, cement, steel, power etc. whereas electronics is an 
industry where the, technological changes demand that there is 
flexibility." 

The representative of the Dep'artmentadded: 

"If the answer is to be in the form yes/no, I would say 'no'. But 
it is really a matter of continued dialogue. It is not that people 
concemed arc unreasonable. They have no experience of this 
industry and one. has to explain it to them. In a certain sense 
what the Electronics Commission is doing fot electronics is 
somewhat analogous to what the Planning Commission is 
doing for the whole country. We are planning for the 
electronics industry in all its facets-materials, equipment, 

defence, communication etc. These may be. implemented by 
various people, under the jurisdiction of different ministries. 
The Planning Commission is planning for the totality whereas 
we are 'Planning for one small facet. In the total complex, 
I cannot really say that we should have a higher priority than, 
say, steel or power or cement e.tc. It has ·to be looked at from 
the national context. Other items like agriculture, education, 
etc. have their own priorities. 

It is for the Planning Commission to prescribe the overall prioriticrs. 
The administrative factors which stem from the general princi
ples laid down by Parliament 'are looked at by the Cabinet and 
so on. The remaining part <>if the Planning process, moni
toring and implementation should be left. to the Department 
concerned. As far as Planning Commission is concerned, it 
can take the view of the Deparlment of Electronics as to what 
allocations can be made on a year to year basis so that there 
should be flexibility about it." 

The represetltative of the, Department of Electronics added: 

"In fact, the frustrations that we have are not so much in the 
planning process. They arise far more about the manner in 
which the industry should graw. There is a total inter-locking 
today involving many Ministries,. the Ministry of Industrial 
Development, the Ministry of Commerce, the D.G.T.D. the 



Department of Economic Affairs and aU that. The things, just 
do not move. They should lay down only certain broad gUide
lines. The Economic Department could say that royalty 

payment will be between 2-5 per cent. But after that, they 
should leave it to us to decide what should be an acceptable 
royalty for a particular item. 

They do not come in the 'Picture. Similarly, in the case of foreign 
collaboration, they could say that this much must be the out
flow and inftow of foreign exchange. After that, they do not 
come into the picture. 

It is there that the ,frustration takes place. The Planning Commis
sion deals with overall planning. They can say that this is the 
priority and this is the allocation. Within that, it is for us to 
do. Within. the allocation given to the Department of Elec

tronics, whether we want to spend a little more on R&D or on 
some other item, that should be left to us.'" 

1.188. Tables 1 and 2 show the first and se.cond proposals for in¥est
ment in electronics and communication industry during Fifth Five Year 
Plan submitted by the Department of Electronics in July 1973 and 
September, 1973 respectively. The major difference between the two is! 
that the second proposal deals with only civilian electronics and com
munication. Table 3 indicates the break-up of actual allocations made 
by the Planning· Commission. 

Table I: July, 1973 Proposal 
(All figures in Rs, crores.) 

•. Consumer electronics -, 
2. Mass communication , 

3' Medical electronics 

4· Instruments 

5· Computers 

6. Control and Industrial electronics 

7· Oomponents 

8. Materials 

p. Communication and navigation . 
10. Defence electronics 

TOTAL 

Total 
capital in-
vestment 

1974-79 

13'5 

2'1 

14 '7 

23'2 

59'3-

26'0· 

55'0 

3°'0 

Ill' 5 

78·[ 

432 



I. 

2. 

3· 

4· 

S· 

6. 

7· 

8. 

9· 

10. 

II. 

12. 

6i 
Table 2: September, 1973 Proposal 

(AU filure8 in Rs. crores.) 

ConsuMer electronics . 

Medical electronics • 
Instruments 

Computers and calculators 

Control and industrial elCGtronics 

Components 

Materials 

General facilities 

Telemetry and two way communication 

Civil navigation , 

Mass commuriication 

Telecommunication 

TOTAL 

Tot at 
,Capital 
Inve tst-

ment 
1974-79 

6·6 

• 8'3 

13'6 

25'6 

10'5 

4Z'3 

17'3 

10 0 

S·z 

2'2 

9'0 

83'1 

233'7 

Table 3 : Final allocations actually made by the Planning Commission. 

(All figures in Rs. crores) -----.----... -------~~~~~~~~------------~~~ Total 

I. Consumer electronics. 

2' Medical electronics 

'I. Instruments 

4· Computers & calculators 

s· Control & industrial electronics • • • 
6. Components • • .,. Materials . • ., • 
8. General facilities .... 

9· Telemetry & two way communication 

10, Civil navigation • 

II. Mass commUDication • 
12. TelCQ)uununication • • • 

TerrAl. • • .,. 

• • 
• • 
e· • 
• 

• 
• 

• • 
• , .. .' 

• 
• 
• 
• 
• 
• 
• 
• 
• 

• 
I 

I 

4, 

Capital 
invest-

ment 
1974-79 

10'S 

4Z'3 

17'3 

10'0 

S'% 

• ,'0 
• SI'O 

.. aI·6 



1.189. It has been stated by the Department of Electronics in a note 
furnished to the Committee that the PlwlDing Commission also felt that 
investments with specific reference to a massive export drive should be 
postponed until a sufficient base had already been created and export 
credibility established at a sufficient level. . 

1.190. The reductions effected are. in the tele-communications sector 
and these are broadly as per the cuts in the plans of the Ministry of Com
munications viz. reduction from the outlay of Rs. 1208 crores to 1048 crores 
which included cut· of Rs. 60 crores in long distance communication 
project8. 

1.191. Asked to indicate the specific areas in which larger allocations 
were really essential in the interests of the development of the industry and 
the extent of increase required, the Department 0[ Electronics have urged 
additional funds to be invested during the Fifth Five Year Plan for the 
following activities. 

1. Funds for the Electronics Commission.-(a) Standardization: A 
panel on "Standardization in Electronics" set up by the Electronics Com
mission has recommended a sum of Rs. 8 crores to be spent on standardi
zation. A sum of Rs. 3 crores for the same had been approved by the 
Planning Commission, to be spent by the Department of Electronics. It 
is to be noted that there are units under other ministries which are in
volved in this area. It is proposed that all standardization activities may 
be coordinated by the Electronics Commission and the sum of Rs. 8 
crores as suggested may be approved for the same. It is essential to have 
in the country primary and secondary standards for calibration of test 
and design instruments. I 

(b) Research and development: A sum of Rs. 20 crores for invest
ment in laboratory oriented R&D to be spent by the Electronic.S 
Commission had been approved by the Planning Commission. It is 
proposed that an additional sum of Rs. 7 crores be aJ1p'roved for the 
same as earlier asked for by Electronics Commission. 

(c) Export .proc~ss;ng zo'!e: It is suggested that a second electronics 
-export processing zone be set up ullde.r the Electronics Commission and a 
1Ium of Rs~ 5 I!roreg be hllotted Mr th~ same. This is in view of the 
increasing wponanoe of orole tOf esport· in country's economy. 

(d) R~gio1R11 cfJmpliler ('entrn: For ~omoting development cataly
sing applicatiON of computers as :well as to ·benefit by the lower per unit 
cost o.f large srste~, th~ co~cept. of regional computer centres was pro
posed. For thIS, an investment of Rs. 3.6 crores was approved by the 
Planning ~omJflissidn t6 be 'spent by' the' Electronics Commission. An 
additional .um of R.. 3 croros is proposed for the same. 

(e) Se1nicottductvr clJmples for special SC devices: A sum of Rs. 7 
(;rorcs bas. bee. aPJ1'OV~ ~ the.PlaQPingCommission for this complex. 



67 

It is proposed that an additional investment of Rs. 5 trores is recom~ 
mended fo~ the same. These larger instruments appe.ars to be necessary 
·on the basIs of the detailed technical feasibility rdp'ort prepared since the 
fi~res were. originally submitted to the Planning Commission. Most of 

.thIS amount IS proposed to be spent on sophisticated equipment useful for 
,research and development on frontier areas and production of high 
1echnology devices, within the complex. The growth of the semiconduc~ 
tor industry will form a strong tier for the growth of electronics in India. 

(f) Passive components prodllction: An additional sum of Rs. 4 
.crores is ~ugeested to be spent, of which Rs. 2 crores be reserved for 
.private sector investment and Rs. 2 crores for public sector. 

(g) Test tJnd Deve/opmem facilities: A sum of Rs. 3 crores had 
\been approved for this. An additional sum of Rs. 2 crores is suggested 
rto be spent for the same. 

(b) Semi,conductor devices prodl«:tion: An additional sunI of Rs. 3 
<crores is suggested to be spent on the production of semi-conductor 
41evices. 

2. Funds for other M;n;strieJ: (a) Ministry of Communication: The 
P&T Department had drawn up a Telc-communication Plan with an 

,outlay of Rs. 1,208 era res which included Rs. 318 crores for 100'Ig dista'l1ce 
'transmission. The approved outlay is for Rs. 1048 crores including 
"Rs. 271 crorc~s for long distance transmission system. It is to be noted 
'that an investment in tele-communication sector help's a corresponding 
'reduction in investments in the transports sc-.ctors. It is recommended 
·that the cut of Rs. 47 crores in long distance transmission projects be 
restored. Tele-communication is a highly profitable undertaking for 

wGovemment to invest in and other returns. 

(b) Mass communication: (Ministry of Information and Broadcast· 
'ing). It is suggested that the plan outlay for 'IV coverage during the 
Fifth Plan period be increased from Rs. 72 crores (proposed by the Trans
'port Division of Planning Commission) to about Rs. 110 crores. The 
'INSA T programme pro'posed by the Depa'rtment of Space should be 
pushed through in the 'interests--of mass commutlication, ·use of the TV 
'as a power.ful audio-visual medium for the developmental message.'!, 
·growth of long haul internal tele-communication remote SensiDg platforms 
and growth of the electronics industry. This programme can be phased 

. so that the investments during the Fifth Plan period can be reduced to 
Rs. 130-150 crores. 

] .192. It has been stated by the Department that the July 1973 pro
~posal envisages a total electronics production (including defence 
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electronics) of Rs. 968 crores in 1978-79, the 1972·73 production being 
Rs. 206 crores thus indicating an overall growth rate of 319 per cent 
over six years. 

1.193. The September . 1973 proposal envisages a total civilian 
electronics production of Rs. 716 crores in 1978-79, the 1972·73 pro
duction being Rs. 176 crores indicating an overall growth rate of 307 
per cent over six years. 

1.194. The approved proposal envisages a total civilian electronics 
production of Rs. 640 crores in 1978-79, the 1972·73 production being 
176 crores indicating an overall growth rate of 260 per cent over six years. 

1.195. The Co~ttee note tbat tbe Fifth Pin proposals for the 
Department of Electronies envisage an investment of :as. 202 erores wII1cIa 
is expected to generate a total production of :as. 2,380crores during the 
Plan period. The Committee note also that these aUocatioas will provide 
additional employment to 3.6 lakh persoDS. . The 8DI1ual production of 
electronic equipment and components which is around :as. ZOO crores at 
present is expected to go up to more than Rs. 650 crores by the end of 
1Ibe Plan period. Apart from that Rs. 20 aores have been allocated for 
Research and Development during the Fifth Plan. 

1.196. The Committee, however, note that there has been a dift'eren~ 
of opinion between the Planning Commission and the Department of 
Electronics in regBl'd to allocations in the various fields. The maJor 
ditferences have been ~(regard to the allocations in the field of Te1e
commuaications amd mass communication. Other fields of diIIere~c:e are 
the activities relaWag to s .... dardisation, research and development, Export 
ProcessiDg Zone, Reponal Computel's, semi-condudors, passive compo-· 
nents and test and development facilities. 

1.197. Tile Committee are greatly inlpressed with the potential of 
growth of e1eetroaics imIuItry and would in pau1ieular like to draw atten
tion to its employmeat potential, high c:apital formation capability etc. aDd' 
would like Government -and the PlannmgComnaissioD to see that requisite' 
fUDds are made aftilable to this industry in the interest of achievinJ the
targetted rate of grewth. The Committee would like to be informed of the 
concrete measures taun by the Planning Commission/Government iD 
implementation of die above recommendatioD. 



CHAPTER U 

CONSUMER ELECTRONICS 

r 
:i 

2.1. Cbnsumer Electronics forms the backbone of Electronics Indus
try even in advanced countries and offers the widest scope for employment 
opportunities and for providing visible benefits of rising standard of IiviDi' 
It is only through the sales of consumer electronic products that sub
stantial complementary investment can be made in professional electronics 
which is so vital for the overall growth of the Electronics Industry. 

2.2. The following products have been identified to fall within the 
scope of consumer electronics:-

(i) Radio Receivers. 

(ii) TV Receivers (including closed Circuit Television system). 

(iii) Tape Recorders (Audio and Video). 

(iv) Audio Amplifiers and P.A. System. 

(v) Record Players and Record Changers. 

(vi) Microphones and Loudspeakers. 

(vii) Hearing-aids. 

(viii) Miscellaneous devices (such as Electronic musical instruments. 
electronic watches, electronic toys etc.). 

2.3. The present total production in the Consumer electronics field 
d'ccording to the estimates available todate is given in the table below:-
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2.4. It has been stated in the Task Force Report that these figures are 
much Jess than the estimates made in the euphoric years of the Jate sixties 
but are considered to be morc realistic based on the trends noticed in the 
past few years. There are in fact counter tendencies such as the slump 
in the radio market, the difficult seasonal conditions and rising cost of 
living which tend to inhibit increase in production. Further, the pene
tration of the rural markets which at one time was expected to increase 
production considerably has not yet materialised. Even in exports the 
industry has yet to show significant gains. The Task Force has, there
fore, taken the base level for FIfth Plan at Rs. 80 crores which is not very 
different from the va1ue of Rs. 73 crores in the Bhabha Committee Report. 

A. Recession in Consumer Eledroalc:s 

2.5. The following figures will give an idea of the growth of con
sumer electronics industry since 1964-65 the year (prior to Bhabha Com
mittee Report). 

1970-71 

1971-72 

1972 -73 

Rupees (in crores) 

17'00 

40'00 

80'00 

SS' 00· 1 -The mode 
~of compu-

6S' 00 J tarion ia 
based on ex
factory va
lue and not 
on retail 
prices as 
was done 
earlier, 

2.6. Production statements for Radios, T.V., Tape Recorders, Ampli
fiers and P .A. Systems in different sectors during the last few years arc 
given bclow:-
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(in Million Nos.) 

Organised Sector Small 
Year Scale 

Valve set Transistor Total Sector 
set 

.' 
19S1 0'083 

1955 0'081 

196o 0'268 

1961 0' 326 

xp62 O';:SlI 0'047 0'338 

1963 0,;:88 0'119 0'408 

1964 0'286 1'184 0'470 

1965 0'304 0'279 0'583 0'31 

1966 0'284 0'428 0' 711. 0' 39 

1967 0'236 0'616 0'852 0'45 

1968 0'243 1'132 1'375 0'75 

1969 O'21S 1'523 I' 738 0'85 

1970 0'245 I'S2S 1'770 0'90 

1971 0' 199 1'783 1'982 1'04 

Production of T.V. 

Large Small 
Year Scale Scale Total 

Sector Sector 

--------
1970 5,352 9,054 14.406 

1971 7,800 8,207 16,007 

1972 14,072 15,893 29,965 

1973 27.815 46,687 74,502 



1971 

1972 

73 

Production of Tape Recorders 

Production (Largely in small scale)~ 

Production of Amplifiers & P. A. Sysums 

Year ~e S e 
Sector 

5,943 

3,700 

Small 
Scale Total 

Sector 

50,000 55,943 

• 80,000 83,700 

2.7. It has been stated in the Report of the Task Force-VlI of the 
Planning Commission Steering Committee on Engineering Industries that 
the growth rate in consumer electronics field has been somewhat uneven. 
In the mid-sixties, the growth rate was faster than the one originally 
assessed in the Report of the Bhabha Committee. But sin<:e 1969, there 
has been a slowing down of the growth rate due to variety of factors. 

2.8. It has been represented to the Committee in this connection that:-

"It would be reasonable to ask the department what steps it har. 
taken to stand the unprecedented depr.ession in the consumer 
goods market which has overtaken an industry dW'jng the last 
three. years. True, this may depend upon· the economic 
situation, allocation of funds for mass media like Radio and 
TV and also the actual implementation of those plans. But 
it cannot be denied that there iI; certain lack of initiative. The 
Department should be more mission-oriented to see not only 
that it is a purely controlling agent, but also feel responsible 
for the achievement of the targets." 

2.9. Asked to analyse the reasons for the recession which the con
sumer Electronics Industry is undergoing currently and the specific 
initiativ~ taken to overcome this state of affairs by the Department of 
Electronics, the representative of the Department of Electronics stated 
during evidence that it was desirable to consider the various categories, 
independently and examine them, separately so that one does n~t use a 
common umbrella for all. He divided the consumer Electronics into four 
categories viz., Radio, T.V., Sound equipment and Tape recorders. 

2.10. Stating the position as regards T.V., the representative stated:

"There is no indication whatsoever that the TV industry has any 
crisis at the present moment. In fact, TV sets are bein! 
manufactured and sold. As far as the manufacturers with 
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established reputations are concerned, they have no problems
and then sets are not available in the market, some have been 
able to export this item. If there is a problem with regard to 
tv, it is due to fact that the manner in which AIR, TV trans
mitters were to come up. has been somewhat behind for 
variety of reasons and there is essentially a reduced invest
ment for this sector in the 5th Plan. 

As far as sound systems are concerned, it is very well-established~ 
There are very fine equipment being produced and people are 
exporting them. I would not say that the sound system is 
facing any crisis. 

As regards tape-recorders, we have no real industry. We have 
to face the fact. What exists mainly consists of assembly 
operation of items which happen to be imported on replenish
ment licences. The various components required for the tape
recorders are imported and put together in the form of tape
recorders. In any case the tape recorder industry in that 
sense of the word Blay not he regarded as a very high priority 
area from the point of view of allowing a very large import 
of components in this country. So, we have to depend, for 
the tape-recorder industry on making these basic com
ponents--notably the motor and mechanical parts in the 
country itseH and there are serious efforts being made in this 
respect." 

2.11 With regard to the radio industry, the representative of the 
Department of Electronics stated the following position:-

"First of all, it is delicensed industry .... the pack value in the case 
of the radio is only 25 paise. The foreign exchange there
fore in a radio is so small that anyone sitting around this table 
can, without any permission from any licensing authorities, 
assemble and sell radio sets. The only control on production 
of radio sets applies to foreign equity firms and it would 
apply also to the large houses because they come under 
M.R.T.P. So, we must remember that there are no other 
curbs, there are no restrictions on radio manufacture in the 
country. Even with regard to the so-called foreign equity 
firms, there are no restrictions so far. The real problem is 
not of licensing, it is not a problem of production but the 
problem is ()f selling the product. 

Now. I would also mention that the figures which are often quoted 
with regard to the production of radio sets cannot always be 
taken at face value because radio sets are produced in the 
organised sector and in the small scale sector. As far as 
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organised sector is concerned, the figures are available through 
DGTD. As far as the small scale sector is concerned, there 
are no such production returns available with anybody. It is 
largely a guess work. But we do have some monitoring of 
what they have produced from the total number of compo
nents produced which ultimately go into the radio set. So 
from the component sales area we know roughly what is the 
production of radio sets. 

One has to remember that as far as radio production is concerned 
and this is what people are talking about-there wfls a peri cd 
of a few years when it grew very rapidly and suddenly and that 
sudden growth has not been maintained and the truth pa.rti
cularly lies in the fact that any item of this nature-consumer 
item-will be sold on the basis of the buying power in the 
market and the fact of the matter is that during the last two 
or three years, the buying power in the country has gone 
down. Normally you would expect the people to spend on 
the items of consumer goods rather on radio sets. Buying 
power has gone down and therefore the demand is reduced. 
In fact, I have been given to understand by reliable people in 
the radio industry that they have seen indications of growth 
except for the current state of inflation and what has happened 
in the last 12 months. 

The other point is that the radio set is bought by the consumer for 
a purpose and that purpose is really to listen to programmes 
with interest. There are two features involved in this. One 
is about the power of the tnmsmitter. You must have high 
power transmitters in India so that even a simple set will pick 
up the programmes. The second point is the quality of what 
goes on in the air. Here again, the basic complaint is that 
enough entertainment value is not found in the Programmes 
which are put across by AU India Radio on the high power 
transmitters, Now, this is a matter on which Information 
and Broadcasting Ministry should take a decision and we from 
the Electronics Department cannot interfere." 

2.12 It has been represented in a memorandum received from a 
leading electronic firm in the organised sector that the growth rate in the 
consumer Electronics which was a little ever 20 per cent till 1970 i5 not 
likely to attain this level in future years and ~ expected to be considerably 
lower for the following reasons:-

1. Restrictions on installed capacities. 

2. Many items are reserved in the sman scale sector, while that 
sector has so far not lived upto the expectations placed on it. 

561 L.S.-6 



76 

3. The unsophisticated ,television programmes do not c;timulate 
demand of T.V. Sets. 

2.13 In another memorandum it has been represented to the Com
mittee that:-

"Consumer Electronics has been an area where very encouraging 
!I'owth was recorded in the period prior to 1969. This part 
of the Industry was growing at a rate well over 25 per cent per 
year at that time and it led to a number of beneficial results. 

, The investments in the Industry were increasing, competition 
was brisk, employment opportunities were high and engineer 
utilisation was continuing to improve. Besides this, the acti
vity of components manufacture grew phenomenally due to 
the ready market provided by Consumer Electronics. 

Unfortunately, a series of policy restraints wero imposed since 1968. 
Because of its fast growth and luxury-status, electronics be
came a target for a number of levies and taxes with disastrous 
effect. Products such as RadiOS, Amplifiers, and now TV, 
became increasingly difficult for the common man due to dis
proportionate excise, sales tax, annual wireless receiver fee, 
and the like. Undeterred, the Finance Ministry even began 
to levy excise on components that go into Consumer electro
nics equipment. This unrealistic approach resulted in a 
decline in growth from the original 25 per cent to a nominal 5 
per cent or less for the last two years. This has been far 
from adequate. 

In addition to the above, a number of other events added to the 
decline: an artificial rivalry between small-scale and large-

I scale; radical decision regarding the licensing for TV 
receivers; delay in processing applications; stagnation in broad
casting activity; ctc., which served other purposes than a 
normal healthy growth of the industry. It is plain to see that 
whatever social objectives mtlY be expected from such app
roaches, even they cannot be serVed unless the industry 
thrives and becomes buoyant. For example, the revenue 
sought to be derived by increasing the burden on Consu:ner 
Electronics has in fact turned back on itself due to the lack 
of growth of the industry which partly resulted from tllese 
excessive levies themselves. Instead of serving as a growing 
source of revenue, Consumer Electronics has stagnated. 

In developed nations, Consumer Electronics provides the strong 
base on which a more advanced industry ean be built: It pro
vides the ready money, the gunranteed market and export out
lets needed to make the rest of the industry grow. Instead of 
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wisely nurturing it, we have relegated it to the status of an 
unwanted step-child." 

2.14. The representative of the Department of Electronics stated that 
there is no question of restrictions on capacities restraining the growth of 
consumer electronics. He stated:-

2.14 The representative of the Department of Electronics stated that 
houses coming under the M.R.T.P. Act, and the fot~ign equity 
firms. There is no restriction on the organised or small scale 
sector producing any number of sets. I do not, th.!refore. 
understand as to how the problem of restriction on installed 
capacity is mentioned here. Further, even the largest firms, viz. 
Phillips, Murphy and Bush who have the significant chunk 
of the Indian radio market and who have established foreign 
brand names; are produdng at the moment well below their 
instaIJed capacity. As far as television sets are concerned, it 
is true that we have certainly not allowed foreign equity or 
collaboration. TV sets are made today essentially either 
in the public sector-both Central or State small-scale sector 
and to a very limited extent in the organised sector, including 
two firms which come under the M.R.T.P. Act. But it is 
entirely an Indian effort. In the small-scale sector, we hav.! 
allowed 2,500 sets per enterprenuers who, even with this 
capacity, are doing extremely well. J do not thi1.lk that in 
the case of TV sets, one could say that there has been a 
restriction on installed capacity which has affected !heir opera
tions; they have not produced, because they are not able to 
sell at the required rate, whereas the two consortia in the 
small-scale sector are producing almost to installed capacity. 
But there are problems. We must remember that a TV set 
costs, even ex-factory, around Rs. 1,500. If you say that 
there should be a production of 10,000 sets, it means a turn
over of Rs. 15 crores. If these people are to be expanded 
beyond that level, would they really be in the small-scale 
sector? These questions ale under discussion, in order to 
make sure that the capacity is distributed equitably within the 
sector: but at the present moment I would say that even in the 
case of installed capacities, it is not proving in any sense to 
be a constraint on the over all growth rate." 

2.1~ Asked if the large houses were not manufacturing radios to the 
~xtent of installed capacity because they were not in a position to sell or 
tbey do not manufacture so tbat they could maintain the high price lin~ for 
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their trade marks the representativ~ of the Department of Electronics', 
ltated:-

I· 
~: 

"It is. a little difficult to say, because I would normally think that 
Jf they deliberately under produce, then it will be possible· 
for the other producers to nmke and sell and the people would
buy. But there are certain features in the whole marketing 
system, if you look at it. For example, there are traders and' 
rctail outlet~ which sometimes come under the control of 
these very specific brand names, which means that if a partI
cular trader is selling a bnmd name radio set, he is not allowed' 
to touch any other. Suppose a small scale man goes to him' 
and tells him 'I have also gut these sets; will you sell them for 
me? You can take your commission', he will say 'NO' .. 
because that is one of the conditions under which he has been 
made an agent for a Iiartku]ur firm, these restrictive trade 
practices which also need to be looked into. But that is 
something which we do not essentia]]y deal with. This is 
what the M.R.T.P. Commission does, not on the JTlcnopoly 
side but on the restrictive trade practices side. they should now 
look into it. So, there do exist certain limitations in the trade 
outlets for the small-scale industry. fiut I would say that it 
is largely a problem of purchasing power and the ability to 
push these products jnto the market in the current situation. 
This is the overall view, but I think that some ot the other 
factors which do play a role are not insignificant." 

2.16 The representative of the Dcpartmc;rot of Electronics added that 
no curbs have been placed on sound equipment. SiJTIilarly the liccnsed~ 
capacity is enormous in respect of tape recorders. What is actually 
restricting it is that they r.annot be produced on acrount of the imports 
involved. Promotional activities in this respect arf': being taken to ensure 

• that this position is rectified. 

2.17 On the question whether the growth rate in consum('r electronics· 
has been affected by the i'olicy of reserving many items Cor the small s('ale 
sector, which sector has not so far lived upto the expectations placed on 
it, the representative of Department of Electro'lics stated during evi-

dence:-

., think this is n vel''' gpncrul and swecping statement. I would' 
say that the sr,all scale !'ector is a very broaj ?nc in which 
there are pec')ple with little COlnpetencc ill! also With very great 

:. compet~nce. Certainty. all the firm!': which have come up and: 
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:are doing V.~n, nre doing as well as ,my other I know of in 
the \.)rganis~j secto:. I 0.10 gi\'~ a large list. I do not think 
that it is correct to say that thl! small sector has not lived up 
to its I.!xpeclations. People v.ho arc unal'le to fulfil such 
-e:tpeetatioos ar\! ther.!; b!Jt Ihis h p,lrt \)f the total game. Very 
-often, they arc swallowed up by bigger firms. But what are 
important, arc the suc..:essful onl!s. I personally feel that the 
small sector hi:ls been a great success in India and I do not 
think one can .,uy that that sector's perlormance is one of the 
reasous why the Electroni~s industry is not growillg." 

2.18 In the opinion of the representative of the Department of 
Electronics there was no rivalry between the small scale and the large scale 
sector. It is basically competition as it prevails in almost any other 
llroduct. 

2.19 The representative' sLated th'lt there is, at present, a craze in. 
lndia tOr foreign goods. A basic de.:ision was, therefure, taken that in an 
-area like 1V which was relatiyely sophicticated where it could really be 
-said that India could make the items and sell them without the need to 
nave a single brand name attached to them which comes through a foreign 
firm or foreign col!aboration 0r f'Jreign equity participation, there was no 
need for any foreign equilyor ioreign participation or foreign collabora
tion. 

Secondly, T.V . .>ets being essenthUy an assembly operation, i, is 
.certainly an area which can be done by the small scalI! sector. Indeed, 
the Small Scale Sector CQuld have great advantages arising through their 
much lower overheads as opposed to the large scale sector unless it be a 
large scale firm like the Zenith Corporation of U.S.A. where they have a 
totally automated TV production set up. r n India this pattern could not 
be adopted in view of the labour and employment situation here. 

Thirdly by setting up one factory at one place making 1,00,000 sets 
there could be no real growth in the country. But by spreading out the 
'factories all over the country people start making things, technicians to get 
working on these all over and this experience thus spreads out. 

Then, in order to help in this effort further, it was decided that the 
'State Public Sector the State Industrial Development Corporation should , . 
operate in this area because again it would mean distribution on an eqUi-
table basis throughout the country. Thus, each State would essentially 
1tave this area developed either though the Small Scale Sector operating 
in the States or through the State Industrial Development Corporation. . 



Apart from this, the only other sector is the Central Public
Sector i.e. ECIL at Hyderabad. The consideration for licensing ECIL 
were that they were already working in the T.V. area in order to make TV 
sets under the agreement concluded by the Government of India with 
N.A.S.A. (U.S.A.) for the so-called SITE (Satellite Instruction TV 
Ex~riment). They have experience in closed circuit TV and were pl'O
ducmg a range of products whose assembly to a great extent involved the 
same type of assembly operltions. 

2.20. Asked how far complaint regarding unsophisticated programmes 
was responsible for lack of growth in demand fer T.V. sets the representa
tive of the D~partment of Electronics stated:----

"With regard to the thirrl point, viz., "sophisticnt\!d tele\'ision pro
gramme," it really concerns the Ministry of Information and' 
Broadcasting. I can make one bask suggestion. If you 
really want meaningful ~oft-wnre for TV whi<:h could be used 
as an important audio-visual medium f9r national develop
ment, it cannot be done under the Goyernmcntal Patterns 
which operate. We .... ould have to organise a completely 
different set up, with its own it;l1lovative practices and choose
the very best people in our midst for the development of these
programmes. " 

2.21. The representative of the Department of Electronics informed the 
Committee that attempts have been made to analYtic the question of pene
tration of rural radio market. In the 5th Plan proposals of the Depart
ment of Electronics it was suggested that there should be projects costing 
relatively small amounts to carry out surveys on pilot basis 1nd that a 
Governmental agency should be set up which would study the rural sales 
of Radio sets and, if successful. 1£ could be done ona bigger scate. The' 
Palnning Commission' is stated t~ have ccmsidered it' to be a proj~ct of low 
priority as in their view Government could not allot resources to r'narkcting 
agencies. 

2.22. During evidens:c the representative of Department of Electronics 
informed the Committee that there ;s no excise duty on component". There 
is certainly customs duty on import of components and excise dutv on 
materials that go into the ccmponents, for example, some parlicular 
chemical and so on which ultimately goes into the production of compo
nents. The representative of the Department of Electronics felt that there 
is need for ratiOllalisation of the whole levy structure. There are certain 
items that are used in a wide spectrum of Industry. It is, thcrefore~ 
difficult to distinguish because in a certain context it may be good to levy 
av.d in the context of electronics it may not be appropriat~. This wilt 
ha~ to be examined to find an r..dministrative way in--wbich there could be 
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a differential between the two ~ituations. Sometimes it can be done 
purely in terms of the type of the product for example. in electronics it 
may be that the product required is ot t:xtremely high priority. 

2.23. Regarding Television receiver fl!e the representative of Depart
ment of Electronics felt that It was not heavy considering the value of 
entertainment derived. But the administmtive procedure involved in the 
collection of this fee particularly in the rural areas might act as a h:utdlcap. 

2.24. The National Advisory Commiltee on Electronics have in their 
recene meeting reported the following reasons contributing towards 
recession in the consumer electroni~s industry: 

(a) One of the reasons for·the recession of the consumer electro
nics industry is an. cr.t?~ion in buying power. While tJ!is 
depends upon the f,~n.~ ecoaomic growth in the country this 
difficulty could be redllc~d, if steps are taken to bring down 
the co~t of produc,tion of comumer electronics ~quipment,;. 

(. . 
::. 

~) A primary factor 1<; to realise that consumer electronics equip
ment Is 'only onr. part of the mass communication system. 
Any hold-back in the otIler pnrts e.g. programme generation 
(of sufficient quali~y), tran!lmission at satisfactory sigaL'l 
levels, distribution of radios, all have a part to play. 

(c) Coverage of Radio' at;ld TV signals should be defined in tcr:lls 
of adequate si~.nal s~reflgth and choice of stations. Th:s WilS 

being implemented thro,ugh the programme of enhanced 
transmlssion'ititdertnen by·1\~R:'. It was confirmed by their 
representative that wheri'Wt~bpit:%'1it plan of commissioning 
high power aT'.d ('ther transmitters is completed',:\ field 
strengtb:of 1.4 mv/!tpwiK'~ aVailable to 90 Vcr cel1t of l.h.! 

population. If this is ~n4~ed s,o, and if this applies to at least 
four programmes at one locati()n, it can give a big boost to the 
entertaiIWlent electronics industry. The transmi!lsiOll of 
Vividh Bharti Programme~ on high-power stations was recom
mended. The Elcch:)nics Commission should take up thc 
mattcr with the J & B Ministry. 

(d) It was estimated th"t various toxes. excise, etc. contrIbute as 
much as 40 per cent of the price paid by the customer for 
entcrtainment equirm;:nt. Thi~ situation has been worsening 
year after year as adJitiOflal levies become imposed. It was 
recommended that the WRS licence fee which is an annual 
burden for Radio should be removed since its collection aa 
well as the real benefits to the resources remains questionable. 
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{e) The cost of a receiver depends upon the following:-

(i) the performance demanded from it is very high under 
Indian conditions at present. [See Point (C)] 

(ii) The cost of the components that go into it. 

(iii) The adoption of new technologies slIch as ICs (Monoli
thic or Hybrid), Ceramic filters, and other techniques 
should be examined for bringing down the cost. (To 
begin with, this might mean import of sophisticated com-
ponents.) , 

(iv) The correct proportion and balance of various compo
nents should be readily available. 

Quite clearly affective steps should be taken to bring down the cost 
of entertainment grade components. Steps to ensure the fullest 
utilisation of the existing capacity and the enhancement of suc
cessful units towards economic levels of mass production should 
be t·aken. The difficult positioo regarding imported and other 
materials which go into components is a big hurdle in achie'Y
ing this goal and some steps are needed. 

(f) Major. advances in rural marketing are necessary to create a 
wider dispersion of radios arid other consumer electronic equip
ments. The attention of large manufacturers of consumer elec
tronics equipments is drawn to this important requirement and 
visible efforts in this direction are anticipated. 

2.25. The Committee Dote tbat there has been, a slowing down in the 
1P'0.wth of consumer electro.n~s dURag tbe last daree years for a variety of 
reasons, such as~ 

1. Erosion of buying power in the country during the last few years. 

2. High C:Dst of entertainment grade components and materials. 

3. Difficulty in receiving satisfactorUy the mo.re attractive program
mes Df all India Radio. such as Vividh Bharati Dn the high power 
transmitters thro.ughout the country. 

4. Eno~h entertainment value is not found in the All India Radio 
Programmes. 

5 •. Unsophisticated programmes on T.V. 

2.%6. The Committee feel that with a view to remove stagnation in 
consumer electronics, effective mea,sures should be taken to lo.wering do..wn 
,the costs o.f these items and to make the radio. and T.V. programmes popu
lar. entertaininlJ and instructive. 
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2 .. 27. The Committee note that cost of components that go into produc
Cion of certain consumer grade electronic items is high On account of celltaia 
components being imporled. The Committee feel that indi.enisation of 
production of these components will go a long way to reduce their cost 
for which determined efforts are needed. The Committee are of the view 
tIaat a tlevelopmental plan should be drawn up and intensive eftorts made 
to accelerate the pace of research and development in this field so as 
to "nuble indi~enous production of these items in the shortest possible time. 

2.28. The Committee feel that positive measures towards peneteratio. 
of tbe rural market for radio at this stage is called for urgently by continu
oasly reducing the price of radios sO as to invigorate the development of 
small scale sector in the electronics industry. '!be Committee, therefore, 
BORest that a pilot project may be launched to survey, study and suggelll 
as to bow best sales could be augmented in die rural market. 

2.29. The Committee recommend that the Department of Electronics 
may take up with the Ministry of Information and Broadcasting the trllDl-
mi.4ISion of A.I.R. programmes of better quality on high power transmitters 
so t .... t these could reach the larger rural audiences with a view to exploiting 
fully the vast potential of this market. 

2.30. Tbe Committee need bardly stress that every endeavour should be 
made to accelerate the growth and development of consumer electronics in 
the country as tbey provide a strong base for die development of sophisti
cated and advanced electronics industry. 

B. Production 01 TV Sets 

2.31. According to the information furnished by Government in reply 
to Unstarred Question No. 3867 on the 20th March, 1974 it has been 
stated that 80 units have so far been licensed/approved for manufacture 
of TV sets in the organised and Small Scale Sector. Out of them 71 
units are in the Small Scale Sector and 9 unit!'l are in the organised sector. 
Out of them 26 units were in commercial productiOn during the Calendar 
year 1973. Their names and numbers may be seen in the table below. 
It was stated in the Task Force Report that by 1974 the total production 
of TV receiver is expected to be 1,00,000 nos. as agaimt a licenced/approv
ed capacity of about 2,80.000. In their exercise. the Departm6llt of Elec
tronics had projected a likely figure of 5,000,00 sets per annum as the 
demand by the end of the Fifth Plan. In this regard the represenrutive 
of Department of Electronics stated during evidence that the figure of 
5-lakhs TV receivers by the end of the Fifth Plan is related to the original 
programme of the All India Radio for setting up of T.V. broadcasting 
stations in v'arious parts of the country. He stated that since the proposals 
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of the All India Radio for the Fifth Plan have been quite seriously cut 
down on account of the resources position the broadcasting net work to be 
created by it will be at a much slower rate in the Fifth Plan than originally 
contemplated. The representative of Department of Electronics further 
stated that the fact that production of 1,00,000 T.V. sets are expected to be 
made by 1974 as against the licensed capacity of about 2,80,000 T.V. sets 
is not a bad figure at all compared to the ratios prevailing for many other 
industrial projects between licencing and production. Secondly in the case 
of T.V. sets licence menns that the licence can produce only upto that 
number for which he is licenced ,i.e. he can get necessary clearance for 
import of components. But what he will make will be according to the 
take off. It is not as if one should ~ alw~s to produc~ upto the lice~ 
capacity. 

PRODUCTION FIGURES OF TV SETS DURING THE YEAR 1973 . t 

S1. 
No. 

Name of the lJ.(Iit 

I 2 

Small Scale SeaM'· 

1 MIs. D. T. Gandhi, New Delhi. 

2 MIs. Eskay Electronis (Pvt.) Ltd., New Delhi 

3 MIs. Televax (Imlia), Delhi. . 

4 MIs. Udyog Bh,rti (l'/Ltd., Delhi. 

5 MIs. Western EI~troni~, New Delhi. 

6 MIs. Televista Electronics CP) Ltd., New Delhi. 

7 Mis. Bharat Tek"don (P) Ltd" Hydcrabnd. 

8 MIs. Mac Electronics; Ahmedabad. 

9 Mis. Television & Components (P) Ltd.. Naroda. 

10 M,'s. Acharya Electronics, Nagpur . 

I I MIs. Polestar Electronics (1') Ltd .. , J30mbay 

J2 Mis. Bombay TC;levision (P) Ltd. Bombay 

13 MIs. HI Beam Electronics, Madras . 

14 MIs. B.L.R.S., Madurai-7 

15 MIs. Krish Electronics (1') Ltd., Madrlls .. 

16 MIs. Bcltek Electronics (P) Ltd., Gurgoan. 

Total 
produc

tion 

3 

I(n 

4,046 

300 

125 

5,831 

1.5,483 

I,S.p 

I,oi4 

3,544 

t75 

19.089 

384 

') 
I 312 

J 
733 
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I 2 3 -------------------------
17 MIs. Video Electronics, Ghaziabad. 

18 Mis. Ultravision (P) Ltd. Kanpur. 

19 Mfs. Tele.vision Combine, Jaipur. 

20 M/~. Lark Television (P) Ltd., Ludhiana. 

21 MIs. Nabco Electronics (P) Ltd., 

'22 Mis. Puniab State Industrial Develop~cnt Cprporation,Chandigarh. 

Largil ~"'alt: Secto" 

23 Mfs. J. K Eectronics, Kanpur 

24 M/s~ Telerad (P) Ltd., Bombay 

25 MIs. E.C.I.L., Hyderabad 

TOTAL 

26 1 ... I./s. Radio & Electricals Mfg. Co., Brngalore. 

TOTAL 

GRANO TOT ... r. 

. " 

2.32. It has also ~en represented to the Co~mittee that:-

102 

268 

802 

7~~U4 

10,557 

9,°36-

308 

"In the consumer electronics the current practice of giving small 
quantity licences for finished equipment such as radios, tele
vision sets etc., is not conducive towards lower prices. Small 
sector can profitably supply few components of sub-assemblies 

to centralised units who could then operate on mass production' 
basis." 

2.33. It bas been stated by the Department of ~lec~,o~ics that for 
Radios there is no licensing as suck since au the compO,Dcntf;requircd for 
production are available within the country and the pack value is neBligibIy 
small. Licensing in the case of Radios applies only to "large houses" and 
foreign equity COl1lpanies. In regatd to T.V. sets it was initiaIIy decided 
to approve a capacity of 2500 sets per annu:n in the small scale sector 
w'hich in terms of value amounts to as much as Rs. 50 lakhs. The De
partment is however, aware that with the keen competition that is now 
building up in this area and considerable marketing efforts that would need 
to be undertaken (as also after sale servicing facilities), it may not be 
economically viable to restrict production to these fil!Ures. It has. therefore, 
been decided that where a unit has reached the approved capacity in any 
calendar year, it will be enhanced to 5,000 sets which would mean a gross 
tum-over of a crore of rupees and such a production cannot be regarded' 
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.Wi small. In the case of the organised sector and of small scale consortia, 
darger capacities have been given. 

2.34. In regard to the Components, it has been stated that the De
partment of Electronics is well aware that a large volume of production is 
necessary for producing high quality, low<ost items to meet the internal 
.demand as well the considerable export enquiry that exists for these items. 
The Department, therefore, proposes to ertcourage increasingly in futur.c 
the production of components in the organised sector on a large volume 
'basis, while production of equipment ,through assembly operations will. 
be encouraied in the small scale sector by technically qualified entrepro
:neurs . 

.Prices of T.v. 
2.35. As regards price of T.V. receivers it was stated in the Report of 

1he Task Force VII of the Planning Commission steering Committee on 
Engineering Industries that:-

"One point, however, which needs to be mentioned is the high prico 
of TV receivers in the domestic market. While this is a con
sequence of the present low volume of production, the popula
rity of Tv will largely depend upon how soon the price can 
come down to a more realistic figure. There is no reason why 
by the end of the Fifth Plan period a TV set of 19" whidth 
should not be retailed for a value around Rs. 1,200 which 
wo!!ld certainly bring it within the reach of a much larger seg
ment of the population than what is possible now." 

2.36. The Committee wanted to know the considerations for which the 
-price of 19" TV set was expected to come to Rs. 1200 by the end of the 
"Fifth Plan as stated in the Report of the Task Force VII of the Planning 
-Commission. The representative of the Department of Electronics stated 
It'furing evidence:-

"This particular statement was based on an offer by a fairly weU
established company about a year ago which had suggested they 
would be willing to bring down the prices in a phased manner 
in a period of three years. We had asked for detailed costing, 
because sometimes people make these offers in their over-anxiety 
to get a licence. The costing has not come. This offer was made 
at that time when there was a hope that it should be possible 
to bring down the prices due to increased competition. But 
unfortunately with prices going up generally. today I do not 

see much prospect of this offer matcrialising. In fact, very re
cently the TV manufacturers have increased the price by 
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Rs. 300 due to the increase in the price of the picture tube 
as a result of imposition of excise duty. Government really 
have very limited powers to control prices in this regard. They 
can do so only under the Essential Commodities Act, but we 
are not sure whether an item like TV would be considered a~ 
coming within the purview of this Act." 

2.37. It has been stated in reply to Lok Sabha Un starred Question No. 
5546 answered on 3rd April, 1974 that increase in the sale price of T.V. 
sets in January-February, 1974, has been of the order of Rs. 250 per set 

I 

2.38. There is at present no statutory control on the price of TV sets. 
It may, however, be pointed out that the above increase has been due to 
tbe general increase in prices of most components, both indigenous and, 
imported, which are used in the manufacture of T.V. Receivers. In addi
tion, the price of the picture tube which is manufactured at Bbarat Elec
tronics, Bangalore, has gone up by Rs. 140 per tube due to a change in 
the categorisation in regard to the levy of Customs Duty on the import 
of the Glass Bulb. This has significantly contributed to the over-all in-
crease in price of the T.V. 

2.39. Recent increase, proposed in the Budget for 1974-75, from 10 
per cent ad valorem duty to 20 per cent on a T.V. set will further escalate' 
jts price. 

2.40. It was stated by the representative of the Department during evi
dence that 'jf our volume of tube production can be expanded to a large 
volume, there can be some hope of some reduction in price.' The Com
mittee wanted to know the production programmes planned for picture 
tubes as also glass shells in the country. 

2.41. It has been stated by the Department of Electronics that the pro
duction of pict~re tubes is at present being done in the public sector. 
Bharat Electronics Limited at Bangalore has a licensed capacity for picture 
tubes around 1,00,000 nos. per annum. Recently an expansion of the 
capacity upto 2,00,000 per annum has also been approved, although the 
letter of intent has not yet been converted to an industrial licence. BEL 
is producing picture tubes in collaboration with Nippon Electronic Com
pany, which is a reputed manufacturer in Japan. 

2.42. In 1972 to obviate a possible shortage of picture tubes an acr 
hoc import of 50,000 tubes from Hungary was arranged through BEL. 
Order was placed on the basis of quotations received from a number of 
countrie!l and since BEL was already in the production of picture tubes. 
it was decided by the Department of Electronics to channel import of pic
tur.e tubes through tbem. 
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2.43. The ex-factory price of picture tubes was around Rs. 350 i1l 
which import content of about Rs. 100 exists. The bulk of import is for 
the glass shells obtained from abroad. Recently. due to the change in the 
categorisation of the picture tubes, there has been increase of around 
Rs. 150 in the final cost of the picture tube and this in turn has raised 
the cost of T.V. Receiver by the same amount. 

2.44. The Department of Electronics has for some time been consider
ing that in an area like picture tubes it would be desirable to induct 
few more parties in the private sector who could U'lldertake the produc
tion of picture tubes on a restricted basis. It was felt that if the location 
.of these units was chosen carefully, a considerable -amount of transpoaa ... 
tion charges by having to send picture tubes from Bangalore to locations 
as far away as Amritsar could be avoided. It was, however, realised that 
such a limited production of picture tubes would have to be undertaken 
on a semi-automatic basis, and that the entrepreneurs should be carefully 
selected so as to have the necessary technical background for making picture 
tubes. 

2.45. On this basis, two parties, one, Asian Electronics and the other, 
group of young engineers from 'ilbroad, were selected for setting up picture 

tube production at Nasik and Ghaziabad' respectively with a capacity of 
20,000 and 40,000 Nos. per annum. .Recently the capacity of Asiart 
Electronics was also enh'ilnced to 40,000 Nos. per annum. Both the parties 
3re taking active steps for setting up these units at Nasik and Ghaziabad 
respectively. 

2.46. Recommendations have also been sent to the Licensing Commit
tee for setting up two more units, one at Kanpur and the other at Calcutta 
1n order to take care of the demand for picture tubes that is already existing 
{)( is likely to arise in the near future. In Uttar Pradesh, the total pro-
duction of TV sets will be around 40,000 and hence it is considered 
desirable to set up a unit for the production of picture tubes. A similar 
consideration would hold for Calcutta. On this basis a party of young 
engineers from the lIT, Kanpur, supported by the State Industrial and 
Investment Corporation (PICUP) has been selected at Kanpur while in 
West Bengal the Industrial Development Corporation has been chosen for 
this purpose. 

2.47. After all the four projects materialise, there will be a total capa
city for 3,60,000 Nos. of picture tubes in the country of BangaJore. Nasik, 
Ghaziabad, Kanpur and Calcutta. It is believed that quantitatively this 
8hould entirely take care of the demand for picture tubes within the 
country in the Fifth Plan period. Although this demand was assessed at 

()ne time to be 5,00,000 nos. per annum, this figure has since been pruned 
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due to the change in the programme of All India Radio for extending the 
TV services in the country in the Fifth Plan period. The latest assess:nent 
for this purpose is around 3,00,000 Nos. per annum. It is believed that 
abe five units mentioned above will be able to satisfy the likely demand for 
picture tubes in the country in the next few years. 

2.48. Regionally also, the locations arc evenly spread out and should 
be able to cater to the main demand points in the country. Thus, Bharat 
Electronics will take care of the demand in the Southern region as well as 
• part of the Bombay demand. Nasik will cater to the Bombay and Gujarat 
legion, Ghaziabad for Delhi and Punjab, Kanpur for V.P. and Calcutta 
for Bengal area. 

2.49. It has been represented to the Committee that:-

"BEL, it is gathered, buys the TV picture tube glass shell for less 
than Rs. 100 and sells a finished picture tube around for 
Rs. 500. Recently Government had licensed one Indian en
gineer from Canada who had estimated the C.I.F. price of a 
finished picture tube 19" to 24" at Rs. 150. If this is true, 

is BEL making 300 per cent profit? 1V manufacturers have 
to buy from BEL and because it is a Public Sector Unit it 
should not rob the public with 300 per cent profit or is it to 
make up its losses incuired on other products." 

2.50. It has, however, been stated in written note furnished by the 
Department that for the manufacture of T.V. tubes, BEL is given foreign 
exchange around Rs. lOOper tube for importing glass shells and other raw 
materials. To this has to be added customs duty on imports. BEL hav. 
c:osted the production of their final picture tube on the lines followed 
generally in the Public Sector companies and the profit margin indicated 
by them appears to be reasonable. They hike into account depreciation, 
overheads on labour etc. on this specific item only and not on all that the 
Public Sector Undertaking products. It would, therefore, be incorrect to 
My that the prevailing prices of TV tubes are either due to unreasonable 
profit margin of BEL or for making up losses incurred by them on other 

projects. I 

2.51. As regards Glass Shells for the picture tubes, the Department 
of FJectronics had set up a Panel for recommending the viable capacity 
for such on items and the likely cost involved. The Panel have made a 
RICO~endation that a viable capacity of 8,00,000 nos. per annum was 
required for putting up a plant for Glass Shells which might cost around 
Rs. 10 crores (At the existing prices, the cost wiU be nearer Rs. 15 crores 
today). Taking into account the likely demand within the country of 
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5,00,000 tubes per annum and the possibillity of exports, the Panel bad 
suggested the setting up of one unit for the manufacture of Glass Shells 
in the public sector. The know-how for such a plant has to be imporred 
from abroad. The Committee have been informed that no final decision 
has been so far taken on this proposal since the assessment of demand 
within the country has been meanwhile drastically scaled down. In the 
new circumstances, it is doubtful whether the likely demand within the 
country plus the possibility of exports would justify the setting up of 8 

Glass Shell plant in thl! country. It has also been estimated that to set 
up a plant at half the capacity (400,000 per annum) would increase the 
cost of production of the Glass Shell by as much as 60 per cent. Advan
tage would be reduction in import bill for glass shells but at a high inter
nal price. In the circumstances no final decision has been taken about 
the feasibility of setting up a Glass Shell Plant in the country. 

2.52. It has been stated by the Department that while it was difficult 
to give a precise figure it would be seen that the cost of T.V. Glass Shell 
at full capacity of such a plant was estimated to be around Rs. 70 while 
at half the rated capacity it is likely to be around Rs. 115. There is thus 
an increase of Rs. 45 which is more than 60 per cent of the cost of Glass 
Shell at the full capacity, as already stated. 

2.53. Asked how the prices of T.V. in India compared with interna
tional prices the Committee were informed during evidence that T.V. Prices 
~n India tire certain1y higher than in Western Europe, Japan and U.S.A. 
1 hey are comparable to prices in the East European countries. Roughly 
black and white set. in India costs as much as a colour T.V. sel in the West. 

2.54. The Committee note that TV is currently selling at a hildt price 
costing around Rs. 3.500 and that there is a tendency for the cost of die 
TV to. increase rather than to decrease. There has been an increase 01 
the order of U.s. 250 per lief dllr;n~ January-February, 1974 and there has 
been further increase o.f the cost of the TV set alter February, 1974 due 
to recent increase 011 J';xdse Duty o.n TV Set. 

2.55. The Co.mmittee feel that if the marketing base fo.r the T.V. has 
to. be broadened by making it available within the reach o.f commo.n ma, 
intensified researdl and developmental effo.rts will have to. be macle for 
greater indi~nisatio.n o.f components to. bring down the manufacturing cost 
and to. achieve a breakthro.ugh as has happened in the case of radio. 
The Committee wo.uld, therefo.re, Uke the Department of Electronics to 
take effective steps to impreve its techno.logy and to.. reduce its manufac. 
turing Co.st. 

2.56. The Co.mmittee wo.uld 81*» like the Department o.f Electro ... 
to intensify research and development fo.r the pro.ductio.n of transisto.riled 
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T.V. sets. They would further urge that effective steps should be taken to 
pro.duce l'IIIIFdised T. V. sets so as to reduce tbeir maintenance costs as 
also their frequent breakdowN. 

1.57. n.e Committee note tbat one of the major elements contributing 
to tbe high price of lV se' is taxation i.e. customs duty, excise duty, sales 
fax etc. They note tbat tbe excise outy on TV sets bas been increased 
from 10 per cent ad valorem to 20 per ceot ad valorem this year itself. 
Tbe Committee recommended tbat Government may examine the question 
of r~nalisation of customs duty on imported material needed for the 
manufacture of TV receivers, excise duty and sales tax on TV in the • 
terest of making available moderately priced indigenous TV sets to create 
a large market for TV sets. 

2.5S. Tbe Committee note that increase in tbe price of TV set is also 
due to increase in the price 011 picture tube manufactured by BEL by 
Rs. 140 per tube due to cbange in the categorisation in regard to the lel')' 
of eodoms duty on tbe import of glass bulbs. 

2.59. The Committee also note tbat Government have taken some 
steps towards increasing the production of picture tubes in BEL from 
100,080 DOS. to 200,000 per annum. Government have also been consi
deriag for some time to bring in four more parties to produce picture 
tubes to cater to different regions at Bangalore, Nasik, Gbaziabad and 
Kanpur. This will not only meet tbe increase in demand for dais item 
hat wfII also reduce transportation charges from far off stations and titus 
reduce TV prices to some extent. 

2.60. The CollllDit'ee also note that tbe question of production of 
glass bulbs, the main component on picture tubes, indigenously is also 
nRder consideration of Government and no. decision has been taken in 
the Blatter so far in view of the high internal cost of production resulting 
from setting up capacity equal to half the economically viable capacity al. 
though it may rednce the import Bill. The Committee desire that Govern· 
ment may take lip a suitable decision in this rerard as early as possible 
keeping in view ,the need to reduce the costs of TV sets so as to make them 
comparable to those prevailing in other countries. 

2.61. The Committee have no doubt that with concerted measures by 
both the Government and indUStry, it should be possible to drastically 
reduce the price of T.V., particularly when the labour costs in the country 
are far cheaper compared to those in other countries. 

1..62. In this connection the Committee would like to mention that the 
question of reduction in the price of T.V. set .. has also been dealt wittt 
In paras 3.172 to 3.175 of their 64th Report on Television. 

561 LS-7 



CHAPTER III 

PROFESSIONAL EQUIPMENTS 

A. Telecommunications 

3.1. The Working Group on Telecommunication of Task Force Vl1 of 
the Planning Commission had outlined the follOwing objectives to be 
achieved in the field of Telecommunication during the Fifth Plan period:-':'" 

(i) A rate of expansion of existing manufacturing facilities which 
would nearly double the output of telecommunication equip
ment at the end of the Fifth Plan period. 

(ii) To ensure a substantial Research and Development base in 
the industries so that equipment manufactured is of current 
technology and stabilised designs meeting the users require
ments, are available in time for production. 

3.2. The Group had made the following recommendations to achieve 
the objectives outlined above:-

(1) There is clear need for augmenting total production capacity 
in the existing manufacturing units in the Fifth Five Yeac 
Plan. This is best achieved by setting up new plants and by 
achieving optimum production to installed capacity in the 
existing units by working two shifts per day. The Committee 
does not favour a third shift, in a precision engineering indus
try for manufacture of telecommunication equipment as J?l'lIC

ticable. 

(2) While setting up the new units an attempt should be made 
to group products requiring like means of manufacture and 
thus reduce the large diversified lines of products now beillg 
manufactured and also to reduce the impact of obsolescence 
on the means of production. 

(3) New Units to be set up while being viable in size should not 
employ more than 5 to 6000 people in anyone unit so as to 
be compact, well managed and efficient unit. This would 
also ensure strategically that any adverse development like 
labour unrest, power breakdowns etc., would not seriously 
affect the total production of communication equipment in 
the industry as a whole. 

92 
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( 4) The export market potential should be explored and produc
tio~ units which are entirely export oriemed should be set up 
takmg advantage of special facilities available for importing 
capital machinery, transfer of know-how etc.· This would 
result in substantial gain in expertise; sophisticatipn in design 
etc.,. which could be passed on to other manufacturing units 
from time to time. 

(5) Most advances in communication technology have always 
foHowed similar advances, innovations, discovCJrics in the field 
of component manufacture. Discrete components have been 
rapidly giving way to pl'Oducts of integration in almost all 
fields of communication technology with the reSUlt that such 
integration is an essential part of design, assembly and manu
facture in one production unit. It is, therefore, desirable 
that facilities f9f manufacture of inte~ated circuits etc., 
should be an in-house facility in the major manufacturing units 
of telecommunication equipment. The Committee recom
mends that while facilities for manufacture of discrete com

ponenlS could be distinct and separate from the manufacture 
of communication equipment, the facilities for manufacture 
of hybrid cin;uits, special purpose ferrites. wave guides and 
accessories. micro strips etc.. should be provided in the 
manufacturing plants for tele-communication equipment. Where 
the captive consumption of integrated circuits is substantial 
and an economically viable unit of manufacture for integrated 
circuits could be set up as an in-house facility. facilities fCYr 
such a unit should be provided by Government in the form 
of licensing. purchase of capital equipment etc. 

(6) It is a wdl known fact that most of the major manufacturl!fS in 
the world of Tele-communication equipment either own or 
control units manufacturing the components that they use. 
Exall1;)Jes :I'"C rvf/~;" Philips, Siemens, the ITT Group, the GTE 
Group, the Sumitomo Group ctc. This has given the design
ers access to components of high accuracy, consistency and 
reliability resulting in reduced costs and competitiveness. The 
Committee feels that component manufacturers in the country 
look mostly to the entertainment electronics fidd for customer 
and the special requirements of professional electronics do 
not receive much attention. The Committee recommends that 
the manufacture of components for the professional field of 
electronics be licensed in the public sector during the Fifth 
Plan either in existing units manufacturing communication 
equipments or in nC"N units, purchas~ llf know-how be per
mitted to such units as a one-time acquisition to ensU'l"e con-
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temporary technology as also on R&D base for further 
research and development. The possibility of joint sector 
approach in such field would be particularly appropriate. 

(7) Telecommunication manufacture is a precisic)O industry where
large volumes of components are to be manufactured to preci
sion and at reasonable cost. Traditionally this has been a 
fertile field for automation resulting in lower costs, high quality 
and reliability and reasonable freedom from the effects of 
industrial unrest etc. Capital machinery required for automa
tion of these manufacturing processes are today to be Imported. 
The Committee recommends that urgent action be taken by 
the larger manufacturing units of telecommunication equip
ment to set up special units for designing and manufacture of 
special purpose machines. In most cases, this requires only 
adaptations of standard machine tools. Till this is achkved, 
a more liberal policy may be followed in allowing import of 
such special purpose machinery. 

(8) It has been brought to the notice of the Working Group that 
gestation period in setting up new manufacturing plants is 
substantially large due to procedural delays in securing of 
licences, acquisition of land, availability of foreign exchange 
for capital imports, inadequacy of tooling capacity· etc. In 
view of the vital role played by the manufacturing industries 
io the field of telecommunication, it would be desirable that the 
shelf of projects put up to the Planning Commission by the 
constitueot manufacturing units should be reviewed for clear
an-~e as one integrated proposal and clearance given before the 
commcm:\..'tnt:nt of the Fifth Plan period. A list of such projects 
should be prepared by each constituent unit and submitted to 
the Planning Commission before the end of June, 1973 so that 
clearance would be available before 31st March, 1974." 

3.3. The Department of Electronics has informed that the following 
measures are being taken to meet the telecommunication
requirements of the country during the Fifth Five Year Plan:-

(i) Augmentation of the existing capacities for the manufacture 
of Strowger and Cross-bar types of switching equipment ,in, 
ITl's existing factory at Bangalore from the present capacIty 

of 2.5 lakh lines to 4 lakh lines; 

(ii) Setting up of a new factory under ITI at Rae Bareilly for the 
manufacture of Strowger switching equipment, which will have 
an ultimate capacity of 3 lakh lines when it reaches full pro
duction; 
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(iii) A new factory for the manufacture of private automatic branch 
exchange and rural exchanges, which wjJ) have a maximum 
capacity of 60 thousand lines; 

(iv) Achieving full capacity of 5 lakh telephone instruments at 
ITI's second telephone instruments factory at Nairn; 

(v) Augmentation of the capacities for the production of trans
mission equipment in ITl's Bangalore and Naini factories 
from the present level of about Rs. 8 crores· a year to an 
optimum output of about Rs. 15 to Rs. 20 crores per annum; 

(vi) Setting up of two additional units for the production of trans
mission equi.pment; 

(vii) Setting up of a new unit for the manufacture of high precision, 
sophisticated measuring and testing instruments in the tele
communication field; and 

(viii) Augmentation of existing capacities and setting up new unit 
under the Hindustan Cables fOr the manufacture of different 

types of telecommunication cables. 

3.4. The Committee have been informed that no proposals have been 
'finalised for setting up entirely export oriented units in this field. One of 
the objective of I.T.I's. Fifth Five Year Plan, however, is to improve 
export performance to reach the target of 10 per cent of production 
during the Sixth Plan period. 

3.5. It has also been stated that I.T.I. is in touch with Hindustan 
Machine Tools Limited (HMTL) for its requirements of special purpose 
machines. 

3.6. The proposals of the Ministry of Communications/Ministry of 
Industry, indicated above are stated to have been approved tentatively 
by the Planning ConunissioD. 

3.'. 'Ibe Committee note tlaaf witli a view to meet the demands in 
regard to Telecommunications, the manufacturing facilities in the country 
wil han to be doubled duriag the Fiftb Plan by setting 1Ip new plants 
and by acbieving optimum production of instaDed capacity in the 
existing units and by enslIrinJ: a substantial Research and Development 
base in industries so that equipment manufactured is of current technology. 

3.8. 11Ie Committee RDd fhat a number of new OBi's are proposed to 
be set up ,,·ith a view to augmenting existing capacities in such fields as 
twitching equipment. cxcballJ!es, telephone instruments, transmiSMon 
equipment, hiph predlion IIIN8UI'ing and testing equipment etc. The 
Cemmittee bope tbat these measures wil go a 10111 ny DOt only ill 
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lIIeeting the internal dt'mands but also to en,b!e exports to the tune of 
10 per CInt. of the production of tbese equipments a6 envisaged in tbe 
Sixth Fin "ear Plaa. 

3.9. The Committee bo"c"er desire that for the purpose of speedy 
dc"elopmeat of these units a well-chalked out plan should be drawn up 
for implementation within the sbo,rtest possible time. A periodk review 
of the performance in this regard should be undertake. to ftud out short 
comings and for faking suitable remedial steps. 

B. Trans-receiver Sets 

3.10. The Committee have been informed that the country now has 
the capability of meeting most of the requirements in the field of trans
receiver sets, required by the Armed Forces, Police and other para-Military 
Services. 

3.11, It was stated by the representative of Department of Electronics 
during the course of evidence in this connection that the basic requirement 
of the Home Ministry was the two-way communication equipment, such 
as trans-receivers or what is familiarity known as walkie-talkie sets. They 
havl! su far been obtaining- their requirements, except for sporadic cases 
of small imports. indigenously. Their requirement has been met 'by Bharat 
Electronics Limited. The representative of the Department of Electronics 
however added:-

"But th.: Ministry of Home Affairs have for quite some time 
a complaint that the Bharat Electronics is unable to meet their 
requirements on time and in right quantity. They attribute 
it mainly to the fact that the Bharat Electronics is under the 
Department of Defence Production and. therefore. they would 
normally give priority to defence requirements and that the 
roquirement of the Home Ministry would figure low in priority. 
They do not get the treatment which enables them to get 
trans-receivers on time and in right quantities. 

They have, of course, projected quite a significant requirement for 
the police services. 

I have examined this. I can say quite clearly what my views are. 
I personally fee1 that the area of production of trans-receivers 
is a very important one. As you know, all over the world 
you can talk from one end of the room to another room. 
They are tiny little sets. They are also used in a very sophis
ticated from in all sorts of intelligence services and so on. 
But I say, even on a relatively routine basis, this is very much 
required. " 
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The representative further·stMed:~ 

"It i~ quite clear n~w that there should be a very significant growth 
1D .the ~~oduCtion of this type of equipment jn the country. 
This equIpment can be fitted in jeeps, taxis. etc. or can be 
carried by persons. They can also have fixed systems in 
places like hospitals, airports etc. At the present moment the 
growth in this particular area has been extremely poor and 
restricted. The Department of Electronics has projected the 
need for more factories to produce this type of equipment. 
Under the Industrial Policy Resolution, tcle-communication 
and equipment of this nature arc 'reserved for the public sec
tor. It essentiaJly means licensiqg of public sector undertak.
ings. We have given licences to State Industrial Development 
Corporations for this purpose, but they have not got off the 
ground yet. The only prOduction at the moment is in Bharat 
Electronics; and capability exists in ECIL based on designs 
whic~ '!e p~uce i!1 the Vikram SarablijU st:'ace Centre at 
Triv~drum ... We have projected the need to set up mOre fac
tories' in this' area and if they cannot be successfully set up by 
the States, the Centre should be prepared to set up. We have 
said that, if such factories are set up, they will be able to cater 
to the req~itement of Home Ministry, Therefore, it was 
included in the Fifth Plan; it was also included for urgent action 
in the Annual Plan for 1974-75. The ¥tanning Commission 
has postponed it and said that setting up of such factories 
would be related to the needs of the Home Ministry, and if 
it turns out that it is necessary from that angle. then they will 
have it re-examined. So that is where it stands now. We a'l'e 
in the administrative process of trying to get something going 
in this area." 

3.12. The Committee note that the growth in ftIe tnuls-retrivel' equip
ment area of professional equipments has been extremely poor a~d restric
ted. There bas also been a complaint from the ~mistry of Home Affairs 
who bave a significant demaJid projection for tnlm-receiVers that dreir re
quiremeuts are not being accorded due priority becsuse JtE.L., whldl is 
producing this equipment are affiliated to the Department of Defence 
Production and gb'e preference to defence requirements. 

3.13. The Committee understand that the propoS'll of the Departme.t 
of Electronics for setting 1Ip [udorit''! for the manufacture of trans-receivers 
has been uncler.tbel co'nsideration of the Planning Commission. . The Com
miftt'C recommend that the wbole matter may be re-examined and in l'ase 
it is felt tllat more capacities pre required for the manufacture of this 
equipment, expeditious steps may be taken to meet the requirement. hy 
creating the needed capacities. 
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C.M8M~ .... 

3.14. Detailing achievements in the matter of indigenous manufacture 
of the equipment relating t(l Mass Communication being heretofore 
imported, the Department has stated that in 1970, a separate group for 
undertaking development of equipments required by All India Radio was 
formed at Bharat Electronics Ltd. Since then the development for a fully 
modem transistorised professional quality Audio Tape Recorder and Play
back consoles has been completed and the first batch of the same produced 
and supplied to A.I.R. B.E.L. has also completed the development of 
Broadcast Studio Consoles and Announcers Consoles and a family of high 
qUality solid state audio-amplifiers including Pre-amplifiors,. Programme 
Amplifiers, Monitoring Amp1ifiers, Oue Amplifiers., Equalised Amplifiers, 
Regulated Power Supplies etc. The Company is now engaged) in develop
jng Portable Tape Recorders, professional quality Tum Tables with asso
ciated electronics, Limiting Amplifiers, a new generation pf Equalised Line 
Amplifiers and' Remote Consoles. It is stated; that though the Broadcast 
Transmitters and TV Equipments are beini made at B.EL under licence, 
in view of the. very substantial gaps in the . know-how received, the best 
part of the attention of this group. had to .be devote,d for the generation 
.of know-how through development, for maximising the indigenous content 
of such equipment. For example, the development of major components 
like Modulation Transformers, Modulation Otokes, Combining Units, 
Audio Switchers, Video Switchers, TV Studio Sound Consoles, Video 
Demodulators, Aural Demodulators, Vestigial Sidebend Filters etc. has to 
be undertaken in order to miximise the indigenous content in the A.l.R. 
programme. 

3.15. It has been stated that appropriate action is currently under way, 
in consultation with All India Radio, the Ministry of Information and 
Broadcasting and BEL for achieving self-reliance in the field of transmitters 
required by the All India Radio. 

3.16. With regard to high power short-wave and megawatt transmitters, 
'and Video Tape Recorders, for which know-how is not available in the 
country it was observed by the Working Group on Mass Communication 
of the Task Force VII that production planning has to be dependent on 
decisions regarding acquisition of know-how for manufacture and the lead 
time required for setting up production facilities. It was stated that if 
earliest decisions are not taken, import of complete equipment may have 
to be resorted to if the plan schemes are to go according to schedule. 
The Working Group had also observed that the question of setting up of 
any additional production facilities (in respect of certain items for which 
indigenous development/production could not be viable unless demand is 
generated from all sectors) would have to be viewed taking into account 
the overall perspective of requirements of various types of equipment 
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required by all the Sectors during the Plan period, availability of capacity 
jn the existing manufacturing industries and based on this data, the neces
sary strategy for determining the additional production facilities that may 
have to be set up, should be evolved by the Department of Electronics -
.and suitable stepa taken, The investment profile would become clear at 
this stage only, 

3.17. It has been stated by the Department that the Working Group 
'on Mass Communication of Task Force VII based its analysis on AIR's 
shelf of projects for the Fifth Plan period. It has been pointed out that 
subsequently, the Planning Commission has made a, ,drastic cut in the 
-allocations for AIR and the total outlay has been pruned to about one
tl,tird of its original va~ue. Tn~ Committee haVfJobeeninformed that no 
final decision has ,been takc:n as yet concetotling"the INSAT programme. 
Even if it is approved the allocation for it during the Fifth Plan period 
'wnt be the absolute minimum possible. Consequently, the recommendation 
.cited in the above question t,Ilust now be de·emph~ised to the extent of 
-questioning the economics of indigenous production with the reduced scale 
.of rrequirements. It has, however, been stated by the Department that 
2part from the size of requirement, the economic an4/or strategic import
..ance of the equipments (such as high power ana megawatt transmitters) 
~o;hou1d be given due iinportance while assessing the viability of indigenous 
production. AD in-depth analysis is being carried out taking into account 
in addition to the above, the existing facuities for production and thc envi-
:saged production plans of Mis B.E.L., BangaJore. ' 

3.18. The Committee have been informed that preliminary studies 
'indicate an overall requirement of mass·communication hardware to the 
'tune of Rs. 50 crores during the Fifth Plan period end that it would be 
worthwhile setting up production facilities for the 'low volume, high cost' 
.equipments requilred in this sector of the electronics industry. 

3.19. The Committee have been informed by the representative of the 
"Department of Electronics during evidence that as far as the Ministry of 
'Iriformation and Broadcasting is concerned, forradto and television, studio 
'and transmiYion equipment are manufactured in Bharat Electronics, and 
this has essentially been on the basis of collaboration agreements which 
'BEL entered into several years ago. The representative of the Department 
cOf Electronics elaborated:-

"there js real need In the country, if we are going to develop a 
very significant broadcasting system, to develop what would 
really be low cost radio and television studios and transmitters. 
J think we should get things started here and not necessarily 

look to the very sophisticated standards of transmission and 
operation which obtain in other countries. The general argu-
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ments given is that these are expensive and we cannot afford 
them. But we Sllould get the things started here. I :think, some 
of the effort of our national laboratories can be <HveHed to this, 
to essentially produce low cost equipment which would- be of 
great significance not only for India b'Dt for all developing 
countries which have Jow capital and have no needs for the 
over-sophistication which one normally encounters in advanced. 
countries." 

3.20. The (;om8lirtee note that according to prellmiliary studies, an, 
overall nquirementiof mass commmtication hardware in the country 
is to the' tune of RI. 50 erores during the Fifth Plan period. The Com· 
mittee are of the view that ia order to establish hdllgenous production: 
oI tile items being imported, it is necessary tlmt a developmental pian, 
Ihould be drawn up aDd iDteosive efforts made to accelerate tbe pace of 
research and development to yield the maximum results in the shortest 
possible lime. 

3.21. The Committee would like the Department of Electronics ,t., 
prepare an integrated plan in consultadon with tile Mini~try of InformatiOn· 
and Broadcasting in regard to the indigenous productiOn' of radio and 
telel'mron sf>.Idio and transmission equipment so that our country C8JII 

become lieU.reliant in this sl'nsitive area of mass media communication 
at the earliest. The Committee would like to be informed of the concrete. 
measures taken in pursuance of the above recommendations within six 
months. 

D. Computers 

3.22. It has b~n stated that an estimate of the requirement of com
puters by categories (large. medium, small includin$ Mini-computers) for 
various sectors of usage during the Fifth Five Year Plan in India have 
h~en made by the Working Group on Computers Control and Tndu,strial 
Electronics of Task Force VII of the Planning Commis.o;ion. Steering 
Committees on Engineering Industries. A summary of the total rcquirc~ 
ment of Computers of various categories is given below: 

T974-75 75-76 76-17 "'7-78 '18-79 
--- --- ---- -- ---

Large (more than Rs. 501akhs) . 3 3 3 3 3 

Mc1ium system (10 to 50 lakhs) 32 39 48 S6 65 

Small and Mini-computers (less 
than Rs. 10 lakhs) 60 120 160 230 290 
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3.23. No detailed estimates have, however, beeamade for the Sixtb 
Five Yr,ar Plan period. 

3.24. It has been further stated that assuming growth rates of 20,19, 
18, 17 and 16 per cent of computer requirements during the respective 
years of the Sixth Plan, the total production in the field of computers and 
calculators is expected to rise by 2-1/2 times that of Fifth JIII\ftp\tto a total 
production estimated at Rs. 445 crores during the period). :. 

3.25. The only indigenous computer manufacturing programme in the 
country is that of the Electronics Corporation of India Ltd., Hyderabad 
(a wholly Central Government owned public sedor undertaking). Com
puter activities at E.C.I.L. commenced in t1Je later ~rt.of 1969. The 
nrst indigenous system was the T.D.C.-12 that has been developed at the 
Bhabha Atomic Res..:arch Centre. Production engineering of this system 
was carried out at ECIL. The number of TDC-12 systems installed at 
the end of the year 1972-73 stand at 18. A new model called TDC-312 
using integrated circuits instead of discrete cmnponents, but architecturally 
the same as the earlier TDC-12, has been evolved. A large- machine, with 
a longer word-length, designated TDC-16 using third generation technology, 
is under development. Primary software development for this system is 
being carried out at the Tata Institute of Fundamental Research. It is 
expected that TDC-16s will be marketed during 1974. Development work 
on a medium large computer with a 32-bit word-length and one micro
second cycle time, using thied/fourth generation technology is in progress. 
This machine is meant for time-sharing, multi-programming, and large 
scientific and business applications. The system design of this machine 
is in an advanced stage. It is expected that the first of these machines 
will be ready during 1975-76. 

Pt'ripherals and Components for the indigenous Manufacturing Programme; 

3.26. It has been stated that the present indigenous computer manu
facturing programme is largely based on imported peripherals (input-output 
equipment) and components (such as, semi-condactor devices. femite-corc 
niemories d~.). It is clear that steps have to be taken to get a large port 
of these essential elements (of the computer systems) manufactured in 
India. 

(a) Peripherals: 

The Committee have been informed in a written note by the Depart
ment of Electronics that:-

"'Peripherals equipment from a variety of sources have been 
brought into the country for being fest~d out with indigenous 
computer systems, to assess which of these would be the most 
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IlIitabIe for manufacture in the country in terms of economic 
viability aad technology involved. In view of the complex: 
electromechanical technology involved, the need for heavy tool
ing, and the urgency with which these are required, several of 
these will have to be manufactured on. the basis of outright pur-

chase of know-bow/licenced production." 

(b) Comp.1ft I@~ , 

"The Department of Electronics has taken the initiative in calling 
for proposals for setting up facilities for stringing memory 
cores to make up memory planes and stacks needed for jndi
genoul computer systems. Aspects relating to semi-conduc
tor devices have ~en dealt with. separately by th~ Panel set 
up by tho Department on semi-conductors." 

Software; 

3.27 The iElectronics Commission recognises that the area of com
puter software is one that needs to be developed rap,idly for various ren
sons. It has been stated that a great deal of ~oftw'a!'c has to be gene
rated for computer applications in the country for a variety of purposes, 
particularly using indigenously manufactured systems. Softwar..: develop
ment and data preparation offers the possibility of providing significant 
employment particularly for mathematically trained scientists and 
engineers. With properly forged links with groups abroad and when 
the necessary software tools have been obtained and mastered here, there 
should be adequate potential for export of soft-ware. It is stated that in 
view of these aspects the Department of Electronics wiJI make every effort 
to make computer time available to software groups' on existing systems 
in the country; and on a guaranteed basis provide it on thl; proposed Re
gional Centres when they are set up; and under certain terms and condi
tions even allow the import of computers specifically for software export. 
Import of three computer systems--one from USA anel 2 fron~ Soviet 
Union primarily for development of software and ~xport from India have 
been approved. 

3.28 It has been stated that the Electronics Commission has been 
concerned with the building up of manufacturing ca~bilities in the coun
try towards achieving self-reliance in the field of computers as rapidly as 
possible. By the end of the Fifth Five Year Plan, it is anticipated that 
thc country will be self-reliant with regard to tbe total rl!quirements for 
electronic calculators end mini-computers and also with regard to nearly 
90 per cent of the medium sized computers. There would. however, !>till 
remain the requirements for large sized computers and some sophisticated 
peripherals and components which will continue to be imported even after 
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the ~ifth P!~lO period. The country is also expected to be largely seJf
sufficient With regard to development of software for tb~ various runges 
of computers. 

3.29 It has further been stated that the re~rch WId development 
activity in the field of computers is at present confiu~ to medium and 
small computers, as on examination it has been tound that R&D invest
ment in the range of the very large computers is beyond our means at 
the present stu.!!e; in "'ly case it should be taken up after a basis infra
structure relating to ,mall and medium computers has been built up. 

3.30 The Committee wanted to know as to when the basic infrastruc
t1lre will be available and when the country could hope to be uptodate with 
world technology in the field in view of the first moving nature of the 
Electronic industry. 

3.31 The Committee were informed during evidence that the country 
Will be self-sufficient with regard to small end medium sized computers by 
1973. However, for the purpose of larger applications 6uch as those re
quired for national planning for s.imulation and various other studies, which 
will contribute to national development, large sized computer.; will be re
quired. These will be provided on a planned basis in th~ form of regional 
computer centres, which are being established under the aegis of the 
Department of Electronics. The requirement for these large computers 
will by and large be very few of the order of two to three systems every 
year over the next five years. It is, therefore, the intention that the require
ment of these large computers wil1 be essentially met by imports till such 
time the base is generated in India and the country will be in a position 
to get into the area of large computers after 1978. 

3.32 The Secretary, Department of Electronics emphasising the im-
portance of computers in the Electronics scene stated that the computers 
wcre not important just because they represent modern technology but 
also because they have a tremendous impact on a variety of highly sensi
tive and stJ'ategi~ areas like defence and also on industry commen:c and 
so OIl. The Electronics Commission is seized of this matter and has 
tried to ensure to maintain and develop significant progress and growth 
in the ar~. The basic efforts are, therefore, being supported. 

3.33 The representative of the Department of Electronics stated dur
ing evidence that the small computers TDC-12 and TDC-16 are needed 
in a l:lf!!e "nrictv (If uc;es and the capability exists in these computers. The 
rn:-in t"rl1st has, therefore. been on the deve10nment and production of 
th('~e cc'Tllwter'l. New concepts are being developed. 
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3.34. The representative further stated that there were certain prob
Jems in regard to the development of large computers. The number re
quired was small. As such it had to be conswered whether it was worth 
making big investments, not only in rupees but also in manpov,:er, design. 
production etc. Secondly in very large systems all technologies have to be 
developed in a very well-proven, running basis :lnd that is what is being 
attempted ill the coming years. Therefore, before going in for :arge inwst
ments the concentration is stated to be on achieving sdf-sufficiency in 
small and medium size computers. 

3.35 The representative pointed out further that since the comput'.:!TS 
are made by a number of countries like U.S.A., France, U.K. and Soviet 
Union, tbere is no problem regarding depending on a single source. He 
added:-

"One appeal which I would like to make in general and which the 
Estimates Committee might like to endorse-is that in the case 
of the electronics industry, if you consider the total out-flow 
in terms of foreign exchange, whether for production of even 
for the import of specific items, it represents an extremely 
small element in the total kitty. In fact, mistakes on our part 
in other sectors are of much greater magnitude that they more 
than cover the total electronics bill. Electronics should be 
given a liberal deru, so far as the allocation of foreign ex
change is con<x:rned. In the case of a very large computer sys
tem, it will cost Rs. 1 crore. This amount is very small when 
compared to other 'projects which involve thousands of cron.!s. 
On. the other hand, the use' of computer costing Rs. 1 crNe 
in designing projects, buildings or petro-chemkal complexes 
would enable YOll to have very large savings in capital costs 
of the plant as well as in operational costs, efficiency and 
product costs. Therefore. I think the catalytic effect of this 

import is of such enormous significance that We should not 
grudge this small expenditure. I would like to emphasise this." 

3.36 Asked if an assessment as regards the idle capacity of compu
ters in India in different ft'gions and according to sizes has been made 
nnd if so, how it is proposed to be \ltilised fully in view of hu)!e for~i~n 
exchange involved, it has been stated by the Department of E!ecironics 
in a written note that an analysis of the utilisation of computer" inc:talled 
in India have been carried out hy different committees, such as tIle Eva
luation Committees set by the Department of Electronics for the ditlerent 
Regions, Delhi Region. Kanpur Region. Bangalore Region. Madras Re
~ion; during 1971-72 by the t,"-arketing and Economic Re!:earch Bureau 
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(MERB), (Economic Import of Computers in lndia"-a Survey Feb. 
1971) the Information Planning and Analysis Group (IPAG) (Study on 
"Computerisation in the Bombay·Poona Region"); the Nation:!1 }nstitu/c 
for Training in Industrial Engineering (NITIE) (Computer Utilisation Ma
nufacturing Industry in India"· ··-1972 a report prepared for UNlDO), the 
Committee on Automation and others. The average utilisation of thl'! ma
jority of systems in India ic; statcd to be well over two shifts. Th;! MERB 
Report states that "Though two shifts a day are regarded as a very bigh 
degree of utilisation, many respcnrJing imtilutions have indicated that they 
are planning to increase it further. 25 per cent of the instaUations ha\c 
working for three shifts" (1971). Amongst such installations on ~~ shifts 
operation are the two largest system, CD(,·3600 of TIFR Bombay, and 
the IBM 7044 system at llT Kanpur, which bore the brunt of the Jarger 
applications in the country till the installation of the computers at IISe, 
Bangalore, SSTC Trivandrum; Delhi University, Delhi; PRL, Ahm~tb
bad; and India Meteorological Department, New Delhi. About 40 per c ... ·nt 
of computers were used for mort: than two shifts. About 10 meler hours 
per day .. on a two-shift basis is considered as a reasonably high k,el vf 
utilisation. This is based on metering of actual use of the computer rather 
than just the time it is on. One third of computers were utilised for }c<;s 
than five meter hours per day. one fifth between five and ten meter hours 
a day and the rest were being used for more than ten meter hour3 a d~lY 
On the basis of the total meter hour used by the installations, on..: of ~hc 
sample survey shows that the average utilis1Jtion in the manufacturin~ ~,~c, 

tor amounts to 84 per cent on a two bhift basis. 

3.37. Majority of commercial installations operate for I t to 2 shifls. 
This is determined by factors like: Maintenance contract tied to on.: vr 
two shifts, volume of in house work ctc. In some cases labour law~ in 
specific commercial estahlishments ~eem to preclude multiple shift opcr,~
tions. 

3.38 The high utilisatlon, botll in terms of computer hours o~ u~~ge 
as well as the scope of the applicalions have been recognised by compu
ter experts from abroad, mcluding the U.N. D.P. Mission for the Regional 
Computer Centres in India. Considerable difficulties are now heing CXpto• 

rienced in obtaining computer lime by ~'pplication groups in the major re
gions as Calcutta, Bombay. Delhi. Bangalore and Hyderabad. Some ume 
is available on the recently installed syr,tcm" at nT, Madras. PRL. Ahn'c
dabad and IMD, Delhi. The Department of Electronics directs variotls 
agencies including entrepreneurs engaged in software export activitic!> to 
such centres. The available capacity on instaIJed systems in the reg Ion 
is taken into consideration whilst permittjn~ import of computers. 

3.39. In order to utilise fully the available capacity of computers in
stalled in the country in view of the lar~e foreign exchange a1Tead], made. 
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the Electronics Commission h,.~ already formulated the following policies:-

"(a) All users should llrsT attempt to meet their in-house reo-
quirements thfC'ugh ccmputers .tvailable in the Indian market 
and additionaHy "haw on the facilities offered by Regiolml 
Computer Centre ... 

(b) Computers other than those avail'3ble in the market through 
Indian manufacturing programmes, will be regarded as expen
sive items of import. Accordingly, requirements for in-house 
computers facilities, involving import of such system will have. 
to be considered on the merits of the case as seen in terms of 
the relevance of such applications to the national development 
programme and related priorities." 

3.40. It is stated that the!'e policies will not only encourage the use of 
indigenous computers but force the users to search for the available time 
on the existing installations. 

Foreign Equity 'Firm\": 

3.41. The Committee were informed during evidence by the representa
tive of the De{Yclrtment of Electronics that the negotiations have been going 
on with the two foreign computer manufacturing firms I.B.M. and LC.L. 
A team of experts was appointed for the purpose. I.B.M. took the stand 
that they would operate only on the basis of cent percent foreign equity. 
That is their policy all over the world and they would not make an excep~ 
tion in our case. LB.M. have been told that they will be allowed manufac
turing activities based on hundred per cent export. On that basis they have' 
a programme to manufacture 129 key punches. In the opinion of the 
Department, however. this is nothing more than an assembling operation. 
I.C.L. ere stated to have to more or less fully agreed to the national policies 
of India. The objective ultiinately is to bring it to minority position as 
further expansion takes place. 

3.42. It bas been stated by the Department of Electronics that for deal
ing with immediate problems pertaining to manufacturing programmes of 
companies with foreign equity, import applicatioos for computers etc., the 
Electronics Commission has approved of the following guidelines in the 
field of computers:-

"(a) All manufacturin!.! programmes for computer systems in the 
future will be based on terms and conditions· as generally 
applicable to all other manufacturing programmes in the coun
try. 
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(b) Manufacturing pro.grammeJ with majority foreiao collaboration 
will be generally 'accepted only OD a 100 per cent export baSls. 

(<<;) All users should first attempt to meet their in-house requirements 
tbroup computers available in the Indian market and addi

tionally dEaWQD the faoilities offered by :Regional COJ:qpWct 
Contres. 

(d) Computers, other than those available in the Indian marker 
through I~Qia1l mam.facturing programmes will ·be: regarded as 
expensive items of import. Accordingly, requirements for In-

house computer facilities, involving import of such systems, will 
have to be considered on the merits 'cif the case as seen in terms 
ot the relevance of such applications 'to national developlnent 
pro~ramme and r"lated priorities." . , ' 

Price. Structure of Compute~s:" ..:: 

3.43. As regards price structure of computet'S the DWrlSeatative of the 
Department ·of FJectronics statad darins evidence tqt. computer manufac
ture which is essentially that of the Electronics Corporation of India bas 
just started. It is too early at this stage to really deal with· ,the costing 
aspects.· He acided:-

"What I would like! to say is that we are fully aW8l'e of the need to 
examine the costing aDd make sure that it is reasonable from 
the point of view of national usage, aDd this is particularly 
important, because we do provide a significant amount of 
money in the form of both loan acld grant to the' ECIL for tbe 
whole development programme, 'and since we provide this 
money. I think we have ftlso a responsibility to Clnsure that what 
comes out of it is ~ meaningful in the nationsl context iftCluding 
the price structure. We will be going into tltis. At present, 
the prices are rather high. This really is the consequence of 
the fact that aA the peripheral5 are imported and their heavy 
duty which adds to the price structure." 

3.44. TIle Co,mmittee note that tbe present IndlRenou~ computer ••• u
facturing programme is largely based on imported periPherals lItd'tolbpCt
nents. In tbis connedion the Committee note tit.. efforts are In lland to 
manufacture peripherals on outright purcbase of know..bow/licensed ,.,.. 
dudion. Simultaneously'some Initiatives have been taken lor Sf)ttlng tip 
'acilities for .... nufactUri~& ebe components required for computers witIIln 
the CODDtry. , 

3.45.. The Q»m .... ee a~ ..... it is .nl~I'pated .tblt, the. country wOI be 
..... lIIIIideut ia ra .... of requirements for electroniC: cakulators and mi ..... 

~ ...... '. witb qpr4 to aeuly 90 ,erceat of the JBedJ-.. sized 

561 L. S-8 
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computers by the end of file Fifth Plan. The Committee, also note that tbe 
requirements iD respect of large sized computers and lOme soplaisticated 
peripherals and components will continue to be imported even alter tile 
Fifth Piau. The Commi&tee further DOte that in view of the difficulties 
reguding small requirements and large iDvestments reqt*ed for large sized 
co8lpllters eonceatratioD II for the present on small aad medium size com
puters. HO,wever, the Committee bope that long range requiremeots in 
regard to large sized computers will be kept in view and necessary lufras
trnctwre _ iDdigenous capability will be buUt up gradually ,to take care of 
tile growing industrial needs. 

3.46. lbe Committee are glad to note tbat an assessment 115 regards idle 
capacity of computers In India bas been made by the Evaluation Committee 
set up by he Department of Electronics for different regions. It was found 
fbat 25 per cent of the installatiOlls are working three shUts, about 40 per 
('ent of computers are used for more tban two shUts and on the whole the 
.ve .... e level, of utilisation of computer capacity available in the country 
amounts to eighty-four per cent. aad this has also been recopized by coat
pnter e~perts abro.ad. The Committee are also glad to Dote that with a view 
to ellSure full utilisation of the computers available in the country, Electro
Din Commission has laid down a policy that all areas should first attempt 
to meet their iD-house requirements througll computers available in Indian 
market and additionally utilise tbe facilities available in Regional Compu
fer Centres. The COlDDlission has also laid down that the computers odIer 
.han those available in the market througb Indian manufacturing pro
grammes wiD be regarded as an expensive item of import. 

3.47. Tbe Committee are confident that tbese measures will ensure ,. 
utilisation of computer capacities available in the country and will not allow 
an avoidable strain on country's foreign excbange resources. 

3.48. Tbe Committee find that at present the responsibility for compu.
ters is dispersed over various institutions and that hre bas been so far no 
iDtegrated plan to IntenSify research in tbis area witb a view to avoid over
lapping tQ the extent po,ssible. There is no denying the fact that witb the 
growth of industrial development in the country, computers will have to he 
pressed into service in stages, keeping o.f course tbe overaY national interest 
iD view with. particular reference to its impact on employment. The Co .. 
mittee consider that it is bigh time tbat Government entrusted the respo ... 
5ibility for research and development in computers to the Department of 
Electronics SO that we have a meaningful long-term and weD-thought old 
programme ~f their development and manufacture within the country. 'I1Ie 
Committee have no doubt that the Department of Electronics would keep 
... view the export potential of computer incJustry wtdIe draWing ., pro.. 
pamme for its development and lDaauracture. 
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E. IadastrIaJ EIectreDia 

3.49. It has been stated in a memorandum submitted to the Committee 
ill regard to the Industrial Electronics that:- ' 

"Unfortunately, there has ~1l general sluggishness in the industrial 
structure as a whole. Factories prefer to plod on with their 
old plant and equipment rather than take the help of Electro
nics methods needing fulther investment. Whatever new maau
facturing activities are being set up, these are brought in as 
complete plants from abroad. Thus the local Indllltrial Elec.-

I 
tronics activity is not yet able to serve the industry as it is 
capable of doing. The growth in this sector is around .to per 
cent. or 110 and has no immediate prospects of an up.surge." 

3.50. Tn this regard· the representative of the Depat1ment of Electronics 
.aurlilg the course of evidence agreed with the view elpressed in n memo
randum submitted to the Committee that there has been a general sluggish~ 
Zless in the industrial structure as· a whole. FaCtories prefer to plod on them 
old plant and equipment rather than take the help of the Electronics acti
'\Iity. Whatever new manufacturing activitie~ arc being set up, these are 
'brought in as complete plants from abroad. Thus the local industrial 
EJectrbnics activity is not yet able to serve ~he industry. . 

3.51. The representative, however, stated that one need not .be pessi
'J12jstic on this. There is a growing realisation that electronics could 
increase industri-al efficiency. Part of the problem arises from the fact that 
many people who operate different industries have been trained· in a parti
cular pattern based on certain types of background and experience. These 
deficiencies had to be rectified by holding a series of discussions, seminars 
'9nd by talking to people. A start in this connection has been made. It 
-will take some time but it is hoped it will catch on rapidly. A journal of 
1be Electronics Commission was stated to have been started recently in 
>View of the deficiency. lnteractirtg process had been started. In the case 
'Of Steel sector it has been done. In the oil sector it will be done. Peoplo 
~J be attracted to it ·when they realise that it would mean lower costs. 

3.52. The representative pointed out that another area in industrial 
~lectronics viz. Control engioeering had not been given due importance. 
'Since no other Ministry had taken up the responsibility in this regard the 
Department of Electroriics had t-a1cen it up with the consent of the Plannirlg 
-Commission because this is ·well fitted in with the computer programme 
and other kinds ofestimatibn. The idea of the monitoring body for this 
llas been accepted 'by the PlamiDg Commission and it is proposed to be 
"'Itarted .:luring the ~econa year of the Plan period. 



llO 

3.53. TIle Co-iUee -te ~ tbere .. been a geaeni IltaggiilineslJI 
•. fIIe industrial Itrudure as a wbole andtbal tbe factories prefer to plod! 
oa wit. their old plant and equipment rather tbaa take the help 01 the 
61ectronic metbods, Wbatever DeW maDufacturiag aetivities are being set. 
lip, tbese are being brought in as complete plants from abroad. Thus the' 
IoatI industrial electronics activity iI unable to serve the Industry. 

3.54. In view of the poeM catalytic eftec:t daat tbe electronics have oa; 
the growth of tbe indu~try, tbe. CtOIImittee suaest tbat the question of 
application of electronica ... etlaods in industry may be studled in deptJl; 
with a liew to populari&e these llletilods for the rapid growth of Industry
... country, 

3.55. The Committee would Hke to ialpress daat those .... 0 are entrust. 
ed witIt tile responsibDIty of developing industrial electroni(S, sbould pub-
lidle tlleir ac:llineMata a.. avaUablHty of equipments so as to enable
lacJuatrlallstl to avaH of them. 

F. :rile A-J).G.E.S. Prejecf 

3.56. It has been stated that the Air Defence and Ground Environment 
System project, a data handling system is being developed for use with 
radar screens. The development of basic software and the designs of hard
ware for the system have been completed. The equipment is now being 
reengineered for its operation in a variety of environmental conditions and 
the first prototype for the evaluation of user trials will be ready· in tile 
second half of 1974. 

3.57. It bas been stoated further that the ADGES project bas had a 
number of very useful faU-outs. Most important among these are:-

(i) The TDe-] 6 computer, whose specifications were evolved in 
such a manner as to optimally meet the needs of the ADGES 
system as well as the national need for a ftexible small compu
ter, particularly for real-time. process-control and scientIfiC 
applications; 

(ii) a microprogrammed double-precision floating-point multiply
divide unit which can be attached as a device to the TD,C-l& 
computer, whiCh. can be oifered as a very useful anci\iary to 
the TDC-16 and increases the speed and power of the COIl)

puter. 

(iii) an illter-active textualdispJay console using 2 closed circuit 
te1evjsjon monitor; a clos~d circuit television mooltor'; 

(iv) a programme for plotting of printed circuit art. work using ar 
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graph plotter, which would be of help ill fabtication of double 
layer and multi-layer printed circuit-boards; and 

(v) a series of versatile" Ie and digital card tasters which can be 
used for complete off-line testing of IC's and digital circuit 
cards of a wide variety of types. 

3.58. It has been stated by the Department of Electronics that the 
.AOOES Plan as conceived in 1962 was to be implemented with equipment 
. and systems capabilities to be obtained from abroad. Since 1967, the 
the effort has been to implement this plan indigenously. It was decided 
in January, 1968 that the data handling project could be handled in prin

. ciple by T.I.F.R. and studies to examine the detailed feasibility were initia-
ted. In August, 1969 the project was allotted to T.I.F.R. for implemen

-tation but the user specifications were finalised in 1970 in terms of"new 
needs and possibilities. The project was to be implemented in two phases. 
The first phase which demonstrates the capability of the required software 
has been completed and is ready for interaction with the user for debug
ging, simulation and training programmes etc. The second phase in which 
the hardware has to be developed indigenously to meet defence specifica-
tions is on schedule as required by th~ users. 

3.59. The Committee wanted to know if the systems in use in any of 
the advanced countries have been examined to know the reliability and 
efficacy of the system being set up in India and how it compares with the 
system abroad and how it will compare when completed. It has been 
stated by the Department of Electronics that Scientists and engineers work
ing on this project had a chance to know about the basic features of 
similar systems in operation,' in other countries where they have visited 
and held discussions. What is being developed indigenously is a total 
system and not just specific pieces of equipment. The final specifications 
of the system. which is a sophisticated tool, are governed mainly by the 
characteristics of other equipments' with which it has to interface. Hence 
a direct comparison between indigenously developed system and those in 

. .operation abroad cannot be made. However, the Indian effort is expected 
to meet fully the requirements of the users 'and will be fully contempo
rary concptually and operationally. 

3.60; The representative of the Department of Electronics stated dur-
; ing evidence that "The important poil'lt is really the question of its being 
manufactured, delivered and tested under actual operational or field 
conditions. There is also the question of training the real penonnel for 
it hom the defence services etc. These studies are under way at the pre
sent moment. I can say, without mentioning the details in the sY!ltem, 

. that the progress has been extremely satisfactory. I think at the last 
:Electronics Commission meeting. when the progress report on thh ;il1hject 
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was examined, the Scientific Adviser to the Defence Minister, who is • 
Member of the Commission, essentially used the word that it is a very 
notable achievement." 

He further added:-

"the people concerned with the project have certainly visited many' 
countries. have secn many other systems and they know the 

operational characteristics of this, and they have been takerr 
into account certainly in what one has planned here. It com
pares very favourably as a system .... " 

3.61. The Committee note that although Air Defence and Groun" 
Environment System Project as originally conceived in 1962, WAS to be 
implemented with equipment and capabilities to be obtained from abroa~,. 
it was oaly in 1967 that it was thought to implement this indigenou,ly .. 
Later on· in August, 1969 it Wa!i decided to assign the Data Handling 
Project to T.I.F.R. for implementation but the user specifications were 
being finalised In terms of new needs and possibilities. The Committee
further note that the project was to be implemented in two phases. AI
thougb the fir!lit pbase which demonstrated the capability of required soft
ware, has been completed, the second phase in which the hardware had 
to be developed, Is progres~ing. The Committee feel that the second 
phase for the development of indigenous hardware for tbe project requires 
('speditlolls eo.opletion and, therefore, desire that urgent measures sholl:cr 
be taken to see that indigenous capability in this regard Is developed ex
peditiously. 

G. Machinery BuUding Equipment 

3.62. It has been pointed out to the Committee that the growth of 
electronics industry will depend upon the capability created in the country' 
for manufacturing production equipment such as winding machines, lIow 
solder machines. lead-welding machines, etc., and also test equipments~ 

Certain engineering industries like H.M.T. will have to be encouraged too 
take production of special machinery required for the electronics industry. 
All advanced countries like France. Japan and U.S.A. have special units. 
making special purpose machines required for the electronics industry. 
It was not possible for individual users to develop and manufacture sucb 
cquip:nents. A small cell in Electronics Commission will have to be-
created to look after this aspect. 

3.63. The Committee were informed during evidence by the represen
tative of the Department of ElectroniC'S that activity in regard to manu
facture of !\pecial type of machinery, production equipment neeued b, 
electronics industry is very marginal though not tot any non-existent. 
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During the Fifth Plan new units in public sector will be set up at an 
investment of about Rs. 2 crores ... All the work may not be done by the 
units. It would be system capability; fabrication may be done outside. 
A delegation went to Soviet Union and Eastern European countries in 
1972 and submitted its report on the extent of capability that existed in 
these countries. Trade and Technology Development Corporation would 
liaise with those countries and will arrange to get expertise and training 
on inter-change basis. 

3.64. The Committee Dote that progress iD regard to the maDulacture 
of productioD equipment needed for electronics industry in the country, is 
negligible and the iDdustry has aatarally to depend on imports. The COI1l-

mittee would like the Department of Electronics to take a lead in this kty 
area by drawing up a workable plan for manufacture of production cquijl
ment in tbe country. Tbe Committee need hardly stress that the requisite 
researcb and developmeDt support mould also be made av.Dable for this 
programme. ID tbe CODtext of the projected industrial growth in tbe Fifth 
P18II, the Committee feel that coDeerted efforta should be made wltb the 
belp of iDdustry to develop this capacity within the COODtry so as to save 
OD imports and develop seU-reDuce. 



CHAPTER IV '. " .. -: ... - ... 

COMPONENTS AND MATERIALS 

A. eompneats 

4.1. The growth of electroniCs industry depends to a large extent on 
the status of the component industry. The electronic components may 
be cJar;;sified as: electron tubfs, semiconductor devices- (discrete devices 
and integrated circuits), resistors, capacitors, connectors, relays and swit
che.~ and other (magnetic components, crystals, loudspeakers, PCBs, wires 
and cables etc.). 

4.2. The Electronic Component Industry in India started in the early 
Fifties with ab~ut two smaH scale industries producing some resistors and 
capacitors. By 1955 some radio manu(actMrers had started making a few 
components like paper capacitors, band change switches, I.F. transformers, 
etc. essentially for their own usc. The production of active components 
was initiated when Bharat Electronics, Bangalore started the production 
of receiving valves in 1961. The present status of component industry 
may be seen ffO:n the Table below:-

Production of Electronic components ;n the -",ars 197J -72, J972-73 and up ected productio11 
, i" the war 1973-74 

- (Rs. in crores} _ .... _-_ .. -
Components 1971-72 1972 73 19,.,.74 

• 
Electron Tubes 3'4 4'8 5'5 
Semi-conductor Devices . 6'8 6'7 7'0 

Resistors I' 5 I' I 2'5 

Capacitors 5'6 7'2 7'S 

Connectors, Relavs and Switches 2'7 3'4 5·0 
Others 21'0 20'8 21' 5 ---TOTAL 41'0 44'0 49'0 

4.3. In 1960 nearly 90 per cent of the components requirements were 
met by imports while it is estimated that at present nearly 80 per cent of 
the requirements in consumer electronics are met by indigenous compo
nent industry. The production has increased from about 0,5 millioa 
rupees in 196() to about 449 million rupees in 1973-74. It has, however, 
been stated in the Task Force VII Report that in regard to the production 
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.of professional grade components tbe indigenous component industry 
.appears to be still weak. 

Electron Tube" 

4.4. The production of electron tubes in the country was started bJ 
.BEL around 1960 and they are still the only major manufacturing agency 
in the country. Having started with receiving tubes, it now produces 
many other types of tubes viz., transmitting tubes, TV and CR tubes, 
magnetrons, X-.Ray tubes and digital display tubes. While the production 

·of many of these tubes is well-established it has been observed in the 
Task Force R~port that there are a few types like travelling wave tubes, 
high power magnetrons, high quality CR tubes, photomultipliers. TV 

,Camera tubes and gas lasers that need immediate attention. Efforts are 
now being marJe to produce these components. 

Semi-conductors 

4.5. The production of semi-conductors devices was started in 1962 
'by semi-conduC'tors limited. Now there are so:ne more concerns like BEL, 
CDlR and ECIL producing semi-conductor devices, making mostly Ger
'manium and S.ilicon discrete devices. 

4.6. The Task Force VII has observed in their Report on the status 
-of the semi-conductor industry as follows:-

"Even though our semi-conductors industry is ten years old. we 
have yet to make a real break-through in this area. Most of 
tbe efforts of making the discrete diodes and transistors are 

based upon using imported chips/design and little attempt has 
gone in developing these devices indigenously. ETL AND 
EClL are now doing their own diffusion and COIL has also 
recently started similar activity. However, most of the recti
fier manufacturers depend entirely on the imported chips, the 
reason being that the processing demands a lot of R&D and 

capital investment. " 

4.7. In the area of integrated circuits, it has been stated in Ten Year 

t»mftlo of the LP.A.O. that B~ has ~y reee!!.t!y '!1l~ ~h~ pr22.uction. 
,Gf TIl.. integaated circuits with the indigeDo~ know-how, and will soon 
start the production of CMOS integrated circuits with RCA knowhow. It 
bas also been stated that a few more firms are being licensed to produce 
integrated circuits. It was observed by the TASK PORCEReport in this 
~ormection that:-

"Tbe urgency for Itldia to gO"mfor ibtegrated circuits has been 
widely felt and some actiVities have, in fact, started. We 
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have already slarled using imported lower-level STs for elec
tronic desk calculators and SOUle lCs are also being used in 
other instruments. However, the transition from discrete 
devices to les is still slow mainly due to the non-availability 
for ICs in the country. With the growing demand of compu
ters and other digital instruments and the need for improving 
cost/performance of other instruments, the development and 
production of lCs has become all the more important." 

4.8. It has been stated by an eminent scientist in a memorandum sub
mitted to the Committee that:-

"A basic philosophy which can be adopted for accelerating deve
lopment of electronics industry is to employ current techni
ques. For example, (a) use of integrated circuits reduces 
the design time for equipment and also economises on manu
facturing costs. Product diversification can be accelerated by 
making integrated circuits of standardised types of readily 
available; (b) Use of hybrid integrated circuits can reduce 
the multiplicity of inventory of electronic components which 
otherwise is required. This approach can be used where 
number of items to be produced is not large." 

4.9. During evidence before the Committee also the above scientist 
laid great emphasis on this point. He pointed out that for monolithIC 
circuits a very meagre investment had been made so far to the tune of 
Rs. 10--15 lakhs in comparison to international imports although from 
Indian Standards this was quite handsome. He felt that a massive 
investment was requi~ed to be made. A base had already been established 
and with necessary imports it could be taken to the desired stage. 

4.10. The Department of Electronics while agreeing with the basic 
concept indicated above has detailed the following efforts put in this 
direction: -

"The development of semi-conductors, beginning with the invention 
of the transistor in 1948 by Shockley and its subsequent 
evolution, c1eflrly demonstrated that the way to go is towards 
higher levels of integration /miniaturisation. There is a tre
mendous implicit "technological push" in this direction, which 
is evident from the fact that there has been a 60 pet cent. com .. 
pounded cost/performance improvement every year in' this arca
for the last 20 years. Since we n India have a substantial 
gap still to cover in this area in a technological sense, thl! 
Department/Commission has taken a liberal view in relation 
to the import of various types of integrated circuits for enter
ing the very new and contemporary areas of electronics desk 
calculators and mini computers, in order to make the systems 
designers fumiliar with the use of these complex and new com-

,~ I ponents. However, it is essential that the gap in relation tG 
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indigenous capability in this area be filled in the shortest possi
ble time. The new I.C. facility, which Bharat Electronics 
Limited, Bangalore is now in the final stage of setting up. will 
cover a significant portion of this gap with regard to certain 
standard families of logic and analogue integrated circuits. 
However. this would still leave a gap at the highest levels of 
integration, namely MOSLSI (Metal Oxide Semi Conductor 
Large Scale Integration). In recognition of this the Depart. 
ment has accepted the recommendation of the semi conductor 
panel to set up a special, Semi Conductor Production Cor
poration (SPC) for which a feasibility report is now in the 
final stages of preparation. SPC has been included in the Fifth 
Five Year Plan of Department of Electronics as approved by 
the Planning Commission. Expenditure on this will start in 
the year 1974-75 since the provision for this included in the 
Annual Plan of the Department for 1974-75 has also be~D 
approved by the Planning Commission. Work on thick and 
thin film micro circuits at BEL is being financed by the Elec· 
tronies Commission. CEERI, PHani will also get a signifi
cance support through UNDP for work on microwave solid 
state devices and associated areas." --

PaJ.~ive Components 

4.11. It has been stated in the Ten Year Pcofile for Electronics and 
Telecommunication that the production of passive components in the 
cOllntry has been keeping pace with the growth of consumer electronics 
and has reached a stage where it is possible to not only meet the domestic 
demand of consumer grade components but also export them. The profile. 
however, admits that production of professional grade components is still 
lagging behind. 

Fifth Plan 

4.12. The estimated demand for electronics components during the 
Fifth Plan is given in Table I. This demand also includes the r("quire. 
l"lents for defence electronics. The total requirements will increase by 
-p~rly two and half times during the plan period. As would be seen from 
... ~ Table below, the total demand will be around Rs. 160 crores by the 
::nd of the Fifth Five Year Plan. It has been pointed out in the Ten Year 
Profile of the I.P.A.O. that the profile does not consider the export require
ments. As against the total demand of Rs. 160 crores for electronic 
components, the total production by 1978-79 is planned to be of the order 
(;1 Rs. 132 crores. This will be able to meet the 85 per cent of the total 
demand of components. A detailed production plan for various compo
ments 18 Jiven in Table II. 
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Dmrmtd Proluction lor Electro Ii, Comp,)'",," lor Pi/th Piw Yaar Plan 

(Rs. Uicrores) Table-I 

Component;; 1974-75 1975-76 1:976-77 1977-78 1918-19 1974-79 

Elecw,n T.Jbes 10'5 12' 5 16'0 ~o'3 35 I 84'4 

Semi-conductor 
Devices 13'9 17' 3 u'S 29'0 37' 1 It9'8 

Discrete Devices 11'6 14'0 17'8 lZ'~ ~6'S 92'1 

Integrated Circuits, 2.'3 3'3 4'1 6'8 10'6 17'7 

Resistors 4'5 S'S 1'0 8'7 10'4 36'1 

. Capacitors 5'8 1'2. 9'2. 11'4 13,g 47'4 

Connectors, Relays 
and Switches 8'8 10'S 13'6 16'7 20'0 69'9 

Other~ 30'0 36'2 43'7 48'4 5~'6 ~Il'9 

. Components, Total 73'S 89'S 112'0 1.34' 5 i60'o 569'5 --.---- ---_._-

-
TABU! III 

Production Projiltl 0/ Rlectronic Componenti dllring. Jlijf Jlive Year Pian 

(Rs, in t\;Nes) --.... _--_ .. , .. _--.-.-..---

. Components 1974-7S 1975-76 1976-77 1977-78 1978-79 1974-79 

Electron Tubes 6'5 g- 0 11' ° 14'0 19'0 S8'S 
Semi-conductor 
. Devices 9'0 12.' ° 16'5 22'0 30'0 89'S 

. Discrete Devices g,o 10'2 13'5 16'5 20:0 68'2 

Integrated Circuit~ " t'O 1'8 3'0 S'S 10'8 21'3 

R~stors 2'S 3'1 4'2 S'8 7'5 ~3't 

• Capacitot8 8'0 9'0 to'4 12' 5 14'S 54'4 

,Connectors, RelaY!! I 
and : Switches 6''5 8'2 to'Z 12: 5 ,14' S S·t'4 

. Other. 
to:' f' 

23'0. ' 
.~ 

~8'o 35'7 40'1 4'/'0 174'6 
~!. - , 

-:-, ,' • ..J •• ,) 

T.()TAL ~S'S 68'S ,18'0.; II ,10.1,'.5 I3~~.S 4SZ'o 
:' . 

.. __ . ..,- t. . . , , 
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4.13. It is notice« that the estimated production of components faUs. 
short of the estimated demand of Rs. 117 crores. In addition as stated in 
the profiJo here may also be demand for export. The Committtee wanted 
to know why it was not possible to meet the demand for components in 
full from indigenous production. The representative of the Departllent 
stated during evidence:-

"It tales time to build up a good component industry. It takes 
time to set up capacities and production of quality items, but 

we plan for them. You have to do it on organised and heavy 
investment basis. I say heavy in relation to electronics area. 

It will take- time. ,. 

4.14. Asked if adequate arrangements bad been made for the import 
of components, during the Fifth Plan period, the representative stated:-

"This is done on the basis of periodical issue of import licences to 
firms. There ~s need for natione! stockpile 'of strategic items." 

4.15. The working group OD Teleco:nmunications(of Task Force VII) 
felt that component manufacturers in the country look mostly to the 
entertainment field for customers and special requirements of professional 
electronics do not receive much attention. The Group had therefore 
recommended that the manufacture of components for professional field 
be taken up in public sector during the Fifth Plan either in existing units 
manufacturing communication equipments or in new units. 

4.] 6. To meet the demaQd of professioruU grade electronic cO'l11poncnts. 
tile following units are proposed to be set up in tbe public sector during 
the Fifth Plan perioq. 

(1) Unit for Manufacturing Micro}fQve CompolJ~ntf~-Tbjs unit will 
prod~ce microwave c01Dp~>n~nts and i.n~truments", The major users of 
these items are P. & T, Qefence, Railways and Overseas Co,mmunication 
Services. 

(2) Unit for Manufacturing Control Components.-This unit will pro
duce control components like Servos, Synchros, stepped Motors, Gyros 
etc., and will cater to the needs of Defence, Atomic Energy Space, and a 
few other organisations. 

(?) Unit for Manllfactllri", Spt'clat' Electron Tube.,.-This unit will 
produce tubes like photolubts j image tubes, high poWer rectifiers, dis
charge tubes and other gas filled devl¢es like surge volta~e protectors .. 
There is considerable import of these costly tubes in profeSSIonal areas. 
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(4) Una for Manufacturing Special Semi-conductor Devices.-This 
unit will manufacture LSI circuits, LEOs, packages for semi-conductor 
..devices etc. Presently, the production of these devices does not exist in the 
A:ountry. The entire demand is met by import only. 

4.17. It has been stated by the Department of Electronics that these 
may not an be set up as separate independent public sector undertaking 
.but may be part of existing units. All these areas relate to professional 
A:omponents, particularly these of ~ sophistication that have some rele-
vance to telecommunications. There is a wide spectrum of professional 
components thatwiII have to be manufactured. It is hoped to have some 
of this production, particularly of passive components and electro-cbemical 
items like relays, connectors etc. set up in the private sector. 

4.18. In a memorandum to the Committee it has been suggested that 
except a few large public sector units, primarily covering defence, com
munications and computer needs, all other electronic industries including 

the entertain:nent field should be encouraged in small scale private sector. 
The public sector units should not get into component manufacture. If 
they are already manufacturing components they should be asked to stop 
this work and pass it on to small scale entrepreneurs. The large public 
sector units should concentrate on system design and large scale fabri
cation. 

4.19. The !I'epresentativeof the Department of Electronics stated as 
follows in this regard during the course of evidence: 

"I would like to submit that the component production is quite a 
difficult and complex operation, particularly when one has to 
deal with large volumes and high quality items. Therefore, the 
suggestion that the public sector units should stop doing what 
they are doing and pass it on to the small scale entrepreneurs 
is not feasible. I am in agreement that anything that they are 
doi~g end could be passed· on, should be passed on, but it j~ 
they who have to define, what can be passed on. To have 
quality production and getting it in sufficient numbers is very 
important. 

The Public Sector units should not, however, consider that it is 
their responsibility to set up component production for all the 
items that they ultimately manufacture as an equipment. The 
effort should be to get this done outside, particu~erly in areas 
where public sector units have no expertise. If, however. it 
has men and expertise and background, that should b! done. 



As regards the last point, one of the important areas is certainly 
of system design. Systems can be very large systems, relatively 
small and very small systems, but it is there that the public 
sector undertakings should certainly concentrate and should 
carry the main responsibility with regard to development. ) 
would say that the public sector should be asked to carry major 
responsibilities in the systems area, large scale fabrication ar~a. 
They can pass on whatever is possible and which in their 
opinion can suitably be done by the auxiliaries, but they should 
not do so on the general bureaucratic principle that everything 
can be passed on." 

.In-house Components Divisions 

4.20. In another memorandum submitted to the Committee it has 
been suggested that:-

"much greater autonomy should be given to the principal syste.:n
oriented companies, mostly in the public sector, in order to 
achieve faster growth. Further, judging from the trends abroad, 
it is seen that almost all major system manufacturers have also 
in-house specialised components divisions. . There are fairly 
independent units but are under the overall management of 
the system companies. Such an arrange:nent is quite feasible 
in qur country as .well and s~ould be encouraged. For exam
ple in the Communication Industry,jn .. house development of 

"specialised crucial components such a. ferrites special integra
ted I;:ircuits, aod hybrid circuits should be eDcourage~." 

4.21. The Department of Electronics have however stated in a note 
turnished to the Committee that:-

"It would not~·be quite correct to say that almost all major s}'5tems 
manufacturers abroad have in-bouse Rpecialised component!; 
divisions. For instance, while in the computer field IBM has 
8UCh divisions, certain other major companies in the computer 

, field, like Control Data Corporation (CDC) and Digital 
Equipment Corporation (DEC) do not have such divisions but 
buy' their components from outside. CDC and Dee do . make 
subassemblies and major peripherals'in-boose TeL, major 
UK compotel' manufacturer has no semi-conductor ~ 
duction in-house. rt is also important to note tbat very 
often the systems manufacturers go in for their own compo
nents divisions not so much from the techniclll advantage of 
vertical integration but to use tbeir bold over the components 
manufacture as a leVerage to manipullrte the equipments 
market. Verrieal integrl'tion has ratevance in cases where the 
component . and system are very intimately related. Even in 
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an area Uke semi-conductors where there is such a relationship, 
the biggest component manufacturers in the world (Fairchild, 
TI, Motorola, North American Rockwell Phillips, Intel AMI) 
to give some examples are not manufacturer of ma.ior systems 
groups for their components. 

The approach of the Department of Electronics to this question is 
pragmatic, flexible and suited to our own locaL .conditions. In 
cases where the systems manufacturers have already developed. 
competence for the purpose and the items involved are techno
logically sophisticated, and/or promote genuine vertical inte
gration, the Department of Electronics would, not, subject to 
provisions of industrial policy in force. MRTP etc., prevent 
the systems manufacturers from setting up components divi
sions of their own. In the interest of dispersal of Industry,. 
promotion of shall and medium entrepreneurs including ancil
lary development, the need to introduce competition ond gene
rate maximum possible employment opportunities, the Depart
ment would prefer that production of components should not 
as a general rule. be undertaken by the major systems manu
facturers, except where there are overwhelming techno-econo
mic considerations justifying such a course." 

4.22. The Comnuttee note that there bas been an Impressiv~ fncrea!le 
III ..... neUs procJuction of erectronics components durinK the lost .en 
ye.s. Whereas In 1960, 90 per cent of the requirements of components 
were met from imports, nearly 80 per cent of the reqoirements of compo
IIeItts are now beinI met indigenollsly. Production of components has 
inereased from 5 lakb rupees ;n 1960 to about 449 luh rupees In 19'73·74. 

4.23. TIle Committee. bowever, note thllt as agahlsf the demand d 
components worth Rs. 569 crorci dor., the Fifth Five Year Plan, the 
iIIdigeDoU8 protluction wiD be worth Rs. 452 crores thus leavlag, a gap of 
lb. 117 CIOI'es whkh wHl be met by Impor'IB. In addldo. there will also 
be demand for export whldl lias Dot been taken Into accOuat • this asses,,· 
mente The Committee wish to 'POint oat that tbeincrease in the indi~en
OIlS prodadion of c...,on~at. compared to die total requirements at .he
elUl of die FiMl P.Jan will be martPDa1 i.e, about 5 per eent. WherMl'i 
ClUTe .... y 80 per ceat of the requil'flllClds are being met indigeo9U!lI"f, by 
die ead of tile Fifth PJaD iACliCell;OUS production will meet 85 per celd of 
aile reQuirenaeata. 

4.24. ne CollUDittee feel that ia the interest 01: accelerating the l,arc 
01 develop"" electronia induatry in tIle COUDtty, it is imperative thnt we 
han .. inteped appr88Ch to'vards the developaaeDt of component >n
dutItry .. die country. T'e ComuUUee D\lte tbat the profile of tbe Five
Year PIaD prepared by tile 1"ag Foret ad IPAG 1Ia. alrudy ideatiRe" 
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the ar~, such as micro-wave components, control components, spccial 
electronic tubes, semi conductor devices which need to be developed ('n 
u~nt basis. Besides, then' is tht.' important area of system designing in 
which tbe country has to make signilit'unt development. The Commillee 
are inclined to agree wifb the vit~w of tile Department of Electronics that 
it would be better if 'he capacity for manufacturing the above components 
are developed in the existing undertakings, with suitable exp:msion/instal
lation of balancing equipnu:nt eh:., so as to minimise the time taken for 
development. The Committee have no doubt that ill accordance with the 
Government's policy of denlol.ing ancillaries and small scale industrie~, 
a systematic effort would be made k, farm out tile IlUlllUfactlll'e of coro,
ponents to these units in II planned Dnd systematic manner. It shoutcl 
also be ensured that coDlp9Rents p .... cred COIIU! ., ,'e the standard 
quality and meet the requirements in full. 

4.25. In a sepa1'8te Chllpter on ReSl'arch and Development, the Com
mittee have stressed that meaningful and integrated ..... ef ReMIIICfI ad 
Development Is prepared VI the interest 61. attaillhIg se~.eIIaDee .. abe 
earliest. The Committee consider that research aU cleve ...... efforts 
need to be speciaDy intensifiell in tbe lirea of manufacture of components. 
The Committee need hardly stress tbat where teclJnole&y is not developed 
in the country for undertaking large scale maDUIadDIe, tile question of 
purchasing kuow-bow as bas been done by the odIer countries which have 
achieved phenomenal progress in Electronics, should be coasidere~ urgent
ly so as not to lose any furahl'r time in tbe establishment of capacity for 
manufacturing these components within tbe country wbic:h provide the 
essential base for expansion of electronics industry. 

4.%6. The Committee note that indi~s iJlcfostry is stiU laRKinl in 
die production of professiORal grade compenents. They urge thnt strenu
ous eftorts shoutd be made to achieve self-reliance In this field to the 
ment possible by concentrating on items which require urgent attention. 
Eirorts wBl also have to be made to identify such areas Oft a contlnuout 
basis and remedial measurefil taken (rom time to time. 

4.27. The Committee feel that in the semi-conductor industry also. a 
lot of R&D and capital investment is caJled for immediately to attain a 
real break-through. The ComDlittee welcome the setting up of the Semi
Conductor Production Corpl)ration during the Fifth Plan period and hope 
that this Corporation will lentl 4he scmi-c(lnductors indusfry Ilninteg~ted 
approach and lead the industry to Ihe goal of self-rdi:mce at tile earliest. 

4.28. The Committee whil(' noting that intf.'gntfc{l cirnJits techllo'ngy 
has brought in its train great advantages like economics in design time, 
inventories and costs, the trnn.,ition to the nC1II' b~('hnology 1S sillw. The 
Committee desire tbat concerted efforts may be made to accelerate tbe 
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pace of de"c)opnwI11 in this ficid and to create indigenolls capability in this 
regard in the shortest possibJe time hy drawing up a well-chalked out plan 
for the purpose. 

B. Standardisation 

4.29. It was recommended in the Bhabha Committee Report (1966) 
that "to effect economy in financial outlay and technical effort, standardisa
tion is a necessity." While furnishing action taken on this recommenda
tion it has been stated by the Department of Electronics that realising the 
importance of standardisation, the I.P.A.G. carried out an analysis which 
was brought out in the form of a report, "An approach to standardisation 
in the Electronics industry." The I.P.A.G. will be setting up shortly, a 
Technical Panel to suggest the "Guidelines for Standardisation in electronics 
jndustry." 

4.30. The Committee wanted to know whether there had not been 
undue delay in prescribing guidelines for standardisation in Electronics in-
dustry and if so, what were the ceasons therefor. The representative of 
the Department of Electronics stated during evidence that:-

"Until relatively recently, since a significant part of the electronic 
industry was based on items made abroad, produced under 
licence or under collaboration. there has not really arisen the 
question of standardisation because they are based on certain 
types of components which are already specified for the types 
of equipment under production. 

The Second point is that when yOU start to have an indi
genous production programme which is then not based on 
standardised components OJ' specified components correspond
ing to foreign design of the equipment, of course, qne can use 
standard components, that is, if indigenous production is made 
and somebody here does designing of indigenous equipment, 
then in his design, he can incorporate essentially standardised 
items sO that you can have a certain set of components pro
duced, covering a wide range of specifications and then restrict 
the use only to those, because they can be made in the coun
try, and then you enforce standards and so on. 

So, the point that I want to make is that standardisation 
becomes particularly relevant from the viewpoint of a lar~e 
indigenous production, because if you are making something 
entirely on the basis of foreign design and foreign components 
of their equivalent Indian components, the question of standar
disation does not arise on any significant basis. Therefore, 
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-standardisation really relates to the growth of a significant indi
genous design and production stemming from that. This is a 
basic feature. For this, it is certainly useful to know what the 
production complexion will be which is what we know now, 
and therefore, simultaneously with it we have now gone ahead. 
with the process of standardisation." 

4.31. It has been represented to the Committee that:-

"In our opinion the I.S.I. and the Defence Organisation are both 
doing admirable work in the areas of standardisation. Reams 
of documents exist which can form the basis of standards for 
the electronics industry. Further, the International Electro
Technical Commission has its own standards which have been 

formed as a common platform between all nations. It is a 
pity ~hat all these standards remain on paper only. It is time 
that strong executive effort was put behind this activity to en

sure that it becomes implemented in industry. There is no 
doubt that considerable savings in cost can result at all levels 
of industry by a sensible execution of standardisation policy. 
It is our view that a background already exists, what is needed 
is to put it into effect." 

4.32. It has also been suggested in a memorandum to the Committee 
that the components have to be standardised not only comprising to lS.I. 
but according to DIN, me or MIL specifications. This will help to enter 
the export market with confidence. 

4.33. It has been further suggested in another memorandum to the 
Committee that in the process of formulation of a new standard, we should 
emphasise on interchangeability of components and on performance re
quit·ements. Interchangeability and performance requirements do not 
change with the time to a great extent. Standardisation on absolute speci
fications is not desirable because specifications do change rapidly with the 
change in technology. Standardisation on rapidly changing phenomenon 
curbs the advancement of technology. 

4.34. Asked, how far standardisation efforts in India conformed to 
these suggestions, it has been stated by the Department of Electronics that 
so far, standardisation in the field of electronics has been carried out ex
tensively by the Indian Standards Institution and the various specialised 
standardisation agencies set up by the Ministry of Defence. The Indian 
Standards Institution fonows standardisation practicc~ which are being 
followed uniformly the world over for the whole hrond range of electronic 
components and equipments. In formulating lSI standards, details regard
ing dimensions and tolerances as well as the methods of fixing various 
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items are being given due consideration and therefore, there is automatically 
a great deal of emphasis of inter-changeability of components. This philo
sophy also has extended to performance specifications with the result that 
preferred values and ratings are being adopted wherever necessary. 

4.35. It bas been stated by the Department that the standardisation 
efforts by various agencies under Ministry of Defence are primarily made 
at laying down specifications which will ensure that various items would be 
suitable for use under special conditions of operation whieh are of interest 
to the defence services. 

4.36. It has been stated by the Department that in future also, standar
disation in electronics would need to fulfil the requilfements as outlined 
above. At the same time it is recognised that absolute specifications should 
not be standardised to the extent of inhibiting electronics technology. It 
bas been stated by the Department that these points would be duly taken 
into account by the working Group on Standardisation wlIidt has been set 
up by the Eectronics Commission to go into the whole question of standar
disation in electronics. 

4.37. The representative of the Department of Electronics stated dur
ing evidence tbat:-

"For defence organisation, there are certain types of standards 
already laid down, for example, one talks about standar
disation not only according to the I.S.I. but according to DIN, 
IEC or MIL specifications. There are joint services specifica
tions or JSS adopted commonly by all the services. Apart from 
that, in the I.P.A.G. also, there have been two infonnation 
reports where a classification scheme has already been dealt 
with. Now, the next step is to go through the standardisation, 
and this is in the process of being completed, and it will be 
completed in the course of the next few months. So, I would 
really say that these are all things to be done in a sort of 
connected way. 

When we discuss the production complexion and the 
type of items which go into it, the s(~nd:' rtls :uc relatcd to 
what had already been laid down under JSS. These are what 
we call parallel inter-locking activities. It is not something 
which one can do long before hand and specify in a mandatory 
form. They have to go along with the whole process of indi
genous design and production based on that." 
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The representative added:- . 

"Actually, tbere are several categories of entrepreneurs who come 
up. One class is that which produces fairly broad spectrum 
of iteDlll of relatively low quality or sophistication, as one might 
say, like resistors, capacitors and so on which are used in the 
entertainment industry. These arc made. hy and large, 
because they are interested in a certain market which needs 
certain types of resishlrs or capacitors. This markc~ already 
exists in the form of e4uipment of standard consumer type, 
such as radio. TV (:tc. which need these thinrs. 

The second category consists of those who would make 
it really from the point of view of an ancilIary or something 
related to professional equipment, and there they have to tailor 
themselves quite critically and go through th~ whole procedure. 

For instance, if an entrepreneur is going to make a com
ponent which ultimately goes into defence equipment, he 
should rea1Jy know what the details of that component are and 
it has to correspond to the JSS, and it has to go through the 

CIL testing and has to be approved and so on. Therefore, he 
is already in touch with or in contact with the end-product 
areas. I think, at the ,present moment, they are not really 
having a problem. 

But I can teU you where 0l1'l' problem is. We do Dot 
want, for instance, in areas 1ike relays, connectors IlInd 11 
variety of other things where you can have various types, 

manufacture covering an enormous spectrum of physical spe
cification, so that ultimately We may not find ourselves in a 
situation where we do not have large-scale production of a 
certain number of standard types where you would have Ilad 
some economics of scale in production. It is really from the 
point of view of such elements such as economies of scale in 
production that this type of standardisation i~ of value today. 
I think the point is to make sure that the uftimate large-scale 
production is of standard types so that we have a large vjab]~ 
production and then it would become possible to restrict the 
production to those types only. That is rcalIy the problem 
now." 

4.38. It has also been pointed out to the Committee by a leading firm 
in electronics in the organised recognised sector that at present, apart fram 
the Indian Standards Institution, there are a Dumbe\- of standardisatioD 
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organisations such as LCSO (Electronics Components Standardisa
tion Organisation) and various defence standardisation organisations for 
the Army, Navy and Air-Force. This results in duplication on of effort 
and also .in the .creation of conflicting standards on the S::lITIC.· subject, there
by reduclDg thell usefulness. Having a single coordinating body will avoid 
the above difficulties and will also result in a reduction in the CElst of 
standardisation. The representative of the Department of Electronics in 
this regard stated during evidence:-

"As far as defence services :lfC concerned, they havc essentially 
one basic standardis':nion which is for all the wings of the 
defence forces, namely the JSS or joint services ~ standard. 
Therefore. there is no confusion 3S far as they arc concerned. 
They adopt a very hasic pattern. As far as the lSI i3 con
cerned, it operates on a lather different footing and the needs 
to which they cater ure completely different and therefore 
there is very little overlapping on which there is any serious 
problem. So, I do not think that on account of the· ditlereut 
needs and the catering to these needs one is really dealing 
with any problem of either duplication of effort or of conflict
ing standards. I do not think that this is a problem at the 
moment" 

4.39. The Committee note tha.t I.S.1. and the Defence OrganL'iation are 
doing considerable work in the nreas of standardisation but most of thig 
work remains on paper only Ilcc311se untn recently a significant purt of 
tbe electronics industry in the country ",as based on iteDts, produced under 
i1cence or coUaboration. (n view of the large diversification achieved in 
the production of electronics items in the country, the Committee feel tbat 
urgent measures are called for to evolve definite policies for standardisa· 
tion of electronics components and equipment to the maximum extent 
possible at the earliest in tbe interest of economy and large production. 
The Committe note tha.t Electronics Commission proposl' to set lip a 
Technical panel on standal'disation to go into the whole question of stand· 
ardisation in eletcronics. The COIIllmiUcc hope that adequate cal'e will 
be taken while formulnting stand~'rds to sec that these standards conform 
not only to I.S.I. but as far as IJOssible, to DIN, IEC and MIL specifica
tions also so that electronks itc·m... Ilroduced in the country Plre accepted 
in the international markets and rt'sult in larger exports. Emphasis is 
also to be laid on the interchanp,ellbiJity of components and on perfoan-
ance requirements. 

4.40. Tbe Committee are not happy to note tbat the problem of stand· 
ardlution did not receive the special attention of Government :tD these 
years that it deserved. The Committee note that It has now been decided 
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to set up a Technical Pauel to suggest the guidelines for standardIsation 
in electronics industry. The Committee desire that this panel should draw 
up standards by a specified time so .hat these are available for implemen
tation during the course of tbe 5th Plan. The Co.mmittce need hardly 
stress that there should be arrangement for review of the standards from 
lime to time in tbe light of experience gained wi~hin the ,'ollntry and latest 
developments in the field in other conn·.ries. 

C. 1\ htterillis 

4.41. As the quality and reliability of a device depends upon tbe 
quality of the materials which go into the making of the d~vice, thl! elec
tronics materials have become on integral part of the electronics 
industry. Various metals and alloys, ultrapure materi:tls. chemi
cals and plastics and glasses, ceremics und other insulators are required 
by the industry. 

4.42. The Bhabha Committee had examined the problems of produc
tion of primary materials in derth and had laid great stress on the neces
sity of achieving self-reliance in this field at the earliest. The Bhabba 
Committee had expressed the following views in this regard:-

"The Committee has little doubt that with a determined effort the 
technical knowledge for producing practically all the primary 
materials required for the electronics industry can be deve
loped 1n the country and indigenous production ec;tablisbed 

within two to three years." 

The Bhabha Committee had recommended:..,--

"Where a lack of mineral resources does not make it impossible. 
it should be the definite policy to make the country self-suffi
cient in primary matt:rials within five years, and in important 
materials within three ycars. Where the primary source fCJr 
some particular material is not known at present, an intensive 
geological search for it should be made. Tn the meantime, 
the material should be imported in crude form and processed 
to the high refined form required in the electronics industry 
in order both to save foreign exchange and to (bvc1op the 
necessary technological competence. Wher~ interest is lack
ing on the part of private manufacturers, Government organ
isations should be asked to take up specific projects towards 

this end." 

4.43. The Ten Year Profile for Electronics evaluate" the progress 
made in the field of primary materials in the foHowing words:--
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"Although the importance of the availability of raw materials for 
the growth of the electronk:s industry has been stressed now 
and then, the development and production in this area is Dot 
very significant. As against the estimated requirement of 
about Rs. 16.0 crores worth of materials for the year 1973-74, 
the estimated production of the raw materials would be 
around Rs. 9.90 crores only. The major areas in which suc
cessful production ha:. been started are Jow grade chemicals, 
some phenolic moulding compounds. some plating chemicals 
etc. where purity and quality control conditions are not strin
gent. While ;o;ome development/production efforts arc being 
stalted in the areas like ele<:tronic grade chemicals, semi-con
ductor materials, expoxies. OFHC Copper etc. the imports are 
still being continued." 

4.44. The Committee wanted to know the precise action taken in im
plementation of the recommendation of the Bhabha Committee Report, 
the representative of the Department of Electronics stated during evi
dence:-

"I would like first to indicate that the action which we have taken 
with regard to the materials area is that we have asked for a 
total investment of Rs. 17.3 crores for the production of elec
tronic materials in the Fifth Plan period. This is roughly 
broken down into Rs. 11 crores for the public sector and 
Rs. 6.3 crores in the private sector. This, I think, is the 
major thrust for producing electronic materials in 
this country. That is the major action. we have taken in order 
to ensure that the country proceeds on the pathway to self
sufficiency with regard to the materials." 

4.45. The Table below gives the demand, production and investment 
as envisaged during the Fifth Five Year Plan. The table also gives simi
lar figures for the Sixth Plan. 

Jlifrh arid Sixth Plan Pf(l.filc fnr Materials 

Fifth Plan Sixth Plan 

(Rs. in crores) (Rs. in crores) 
190'0 350'0 

Production 80'0 180'0 

Investment 17'3 37'0 

4.46. It is noticed from the Table above that as against estimated de
mand of materials to the tune of Rs. 190 crOTes during the Fifth Plan, 
production is estimated worth only Rs. 80 crores. Similarly during the 
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. Sixth Plan as against the demand for R~. 350 crores worth of materials, 
production is estimated to be of the value Rs. 180 crores only. 

4.47. The Committee wanted to know it there were any d~finitc pro
il'ammes to reduce the Import bill in this regard. The repre!:entative of 
'the Department, however, clarified that as regard thi!; table "there i~ prob
ably a slight ambiguity in the way it is shown. beeame Rs. RO cn,!'c; that 
we are talking of as far production, is essentially for special eicl.:trcnic 
materials, whereas Rs. 190 crore~; that we are talking ahout includes all 
the materiaJ5 required for the manuh('ture of components and equipl1lcnt, 
and this therefore, takes into account some of the materials that wOllld 
otherwic;e he available nationally from our other inves!mcl1t progr .. lInmc:; 
in other areas which already exist or are going to take place. Therefore, 
the clarification r would like to give is, it is not as though Rs. 190 crores 
Rs. 30 crores, is all the import bill, because this Rs. 80 crorcs represents 
the production arising out of our own nrw investment of 17.3 crores and 
of special electronic materials, whereas Rs. 190 crores represents the tot111 
requirement in the field. 

4.48. The representative stated that "the second part of this wiII also 
be met through other investments that are occurring in the country. In 
that sense, with this particular investment, I hope that there will b~ a basic 
reduction in the foreign exchange bill." 

4.49. The representative added further that the problem with materials 
.again is the problem of viability and of economies. As for example one 
'single item so vital for the semi-conductor industry are the transistor dio
·des which are essentially based on silicon of extraordinary purity. But 
'the fact is that manufacture of silicon of that purity of semi-conductor 
grade of the right type cannot be set up in the country unless it is sup
ported by a demand of a certain value. It cannot be set up on an eco
nomically viable basis without that level of demand. For example in 
Europe that there was a si1icon plant in West Germany, the largest in 
the world. Such a plant cannot be set up in India in the present condi
tions. There should be sufficient off take in the country on a guaranteed 
basis and export possibilities. One cannot put ill very heavy investment 
on the technology required unless one has the guaranteed internal market. 

The representative added:-

"What we are trying to do is to ensure that al1 the items which arc 
needed in a relatively sman quantity from a large number 
of chemicals, various types of plastics and so on, are indeed 
made in India. For that, we do not have to base ourselws 
on imports." 

4.50. Asked how long this import will continue the representative 
stated that many of items such as chemicals of various grades. pl~stics etc. 
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will be substituted but in the semi-conductors area silicon will continue to
~ a prob~em .unless a su1lici.ent del1:and level is reached in the country. 
Tlli then It wIll be worthwhile to Import and stockpile the requirt'd 
quantities. 

4.51. Asked if the uemund for the Sixth Plan were suffici~nt and the 
projections made were correct in view of the developments that are taking 
place in the world and the energy crisis etc. the representative stated that 
in all these cases there is Jinkag~. The demand for materials is related 
to the ultimate demand for equipment for computers, ddence, communica
tions etc. It had, however, been !-ieen from experiences that the numbers 
do not tum out to be correct for ren~ons including implementation, 
change of technology and of priorities. Those numbers, the representa
tive pleaded, must be required as an evcrall gross direction in which one 
is going. He added:-

"We would like to kcep them flexible both for investment as well 
as for the directions in which we go because technology keeps 
changing and we do not want to be stuck with a certain pro
file and a certain manner of investment. We should have the 
flexibility whereby we ensure the maximum return." 

4.52. The representative of the Department of Electronics stated in' 
reply to a question that the Planning Commission did not appreciate this 
position as they were at the moment interested in concrete figures as in 
the case of heavy industries, c~ment, steel, power etc. The representa
tive stated that whereas it was for the Planning Commission to prescribe 
the overall priorities, the admini!';trative fnctors which stem from the gene
ral principles laid down by Parliament, are looked by Cabinet. The re
maining part of the planning process, monitoring was to be left to the 
Department concerned. "A!'; far as the electronks is concerned. it cnn 
take the view of the Department of Electronics as to what allocation can 
be made on year to year basis so that there should be flexibility about it." 

4.53. The Committee note that while the demand for material in 
the 5th Plan is likely to be of the order of Rs. 190 crores, the production 
to be achieved in the electronics field under the auspices of the Depart
ment of Electronics with a proposed investment of about Rs. 17 crore'i. is 
expected to be of the order of Rs. 80 crores. The Committee have been 
infonned that the halance reQuirement of Rs. 110 crOres or at any rate 
a large portion thereof, is expected to be met by production in otber sec
tors wbere investment and expansion \vould be taking place. The Com
mittee are not quite con'Vinced with this and feel tbat since raw materials 
are the eilisential base for the development of electronics, it Is imperati'Vc 
that there is a detailed systematic and well-coordinated integrated pro
gramme so as to ensure that tbe entire demand for materials for electronic-



133 

iDdustry which is estimated at Rs. 190 crores, is met to tile largest extent 
by developing indigenous capacity, but ~'bere that is not possible, by wdl. 
regulated and planned imports. 

4.54. Govcrnment may also examine the question of baving adequate 
buf[er stock with a ,'icw to cnsure easy availability of materials and to 
obviate losses resulting from cscalufing prices and other factors, tiJI an 
adequate demand It'\'cl for materials is i'cached to justify the ~etting up of 
a plant for the production of these materials in the country. ' 

D. ]-rocllrcment of Raw materials and C(),mponents 

4.55. It has been suggested that "Procurement of raw material and 
components from local sources is straight*forward and does not require 
special attention except overall survey of the total requirement and identi* 
fication of existing gaps, followed by remedial steps. Procurement of com
ponents and raw materials from abroad can be done ,!here practical, by 
pooling of requirements and bulk purchases. On a statistical basis, it 
would be desirable and feasible to maintain a national stock pile of com
ponents and raw materials which may be required on a continuing basis, 
80 as to cut down procurement delays for individual pucchases!' 

4.56. The Committee wanted to know how procurement of compon .. 
cnts and materials was organised in the country and how far the setting up 
of a national stockpiles for materials and components would be feasible 
and whether any arrangements had been made in this regard. The repre .. 
sentative of the Department of Electronics stated during evidence:-

" ... As far as the point of procurement of materials, componellt~ 
and equipment is concerned, in the case of electronics aho, 
it is the same problem of procurement as in the case <'f all 
other industries. The procurement is from what is available 
within the country, within various quotas of steel and so 
on. Similarly, the procurement from abroad is based on the 
!~urmal p~t!crn of import licences which are issued to the in
dustry. I personally think that the position is in a highly 
unsatisfactory state. I do not think it is in the best interf'st of 
industry as it stands at the moment. What happens today is 
that in the case of foreign exchange, the allocations are made. 
Sometimes, for a particular project a particular firm get~ an 
allocation of so many lakhs of rupees 'Of free foreign exchan!!<: 
and the remaining ,portion in yen credit or whatever it is or 
some part of it in rupee credit. If they have got a rupee credit 
of, say, Rs. 10 takhs-it is not a small firm but a major pub
lic undertaking-they have come to me and said, "You take-
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away our rupee credit which is lying with us. What are we 
do with it"? 

We must recognise that the whole purpose of giving a 
licence and allocating a credit or foreign exchange is to enable 
a firm to get what it wants, whether it is material or com
ponents or any equipment at the best possible price. But this 
is not kept in mind. Sometimes, it turns out to be that a par
ticular project is more easily available from U.K. But the firm 
bas been given an Italian credit or French credit. The item 
may be available there but at a higher price. So, tbis is not 
satisfactory ... 

4.57. With .regard to rupee credit countries the representative statl:d:--

"All these socialist countries, the USSR and East EU70nean coun
tries, have got schedules as to what they will produce next year. 
If We want anything from them, we must tell them much in 
advance what we want. It is not like that in Western coun
tries. You can send a letter or a cable and you get ~1 reply 
back, whether they can supply or they cannot supply or they 
give a time schedule for delivery and quotation. In the case 
of socialist countries, they want to know well in advance what 
we want .. and they want to know ~ quantity and all that. It 
.is much easier, if one is talking of rupee credit, to find out what 
arc the products made in those countries which we can really 
make USe of and what are our demands for such items, then 
pool those requirements together and inform before hand the 
country concerned, Hungary or Rumania or USSR or Poland 
or East Germany or Czechoslovakia, that in this area we re
quire roughly this quantity and then obtain from them. Hav
ing obtained against rupee convertible currency. hold them in 
India, and instead of giving rupee licences to people, make them 
available from the stock against releases which arc permItted. 
I do not think that, as far as electronics is concerned, where 
you deal with a large number of different types of item:;, con
tinuously changing item, where the requirements in that sense 
ace small, one can really deal with any of these cOllntries
East European countries and Soviet Union-except on thjs 
basis. It is also not desirable. so fac as the other countries 
are concerned. to entcr into mUltiple credits and obtain 

things." 

The representative added that:-

"Even in regard to West EUropean countries, USA, Japan etc., it is 
clearly desirable to obtain things in bulk because you get much 
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better terms for bulk purchases. I can also tell you that whl!n 
one uses credits, very often the prices are very artificial and 
are very high. I have some cases WhCtre we have managed 
to get at much lower prices by going out on global tender. 
Though on credit they had originally offered much higher 
prices, on global tender they offered the same item at a much 
lower price. Then you manage to use the same credit." 

4.58. With regated to stockpiling of material and components the repre
sentative stated:-

"There are two types of stockpiles, one is what one would reglU'd 
as strategic stockpile and the other is the conventional stock· 
pile. Both are important. I think that both these will be 
looked after, including the other point I have mentioned about 
procurement from East European and Soviet Union areas by 
the Electronic Trade and Technological Development Corpora
tion." 

Electronics Trade and Technology Development Corpotation 

4.59. It has been stated that the Electronics Commission has approved 
a proposal to set up an autonomous Corporation calJed the Eecttclnics 
Trade and Technology Development Corporation. This proposal has been 
included in the Fifth Five Year Plan of the Department of Electronics and 
is proposed to be implemented in the first year of the plan itself. 

4.60. The proposed Corporation is not a manufacturing unit. The 
functions and objectives of the Corporation would be following: 

(a) to maintain fuU nnd up-dated information regarding develop
ments and production in the electronics field abroad with 
special reference, initiaJly to East European countries and 
USSR; 

(b) to have techno-commercial negotiations with organisations 
abroad on a continuing basis, so as to identify/locate/modi
fy /standardise etc., components, materials and equipments for 
use in India on satisfactory commercial terms; 

(c) to bulk the present and future requirements of such electro
nics items, project these requirements to the counter-part 
agencies abroad, arrange to procure the items and stock the 
items on warehousing ba~is, wherever nccesflary to satisfy the 
production and technolo~y needs of the electronics industry 
and other lIsers in the country. This is important in the 
current context of long times of delivery and lack of availabi
lity of many items, this ~111k purchasing if done property can 



also yield advantages of low prices and pUTchJ,e from the 
best source of credit it is nol however the intention that this 
would constitute can;.llisation in any sense. 

(d) to identify items cxp[lrtahlc from India <tnd arrange produc
tion of such items In India and wherever necessary promote 
joint production for exports; 

(e) to locate appropriate know-how from favourable sources and 
obtain the same for use in the country; and 

(f) to monitor the progress of inter-governmental co-operation! 
trade agreements in the field of electronics. 

4.61. The representative informed that the proposal for the setting up 
'of the Electmic Trade and Technology Development Corporation had been 
welcomed by all the Ministries and Departments and the Corporation like
ly to be set up soon. 

4.62. The Committee note tbat import of components nnd material, 
for electronics is at present organised on the same basis as for other indus
tries. The Committee note that under these 81T8D2ements it is often DOt 
possible to make the maximum use of foreign exchange allocations to 
Individual firms as sometimes the required materials/components are DOt 
available In the country in respect of which the foreilVl exchange alloca
tion is avaiJable. Also fhe prices ('har~ed in individual cases are mudl 
hi&her than those charged on bulk purcha~es particularly as compared to 
those obtained on global tender basis. The problem is particularlv sipl
ficant in case of purchases re(}uired to be made from East European 
countries which. in view of their planned economies, al'e required to 
be intimated of the requirements wen in advance. 

4.63. The Committee welcome the proposal for setting up of Electro
nic Trade and Technology Development Corporation to handle the pro
'curement of materials froon within the country and for imports from abro!ld 
and stockpiling these materials to avail of the bl'nefit of bulk purchase 
-and to relieve the entrepreneurs of their individual efforts in this behalf 
and above all to ensure timely a.vnilabilit)· of the special grade materials 
suitable for electronics industry. The Committee would like GovernmenC 
to consult the-trade and industry while setting up this corporation so as to 
have the benefit of their views and experience. 

4.64. The Committee would howcnr like to stress that the proposed 
Corporation should be organised in such a manner that it has the minI
mum staff so that its overheads and administrative costs are kept to fbe 
minimnm and the materials supplied by it to the electronics industry are 
at the most competiti'fe prices. 
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CHAPTER V 

RESEARCH AND DEVELOPMENT 

A. Coordination 

5.1. The major organisatJOniagenciesjMinisteries or Departments of 
Government concerned with R&D in the field of electronics are:-

5.2. CSIR laboratories, (viz., Central Electronics Engineering Research 
Institute. PilWli, National Physical Laboratory, Delhi, Regional Research 
Laboratory, Hyderabad, National Aeronautical Laboratory, Bangalore, 
Central Scientific Instruments Organisation, Chandi~arh. National Institute 
of Oceanography, Goa, CGCRI, Calcutta, National Mctallurigical Labo
ratory, Jamshedpur, Central Electro-Chemical Research Laboratory, 
Karaikudi. National Chemical Laboratory Poona), Ministry of Defence 
etc; (Defence R&D Laboratories like Defence Electronics Re'lcarch 
Laboratory, Hyderabad, Defence Metallurgical Research Laboratory. 
Hyderabad. DRDL, Hvderabad, Himalayan Radio Propagation 'Joit. 
Debradun. Electronics and Radar Development Establishment, Bangalore. 
Solid State Physics Laboratory, Delhi: Bharat Electronics. Ban~alore and 
Ghaziabad, HAL. Hyderabad); Department of Space (Vikram Sarabhai 
Space Centre including SSTC and TERLS, Trivandrum, Indian Scienti
fic Satellite Project. Bangalore, Space Applications Central. Ahmedabad. 
PRL, Ahmedabad, Department of Atomic Energy (Bhabha Atomic Re
search Central. Trombay. TIFR. BOMBAY. SINP. Calcutta. Flectronics 
CorpOration of India Limited. Hyderabad); Ministry of Communications 
{Telecommwlication Research Centre. Few Delhi. Indian Telephone (0-

-dustrics, Bangalore. HTL. Madras. Telecommunication Workshops 
Jabalour, Bombay) O.C.S. Poona; Ministrv of Railways (Railway Designs 
and Standardisation Organisation. Lucknow). Ministrv of Infomlation and 
Uoradcasting (All India Radio). educational institutions (all Jodian Insti
tution!! to Technology. Birla Institute of Technology and Science. Pilant 
Indian Institute of Science. BaD!~alore. Jadavpur University. Roorkee Uni
verslty, Raman Research Institute, BaDl!alore. Institute of Radio Phvj!ics. 
Calcutta. Andhra University, Waltair etc.). 

5.3. Asked how coordination among these organisations is maintained 
it has heen stated by the Department of FJectronics that the ab(we men· 
tioned laboratories function under different ministries and departments. 
The Electronics Commission is attempting to eyolve a strate!'y for R&n In 

J37 



138 

Electrouics on a nation~l scale by bringing their various institutions to-· 
gelher, as was done for example at the R&D Seminar held in Delhi in 
January, 1973; where more than 200 p~rsons from various National 
Laboratories, Universities, and other educational institutions. Public and 
private sector undertakings elc. participated. Following upon this, the 
Teclmology Development Council was set lip by the Electronics Commis
sion with broad representation from all the above-mentioned organisations. 
The Department of iElectronics is the modal point in Government for the 
field of Electronics. Recognising this and the capabillities that the Depart
ment of Electronics has now assembled together for planning, analysis etc., 
the I'Janning Commission has made use of the Department of Electronics/ 
f}.lectfOnics Commission in analysing the plans of various Mlniltriesl 
Departments of Government in the field of Electronics. In working on 
these the Department of Electronics has attempted to cut out avoidable, 
duplication but ensuring where necessary, multiprontr..d efforts. 

5.4. The National Advisory Committee on Electronics set up by the 
Electronics Commission could also be of use in coordinating the varioul. 
activities. 

5.5. Asked if separate al'eas of activity in Research and Development 
field of electronics, had been earmarked for different laboratories/institu
tions to avoid overlapping it ha~ been stated by the Department that right 
from the time when an R&D organisation is set up, the areas which would 
come under its purview are broadly defined. In the case of different 
laborat ories I institutions engaged in a similar type of development work, 
the trend has been to discuss amongs themselves the areas which should 
explicitly be pursued by individual laboratories. 

5.6. The Technology Department Council of Electronics Commission' 
hopes to identifiy the competence and strengths of each of these labora
tories and to assign to them further areas of activities that could move 
forward rapidly from the existing base; and further to coordinate their 
activities. 

5.7. The representatives of the Department of Electronics stated during 
the course of evidence that the Technological Deportment Council has about 
40 Scientists on it from different organisations associated with its work
ing. There is thus an understanding of what ig going on in these 
oTeanisations. The Council i~ responsible for R&D in the Electronics 
ar~a. Activities of thc major puhlic sector undertakings were stated to 
haw b('cn studied to find out how they were progressing:. On the basis 
of these studies they have been supno!·ted ;JS in the case of I.T.I. or BEL 
although it i~ not n;c direct re<;ponsibility of the Department of Electronics 
but th~ Ministry of Communications, Ministry of Defence etc. Officials of 
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the Commission were also stated to have toured extensively and seen the 
research and development work going on in the field of telecommunica
tion. There was thus a sort of interl<K:king of the a~es through 
tnformation collected in a variety of ways by the Electronics· nepartmeiit. 

J,i.The "'tPfeaeJltative further itate"d.---

"I would howev&lr say that we must re~&nise ott. 1eature, that is, 
the Dtpartment of Electronics is not really eoncernecl with 
trying to look at every bit of research and development ,oiD. 
on in the country, because n lot of things are aolng OD; ill 
Universities etc. If somebody is doine an· erperimebt with 
Rs. 10,000, we should let him do it without any interference but 
it is those who are doing r~search with crores of rupees that 
we should examifie because we: want to ensure that it is spent 
in a sensible direction. We must really look at thingS which 
are important and try to concentrate on . them ratber tbaa 
bothering about a large amount of relatively small a~tivitie!. 

Actually. with regard to the whole question of coordinatiOD 
and finding out what development work is bei,ng-'done,tbe .. 
powers are vested in the Electronics Commi"ion "1 '"Jfh.' nf 
the decision taken by the Cabinet. But though we t'l'n~ til ... 
powers we don't just want to go round asking people to sub
mit formal returns to us. We would like t6 do this in a 
more friendly and inter-active way of trying to find out from 
them and trying to encourage them where tbey can be 
encouraged and supported, and guide them into more eftec:tm 
areas. So, we have taken an approach which is lomewhat 
different from using the mandatory pOwers that have been 
given to us through n specific decision of the Cabinet." 

S.9. The representative of the Department waS of the view that fn 
order to avoid unnecessary duplication Or 110n-productive duplication In 
Research and Development and to avoid investment in area! which are not 
priority areas, there must be one overseeing agency in every aspect of 
science and technology. In the case of Electronics, it is the Bectroaica 
Commission. The Commission has necessary means of finding out who 
is doing what. The Commission is keen that it is done in such a m~nner 
that the investment is truly productive. 

S.lO. 11ae Conunittee are convinced tl.at in the iaterat of adlie." 
best ftlults and investment of resources it is Imperative dial the Depart-
ment of Electronics/Electronics Commission should be CODJidered ., the 
nodal.aatborlty for coordiDatiag an iutepate4 p~ .. for. ~ .. 
... vital field of Electroaks. The CQlDII1iUee,,, tIaat, ~~, ... ~ an 
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u..eati, thinking on the above lines and have set up Techaology DevelOf"' 
mu,t CouncD as ,an advisory body to the Electronics Commission ,baving 
sc:ie.atilt .... enfathres from all Icadi.. research illstitutieas, like 
natioDaI 1Qo~, _iversith, educatio_ .iaoJtIlutions, industry etc. 
The Committee would like this Council to prepare a profile for R&D in 
electronics during the next three years/five years as also 8 programme for 
each of the years of the 5th Plan. The Committee suggest that highest 
priority sbould ,be given in research for such areas where at prescDt we are 
.... n .. oa imports so as to ac:llieve seH-reliance at the carlie"t and save 
prea:ioUI foreign exdumge. The Contmittel' need hardJy stress that over
lapping of reS88l'Ch projects should be avoided as far as possible. The 
C~ittee would also like the research and dev~opmcnt effort to be 
cJpseIy liDked to the requiremeats of prodlldion so tbat the processes and 
~ bow developed can be put to use in the interest of expanding mann
facture within the coUDtr)'. The (~omJDittee would further sugg6!st that 
there slaould be a time bound and exJlense bound research programme so 
• to he.e a regulatory sy"tem for r"search. 

5.11. The Committee wou.d also suagest that a review ot the progress 
made in R&D in electronics industry sOOn)d be made after two year., or 
10 ill order to improve upon the performance in the remaining years of the 
FiftII PJao. 

B. Allocations for Research and Department 

5.12. It has been stilted by the Department of Electronics that out of 
total allocation of Rs. 642.62 lakhs for the Department of Elec.:troni<:s for 
the year 1973·74 a sum of Rs. 385.10 Iakhs was meant as grant for R&D 
projects and Rs. 64.90 lakhs as loan for R&D Projects. At the instance 
of the Ministry of Finance, to enforce economy during the financial year 
1973-74, the total allocation was r~duced to Rs. 250 lakhs from R:;. 646.62 
lakhs and subsequently at the time of finalising the Revised Budget Esti
ma~s for 1973-74, the total provision wa~ restricted to Rs. 180 lakh!'l. 
Out of this amount, a sum of Rs. 106.03 lakhs (Rs. 80.75 lakhs as grant 
and Rs. 25.58 lakhs as loan) was earmarked for R&D projects. The sum 
of Rs. 106.03 lakhs included provision for spill-over projects amounting to 
Rs. 45.47 lakhs as detailed below:-

Ci) Klystron project 

(ii) ADGES Project 

. (Iii) Bvalu8tion of CompUtor Peripherals 

Rs. 5' 471akhs 

RS·30·00Iakhs 

RH. 10.00 lakhs 

Rs. 45' 471akh~ 

5:13. The balance of Rs. 60.56 lakhs was proposed to be released to 
the hew Projects identifiedand-approved by the .Electronics Commission. 
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The Commission had approved the following new projects for flnandng. 
The total cost of purchase of capital equipment of projects Nos. (i) to (v) 
and the total project cost including capital and revenue expenditure of 
pr.ojects (vi) and (vii) are also indicated against each. The actnal release 
during 1973-74 was proposed to be made on the basis of actual require
ments of each Project and from within the Budget provisions;-

l'ts. in lakhs 

(i) Project for Mask Design and fabrication of integrated Circuits 

(.ii) Project for development facilities for thick/thin film Hybrid micro-
circuit and their rnanufactur. . • . • . • . 

(iii) Project for R&D activities on materials . 

(N) Project for development of Computer peripheri1s 

(v) Project for development of Digital and Microwave Communication 
equipment 

,(vi) Project for the design and development of a mini computer.yatem 

,~'rii) Project for the development of a time averaging computer. 

79'00 

44'12 

17'50 

8'00 

15'00 

3'525 

2'37 

In addition to the above, the sanctioning of the following projects 
which have been identified as deserving support are also 'under considera
tion:-

Total Project Cost 

eRa. in lakhs) 

(i) Project (for the development and manufacture of miniature serve com-
ponnents S' 9 

(ii) Proje;t for th ~ development of an imaet farmilli radar 23' 94 

(iii) Project for development of Aluminium Cermamics 9 37 
(iv) Project for dcveolopment of liquid Crystalline materials and dlsrlay 

system 10' 00 

(v) Project on Mischemical Cabalt Permanent Magnets 14'31 
(vi) Project on Development of high frequency cathode Ray tubes 4' 00 
(vii) Project on Development of 400 Watt S. Baud Carcinotrema 

tube. . 9' 17 

(viii) Project on development I. C. Moduleas II' 00 

(ix) Project on design and development of special semi-conductor devi1lC8 
and cUitomiied !ntergated circuits. . . ' 43' 26 

5.14. Asked why a total allocation of Rs. 646.62 lakhs during 1973-74 
were reduced to Rs. 180 lakhs the representative explained:-
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"that this figure of Rs. 646.62 lakh" was essentially a theoretical 
figure. It was already being reduced to a ceiling of Rs. 250 
lakhs once the whole governmental spending based on the new 
economy measures had come into force. So, really speaking, 
I do not think we need even look at the figure of Rs. 646.62 
lakbs. We could, of course, have got that amount if the' 
8Chemes had already been sanctioned and if they needed tbe 
amount, but not from the viewpoint of fresh sanction. So, 
really speaking, it is Rs. 250 lakh total ceiling that has now 
been reduced to Rs. 180 lakhs out of which Rs. 106 lakhs is 
for R&D. I think it is (;orrect to say that this js due to OUI 

holding back R&D Projects." 

S.lS. Explaining the reasons for holding back these projects the 
representative stated:-

"1 would like to explain why this is so. Normally, when you select 
an R&D project, it is not for a short period of one or two 
years; it goes on for several years. Therefore, jf RJl amouttt 
of Rs. 20 lakhs or 30 lakhs is to be sanctioned in a particular 
year for R&D, that project is likely to consume not just Rs. 30 
lakhs, but may beRs. 3 crores. Therefore, while approving 
the R&D budget we are not concerned with spending money 
in that financial year; it is nf.'cessary to take into account the 
total expenditure. But it has to be a meaningful expendi
ture in the sense one could get production of an item which 
is needed and so on. 

Secondly, in the early stages, much preparatory work has to be 
done by the R&D to come to very definite concJusions. Our 
whole objective in the Department of Electronics would be to 
ensure that we get the max.imum return in terms of productive 
output at the end from factories in the form of producticn of 
services. Therefore, we do not want just to collect a set of 
schemes, see that they appear reasonable, and finance them. 
We said we will look into what is needed in electronic equip
ment ere., where is the know-how coming from, how much 
bas to be imported, what is the element of indigenous know
bow which can be supported and so on. We went into this 
exercise of what is needed to be properly supported. We do 
not want to embark on an expenditure which would be a large 
expenditure without considering its continuing effects over the 
1lext few yeats. It is for that reason, as a conscious measure, 
the financial stringency being what it is that we did not want 
to take all projects which might involve some expenditure and 
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not give us returns which we would expect. Therefore, it is 
with real conscious effort that we have held back expenditure 
until we were sure of what We wanted to do. In 1971-72 the 
expenditure was Rs. 349 lakhs, mainly for one single commit
ment connected with the data handling system. For 1972-73 
'it was 100 lakhs, for 1973-74 it was Rs. 106 lakhs and for 
1974-75 it will be Rs. 765 lakhs. Now we are really sct to 
take off and consume all that is necessary ... · 

5.16. Asked if the new projects for 1974-75 had been selected the 
representative stated:-

"Out of a total amount of Rs. 7.65 crores, Rs. 4.65 crares will be 
on projects already selected on whkh some initial expcndituro 
has already taken place. The remaining Rs. 3 ~rores will be 
for new projects for the selection of which the wor1dng group 
are already at work. There are a lot of projects under 
examination. They will he slln-ctioned during the next two 
or three months." 

05.17. Asked if the Research and Development Projects proposed to 
be undertaken during the Fifth Plan have been identified, the Department 
of Electronics stated in a written note that the Re!'>earch and Development 
projects to be undertaken during the Fifth Plan have been identified and 
the investment required has heen appointed over the planned period. 
The profile would call for much more inve!'>tment than what has heen 
allocated to it. Consequently, TDC has been entrusted with th~ task of 
assigning priority to the projects from time to time for the optimal utiliza
tion of the available funds. A list of R&D Proiects identified fo be 
undertaken during the Fifth Plan peri do may be seen at Appendix I. 

.5.18. The Committee note that out of Rs. 450 lakhs eannarked for 
R&D for the 1973-74, the allocation was reduced to Rs. 106 18khs as ft 

measure of economy which .he Department would be able to utilise. '('he 
Department ha.'1 candicfty admitted thllt they had held up seventl R&D 
schemes as they wanted to examine them in depth for several of these 
schemes would have involved continued expenditure of a high order aod 
it was Impetadve to make sure tlr .. t the results would be commensurate 
with the investment. While the Committe... can undentand this approaeh 
they cannot but express regret that 1he [)cpartment of Electronics and olher 
authorities concerned did nnt prt'pare in detail sehemes for undel·takil1~ 

mearch and development so that those "ehemes whlt'h were considered to 
bt of priority natnre could have heen taken up for implementation 
1traigIIbt-.y. De Commhtee under~taDd that the . Depllrtment of 
~dfoDicl Is now ready with sehemes whitla would cover an outlay of 



144 

Rs. 765 lakhs for 1974-75. The (~ommitfee need hardly point Ollt that 
it would be increasing the outlDY more than seven fold and that this would 
call for a determined and coordinated eHort. The Conunittee would 
therefore like the Department of Electronics and all others concerned to 
make concerted eHort to see that l)riority schemes for research and 
development are at least DOW taken up without further delay and en!Jure 
tbat targets set arc achieved. 

C. Design and Development Groups 

5.19. It was recommended by Bhabha Committee in their Report in 
1966 that "In order to develop a self-reliant and largely self-sufficient 
industry capable of meeting Indian needs and of competing in the w0rld 
market, the establishment of purposeful design and development groups is 
an absolute necessity. This is so vittally important a matter for the 
healthy development of the industry that it deserves to be ~xamined at 
greater length". It has been stated in a note furnished to the Committee 
that:-

"The National Seminar on 'Research and Development in Ele<.:tro
nics' and the follow up of seminar by setting up of Technology 
Development Council by the Electronics Commission goes to 
show that the Commission is concerned with implementing 
this action guideJine whole-lleartedly." 

5.20. During evidence the representative of the Department of Electro
nics expressed the need for powerful design and development groups within 
the industry as well as outside. He informed the Committee that this has 
been considered by every panel that has been constituted in this area. The 
semi-conductor panel, apart from n:commending the production establlsh
ment, has also recommended a semi .. conductor research corporation which 
will have a fairly large systems and design group. In the decision taken 
by the Cabinet in respect of the setting up of a switching factory at Rai 
Bareilly, on the recommendation of Dl!partment of Electronics, the Cabinet 
accepted that there should he 11 powerful design and development group in 
the Ministry of Communications which would go into all aspects of 
Switching Systems. The same thing has been done in the case of produc
tion of radar and communication systems for defence. The representative 
stated therefore that this concept of creating R&D in the form of systems 
design groups is being implemented within the industry as well as outside. 

5.21. The Committee nole that reco~Jlizing the role of powerful desigD 
and development groups in the ~rnwth (If 8 self-sufficient and a self-relillnt 
industry capable of meeting Indian needs and competing in the world 
market, the Department of Electronics han taken foBow lip acti~ on the 
recommendations of the Bhubha Committee Report on the sulued, by 
setting up the Technology Development CouneD to look after these aspects 
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Ud that reoomnaeadatioB8 to tile effect have been made by the variflnt 
paaeb constituted in the area. With the setting up of tbe Council, the 
Committee hope that expeditious steps will be taken to establish design 
and development groups in flU important sectors of the industry to lend it 
adequate strength to become self-reliant. 

D. Research by Industry 

5.22. It has been represented ill a memoranda submitted to the COlD-
mittee that:-

"A very serious lacuna exists which gives a set-back to local R&D 
effort. This is the simple fact that, due to our contro\;; and 
licences an industry which develops a new product after years 
of research has no advance assurance that it will be allowed to 
put it into produ<:tion. When lakhs of rupees havt heert spent 
on the research any blocking or delay in getting into produc
tion is a serious deterrent to taking such risk." 

5.23. The Committee were informed during evidence that Nayudhamma 
Committee was going into I he question of advance assurance to the indus
try to productionising the processes developed in the laboratoric'i. The 
representative of the Department of F.Ie<:tronics stated:-

"I believe that it has to submit its report soon, but as I think it is 
quite clear that you caD not expect the industry to proceed 
with R&D unless they see some future prospects in that area 
which is of relevance to them. I think we have to bear this 
in mind." 

The representative added:-

"I think it is perfectly true that it is meaningless for an industry to 
invest large sums of money to undertake a major programme 
and then find that it is going to be plagued at the end of it by 
not having a licence to go into production. So, T think one 
would have to define before hand what their programme of 
research would be; it could be done hy the concerned depart
ment. They could given some sort of written document~llion 
in an appropriate form; that they would then be given a 
licence to a certain extent, which may not be for the tot,ll but 
for a certain fraction of the demand. That is the only way 
to encourage them to spend money on R&D." 

5.24. The Committee note that no advance a~surance is at present 
avaUable to the industry for the comnlcrcial production of a new product, 
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which may be developed after long re8earch involviag COIIIIderahie alBOUiit 
of expenditure. It has been urged be(ore the Committee that· daiS am .. 
a serious inhibiting factor in iotcnsifying local R&D dorts by. the incluMry 
and needs to be looked into. The Committee agree with the "Jews of tile 
Secretary of the Dep8l1ment 01 Electronics that while it III8Y be dilicaltto 
provide a definite assurance in advnnce to an entrepreneur for the Ulue of 
a licence, it should be possible fOl' the concerned Department to indiade 
broadly the areas in which R&D can be undertaken which could th(!ll be 
taken into consideration for the grant of a licence at a subsequent stale. 
The Committee would like Government to takc an early deMon on the 
above suggestion and to pubJicise it so as to encourage intensified research 
by the industrial units. 

E, testing Facilities 

5.25. As regards test taci!ities tite Bhabha Committee (1966) had 
recommended in its report ~s follows:-

"The development of clcctr(J1)ic components and equipment 
requires appropriate and well equipped test facilities. Itmay 
not be possible for all small units to provide such tellt facili
ties themselves. The establishment of test facilities in each area 
of the country in which the electronics industry is established 
is an urgent necessity. The Committee considers that such 
centralised facilities should be available as early as possible 
in the industrial centres such as Bangalore, Bombay, Calcutta 
and Delhi." 

5.26. Asked to state the progress made in this regard the representa
tive of the Department of Electronic!; stated during evidence that there wa5 
a reliability evaluation in the Bhabha Atomic Research Centre at Bombay. 
Rupee funds for this laboratory are provided by the Department of Atomic 
Engery but the foreign exchange is released by the Electronics Depart
ment. At Delhi there is National Phyt'ic~ll Laboratory which is meant to 
be the basic place for standards. For this laboratory, the initial phase 
was financed by C.S.I.R. and the Dcpaltment of Electronics and the second 
phase is to be financed by the Department of Electronics. In Bangalore, 
no particular effort was made to set up a centre because Hangator" 
already has extensive tcsting facilities. In Calcutta nothing really has 
been set up hecause it i~ still not a large centre of electronics in that sense. 

5.27. The representative, however, stated that testing centres will be 
set up at all these centres and apart from that, the Department had taken 
the view that there should he a centralised testing and developing facility 
.on the functional Indust£ial Estates. The Electronics DePllrtment has 
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decided to finance such centres which will be largely in the small scale in 
industrial estates sponsored by each of tbe States, upto a value of R'i. 25 
lakhs and upto a ceiling of 75 per ~.'ent of the total cost. 

5.28. The representative pointed out that a reliability laboratory bas 
to cater to wide range of sophisticated testing facilities and for this pur
pose it is essential to have testing facilities of a major type. ECIL was 
stated to have made a request for finances for enlarging its capability to 
make these available as general facililics. This request was stated 10 be 
under consideration. 

5.29. Jt has been represented to the CC'mrnittee that it should be maD
datory for all manufacturers of professional components and equipment 
to get their equipment tested for various specifications at CIL or other 
test centres suggested above. There should be a certain amollnt of uni
formity in testing and it cannot be achie ... ed unless a single organisation 
like the CIL undertake lo do the job. 

5.30. The representative stated that the buyers in large scale are. 
particularly in the professional area such as I.TJ. and B.E.L., inSist on 
mandatory testing. The suppliers have to produce certificates to these 
organisations to the effect that the products have been duly tested. 

5.31. It has been represented tc> the Committee that "on the one hand 
industries have been informed that they should build up R&D facilities 
within their own premises while on the other they arc not provided who 
the necessary equipment to build up ~uch activities. Similarly on the one 
Iwld substantial R&D facilitil!s have been created under the CSIR, BARe 
and other such Government bodies but these very institutions are extremely 
possessive and restrictive in allowing the u~e of their facilities to the indus
tries at large. We do not see any reason why public financed institutiODI 
having advanced facilities ~ihould I efusc their use especially when su.;h 
advanced equipments remain heavily under-utilised." It has been sug" 
gested in this connection that such institutions should be called upon to 
perform testing and analytical ta"ks at a fair nominal charge and their 
budget should be dependent on ~uch services atleast to the extent of 1!1 
per cent. The representative of the Department of Electronics stllled 
during evidence that:-

'·When we provide facilities to major organisations, we are mak,ing 
it conditional that facilities built out of such funds will be 
regarded really not as personal or institutional but national. 
It must be made available to other people on a reasonabk 
basis. You do find a situation where an individual in"titution 
may tum out to be different or possibly may not offer facilities 
very easily. The other point which 1 mentioned :1 litt~ while 
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quality personnel fC'r ~esting where highly sophisticated et;uip
ments are not te<;lc:d. So, wry often when simple cquipments 
are required to be ~valuated the institutions do no! take 
interest. On the other hand, they arc always happy to tio 
things when th,-' job is re:llly challenging or more difficul~. 
So, these al'~ probl':lm. We should not put these t~~sh on 
institutions which have ta kc n other jobs to perform-·for 
facilities B.A.R.C. whose jllb is really not to provide test 
facilities for electronics in Bombay; we should set up separate 
establishment:-; and IOs1itution~ where wc can arrange these 
facilities more easily. B\,"::cause B.A.R.C. is meant t~ be the 
primary Jabor,ltory in the (;ollntry for doing applied "dvanc('d 
research and development in all facts ]ike generation and 
utilisation of nuclear powcr, liSt' of isotopes and so on." 

5.32. The Committee note thaI testing facilities which are developed 
in tbe national institutions like B:\RC and CSIR or elsewht"re an· nol 
easily available to the ;ndush)' hlr teslin,; of their equipment, as theSt' 
laboratories are engaged in important and sophisticated type of . research. 
Tbe (~()fmmlttee would like GMernment to review sytitematically the testip~ 
facilities available in (;o\'('rnment laboratories/organisation..", a.. well as 
outside with a view to ~pel'if~ those ~here the facilities for tt'sting of 
electronic equipment would he aWlilablc readil)' to the manufacturers. 
The <:ommlttee need hardl~' point out t;lftt where in a partieulsl' region or 
Mea the testi~ facilitieo; are not etlsil~' and readily a,'ailablc a well-co· 
ordioated plan !Ohould be drawn up ill ('on. .. ultation with the industry to 
dnelop such testing faciUties. The (:ommittee need hardly point ont that 
5ueb testing ('entres should broadly be run on no profit no loss basis. 

'i't'.\linx F(/(';/iT;es in STaTt's 

:>.33. Thc Rhabha Committee Report had dearly indicated that "the 
development of dcctronic components ;rnd cquipmcnts rcq\lirc appro
priate and quality tcsting facilities. It may not be possible for all small 
units to provide such testing facilities themselves. The establishment of 
testing facilities in each arc of the country in which the electronics industry 
is established is a urgent necessity." 

5.34. The Electronics Commissilln has recently taken upon itself tile 
task. of formulating comprehensivc plans for the growth of electronics in 
each State. Small and medium entrepreneurs. particularly those who are 
technically trained, are being encouraged to set up units for the manufac
ture of electronic equ~pmcnts and components. An important bottleneck 
in this regard has been the fact that testing and dc"elopment {'a'Cilities are 
not rC:ldily available in most States and entrepreneurs arc compelled to 



149 

depend upon such facilities at distant locations. Various State Govern
ments have also becn representing that a number of small scale ele.:troaic 
units which have staned manufacturing activities, find it difficult to arrange 
for their own independent testing and development facilities. 

5.35. Anolht:r infJ)Orttll1t Jactl»)" has bccn the growth of the export 
market in elcctronics in a v<lriety l)f an .. <ls. Export markets are depen
~nt Upon quality cantrol of the product and it becomes necessary to 
Install a greater awarencss of quality consciousness amongst the entre
preneurs, manufacturing electronic products. 

536. Thc Electronics Conunission therefore decided at its mecting held 
on 11th October. 1972, that. for the purpose of providing testing il'lld 
development facilities to entrepreneurs, and also to install a greater aware
ness of quality consciousness, State Gove.rnments may be assisted to set 
ltp electronic testing and development centres. The pattern of financing 
is that broadly grants-in-aid are given to each State Government to meet 

75 per cent of the totnl capital cost of the proposl:d centre subject to a 
maximum of Rs. 26 lakhs per centre. Remaining cost is to be borne by 
tho State Governments themselves ;n the shape of land, buildings and 
other elements of the infrastructure. State Governments also have to 
undertake the responsibility for operating these centres through qualified 
technical personnel. The location of such centre was left to the State 
Governments; where functional electronic estates urI.' already inop~ration, 
it was suggested to the State Governments that these might form desirable 

loc3tions for such centres. 

5.37. The, broad objectives of such n. centre are to provide testing 
facilities which may not be possible for each of the individual units to set 
lip. These include type testing of components atld equipment in accor
dance with LS.1. standards. us well us batch testing of such items UDder 
actual production. Electronics being a sophisti~ .. \ted technology. complex 
and capiLlI intensive equipment is nceded for the purposes of ~uch testing; 
hut jf each unit were to have its own. the capacity utilisation factor would 
he very low. It is, therefore. considered difficult and unnecessary for 
small and medium scale entrepreneurs to set up slIch facilities by them
selves. The testing centres will also provide certificates of performance 
that would be acceptable to purchasing agencies both at the State and 

Central levels. 

5.38. In addition to the testing facilities. the centre will also tmder
take development work relevant to the immediate requirements of the 
industrial units. This will be from the point of view of whether the 
product~ conform to the standard~ specifications provided by the Indian 

. Standards Institution or to s'fje.cialiscd standards laid down by Defence. 
'Railways ctc. When: '~m item does not 'confotm'fo 'such'q,ecificntionli, 
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it will be the responsibility of the' Testing and Development Cen~es to 
advj<;e the parties suitably 50 that the product could be improved. Hence. 
both the development and testing arc regarded as being inler-related to 
each other from the point of view of ultimate acceptability by the user. 

5.39. Suitable guidelines for the formulation of proposals have been 
p'repared by the Department of Electronics and circulated to all the State 
Governments. 

5.40. The Department feel that the response from the State Govern
ments ha~ been quite heartening. 

5.41. Progress made in this regard in different States is indicated in 
the following paragraphs:-

Tami/nadu 

,5.42. The Government oJ Tamil Nadu has recently set up a special 
Estate in Adyar Ncar Madra!' for electronics instrumentation and the 
Department of Electronics has released 2 instalments of Rs. 5 laths and 
R.<;. 1.33 lakhs for this scheme. 

Uttar Pradesh 

5.43. The V.P. Government had submitted a scheme to the Depart
me.nt ior setting up Testing and Development Centre in the Electronic 
Estate at Kanpur. The 'proposal has been approved by the Department 
and financial sanction for the first phase of the project has also been given 
for the purchase of indigenously available equipment. The State Govern
ment have intimated that their plans for construction of building etc. wiD 
be ready soon and till then, the Centre would o~rate from atempornry 

accommodation. 

M aTlllrashtra 

5.44. Thc M~harashtra Government had proposed to sct up .t Testing 
and DevelopmC!nt Centre to be run in close coordination with .Poona 
Engineering College. This proposal has been approved and the State 
Government has taken stcps to set apart operational space to house the 
equipment and activities of centre. It is expected that the Centre will 
start functioning immediately with the use of a number of item.~ of test 
equipment which the Government of Maharashtra is making available- from 

Poons Engineering College. 

rTlI;orat 

5.45. The proposal of the State Government to set up a testing and 
development centre at Makarpura Industrial Estate near Baroda bas been 
~d. by the nepartment. The State Government's proposal is to 
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house the Centre in new building yet to be constructed. In the mean
while they would start operating the Centre on a reduced SC.ue in tem-
porary accommodation, 110 sooner they start recejving various items oj 

equipments for the Centre. In order to unable them to procure equipment 
without any delay Department of Electronic~ has belped them to identify 
.~ large number of indigenously available equipments which would be of 
i~e Uie in the Centre. These items have been iDcluded in the 
Ph"",",~J of the project for which funds have already been sanctioned. 

W cst Bengal 

5.46. The State of West Bengal had submitted schemes for <;etting up a 
TeSting and Development Centre at Calcuttu. The scheme has been discus
!led with the State Government and is expected to be approved shortly. 

Kero/a 

5.47. The proposal received from Kcrala has been clUlmincd in financial 
terms and has been found to be generally within the guidelines laid down 
by the Department. A detailed technical discussion will shortly h: held 
with the Keraln Electronics Development Corporation. 

5.48. Punjah. Bihw', Andhra Pradesh, Meghalaya and Rajastho.::l have 
aJw indicated their willingness to set up Testing and Development C~cntrcs 
in their States. Punjab aad Anhdra Pradesh have sent draft !';chem' ~ while 
the !';cbemC!> from Bihllr, Rajasth-an etc. arc still awaited. 

5.49. The likdv expenditure which w:t!' proposed to he incurred nn the' 
!;Cherne for c;ctting, up Testing :I'ld Development Centres oUTing the year 
1973-74 was as follows:-

Name nf the State 

r. Tamil Nn, '11 

2. l'. P. 

". OUjarnt 

4· M.haMl!lh',a 

~. We!lt Rtnnal 

. , 

Amount '\mount 
in RlIl'~'(' in f<'flei~ 

('·~,.::h.n~c 

R~. in blch~ 

,. '\I Nil 

(, . .lt~ Nil 

~'I!() 1'\i1 

4·~O ~i1 

""on 
--_ .. _-" 

23' 12 

----------- --.. --.. --~ ... ------- .... -._- --' ---
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5.50. The finaJly approved provIsIon unuer this head for the Depart
ment of Electronics for the financial year 1973-7 o.j was Rs. 22 lakhs which 
was expected to be fully utilised. 

5.5 J. The Department of Electronics has demarcated specific States in 
the country, amongst individual officer'> of the Department. They, in turn, 
hold detailed discussions with the State Departments and State agencies for 
the purpose of formulating suitable propm,"clls in this regard. Duriog the 
Fifth Plan period it is expected that as many as 12 !>uch centres will be ~et 
up for which pro'.'sion of Rs. 3 crores has been made for the development 
of electronics. Il is hoped that these Centres wiII proviue a valuable facility 
to small and medium entrepreneurs so ',IS to make them quality conscious 
which is vital to the growth of electronics lx)th within the cOllntry and 
ahroad. 

5.52. As :l'!ainst the current think in!,! of the Depurtment of Electronics 
rCg"clrding setting up of testing facilities in th{' States hy the S',\it~ Gove'rn
ments, it ha~ been suggested that Governrnoot should cncoura~e the estab
lishment of cooperative testing Llcilitic:o. to be set ur hy the Small Scale 
Units jointly and that the capital n::eds of such a facility shouk h'~ :>rovKlcd 
by the Electronics Commission. The recurring expenditure and operation 
should be m:lml!!cd hy the coorel'a~ir.lt~ qnall sC::Ile unite;. 

5.53. The Dcp lrtment of Ekclcollics arc of th~ view that a suggestion 
that this may also he done in the cooperative se:.:tor is a welcome one hut 
in practice. it may be difficult to implement. It is well-known that small 
scale entreprencuj'~ arc even mol',' individualistic than io the large scalf 
sector and it is difliclilt to get them together to operak in a cooperativt! 
sector. There is also a (~:mgcr that cooperative associations provide facili
ties only to membcr~ of the' so iety whic.1 may leave out some of fhe 
electronic units in the area. FOi' these reasons, the Department at the 
momeat is not considering acti\ ely to set ut) testing and developmcnt 
facilities in thc cooper'ltivc scctO", It would" however, t;onsider. each (·.'se 
on its merits and ifsuitab1e pro;;osals come from cooperative :lssocrations 
of smaJl enhqm.':Jcurs supported by the State Governments. the Depart
ment would he r1:1r1 to consider. f'leir applications. 

5.54. 1be Committee are gllld to note tbat the Electronics Commission 
have comprehensive plans for growth of electronics in each State and to 
thiN end. they have decided to set up a trmn~ and development centre in 
each State, fo make available these facilities to the entrepreneurs particll~ 
lartv in the small scale sector. The Committee hope th8t these facilities 
""'en created, wiD give a powerful boost to the electronic industry in the 
States and inculcate a ~er aWlJ)"eness towards quality CQIISclousDeM. 
ThIs WI" also remove an important bottleneck in the way of the new ... 
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c:olllina up aDd wiU enable the entrepreneurs to entcr thc export market 
with confidence. 

5.55. The Committee, howC"cr, note that while these scbelncs are beiDl 
formulated in a number of Stat~s. alcsting and devclopment centre has JO 

fa, been initiated only in Tamil ~adll. Th~ Cummittee note dlat the 1.1ec. 
trunics Commission propose to help in selling up 12 such centres in tbe 
country during the I''ifth Plan. The Con:ml"cc would like Govel'DD1enl to 
,"'8I'efuUy evaluate the experiencc gltim'd Of sc"ing up II development centre 
at Tamil Nadu before setting uJl th\, celltres elliewhere in the country. 
The Commi"ec need hardly point om that th,'n' Itn' :tlrl·ady plethora of 
agencies wbich IIrc trying to providt· seni('cs to t~ small scale industry. 
The Committee feel that if dl'\'elllpment und testing facilities are to be 
provided On decentralised basis fol' dcclrollif industry. it 'ibould be dODe 
in dOse cooperation with the indllstr~' and State Go'Crnments and the 
scheme shoJlld be such as to be self.finanl'ing i.e., run witbout 'profit and 
loss, In fact, it may be more appropriate to cncourace the industry to set 
up such facilities by ol'Jlanising themselves in ,"'Ooperatives. 

F. J'orcign AS!'iistUDCC in Planning of t'~lctories 

5.56. It was stated by the Bhabhu Committee in their Report in 1966 
thal no foreign assistance should he sought in planning construction and 
operation of electronics factories. 

5.57. it has been stated by the Department that it has been possible 
to follow the guidelines laid down by the Bhabha Committee in respect of 
planning and construction of electronic factories. The Electronics Corpo
ration of India Limited (ECIL) was planned and constructed entirely on 
the basis of indigenolls effort. The new utlits of 1.T.1. at Naini .md Rai 
Bareilly and the Ghaziabad unit of Bharat Electronics Limited have also 
been similarly planned and constructed through indigenous effort. As re
gards the private sector also no foreign assistance is tlOW either being 
sought or pennitted in the planning and construction of factories. Foreign 
coJlaboration when permitted is for spt.'Cific tcchnnlogy relating to processes, 
circuits, production engineering etc. 

5.58. The Committee arc glad to note that it has been possible to foUow 
tile gaideUnes of the Bhabha Committee Report in the matter of planning 
and con.'itrudion of the ne~' factories in electronics field with indigenoas 
dIort and some of the important factories like the t]ectronics Corporation 
of India. m at Naini and Rai Bareilly and Ghaziabad unit of Bbamf 
Ilectronics Ltd. han been planned and constructed without any forelp 
a!lSistflnce. The Committee hope that no sllch a~sistance will hencMor. 
ward be nreded and the new factories will continne to he planaed and 
constructed with indigeDOus effort. 



G. Maapower 

5.59. One of the functions of the Department of Electronics is to assess 
the qualitative and quantitative needs for manpower in the various sectors 
of the industry, such as research and development, production, marketin" 
maintenance etc. and take necessary steps to make such manpower avail
able on time. In this regard, the representative O'f the Department of 
Electronics stated during evidence that some de:ailed studies have been 
started in this regard. He pointed out that manpower estimates 'available 
in the foreign countries could not be transplanted in India 'because degree of 
automation in operations of plants in other countries is very different. In 
India it is principally a manual labour oriented industry. This has, there
fore, to be studied in more detail. Existing patterns of manpower avail
ablc in the country:;., in various types of electrooics industries is also re
quired to be studie' Thc Studies in relation to the Fifth Plan requite
ments in thc field f electronics had been just finalised and, it is now 
proposed to take ary steps on the subject. The representative assured 
tbat the first step' this direction wilt be completed in the next three 
months. 

5.60. It bas be represented to the Committee that ill some institutions 
condUCting degr-ee· courses on electronics, the elctronics subjects are confined 
to one or two papers in an otherwise electrical engineering course, The 
depth of training in some cases is very shallow and the sub1ect covered 
somewhat outmoded. With the exception of the Indian Institutes of Tech
nology and a few leading colleges the training in the majority of others is 
not of a nature to foster and develop electronics in the country. 

5.61. It has further been suggested that a greater emphasis is needed 
in the study-in-depth of Electronics solid state physics electronics as· well 
as in the practical aspects of the sciooce. 

5.62. The representative of the Department of Electronics stated during 
evidence in this connection:-

"With due regret, I must agree that the comments given in this 
paragraph are correct. But this is for a number of histoircal 
reasons. I n this country, there arc technical institutions which 
come under the purview of different Universities: technical ins-
titutions which come under thc purview of the Directorates of 

It",,: ~lmiC"d\ Education of different States, technical institution's 

:' r,;J~~oome .under the purview of a system like the U.Ts., tech. : ,' •. : .. ~f.~': institutions ~at arc. autonomous like the Indja~ Institute 
!'!_v.~·.~ 1~}t . .,~lence, the Billa Institute of Technology and Science etc. 
I.i" ,:,&' ,.,1;1ip,l'e is no centraliSed mechanism to evolve a common syllabus 

, ~~~~" \".; ~"rbrall these institutes. U.Ts. do have a forward looking curri· 
~.. l co'· .• ~~ul\lm; they.keep on updating their syllabus. This is possible 
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for them, because the mechanism to frame the syllabus rests 
with the particular institute. This facility does not exist with 
a large Dumber of institutes in the country. I am referring to 
the institutes that are affiliated to Univesrities." 

He stated further:-

"It is a laborious process to make any changes in the curriculum. 
It takes about one and a half to two years. I am aware of 
certain instances where the changes are being resisted by cer
tain institutes. For example, I would refer to certain regional 
engineering colleges. There are people with advanced qualifi
cations and they are capable of introducing new concepts into 
education, but at the same time they have to follow the same 
syllabus as is followed in other engineering colleges affiliated 
to that particular University. I am aware of cases, where 
changes have been proposed by the repreaentatives from the 
regiooal engineering colleges, but have been turned down by 
the representatives from the remaining affiliated colleges." 

5.63. The representative, however, pointed out that it would be unfair 
to say that the syllabus is outdated or that the educational institutions are 
not turning out the' type of graduates that the industry needs. The engi
neering colleges and educational institutions could not be expected to tum 
out the graduates who could readily fit into the industry. The represen
tative was of the view that industry must accept the responsibility to . traIn 
them for an additional year or two. The best approach would be to pro
vide for a mechanism, where the members of the teaching profession and 
engineering colleges could interact with the scientific community at large 
more effectively within the country. Specific-ally there must be a mechanism 
to enable the teachers in the engineering colleges to periodically visit rOo 
search institutes and industries within the country in order to enable them 
to gain familiarity with what is going on and with the latest trends. Only 
through such interaction and other similar proceRses, one can hope to 
bring changes in the educational system. Just by framing a uniform 
syllabus for the whole country" we are not going to achieve the objective. 
The teachers could also attend Conferences where they can interact with 
the remaining technical community. The representative ~tated that there 
were many educational institutions in the country but few of them had 
resources to provide for its faculty to travel even a couple of hundreds 
of miles to visit another engineering institute or research institute in the 
country. 
561 L.S.-12 
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S.64. Regarding curriculum, the representative stated that "one cannot 
really copy the curriculum from other countries. This has to be related to 
the needs here and the particular set up. Instead of making a statement that 
greater emphasis should be on solid state physics, and subjects of this 
nature as in advanced countries, in the Indian environment, the emphasis 
would have to be more on subjects like engineering economies, production 
'engineering, standardisation and test procedures which are primarily 
technology oriented and have more practical emphasis." 

5.65. The Secretary, Department of Electronics expressed the view that 
it has to be recognised that in an area like electronics where it primarily 
depends on the skill of personnel at the engineering level. the technicians 
level etc. it is vital to ensure that people of the right quality and right 
enterprise are available. The training of persopnel coming out from vari
ous institutions is inadequate except in certain specialised cases. In places 
other than I.I.Ts. and some other specialist institutes of science the train-
ing is largely deficient. The deficiency can, however, be set right by im
partirig training during his career. In the area of S;:ience and Technology 
for which a large amount of money has been allotted and which relates 
to the whole industrial sector, efiorts are being made· to analyse die type of 
manpower coming out, the training given and the needs of the country in 
various sectors. As regards electronics a number of centre.:; were being 
started and the existing ones being developed in the country to create nu
cleating points. 

5.66. The Committee were informed that there were various schemes 
which were being started such as at the Indian Institute of Science in 
Bangalore under support from Swiss Government for certain specified 
fields in electronics. This particular centre will start in at least another 
two years. 

5.67. The National Advisory Committee on Electronics also examined 
the various aspects of training and manpower requirements for the electro
nics industry in the future years. It was recognised that more accurate 
data in regard to the requirements of the Industry (including that of 
Defence) should be obtained from several sources. Specific areas in which 
a considerable amount of shortage of manpower is expected were identified 
as Systems' Analysis and Computer Software, Semi-conductOr Technology 
and Digital Communication. It was recommended that steps may be taken 
to include the Electrooics Industry under the Apprenticeship Act to enablo 
tr.aining facilities to be provided to a large number of students. 

5.68. The need for upgrading courses at the Universities and other 
Training Institutions was discussed and it was felt that greater facilities 

might be provided to these institutions in respect of equipment as well as 
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resources. There was also need to upgrade the quality of the teachers 
which could be taken up by the Department of Electronics with the Ministry 
of Education who are already operating a Qu-ality Impr.ovement Pro
gramme. The need for updating the curriculum in Electronics at most ot 
the academic institutions was also discussed and a suggestion was made 
for classifying these institutions on the basis of their perfonnance. Parti
cular attention was drawn to the serious g"dpS in manpower at the middle
technician level which is likely to be bottleneck for the growth of the 
Industry. 

5.69. It has been represented in a memorandum submitted to the 
Committee that while academically brilliant engineers are to be found in 
our Defence (R&D Establishments. the CSIR Laboratories etc.) hardly 
any high grade electronic equipment for professional use has been deve
loped in the country. One of the reasons is possibly that these 
Scientists have not been exposed to the hardware problems of the in
dustry. The development is being carried out in isolation. This should 
be remedied by allowing these Scientists to work for some time in the 
public sector industries. 

5.70. The Department of Electronics are of the view that it is not 
correct to say that "hardly any high grade electronic equipment for pro
fessional use has been developed in the country." Numerous indigenous 
achievements in this regard in the spheres of defence electronics, com
munication and other professional areas have already been referred to 
earlier in this Report. To quote a few, almost the entire production 
of ECIL, which produces a number of sophisticated electronic equipments 
including computers, is based on indigenous know-how generated either 
in-house or other laboratories/research institutions in the country. The 
entire transmission equipment being produced in J.T.1. is based on simi~ 
lar indigenous efforts, either in-house or in association with the Telecommu
nication Research centre (TRC). Almost an communication t"quipmcnts 
presently in production in BEL, have been indigenously developed. Even 
in as sophisticated a field as Radars, BEL has developed either itself or 
in collaboration with defence laboratories, Battlefield Survellance Radar, 
Storm Warning Radar, Cyclone Warning Radar etc. on the basis of indigen
ous know-how. Instances of this nature, though comparatively few, are 
also not lacking in the private sector, especially in the field of test and 
measuring equipment. 

5.71. The Department, however, agree to the view that success in 
productionising the equipment has been easier where R&D and pro
duction is either under the same roof or where close links have existed 
between the R&D organisati(1n and the production agency. Some of 
the examples of the latter kind are: Cooperation between BEI_ and 
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J.adavpur University in the case of electronic desk calculator; Coopera
tIon between BEL and Defence Eletronic Research Laboratory (DERL) 
for IFF equipment; Cooperation bctween Tata Institute of Fundamcntai 
Research (TIFR) and BEL in the case of Semi-conductor devices. the 
close association between Bhabha Atomic Research Centre (BARC) and 
ECIL in a number of electronic items under production in ECIL; 
and cooperation between Telecommunication Research Centre (TRC) and 
Indian Telephone Industries (ITI) in the case of telecommunication equip
ment. Similarly, Hindustan Aeronautics (Hyderabad) is planning 'to 
produotionise items as for the Navy, Rural Communication VHF sets for 
the P&T etc., on the basis of know-bow generated in Defence Laboratories/ 
TRC. 

5.72. The Department of ElectroDks have stated that the research 
institutions (e.g. TIFR, NPL and CEERI) which have necessary facilities 
to build up industrial prototypes, or have pilot plants for specific pur
poses, have been able to develop products whose ultimate productionisa
tion in industrial terms does not present too many problems. Research 
Institutions which do not have such facilities should, therefore, concen
trate either on conceptual or futuristic research, or alternatively, if they 
want to undertake product-oriented research, must establish links with an 
appropriate production agency in advance. 

5.73. It has been stated that in cases where close links have been 
established between the R&D Organisatioll and the production agency it 
has not been unusual for the scientists to spend some time in the production 
agency. The cases of scientio;t~ actually joining the production agencies 
on a long-term basis and then coming back to the R&D organisation ace 
also not unknown but these have been far too few. The Department teel 
that the solution to the problem does not lie in the adoption of a stereo
typed system of sending scientists to rroduction agencies just to get them
selves acquainted with production problems of a general nature. General 
exposure to factory environment and problems already forms a part of 
most of the academic engineering course5 leading to the award of degrees. 
What is really necessary in thc case of product-oriented R~D is, l~at 
close links should be estabJi~hed between the R&D and productIOn agencies 
right in the beginning of such projects to atI.ord .the nccessar~ facilities to 
the scientist(s) for getting fully conversant With hkely prod.uctJOn pr~blems 
at the production agency and in reverse to enable production agencies to 
appreciate the design problems and end objectives. \Vherevcr fou~d 
necessary the scientist(s) could actually go over (on such. terms as depula
tion) to the production agency tlfter the development IS completed and 
remain there till production problems of producing the item in numbers 

are successfully resolved. 
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5.74. lbe Committee feel that in a country like ours with its resources 
and manpower and pressing problem of creating employment opportuui
ties, electronics provide an ideal field. The CGmmittee are convinced that 
our country clIn have a very notable breakthrough in increasing tbe range 
and values of electronic equipment to be manufactured for meeting tbe 
external and internal demand in the Five Year Plan. It is, therefore, of 
utmost importance that the manpower requirement for research, develL.p
ment, l118Dufilcture and support of this programme should be identified 
in detail and a weD-coordinated and integrated programme drawn up to 
provide the requisite trujning facilities. In particular they I'eel that there 
is need for imparting training to skilled artisans who constitute the back
bone of production programme as also of supervisors at various levels. 
The fadlities for higher . education in etectronics in the leading Indian 
institutions s'hould be continuously ilnlJro,ed and expanded in order to 
provide the requisite number of engineers of high grade to sustain aad take 
forward the programme of development. The Committee would like the 
Department of Electronics to play sn effective role in working Ollt these 
requirements in depth and will urge that Government should ~ess upon 
.all other conc:emed Departments inclucliDg the Ministry of Education to 
live the requisite support so as to develop the frain.bag fadIitles to meet 
the manpower requiremeDts In a systematic and plaaDed mauael'. 

H. Schemes for the return of highly qualified scientists, engineers and 
technologists from abroad 

S.7S. It has been stated that the Department has been feeling the need 
(If a special scheme to facilitate return from abroad of highly qualified, 
scientists, engineers and technologists whose services could be utilised in 
the field of electronics. The detailed manner in which the scheme would 
be operated is yet to be worked out but the thinking in the Electronics 
Commission is on the following lines. 

S.76. It has been stated that the hand-picked Indians at present 
working abroad, who are desirous of returning to India, would be selected 
by a high level Board on the basis of their experience and capabilities to 
function as nucleating points around whom specific development work 
could be grown. The r::cheme would be looking for men with high 
qualities of leadership, initiative, ~elf reliance and extensive experience and 
not for the much larger numbers who have qualified and are engaged in 
a general way in technical areas abroad. Most organisations have pm
blems in the recruitment of specialists with their existing staff structures 
and procedures. This scheme is expected to function as a buffer or a bank, 
where the specialists could be located tm they could be assi!!Ded to specific 
Institutions or projects on a reguJar basis. There would be no restrictions 
about the salaries to be paid to them which would generally be in the 
bigher brackets around Rs. IS00 to Rs. 2500 per month dependi.ng upon 
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the capability and experience of a particular person. The scheme would 
work broadly on a pattern similar to the Scientists Pool of the CSIR. But 
thcr~ would be some basic difference. In the CSIR Scientists Pool, the 
scientists are paid around Rs. 500-800 a month and thus the Pool fun
ctions more or less as a means of payment to Scientists/Technologists 
from abroad who wanted to return and would take some time to fix them
selves up. On the other hand in the scheme envisaged by the Depart
ment, persons would be hand-picked on the basis of their qualifications 
and experience so that specific tasks in Institutions and Projects could be 
assigned to them. After the details of the scheme are worked out, the 
following measures will be taken:-

(i) Advertisements will be inserted in important foreign technical 
journals inviting attention to large possibilities over the future 
in the field of electronics in India. 

(ii) When the applications for jobs are received, from Indians 
working abroad, decisions on them would be taken quickly 
and suitable persons would be offered positions in the first 
instance. 

(iii) Th¢ Scientists, Engineers and Technologists would have to 
be interviewed abroad and they should nrlt be asked to come 
to India for this purpose. 

5.77. The budget provision of Rs. 10,00,000 was made for 1973-74 
with a view to cover expenditure for a scheme to attract to India the highly 
qualified manpower in the field of electronics who are currently abroad and 
who wish to return to India. In the context of the imperative need for 
indigenisation in the field of dectronics and for stimulating R&D efforts, 
it had been decided to evolve such a scheme. 

5.78. It has been stated in a written note furnished to the Committee 
that the scheme for return to India by highly qualified manpower in the 
field of electronics has not yet b~cn finalised. The details of this scheme 
are being worked out in consultation with prospective employers in India 
for such a highly qualified personnel. It has been stated that the first 
steps in connection with the implementation of this are expected to be 
taken during the next finu'Ilcial year. 

5.79. Asked why the scheme for return to India from abroaj of the 
highly qualified people had not been finalised and implemented the 
rcpresentative stated:-

"I had actually made thiS proposal to have a scheme which is 
somewhat different from the Pool Scheme of the C.S.I.R. The 
C.S.I.R. normally sends details of the Pool Officers in the 

. qrious institutes in the cOl1ntry and asks w~ber we wl'uld; 
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like to provide them with a post; and they sometimes get 
absorbed here. The Pool Scheme is essentially a means of 
supporting them until they get a job. But this scheme ii dif-
ferent. We get people at a higher level. It is not merely a 
sort of small post whilst they are looking around for a job 
but taking on a post for a very specific task. That Wtl.5 toe 
rcal objective. Our objectives was to select pcopk. who 
will be paid high salaries. Our intention is to pay them ahout. 
Rs. 1500 to 2500 whilst the average level in the Pool Sche·. 
me is Rs. 500 to Rs. 600." 

He added:-

"Secondly one of the main problems that arises in this case is that 
ultimately they have to work; we can take them, but a large 
part of this work which is to be done is reallv research, 
development and production which has to be at the purlicu~ 
lar locations where the facilities exist or can be built up. It 
is the way, we are doing at the present moment. We can 
identity, what sort of manpower is needed for a particular 
job. What happens is that at senior level, people go back .. 
The whole scheme will fal)' They do not have concrete things· 
to do. Rather than incur this possibility of having people to go. 
back, we thought, we will do so when Our schemes come 
through and specific locations have been found. This is the 
main reason, why we did not implement this." 

5.80. The Committee note that the Department of Electronics have. 
nnder consideration a special scheme to faclUtate return from abroacl of 
highly qualified, scientists, engineers and technologists whose services 
could be utUi~d in India. The scheme would be appUcable to men with 
high qualities of leadership and initiative. The intention is to identify the 
johs on which the selected scientists wllo wiD be paid high salaries ranging 
from Rs. 1500 to Rs. 2500, will he re'quired to work. 

5.81. De Committee also note that a budget provision of 
Rs. 10,00,000 was made for 1973.74 with 8 view to cover expenditure 
for the scheme. 1be Committee, however, find that the scheme blls 1I0t 
yet been finalised •. Since with the growth of Electronics industry, farner 
and larger number of factories are coming up, more and more testi"" 
aad development centres are being ~tablished for which more and m~~re 
hitdaly qualified scientists will be required with extensive experirnce to 
pronde leadership _d take iDitla.h'es at proper leftls, tlais scheme merit. 
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early finall.satioll .... ilaplellleDtation. The Committee bope that the De
partment of Electronics wiD move in the matter more speecUly ADd identify 
such personnel eo brine tbem back to the CODDtry with suitable assigD
ments. 

5.82 The Committee would like tbe De!larhnent of Electronics to 
vcry carefully go into the working of CSIR Pool Scheme so 115 to avoid 
.the difficulties and shortcom:'1gs which were experiea.oed in the Implemen
tation of that programme. The Committee feel that it is not the nomber 
of persons who are attracted back but the quality, innovath'c character 
and dedication of spirit of the people who return which will determine 
the success of the programme and its impact on the development of the 
electronics industry. The Committee camaot, therefore, over-emphasise the 
need for selediDg the best persons available on merits and to proceed in 
the matter with caution so as to avoid tbe shortcomings and difticulties 
'Which hav" been set the CSIR pool scheme from its very inception. 



CRAP1ER VI 

INDUSTRIAL LICENSING PROCEDURES 

6.1. Among the responsibilities of the Electronics Commission Hnd 
,the scope of work of the Commission and the Department of Eleccr0n ics 
laid down in accordance with the Go"t':nment of India Resolutio:1 daled 
the Ist February, 1971, the Department of Electronics is, within the 
framework Qf accepted national policies, the authority of the Government 
to exercies regulatory control and supervisory function with regard to 
the import of items, industrial licensing, foreign collaboration and capital 
goods import. Proposal for the import of high value items relating to 
electronics by all Ministries-Departments and institutions in the country 
are. also subject to a, procedure of scrutiny or post facto review by the 
Electronics Commission. 

6.2 For purposes of discharge of these responsibilities the Commis
sion bas evolved the following broad guidelines for processing Iic"Dsing 
apptications:-

(i) to encourage highly skilled and technically qualifled entrepre
neurs, including scientists or technologists returning Irom 
abroad, to set up production units in various sectors of elec
tronics; 

(ii) to encourage dispersal of industries on a wide and equitable 
basis throughout the country; and to give special preference to 
locations in areas where the basic infrastructure nists but 
where development of electronics has been negligible; 

(iii) to persuade large scale units to enter those areas which are 
technologically sophisticated and which require intensive R&D 
back-up; have long gestation periods; or involve exports or 
demand appreciable marketing capabilities. 

(iv) to assess arefully the technological capabilities of each party 
and to make suitable reco:nmendations on that basis; the capa
bility is evaluated not just from records on paper but through 
discussions and by visits of experts to units already set up (if 
any) by the parties. 
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6:3 .. In a preliminary note submitted to the Committee the Department 
had mdlcated the need to reduce the considerable procedural delays that 
occur at every stage before an application fructifies into an industrial 
licence and leads finally to production. This has been particularly a 
matter of concern to the Department in view of the rapidly changing 
nature of the electronics industry and the large number of qualified techni
cal entrepreneurs who arc coming from abroad with a view to promoting 
new industrial ventures in electronics. 

6.4. The procedure of applications involving industrial licences, capi
tal goods and foreign collaboration has been recently streamlined by the 
Ministry of Industrial Development. The same procedures applies to 
cases involving electronic items. 

6.5. According to the procedure, all applications for industrial licences 
are received by the Secretariat for Industrial Approvals located in the 
Ministry of Industrial Development. One copy of the application is sent 
to the administrative Ministry to whom comments from all the concerned 
departments are sent in 30 days. Copies of these comments are also sent 
to the Secretariat for Industrial Approvals (SIA). 'The administrative 
Ministry in turn is expected to take the comments of other: departments 
under consideration and formulate their view which is to be communicated 
to the Secretariat within 15 days of the receipt of the comments from the 
other departments. Irrespective of whether this view is ~Dt or not, the 
Secretariat puts up the cases to the Licensing Comll\ittee by that time. 
This world imply that roughly 45 days after the IlPplication has been 
received by the Secretariat for Industrial Approvals, the case goes to the 
Licensing Committee for the issue of letter of intent. 

6.6. In respect of applications for capital goods, the procedure had 
been streamlined a few months back whereby app1ications are received by 
the CCJ&E and then transmitted to the D.G.T.D. who scrutinises them 
from the indigeooous angle and essentiality. D.G.T.D. in tU!'n sends its 
comments to the Capital Goods Committee in the Ministry of Industrial 
Development, marking a copy of its comments to the administrative Minis
try. Then cases are brought up before the Capital Goods Committee the 
administrative Ministry is expected to make its comments at the meeting 
itself. 

6.7. In respect of foreign collaboration, same procedure as regards the 
licensing applications is being followed. Thus the case will come before 
the Foreign Investment Board roughly within 45 days of its receipt by the 
Secretariat for Industrial Approvals irrespective of whether admini~trative 
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Ministry has formulated its views or not. 

6.8. The present procedure also provides for composite applications 
which involve issue of the letter of intent, approval for foreign col1aboration 
and/or the clearance of capital goods. In this case, soon after the earlier 
cited 30 days time has elapsed, a Screening Committee will meet chaired 
by Joint Secretary of the administrative Ministry. All the concerned 
departments arc represented on this Screening Committee. The rt.'Com
mendations of the Scre,ening Committee arc then put up to the Project 
Approval Board consisting of Secretaries of the Ministry of Industry, 
Economic Affairs, Science and Technology, the D.G.T.D., the D.C.S.S.I. 
and the Secretary of the administrative Ministry. After the clearance of 
the Project Approval Board, tl:\C relevant composite approvals for all 
aspects are given straightway. 

6.9. It is the view of the Department of Electronics that under the 
current procedure, definite deadlines are provided for processing each 
application and the long delays that were experienced earlier are likely 
to be avoided. The procedures described, apply to the field of electronics 
also. 

6.10. The Committee were informed that the new procedure on dis
posing of applications for licences had come into force with effect from the 
lst November, 1973. All the applications received after this date are 
being processed within the specific time-limit of 30 days of their receipt 
by the departments concerned after giving their views. Then after a 
period of 15 days that is within roughly 45 days from the receipt of appli
cations, they may appear in the agenda of the licensing Committee. The 
Committee were assured that these deadlines were being followed in the 
Department of Electronics. Unless there are very special reasons for it 
in which case very specific points are required to be discussed with the 
entrepreneurs. the time limit is kept up. 

6.11. The details of the applications pending with the Department for 
(i) Grant of industrial licences; (ii) Approval to foreign collaboration; 
(iii) J III port of Capital goods; indicating the number of applications which 
are pcndi'ng for more than two years; more than one year but less than 
two years; more than six months but le~ than one year; more than three 
months but less than six months are given as under in the tabulated form 
together with the reasons for the pending. The date of the oldest a?plicu
tion in each of :h~ ahove categories is a1<;0 indicated together with the 
rensons therefor. 
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In/ormation asin January, 1974 

"'Industrial Licence application (pending) 

More 
than 
two 
years 

Nil 

More 
than 
one 

year by 
lesH than 

two yrs. 

2 

Nil 

More 
th311 

six 
months but 

iebs than 
one yeur 

3 

24 

More 
Lhan 
three 

months 
less than 

six months 

4 

22 

Less 
than 
three 

months 

5 

The date of the oldest app lica
tion in each category and 

reason thereof 

12 I. Nil 
2. Nil 
3. II/CLP /73 General 

Electronic~., (intect 1:-1-7?, 
New Delhi. 

Item : Tape Recorder 
4. 1477/ CLP/73 Tape Recorder. 

dt. 5-7-73 Shiva Elrctricals. 
Calcutta. 

5. 2210/CLP/73 P. C. Boards 
dated 10-10-73 Andhra Pradesh 
1. D. C. Hyderabad. 

(All the pending applications 
are being processed and will 
be disposed of in the next one 
or two months.) 

-It baa been stated by the Department of Electronics at the time of factual veri
fication that :-

"the latest position (as on 27-4-74) is that only S applications are pending with tbe 
Department. All these relate to the mini Computor area and are awaitiDg 
a policy decision by the Electronics Commissin on the Report drawn up 
by a Technical Panel appointed by the Department of Electronics. As soon as 
the Electronics Commission formulates a policy in the matter, the pending 
applications will be cleared." 

(ii) -Application, for Poreign Colaboration (Pending) 

I 3 4 S 6 

Nil Nil 4 s 3 I. Nil 
2. Nil Electro-
3. FC- nic 

FiB-2 Bohbi Fee-
(1821)/73 ler 
dt. and 
22-373 control 
Shrj Equip-
T.R. ment 
Chau- Pre-
dhry, cidon 
Bom- regis-
bay ters 

*It has been stated by the Department of Electronics at the time of factual verifica. 
tions that:-

"The latest position (as on 21-4-74) is that no applications are pending with the De
partment of Electronics." 
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I 3 4 s 6 

-------

I 

2 

4. FC
FiB-a 
(1988)/ 
73 dt. 
16-7-73 
Dignitro
nic 
Ltd., 
New 
Delhi. 

s. FC-FIB -a (a983)1 PVC 
73, dt. 4' 10' 73, Gana 
Major VSR Swam,., Conden-
Banplore. sen. 

(All the pending applications are 
being progessed and will be 

disposed off in the next one 
or two month.) 

-(ill) Applications for import of Capital Goods (Pmding) 

2 3 4 

Nil Nil 

6 

Nil I. Philips India Ltd, Calcutta 
C. O. application dated 1-12-
70 receiVed from D. G. T. D. 
on 13-4-71 for the manufac
ture of Electronic Components. 

(The application was kept pendina 
report of negotiating team. Aa 
the report he s recently beeD 
submitted the application ia 
being eumincd. 

2. Nil 

3. Mis Bnglish Electric Co. of 
India, Ltd, Madras. 

C. G. application for Rs. 
1,48.4001 for the manu-
facture of ElectrOnic 
components. 

(The application is being examined 
by the D.G. T. D. after the 
party has furnished the detailed 
specifications of the Equipment) 

• It has been stated by the Department of Electronics at the time of factual verifica
tion that:-

"The latest position (as on 27-4-74) is that no applications are pendini with tM 
Department of E ;t;"onics." 
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6.12. Asked why in spite of the simplified procedures, delays were tak

ing place, the representative of the Department of Electronics stated dur
ing evidence that the time-bound schedules which have heen applied, apply 
to applications received after, 1st November, 1973. The, applications 
received prior to that date are stated to have been kept as backlog. The 
representative, stated that the Depertment was faced with a big backlog 
but the present position was that all backlog upto the end of 1972 had 
been cleared. In 1973, 58 applications are stated to be belonging to the 
period prior to 1st November, 1973. The Committee were assured that 
all these applicatiO'lls are expected to be cleared by the, end of February, 
1974. Af,ter that there would be no backlog. 

6.13. Asked if there is any special drive to clear these applications the 
representative of the Depart~ent of Electronics stated during evidence: 

"We had a large number of applications in semi-conductor devices 
and so on. These applications were kept pending for some 
time because the Department had constituted panels in these 
areas. It was necessary to draw up broad guidelines 
on which these applications were to be processed. Once these 
guidelines ate available, then, of course, it becomes a com
paratively easy matter to apply those guidelines. Therefore, 
in the later half of 1973, we had cleared a large number of 
applications which enabled us to come to this position which 
is fairly satisfactory. Probably, in a month's time, we could 
see that there would be no backlog at all." 

6.14. The Com:nittee were infonned during evidence that the small 
industries below Rs. 7~ lakhs of capital do not require licences in the 
field of electronics. All other small scale industries are normally getting 
their approval for licences from the Director of Industries at the State 
Level. Only in the electronics field, there is a certain amount of approval 
required from the Development Commissioners' Office. This is because 
of the fact that electronics is comparatively a new area. Therefore a 
proforma has been prescribed and approvals are granted in meetings held 
every fortnight. 

6.15. The representative of the Department however, explained that 
the applicant did not require any imported raw material, no approval 
would be necessary. But, in case he requires foreign exchange, the 
approval will be necessary. 

6.16. Asked if there were any small scale i~dustrial units in electro
nics which do not require any foreign exchange, the representative stated 
that there are not many items of this type. By and large, certain amount 
()f control has to be exercised by the Government agencies because there 
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1s a certain amount of foreign exchange involved. In cases where no 
approval is necessary the applications arc not kept pending. 

6.17. The Secretary, Department of Electronics stated during evidence 
that with a view to avoid necessary frustration arising from delays in 
granting licences and to allay the feeling that there was no interest in real 
growth and real development the Department was working on the basi5 of 
a metbod. Panels bad been set up in different areas to lay guidelines 
.and with the belp of the Reports of these Panels it was easy to deal with 
appreciations. This, in the opinion of the representatives of the Depart
ment of Electronics was a more national basis and on this basis it had 
been possible to clear all applications prior to November, 1973 although 
pending these reports the Department had essentially to wait during 1971 
and part of 1972. 

6.18. The representative further stated that efforts are also made to 
meet the entre.preneurs and eX'plain the position to them although it ill 
not possible to do this in case of every single individual who comes from 
so many parts of the country. 

Sub-Committee 

6.19. At the time of the formation of the Electronics Commission the 
question of settj.ng up of a Sub-Committee of the Licensing Committee was 
'considered for the purpose of processing applications in the field of electro
nics. Th~ Licensing Co:nmittee is a statutory body set up. under the 
Industries (Developme.nt and Regulation) Act. Hence, ultimately all 
approvals connected with industrial licensing would need to be provided 
by that Committee. However, it is possible for a suh-committee to be set 
up under the Licensing Committee which would deal with applications in 
the electronics area. The Department, however, felt that there was no 
need to take out electronics from the general purview of the Licensing 
Committee and that this could be done, if after watching the progress of 

1he licensing cases, it turned out that by mixing up cases in electronics, 
with a large number of other areas, delays were being caused. After the 
'new SIA procedures have been introduced for speedy clearance, it ma~ 
not be necessary to set up a separate Sub-Co;nmittee as the views of the 
Department are given considerable weightage by the Licensing Committee 
and its recommendations are almost invariably accepted by it. The 

Committee have been informed that there have been ~ far no delay~ due 
·to other members of the full Licensing Committee making co:nments or 
requesting for re-examinations of recommendations who are not directly 

'concerned with cases in electronics. 

6.20. 'I1ae Committee note that the long delays caused in tbe disposal 
'Of appUcations for licences have been obviated to a large extent with tbe 
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lDtroduction of new proeedures from 1st NovemlJer. 1973. The Com
mittee are illformed that aD licensing applieatioDS an beina disposed of 
within tbe deadline of 4S days prescribed in this behalf. 

6.21. The Committee also note that the Department of ElectroDics, 
appoiAted panels such as the panel for the ~-condncton Industry to 
provide guideHoes for formulating dear cut policies for disposal of a ... · 
plications in specific fields of electronics. These guideliDes pl'O'Jided a, 
rational basis for processing of applieations objectively. The Colllllllttee 
suggest that such guidtUnes should be evolved in all other important fields 
of eledronics to ·fadWate speedy disposal of keusing ~atiou la, 
future. 

6.22. The Committee further note that in spite of the revised pro
cedures, 58 applications were still JM!Dding with the Department of Elec
tronics (as in January, 1974). nese cases, the Committee DOte, beloag 
to the period prior to the coming into force of the revised procedure& 
Tbe Committee desire thllt special efforts may be made to clear this 
backlog of pending license applications without delay. 

6.23. The Q)mmittee note that so far no specialised sub committee 
has been set up to process exclusively the applications for licences for 
electronics industry. In view of the fact that electronics is a highly 
specialised field for which the Department of Electronics provides the 
nodal Ministry, the Committee would like Govemment to eolllicler the 
advisabUIty of having a sub committee for this purpose. At any rate, tie 
Committee need hardly point out that in the interest of proper and timely 
disposal of licensing applications, the responsibility for scrutiny and giving 
clear recommendations :on applications for licenses" should be squarely 
pnt on the Department of Electronics. 

Letters of Intent 

6.24. The Committee have been informed that a large number of. 
letters of intent are pending with department for a long time which have 
not been acted upon. 

6.25. Asked to state what action had been taken to review these cases 
it has been stated by the Department that in order to find out specifically 
why action has not been taken in many cases, to implement letters of 
intentlapprovals, a comprehensive review exercise was done during 1973. 
Officers of the Department of Electronics dealing with both large and 
small sectors, as well as the officers of the DGTD, DCSSI, CCr&E, visited 
various State Capitals and held separate meetings with the letters of 
intent hoiden; in the organised sector. The State Director of Industrie~ 
in each caSe was actively involved in this ex~rcjsc. In fact, the meetings-
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were convened by the State Director of Industries to whom lists were 
sent in advance of the parties in each State. Such exercises were 
conducted at Chandigarh (for Punjab, Haryana and Chandigarh), 
Simla (for Himachal Pradesh), Kanpur (for U. P.), Calcutta (for 
West Bengal, Bihar, Orissa and Assam), Hyderabad (for Andhra 
Pradesh), Bangalore (tor Mysore and Kerala) Madras (for Tamil Nadu) , 
Bombay (for. Maharashtra) and Ahmedabad (for Gujarat). It has been 
stated that !It these review exercises the attempt was not merely to find 
fault with the parties but to ascertain in each case as to why particular 
letters of intent/approval was not acted upon. In some cases thQ Slate 
Director of Industries was adVIsed how to process the cases. In other 
cases, it was clear that the partie~ tIlemselves were not actively interested 
in the project. As a result of this review a clear picture of the progress 
made by each of the parties all over the country is now available to the 
Department of Electronics which will . enaOTe if ro take suitable action 
in regard to extension of the validity of the letters of intent or cancella
tion. 

6.26. The position revealed as a result of this review has been indi· 
cated in the statement against each case. The letters of intent revoked 
or withdrawn as a result of this review are as under:-

Years of letrer intent 

1970 

1971 

1972 

No.of 
No. of Letters of 
letters of inten t 
intent wi·h 
revoked drawn 

7 7 

2 

3 
._----_ .. _----

6.27. It has been stated by tbe Department of Electronics in this con
nection that in some cases it was found that all the parties could not 
appear for a variety of reasous and the Department had requested the 
concerned State Directors of Industries to send similar progress reports 
in respect of Wlit4 that could not appear. The J:liDIIctors of lDdUitries 
of Delhi. MaIlaruhtra, KartuItaka ad 1!..u Nada· havo tent ... IICpOds 
aru1 other SItotm Difcctocs hMe beea Je....;..w to apoIIlite thaa. 

6.28. In respect of thole units which ba¥e not taten atry steps for tile 
implementation of their schemes, aetkm bi seei Initiated to illUe tbow-
cause notices fer cenceUatiOn of tfre appl'O¥aRt. 'INB hH beeIl doIIe ill 
the case of approovals for T.V. receivers; Tape Recorders and Record 

561 LS-13. 
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Changes. Further, in the letter of approval (which is only for the small 
scale sector) a clause has been inserted stating that such an approval 
will be valid only for a period of one year. In the case of the organised 
sector such a clause is. already in effect for some time. The information 
regarding the progress of individual units which has now been compiled 
is being utilised to recommend suitable applications for the extension of 
the validity of the letter of intent whenever they are made by the party. 

6.29. On the basis of the information received from the parties as 
well as the State Director of Industries, units have been categorised into 
three categories viz., category (A) those, who have commenced produc
tion or are about to do so, category (B) these units who are likely to go 
into production and category (C) units who have not taken any steps and 
therefore unlikely to go into production. A total picture of the position 
in regard to various areas categorised as above is shown in the enclosed 
statement. 

Orjanised Sm 'Il Scale 
Production ----

A B C A B C 

Television 61.9 zS,1 9.52 25~/;'J 61% '3. 5~{) 

Tape Recorder S6~;, 14% 50% 33 '7 

Record Player 13% 21% 12.5% 45 42 . 5 

Electronic Desk Calculator 3.92% 96.08 9% 13% 18% 

Capacitor 

Electrolytic 60% 21% 19% 

Plastic Film T4.4% 46.6°;, 39.9% 

Ceremic 13.8% 60.1";0 25.50;., 

Potentio metcr • II.8% 40% 48.2% 

C'lrboI'l Film R~bt6rs 32 % YO.7% 57.3% . 

6.30. During evidence the l1epresentative of the De'p'artment of Elec
tronica stated· that a very personal knowledge: of the parties concerned 
was obtained. The representative stated that the concentration was on 
ca~gol) (b) i.e. those who have commenced production or are about to 
do so, who would be helped to go into production. In regard to category 
(c) the representativo stated that a larger number of letters of intent 
issued would leave the impression that the, whole demand was going to 
be produced. However, a large number of applicants fell in this category. 
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6.31. The Co,mmittec note with concern that a large number of letters 
.of intent are lying unimplemented in electronics for a long time, some of 
them belonging to the . year 1"9. The Committee also note that the 
Department of Electronics conducted a compreheuive review recently 
Gf aD these letters of intent by holding meetings with the app6cants in the 
State capitals in cooperation with the State authorities concerned. The 
Committee feel that while a broad picture of the real capacity likely to 
be implemented 18 not avaUable with the Department, the exercise has 
been only partially successful as a large number of the applicants were 
absent. The Committee understand that this is being followed by obtain
ing infonnation through State Directors of Industries. Show Cause 
Notices have also been issued to· those wbo have taken no action . to 
implement tbe letters of intent. 

6.32. WhUe the Committee appreciate these eft'orts towards ensuring 
implementation of the letters of intent, the Committee urge that a prote
dnre may benceforward be evolved So that a periodic review of the situa. 
tion is conducted at regular intervals so as to eDSure that desired capa
cities in various categories are created in time and according to piau. 
In this connection, file Committee would like to draw the attention of 
Government to their recommendation . contained in para 52 01 their 
Fiftieth Repon on Industrial Ucensing. 

Imporl Licences for tnwerials 

6.33 .. It has been represented to the Committee that:-

"According to the present policy it looks, tha~ one can never reach 
the peak capacity licensed. During the first year the allot
ment of raw material bas to be an advance allotment based 
on the phased manufacturing programme to commence pro
duction. From then on it is on actuiu consumption basis. 
When one consumes 50 per cent of the holdings, he is per
mitted to apply for the import of raw materials. There also 
for the criteria is of opening LCs beyond 50 per cent of pre-
vious allotted licensed values. Based on this application one 

gets the licence after the usual gestation period of 4 to (j 

months, a licence to import raw material which you had 
actually consumed at the time of making the application 
(i.e. around 50 per cent of your actual requirement). Thus 

you will never get 100 per cent Raw material sanctioned 
because you apply after crossing 50 per cent and you get only 
that much. Therefore, in anyone year you can never reach 
your licensed capacity. The Government in its wisdom laid 
down that you must consume at least half of your holdings of 
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Raw material but they never saw that it takes 6 months to' 
get a licence, nor give us 100 per cent. They only give the 
amount of actual consumption." 

6.34. The representative cx'p\aincd during evidence that:-

"Every entrepreneur, as soon as he gets the capitel goods and is 
about to instal it, !!ets an initial raw material licence from 
thr. CCIE for a si;-monthly period. He gets another six
monthly licence for raw materials. So, for one year he gets 
a licence. Once there is a certainty that he is about to go into 

productioll, after that DGTD will give it on the basis of con-
sumption. If it is in the priority sector, as in the case of 
electronics, he can go to the D.G.T.D. every quarter and 
rotate his licence, so that he can go up to even 125 per cent 
of his capac,ity. On paper it seems there is no limit to the 

raw materiel he would het. But in practice, this requires a 
certaia amount of agility, alertness etc. because there are 
timf'. l~s and unless he is agile and well-versed in pushing 
the application throUgh. he may find himself without ad~t.e 
raw materiel. So, a certain amount of streamlining of prot.e
dures may be required so that a man is not starved of raw 
materials at a critical time." 

0.35. It has also been represented that some licence amount is al1o
ceted to rupee areas. Delegations have gone to these ~reas and come 
back empty handed as far as electronic grade raw materials go. It is 
argued that there is no point in insisting on RP A licence when it will be 
unfruitful. It takes 3 to 4 months to change an PRA licence to GCA 
licence. In the meantil1)e for want of r~w materials a unit faces the dan
ger of closure. The Committee wanted to know how far flexibility to 
import el~tronics grade material from 3ny country could be allowed hy 
liveral CGA licences ensuring at the same time to make purchase from 
the RPA sources if things are available there. 

6.36. The representative of the Deptt. of Electronics explained during 
evidence that:-

"So far as imPort licence procedure goes, in electronics it is the 
same as any other industrial sector. There is diftkulty for 

the man who gets )[cence for which a part of the licence is in 
the rupee p'dyment area. Out of Its. 100, Rs. 2S is for the 
rupee payment aree. 2S per cent he does not utilise and he 
ge~ only 7S per cent. Next year if it is based on consump
tion, that is to say, Rs. 75 worth consumed, he gets import 
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licenc.e for RI. 7S out of which7S l't'r cent is given for nOD-
rupee and 26 per oent for rupee aMa. This is what happens. 
The man therefore .• faces difficulty. Vakle of the licences is 
thus reduced. Of (,ourse the CCI&E has iss ned public notices 
saying that where a man is not utilising prut licence he could 
come to him and can get :this rectified. There are lot of 
difficulties in procedures and delays occur at every stage. One 
solution would be where you bave a procedure wbel\!by the 
issue of import licence would be more directly related to the 
work of the Department in electronics. " 

6.37. As has already been stated the Department is planning to set 
up a separaie Corporation with a view to helping entrepreneurs to obtain 
from the East European countries raw materials and components which 
are available there. It bas been stated by the Department tbat the diffi-
culty faced by entrepreneurs is due to the fact that production in these 
countries is on a forward planning basis and unless requirements are 
intimated well in uovance and bulked it is difficult for the manufacturing 
organisations in those countries to incorporate them into their production 
schedule. If the proposed Corporation comes into effect it could com
pile adequate information en the availability of materials in those conn
tries .so that RPA licences which are now being given to the. entrenreneUTS 
coul~ be fully utilised. It has been stated by the Department, however, 
that the question of allowing more liberal free foreign exchange at the! 
present state seems remote in view of the difficult foreign exchange re
source position of the country . 

. 6.38. The Commltttee note that acconting to·the existing procedun 
for import licences, the entrepreneur gets raw materials on six montJaly 
basis. It is difticalt for hbn to property plan his production Unleslll he 
goes on approachin~ the Hcensing aothctrities and keeps close li.i80n~ 
which is difficult for a small scale industrialist. 

6.39 •. The Conunittee also note the problem at present beint:= faced by 
the entrepreneurs in reprd to the foreiJzn exchanf!e allocation wlllch is 
partially for GCA countries and partially for RP A countries. It becomes 
difficult to . obtain supplies from RPA countries wltich have forward 
plannln~ economies RDd reqaire .cIvaDce information in regard to the 

requirements. 

6.40. The Committee aadentaDd tIIat these problems will be larr.ely 
solved after the constitution of the JII'Op08ed Eledronic Trade Rnd Tech
nolo~ Development Corperadoa wIIIdI wiD stock raw material for Issue 
to entrepreneurs. The Committee, hOwever, recommend that Goftra
ment may also examine the feftl"bility of granting raw materials Uceacs 
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for a period of U DID'" iDstead of sis mODths in view of the faet that 
tbe thne Ja.olved in ohlalning repleniJlameat .Iice.eea aad imPOI1lD&: 
materials is ... ery 10 .... 

Applications for Raw Materials 

6.41. It has been represented to the Committee that the applicants 
arc required to make one consolidated application for the year. It is. 
usually seen that the application made in March-April gets cleared and 
the licence is received not before August-September. By the time this 
licence is received and status obtained, it takes further 6 to 8 months to 
receive the materials. This upsets the production for want of imported 
materials atleast twice in the year i.e., near about September, October 
and March-April. It has, therefore, been suggested that a quick process 
may be evolved to recommend im'port licenccs for raw materials. Licences 
should be granted quickly or al1 (1(/ hoc licence for six months be granted 
to serve as buffer to the applicant to take care of the delays in the issue 
of licence. 

6.42. Asked to state the feasibility of the suggestion it has been stated 
that it is true that under the current import policy for priority items (as 
is the case for electronic components) the import application can be made 
once quarterly while in the case of non-priority items (such as Radios and 
T.V.) applications are only made once a year. It is also true that there 
is a considerable time Jag between the filling of the application and the 
receipt of the import licence and further d':lays before the material is 
actual1y received. However, this need not be a particularly s'~vere hamli
cap if the party is vigilant enough to file his application in time and keeps 
necessary stock of raw materials for production meanwhile. What is re-
quired is a careful follow-up pending applications so that no production 
bottlenecks arise due to the lack of raw materials for components. In 
cases, where there is a particular difficulty, cases arc taken up by the 
Department of Electronics and referred to the Hard cases Committee. 
The proposal to provide 0<1 hoc licence for six months may not be accept
able in view of the difficulty foreign exchange situation at the current 
moment. The Department of Electronics is analysing the problem cn
countered bv industry with regard to import controls and plans to discuss 
shortly, po;sible solutions with CCT&E and Ministry of Commerce. At 
present Department of Electronics does not come directly into the picture 
except when particularly difficult cases are brought to its notice; this are 
~o for is wholly the responsibility of the Ministry of Commerce (CCJ&E). 
Bllt Department of Electronics feels that it could play a useful direct role 
jn this if allowed to. 
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6.43. NACE, in a recent meeting while endorsing speedier proccasing 
of applications in the procedures recently initiated, felt that composite 
applications by entrepreneurs should be encouraged, if necessary, tbrouJb 
meaningful guidance by the Department of Electronics. It was 0.180 
suggested tbat an officer of tbe CCI&E migbt be located in the Depart
ment of Electronics to expedite the issue of import lic\!n~s and to avoid 
time lost in shuttling files between departments. 

6.44. The Committee note that under ·the import policy for priority 
items (as in the case of electronic components) the import applications 
can be made once quarterly whUe in the case of DOn-priority items (such 
as Radios and TV) applications ..-e made only once a year. . There is 
also a considerable time lag between submission of applications and re
ceipt of import licences and further delays occur before the material is 
actually received. 1bis position, in the opinion of the Committee, can 
be considerably improved if the Department of Electronics is in a position 
to play a more direct role In the whole procedure. The Committee desire 
that this aspect of the procedure may be reviewed and R suitable proce
dure evolved. In this regard the suggestion of the National Advisory 
Committee on Electronics with regard to locating a CCI&It: officer in the 
Department of Electronics to expedite the issue of import licences deserves 
careful consideration with a view to minimise the time involved in thl' 
movement or files between Departments and granting of import Iicencc'i. 

C. G. Licel/I',\ 

6.45. It has been representd to the Committee that:-

H]f one examines many of the dcctronic component projects the 
imported capital goods genc:ntlly is less than Rs, 20 lakhs. 
If that being so, Government should consider raising the 
limit of CG from Rs. 10 lnkhs to Rs. 20 Iakhs thereby only 
registering "vould be ,uflici\!ll~ and manufacturing licence is 
avoided. Anyone wanting to make professional grade com
ponCJJ.t or can give export commitment, should he allowed 
to set up, a unit by mere registering upto a limit of Rs. 20 
lakhs CG." 

6.46. Hl'Iwever, it may be stated in this connection that (iovernmer:i 
have recently announced the Iibera1i!':af.ioll of their earlier orodedurc for 
registratiol1l of new unit!';. Tn the new procedure. the earlier limit (\f 

capital poods for the re{li~tration prI)Po~~~ has been completelv rf'm"\'cd. 
ThUl': n11 units whose total investment does ':1ot cx('e~d I"lne crore of mnees 
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~ register themselves provided the value of raw materials and components 
IS not greater .than 5 per cent of production irrespective of the value of the 
capital goods emp1oyed. It has, however, been stated by the Department 
of Electronics that this, has not he-Iped the electronic application~ COflSj .• 

derably since it was found that in nlmost &11 cases, import of raw matcrlllls 
exceeds the 5 per cent ceiling prescribed in the procedure. Thus, although 
the capital goods restriction has been completely removed, the ceiling on 
raw materials which is necessitated by the need to restrict recurring foreign 
exchange acts as handicap in the automatic registration of mo.,t Untts. 
In the light of the present position, it is difficult to see how this can be 
removed completely. It might also be added that to make electronic com~ 
ponents of high quality and reliability and at low cost, mass producticn 
lechniques and large volumes are largely necessary. The number of 
manufacturers will, therefore, nol be tOG many for the major part of the 
effort to produce electronics components. 

6.47. n.e Conunittee Mte that ill the re~nt tibendisaticm of the pro_ 
cedure for the purpose of Tegistmhflf heW wilts, the capital gQoos Umit 
_been oompletely remove' IlRd all tmits whose total mVfltment does 
Rot exceed Ri. one crore un regi~ter themselves provided the vAlne of 
imported raw materials and ~omponents is not greater than 5 per cent 
irre~e of the Value of cnpitai goods employed. 

6.48. 1be Co......" hewever, Mte dIat ill aa.ost .all suell cases C)f 
electronics units, import of raw materials exceeds the 5 per cent ceiling 
prescribed in the procedure. 

6.49. Since this will act as a handicap in automatic registeration of 
most electroDic units. the Committee feel that this might create Jl serious 
bottleaeck in the production of compoaents of high quality and reliability 
and at low cost where mass production techniques and large volumes of 
production are necessary. The Committee feel that the number of these. 
units is not UkeJy to 1Je large. They recommeDd that suitable rcmedistl 
measures may be taken to ensure that produdiou in electronk items is nnt 
bMnpered on this accoUDt. 

Procure1ne,rzt of Materials 

6.50. It has been represented to the Committee that the Electronics in
dustry is experiencing great difficultie!' in procuring materials sllch as plastic 
moulding powders, non-ferrous materials, etc. which are canalisedfor im
port thrOUgh Government agencies. These materials normally are not made 
available on time by these agencies and often the prices are higher than 
when imported directly. Either the agencies in question do not know the 
exact sources of supply, or where sources of supply are known the time 
taken for importing material is far too long. 
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6.S t. It has, therefore, been suggested that companies receiving actual 
user licences for more than Rs. 5,00,000 per year be allowed to import 
.directly as per their exact requirements, if necessary under a Letter of 
,Authority issued in their favour. 

6.52. It has been stated by the Department of Electronics that it is 
known to the Department that the manufacturers of eleCtronic items have 
special problems in getting their requirements ot canaJised ite:ns. These 
special problems arise because of the fact that an electronic industry needs 
a variety of chemical plastics and alloys, mostly of a special nature of 
interest to an electronic industry alone and also mostly in a very small 
quantity. 

6.53. It has been stated that whenever individual problems are brought 
to the notice of the Department of Electronics, the same are dealt with 011 

their merits, and proper technical advice is given to the other concerned 
Department/Ministries. However, the industry has also made a joint re
presentation to the Department bringing out the broad nature of this pro
blem. It is the view of the Department that these problems can be tackled 
cffectively once the proposed Electronics Trade and Technology Develop
ment Corporation starts functioning. As the proposal for setting up this 
Corporation has reached an advanced stage, the Department hope that the 
,problems of the industry as highlighted in the representation would be 
reasonably resolved shortly. The Department of Electronics is also con
sulted about changes of the Import Trade Control Policy that could be of 
help in resolving these difficulties. 

Steel 

6.54. It has been represented that procurement of steel is a great bottle
neck whether it is imported steel or indigenous steel. The import of steel 
is allowed only through HSL and the experience memioned under (ii) 
above holds good in the case of import of steel through HSL as well. Even 
'local steel against the specific allocations from SPC is not supplied in (u)] 
quantities and in time. It is suggested that a certain part of the indige
nously produced steel be earmarked for this very important industry in the 
.country. 

6.55. The Depart:nent of Electronics has stated in written note furnish
·ed to the Committee that the supply of steel through the Hindustan Steel 
Limited is admittedly difficult due to the large demands for it. The units 
in the electronic industry therefore suffer the same handicap as is being 
suffered by other units in the industry. However, in respect of the electro
nic units there is an additional difficulty that their requirements are for 
specialised items of high purty and comparatively small quantity. Canalis
ing agencies such as Hindustan Steel are often reluctant to handle these 

:small volume demands and it becomes necessary for the electronic units to 
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obtain a 'no objection certificate' to enable them to import steel on their 
own. The Department of Electronics is aware of this difficulty and has 
therefore suggested a special Electronic Trade and Technology Corporation 
for the benefit of the electronic units which would take up the responsibility 
for importing such items as are required by them in small quantities by 
bulking their demands. It is expected to help the electronic units in meet
ing their small volume demands for specialised items. Changes are also 
proposed in the Import Trade Control Policy ta partly help resolve their 
difficulties. 

6.56. It has been represented to the Committee that:-

"So:ne items are channelised through STC or MMTC because the 
impor.t policy says: no one seems to have examined what types 
of commodities STC imports, whether they are of electronic 
grade quality or not; whether it would be economical for STC 
to import if the demand is small and such aspects. When one· 
goes to STC they will gladly give you an authorisation letter 
to import but charge you their commission. Why should an 
entrepreneur pay higher price (STC commission added) by 
channelised imports." 

6.57. The Committee were informed during evidence that the actual 
users are allowed to import directly only after obtaining letter of authority 
from S.T.C. STC charges 1 per cent commission which is on the vall1~ 
of licence. This is charged to meet thc expenses incurred by STC towards 
large administrative work relating to scrutinising of documents and to 9.void 
over invoicing etc. 

6.58. The representative, however, pointed out that the agcRcy system 
was not serving the rca) purposes which it supposed to do. The n:pre
sentative stated that the real purpose of the agent is to give the fullest 
posl>ible information on the widest possible basis to all potential users con
cerning the product. The agent should also have the technical expertise on 
the use of the particular component. Apart from that, he deals with the 
whole process of ordering and obtaining it for the user. He provides in 
the case of equipment the very best and baked up information on various 
aspt'.cts. For these reasons he is kept as an agent and is given commis
sion. In India, however, a system had been developed where the agent 
is nothing but a letterhead and collects information from the various sources. 
The representative was of the view that this was a waste of money and 
there should be some control on it. Instead of getting the information 
direct it has to be obtained on payment through an agent. The result is 
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that these items cost more on account of commission. Commenting on the 
role of S.T.C. as an agent the representative stated:-

"STC is acting 'as an agent in that particular case and here also by 
providing the same service on invoicing and on quotations. 
Really speaking, they are not providing the technical service. 
In my view electronics is a difficult" area. The agents who have 
no organisation of their own should not be allowed to perform 
the agency function unless of course they provide you with the 
technical services. I think there should be some sort of a 
control on the agency system which does not exist at present." 

6.59. He expressed the view that the agents must be registered in 
some form and there must be reason.<; why a particular person or group 
wants to act as an agent. 

6.60. He expressed a hope that in the electronics trade, the Electronics 
Trade and Technology Corporation will be allowed to import. In the case 
of electronics items, these may not be channelisation through the S.T.C. 
and the M.M.T.C. as they perform at present. This is a new production; 
this is not meant for the channelised imports; it is meant to provide the 
service already mentioned. 

6.61. The Committee note that electronics industry is experiencin~ 

special difllculties in regard to import of canaUsed items such as plastic 
moulding powders, non-ferrous metals, steel etc. because of the special 
nature of their requirements and also, because their requirements. are small. 
The State trade organisations are reluctant to import the same and are 
not in a position to provide the technical service expected of such organi
sations in view of electronics being a new subject. 

6.62. While the setting up of the Electronics Trade and Technology 
Development Corporation will largely solve most of the problems reladng 
to import of special materials required by the Electronics Industry, Gov
emment should examine "ese difficulfies and take necessary measures to 
help solve these problems including changes where called for in the Import 
Trade Control Polley. 

Imposition Of Ban On import of raw materials 

6.63. It has been represented to the Committee that Government some
times imposes a ban on imports of certain raw materials hopefully anticipat
inr indigenous production. India is producing the entertainment grade 
types of diifused wafers for the transistor industry 1t has. however. been 
pointed out that there are atIeast 200 types of the!'l(' wafeN; required for 
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professional grade transistors, and semi-conductors devices. The indiacn
(Jus development is expensive as their demand is ,mall and costs are bound 
to be higher than imports. By stopping imports of wafers and permitting 
equipment manufacturers to import, finished products like transistors, 

diodes, FETs, les the portion of indigenous effort in assembly, encapasu-
lation accountable in rupees, is lost to the State. Moreover each import
ed wafer has certain test devices which when carefully studied give in

:sight to the technology used. It has, therefore, been suggested that the 
import of wafers should be banned by stages and not wholesale. 

6.64. The Department of Electronics has stated in this connection 
that the Semi-Conductor Panel had made a specific recommendation in 
this regard, namely" to ban the import of chips/diffused wafers. The 
reason was that the import of piece parts (chips/package etc.) in terms 
of F.E. value was not too different from the cost of the imported finished 
devices. Further these imports did not add to the technological capability 
of the device manufacturer, they provided some employment but the 
finished device was much more expensive than the corresponding impor
ted ones. This resulted in very high prices for the local equipment manu
facturer and we did not stand to gain in any way. The policy of allowing 
wafe.r imperts had militated against the integrated development of the 
semi-conductor industry. Consequently, with the exception of the public 
secter, there is very little evidence of a sound base developing in this area. 

6.65. It needs to be explained that in a technelogical sense there is no 
~ignificant difference between diffused wafers fer professional devices or 
those for entertainment devices. Different types of devices are designed 
with different o~jectives, depending on usage. Very often the major diffe
rence between the two types lies in the fact that professional devices are 
packaged in hermatically sealed metal headers whereas entertainment types 
are packaged in plastic encapasulation. Also the acceptance level for 
professional devices is generally more rigid resulting in ]ow~r yields. 

6.66. The view presented to the Committee cannot, therefore, be 
considered tenable/acceptable. The Department in cenjunction with the 
semi-conductor industry is taking specific measures to significantly reduce 
such imports. 

Ban on certain chemicals 

6.67. Regarding the ban on ceramic beads, club beads, hails, silicon 
.crystal and epoxy co:npound, it has been represented that the entrepre
neurs are asked to get nen-availability certificates from public sector 
undertakings or from private manufacturers. This often results in long 
.cmrespondence and delays and items are ultimately imported. This 
shows that the sponsoring authorities do not have up-to-date information. 
If they were studyi'ng the manfacturing return sent each month by various 
finns, they would oot be asking the NA certificate. 
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6.68. The Departm~nt of Electronics has stated in this connection that 
those items all evidently relate to the semi-conductor industry. Both th~ 
material specifications and the mechanical specifications in this area are 
extre:nely stringent. The question of gathering data on the various input 
materials and piece parts for the manufacture of semi-conductors is handl
ed by different Directorates in the D.G.T.D. As such collating and gather
ing the data from the G relurns etc. furnished by manufacturers of ditTe
rent arcas is a fairly complex problem and all such the D.G.T.D. has te> 
take recourse to obtaining non-availability certificates from various local 
manufacturers before clearing these items. In order to save time and in 
view of the specialised nature of this area, the Department has suggested 
that clearance with regard to materials/components in the semi-conduc
tor area could be directly handled by the Department of Electronics. 

6.69. It has been stated in this that there are numerous types of metals 
and chemicals which are used in electronics industry. As far a~ name of 
the item goes, most of them appear to be available in the country. But 
in a number of cases, the specifications are so critical that indigenous firms· 
arc unable to meet the requirements of electronic industry.. Keeping all 
these difficulties in view, specific appendices were introduced in ITC 
Policy Book. These appendices include such items which were otherwise 
banned for import but are permitted in the case of electronic industry .. 
From time to time these lists are being updated as and when some new 
items corpe to light depending upon the requirements. Here and there we 
do come across some difficulties where firms are asked to apprcach the
indigenous firms in the first instance. so that a suitatKe casc is built up for 
the removal of the ban in that particular case. But this is a continuous· 
exercise which is being done regularly depending upon the Dower requite-· 
ments of this growing electronic industry. 

Ceramic beads, club beads and nails 

6.70. Regarding the&e items it has been stated that these items are' 
the piece parts of headers used in the manufacture of semi-conductor
devices. ~:ne of the types of headers are being manufactured by M/s. 
EelL, a public sector undertaking Bftd in addition a few small scale en~· 
trepreneurs have also started the manufuture. There had been <:om-
plaints that the selJli..col1ductor devices muufacturers do not aPrroach1 

them for their requirements, as they had been. importios these items int 

the past. In such cases, it is required to bring both the parties together 
before arriving at a decision. The Committee have been iftformed that 
in a case pertaining to a reference from Mis. Hi'lldustan Conductors Ltd .• 
Nadiad, who are engaged in the IIWlUfacture of semi-conductor devices 
while sending the Department's recommendations on their regular import 
application, on 18-4-1973, these items were deleted and the party was: 
asked to !I!t in touch with M/s. ECIL so as to know if they can meet 
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part of their requirements. The Department of Electronics is also stated 
to have got in touch with Mis. ECIL for expediting the issue. After 
getting the position sorted out, reinstatement was ordered on 28-5-1973. 
It has been pointed out that this more or less coincides with the issuance 
of import licence by the office of CCI&E as they do take, 3 to 4 weeks, 
after recommendations from the Department are sent. The Department, 
therefore, feels that there is hardly any delay which was involved in thIs 
case. 

Silicon Crystals 

6.71. As regards silicon crystals the Committee have been informed 
that Mis. ECIL are licensed to manufacture this item and they are al
ready in production. They had j·.lformally informcd Department that 
none of the semi-conductor manufacturers approached thcm for their re
quirements. Keeping this fact into view, some of the parties were asked 
to approach Mis. ECIL for getting their requirements. This was also 
done with the intention to know the truth in the claims made by Mis. 
EelL. This again is stated to have been done at the time of scndinf! the 
Department's recommendations for import licence so that parties can <.:00-

lact this firm and refer the matter back to the Department so as to coincide 
with the issuance of the import licence by the office of the CCI&E. Simul
taneously the Department also took the matter with MIs. ECIL Ulti
mately it came out that the material manufactured by Mis. ECIL is 
suitable for part of their requirements, but the diameter size of their crys
tal does not match with the equipment rnstalled in the country. After 
considering the points of both the parties, import was immediately permit
ted. In the meantime, parties were asked to find a via media as to how 
best silicon crystals manufactured by Mis. ECIL can be used in their 
manufacture as BEL do not find problem in using small diameters. It 
has been stated that this is being still 'pursued but the import of silicon 
-crystals has not been -stopped on this account, till a final soluti?n is found. 

6.72. It has been represented to the Co:nmittee that since no proper 
fee-back is received either from the Ministry of Industry or D.G.T.D. or 
from the Department of Electronics. Progress of the IDR application is 
unknown to the applicant for a few years unless it gets approved or gets 
rejected. It has therefore been suggested that the Government's thinking 
at 'various levels for the applications should be known to the appJicant. 
In certain cases especially for the components, when the applicant makes 
one consolidated application for a number of components, and due to 
various reasons the Government decides to licence a few components out 
of the entire list, the entire project gets upset and needs major reshuffling. 
If the applicant has been kept in confidence without, of course, any com
mitments on the Government's thinking he can probably either give better 
suggestion or probably well in time readjust his project and fall in line 
with the Government's policy. 
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6.73. Dwelling upon the feasibility of this procedure and its usefulness 
to the entrepreneur it has been stated by the Department that tbi., is, in 
fact, being foJIowed by the Department of Electronics who as far as possi
ble, invites the applicant for personal discussion and clears up a number 
of points with him. It has, however, been explained that in the procedure 
now being followed, it has become difficult to do this in all cases. Since 
there is a definite time ceiling on the presentation of the recommendations 
of the Department to the Licensing Committee after the receipt of the 
application, there is not adequate time for parties to be invited, particularly 
if they are far away from Delhi, and to make reco:nmendations on that 
basis. However, advantage is taken of the officers going round several 
States to meet individual applicants and clarify and specific point'5 that 
may arise during the processing of an application. 

6.74. Even after a final decision has been taken, it is increasingly be
ing followed that the applicant is invited for discussion so as to explain 
the reasons for rejection and also to advise the manner in which he may 
file a separate application in a more meaningful manner. It is also ex
pected tlrat the new proposed guidelines for industrial Licensing which 
the MinisU:y of Industrial Development proposes to bring out would help 
potential applicants, informing them to Governmen4:'s policies both for 
licensing and foreign collaboration. The Department also proposes in 
consultation with the Information, Planning and Anulysis Group of the 
Electronics Commission, to bring out policy papers in greater depth, in 
a number of areas so that applicants are made aware of various aspects 
of Government's policy, as well as full technical details, enable them 
to file an '8pplication that can be viewed favourably by Government. 

6.75 •. n.e Committee DOte that 10 certain items reIatiDg to semi-coa
duc:tor industry, due to balls imposed on import of ceramic beads, club 
beads, halls, silcon crystal and epoxy compound, the entrepreneurs are 
required to ebtain non-availabiHty certificates from Public Sector Under
takings or from private manufacturers. 

6.76. The Co.mmittee also note that collating and gathering the data 
from the returns furnished by lie manufacturers of different areas is a 
complex job as the material and mechanical specifications in respect of 
these Items are extremely stringent and these Items are being dealt with 
in various directorates in D.G.T.D. and as such D.G.T.D. has to take 
recourse to obtaining non-availability certificates from local manufac.. 
torers before cleari~ these items. The Committee further note that al-
though Import Trade Control appendices indicating banned items are 
being updated continuously there may be cases where such difficulties do 
1II'I8e. 
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6.77. The Committee recommend tbat the whole problem ol obtaining 
DOn-avaDabDity certificates may be reviewed in detaU in order to find work
able solutions to tbe difticulties (aced by entrepreneurs in this regard. 

6.78. It bas been ~d before the Commi&tee that as the Department 
of E1ectroDics uve now built up considerable expertise in the field of 
Electronics, the relationship 8f the DGTD (and the DGSSI) with ,the De
..,tmeDt of FJectroaics, needs to be reviewed in order to avoid over
lapping of functio~ and duplication of effort. The Committee would like 
C.overnmeDt to examine this matter at the earliest. 



CHAPTI':R VII 

EXpORTS 

7.1. Value of exports of electronic items from India during 1970-71 
was Rs. 4.97 crores in 1971-72 Rs. 5.27 croTes and in 1972-73, Rs. 6.79 
crOTes (the values include re-exports). 

7.2. The world trade in electronic industry in the year 1971-72 amount
ed to US $ 4 billion. Assuming 'a 25 per cent increase in two years which 
is quite normal in a field such as electronics, the present trend can be 
stated to be a world trade of approximately US $5 billion per annum. 
against which the export from India including re-export is &tated to be 
$ 8 m. . 

7·.3. The following table win indicate India's position in world trade 
\'is-a-vis, Japan, Hongkong, Singapore, South Korea and Taiwan in regard 
to exports of electronics. 

------
India Japan Hongkong Sing~pore Sclt\th Korea Taiwan 

USSS TJS$2400 tJS$200 US$54.9 lTS~I42 USSrSo 
Million Million Million Million Million Million 
(T972 ) (1970) (T970) (1970) (1970) (1970) 

---- .. - .. ~. ----
7.4. It has been stated by the Department of Electronics that there 

has been a spurt in electronics exports duri ng the last three years due 
(0 the i'llstitution of R.E.P. Licences and thc provision of an attractive 
shopping Jist against these. During the year 1972-73 radios hove consti
tuted the single major item of exports; the main exporters of radios have 
been the subsidiaries of foreign comp'Hnies, followed by several units in 
the small scale sector who have made a significant contributiO'll; there have 
also been some exports of other items in the entertainment field of com-
municatioo equipment and components. 

Measures for export promotion 

7.5. It has been stated thllt the basic approach being made in the field 
of export promotion is to continuously pin-point export possibilities to 
each manufacturer through discussions with them on various formal and 
informal occasions in the Department of Electronics as wen as durin, 

187 
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visits to various factories. In such promotion'al work,a constat effort 

is made to:-

(a) locate new parties who have the potential of becoming part of 
the electronic exporters' group in the country; and 

(b) identify new products exportable from India, taking into 'ac
count the status of the existing manufacturing base from time 
to time. 

7.6. During the past onc year., as a result of such efforts to pin-point 
new potential exporters and exportable products and follow-up action by 
way of advice and persuasion the following new items A,ave been added 
to the list of electronic items which can fi~ure significantly in I'txports:-

(a) Electronic Desk Calculators 

(1b) Car Radios 

(c) Thpe Recorders: Tape mechanism 

(d) Relays and Switches 

(e) Electronic medical apparatus 

(f) Flexible antennae wire 

(g) Mica Capacitors 

(h) Analytical instruments 

7.7. It has been stated by th~ Departmcnt that these new items of ex
ports, started primarily by a new group of exporters. are expected to con
tribute substantially to export in the next year itself, since approvals of 
samples and execution of trial orders are being done 'at a satisfactory 
pace. It is estimated that, while established exporters in conventional 
electronic items are likely to contribute about 9 crores by way of exports 
in the year 1974-75 (as 'against about Rs. 7.5 crores in 1973-74), the new 
items listed above are expected to account for about Rs. 1.5 crores. Thus, 
the Department hope that the product and party o~iented export promo
tion measures now being adopted, ar.C likely to contribute substantially to 
the growth of exports in future The Committee hwe been informed tlrat 
on a year to year basis, export planning and targettin!!: ill not being done at 
governmental level in view of the fact that in a fast changing area such as 
electronics in the world market and with the rapidly changing phase of 
the indigenous electronics indl'stTv, the actual product-mix in exports is 
bound to undergo rapid changes from year to year. Regular meetings are 
arranged with the industry to explore ways to enhance exports and remove 
delays Itnd bottlenecks that may be holding up the export drive. It is 
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the view of the Department that India today can export as much as it can 
produce of quality electronic products. The problem according to the 
Department of Electronics is that the production of such items is insuffi
cient for internal demand and significant exports. The remedy therefore 
is to enhance quality products in general and this is what is being done. 
The Department feel that the export base needs to be considered to 
represent a bona-fide business proposition for the electronics industry as 
a whole; at present, the items are limited and the efforts sponidic. The 
Department of Electronics is concerned with a stable long range pattern 
of exports. A further element is to ensure quality in all exported pro
ducts so that India's reputation in this regard is maintained. This is also 
being dealt with presently. 

7.8. It has been pointed out during the National Advisory Committee 
on Electronics meeting held recently that it is paradoxical that in the 
face of a very sluggish home market, the industry has failed to throw up 
a surplus for exports. The main hurdle in this respect is stated to be the 
inadequate base of components which are in short supply for the existing 
level of requirements for home as well as export markets. As the home 
market is limited by demand and not production, the exportable surplus 
thus created wiIl out of necessity be used for promoting exports. It has 
been suggested that immediate steps should be taken to double the pro
duction of components as a crash programme. 

7.9. It has been represented that the limiting factors are capacities and 
even flow of raw materials. The existing production capacities should be 
extended and regularised at the earliest and due recognition should be 
given to units which have resources to expand at short notice. It has been 
urged that fuIl support should be extended for the timely supply of raw 
material on the following basis:-

( 1) Raw material licences to be issued for lOOper cent licenced 
capacity based on current international prices. 

(2) Raw material licences to be issued for 18 months' require
ments in view of long delivery periods from suppliers. 

(3) Licences to be issued for free foreign currency areas or fro:n 
credits with such countries where material is available on 
reliable basis. 

( 4) There should be priority import releases of canaliscd items. 

(5) Spares for machinery already installed be permitted to the 
extent of 5 percent of the present value of machinery 

installed. 
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7.10. From the qualitative angle, the entire production has to meet the 
export standards in respect of quality and specifications, as it is not con· 
ceivable to produce components in some batches that meet the stringent 
international standards and the other batches that are good enough for 
the home market. 

7.1 1. It has been stated in the Guidelines issued by the Department 
of Electronics for the Electronics Industry that currently exports in the 
electronics sector are of the order of Rs. 5 crores pri!Ilarily of Radios and 
Tele-communication cqui'pment. However, there is still a large unsatisfied 
demand for low cost Transistor Radios (of the AM/FM Type) Car 
Radios (as well as T.V. Receivers) in the advanced countries where due 
to rising cost of production, it may be possible to find a good market for 
these items. There is also likely to be demand for Data Processing 
equipment and more sophisticated instruments which can be produced in 
a country like India where technological skills exists alongwith compara
tively low wage level&. It has been stated however that it is in the field 
of components that a considerable export market from abroad lies. There 
is an almost 'unlimited' demand for components of such Resistors, Capa
citor,s and Semi-Conductor Devices in almost all the advanced countries 
in the world. This market is available both for consumer as well as pro
fessional electronic components. However, the scale of production in 
this regard is sometimes too small in the country to be able to produce 
the goods at international competitive prices. In such cases, it is possible 
to conceive of a large volume of production with a relatively small pro
portion going for the internal market so as to be able to tap the world 
demand for these items. Hence proposals with substantial export-orienta
tion (of more than 60 per cent) can be considered in almost all areas of 
~omponents by suitably qualified entrepreneurs provided there is adequate 
demonstration both of the capacity in producing quality items as well as 
their ability in marketing it. 

7.12. The following items are considered to have a good export 
potential: -

List of Items havinR export potential 
1. Antennes and Antenna hardware 

2. Capacitors 

(a) Electrolytic 

(b) Ceramic 

(c) Plastic film 

(d) Paper 

(e) Tantalum 

3. Connectors, plugs and sockets 



4. Loud speakers 

5. Microphones 

6. Fixed Resistors 

( a ) Carbon film 

(b) Wire wound 

1~1 

(c) Metal Film and Metal Oxide 

7. Variable Resistors 

8. Variable Capacitors 

9. Semi<onductor devices including Integrated Circuits 

10. Receiving Valves and tubes 

11. Crystals 

12. Relays 

13. Printed Circuit B041rds 

14. Transformers, Coils and Chokes 

15. Electronic calculators 

(a) Desk Top 

(b) Pocket size 

16. Transistor radios AM/FM 

17. Auto Radios 

18. Casette Tape Recorders 

19. P.A. and Hi-Fi Equipment 

20. T.V. Receivers including portable 
21. Oscilloscopes 

22. Digital instruments 

23. Battery Eliminators 

24. Power Supplies. 

, , ..l 

7.13. It has been pointed out in a memorandum furnished to the 
Committee in this connection that in the present high wage structure in 
continental countries, U.S.A. and Japan, it has become very opportune 
to make a thrust into export field. It has been suggested that till the 
Expor.t Processing Zone starts operating, there are possibilities of taking 
a big share of the existing market, especially in the consumer electronics 
field. It has been suggested that the Department of Electronics should 
t)rganise 2 or 3 small groups of industrialists who should immediately 
proceed to prospecti':c countries and lay foundations of business exchange. 
Export policy should also be so directed as to maintain high percentage 
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and to make them more alluring wherever possible to make major break
through. In subsequent years, this export incentive can be revised ac
cording to the prevailing circumstances. 

7.14. A working Group of the N. A. C. E. bes also drawn up an 
export strategy indicating short-termj1ong-term measures for export pro
motion including measures relating to utilisation of idle capacity. making 
essential raw material available to the industry, li<.:encing procedures, 
fiscal and other measures. 

Export Targets for Fifth Plan 

7.15. It has been stated that during the Fifth Five Year Plan two 
types of exports are Planned'viz. exports through local production and 
exports through free Trade Zones. The following table gives the exports 
through local production (taking into consideration a natural -growth ot 
the electronics industry) and the Santacruz E.P.Z. The exports from 
local production takes into account the present level of exports of Rs. 7 
crores (1973-74). 

Total 
74~75 15~76 76~77 11-78 78-79 7 -79 

.. _---
(Tn Rupees crores) 

I. Exports from 
local production 

9 II 14 18 23 75 

2. Santacruz E.P.Z. 8 25 40 50 50 113 

Total 17 36 54 68 13 248 

Export Promotion Zone 

7.16. In the' year 1971-72, an Indian Electronics Delegation was 
sponsored jointly by the Dl!partment of Electronics and T.D.A. to explore 
the manner in which India's share could be increased in the rapidly grow
ing world trade for electronics. The main recommendation arising out 
of the Delegation's Report was to set up an export Processing Zone at 
Santa Cruz, Bombay, for giving a special boost to the export of electronics 
goods from the country. In November, 1972 Government accepted this 
recommendation. The Santa Cruz Export processing Zone project is 
being implemented by the Ministry of Commerce. The Department of 
electronics is constantly reviewing electronic items suitable to be made 
in the Zone. Department of Electronics is represented on the S.C.E.P.Z. 
Authority which considers policy aspects as well as Board which deals 
with detailed implementation aspects. 
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7.17. It has been stated that the Export Processing Zone has created 
a considerable interest among Indian technologists abroad as well a9 the 
business community in India, especiaily those who are not in electrooics 
but who have significant marketing expertise. This would bring two new 
groups, having competence of their own, into the electronics exporting 
community in India and, thereby fulfill one of the important objectives 
in our export planning. 

7.18. It is stated that another significant factor which emerges from 
the analysis is that, many parties will be depending on their own individual 
marketing efforts and will not be tied to a sole buyer abroad. The De
partment, therefore, hdpe that, the E.P.Z. would make a significant contri-
bution to electronic cxports in the following ways:- • 

(a) A rapid rise in exports; 

(b) Broad-basing and enlarging the exporting community, thereby 
imparting inherent strength to our future export efforts; and 

(c) Promote marketing efforts by Indian companies and, thereby 
help project the Indian image in the export markets; which 
is an important factor in the long term growth of exports. 

7.19. The De'partment feel that the projects which envisages foreign 
collaboration are expected to bring in advanced technology (through 
foreign collaboration), in the following areas:-

(a) High quality printed circuits including multilayer type. 

(b) Integrated circuits. 
(c) Silk screen process for professional grade mica capacitors. 

(d) High quality metal-oxide film resistors, including high value 

types. 

(e) N-Channel Mass memories. 

(f) Magnetic memories. 

(g) High quality (but not Hi-Fi) loudspeaker cones. 

(h) Liquid crystal displays. 

7.20. In some cases of foreign collaboration. the main advantage to 
be derived through such collaboration is said to be in regard to export 
marketing of the -products. the items covered heing wire woun~ resistors. 
eloctroiyotic. capacitors, automatic door openers, plastic film capaclOrs. T.V. 
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Receivers and power semi-conductors devices. Even in cases where 
foreign collaboration helps to bring in advanced technology, some addi
tional advantage in terms of export assistance is also expected to be 
realised. 

7.21. Regarding foreign investment as 6 factor by itself, the Committee 
have been informed that the proposals so far approved envi~age foreign 
equity participation upto a maximum of 55 per cent. The primary role 
of such investment in approved cases is to provide effective participation 
in the management so as to ensure smooth transfer of technology, quick 
commencement of manufacture arid d~p'.!ndab.le offtake of the products in 
the foreign market. Foreign investment as a primary means of providing 
large amounts of finance as basic capital, or in terms of foreign exchange, 
for the projects, has not arisen so far; electronics is very low in its 
requirements of capital investment for a given level of production. The 
view taken by the Depratment of Electronks is that foreign investment 
is being attracted to the extent required by Indian promoters of export
oriented units in the E.P.Z. so as to ensure intlow of technology, manufac
turing know-how and export marketing assistance as needed. There are 
however proposals involving foreign equity as high as 100 per cent with 
significant export commitment that are still under examination. 

7.22. Regarding the construction schedule for the Export Promotion 
Zone it has been stated that construction of factories by GovernmC'l1t will 
be confined, as now proposed, °to only one standard design factory (SOP) 
which will house 30 to 40 ind\!pendent manufacturing units in one multi
storeyed construction. Additionally Government also is undertaking the 
construction of peripheral walls and administrative buildings needed in 
the Zone. Tenders for the start of construction work on Government 
account have already been called and conSltruction work is expected to 
commence immediately; this is being executed through Maharashtra Indus
trial Development Corporation. Jt is expected that the work on the 
construction of self-designed factories by parties who are being allotted 
plots of land in the Zone will also start simult'aneously. At the same 
time, various clearances required for the import of capital goods, by the 
parties are being given. It is, therefore, expected that production and 
exports from the Zone would commence by the middle of the First Year 
of the Fifth Plan period. A target of Rs. 50 crores has been fixed for 
exports from the zone when it is in full operation. 

7.23. It has been stated by the Department that proposals have started 
coming in for setting up of manufacturing units in the E.P.Z. At present 
about 60 applications have been received, many of which are bonafide 
and technically sound as a result of the fact that, during the period when 
proposals for E.P.Z. were under consideration by Government, the parties 



have been carrying on continuous discussions with the Department of 
Electronics for over an year before submitting their applications. 30 pro_ 
posals have so far been accepted, 20 rejected and 10 are statcd to be still 
under consideration. 

7.24. Asked to slate the spe~ific measures taken to ensure that the 
targets of exports from this zone from 1974-75 onwards are fulfilled it 
has been stated by the Department that a simplified procedure has been 
laid down for giving all the necessary approvals, viz., approvals or letters 
of intent, capital goods clearance and approval of foreign collaboration 
expeditiously in one single forum, the Santacruz Export Processing Zone 
Board. Further, frequent meetings are being held with the parties whose 
project have already been approved, in order to assist them through any 
unexpected procedural difficulties which they might encounter and also 
to minor the progress madeoy them, on their own part, in implementing 
the proposals. It is hoped that the lIrsl exports from the Zone will tuke 
place during 1974-75. 

7.25. It has been represented to the Committee that the progress 
regarding the Free ProcessIng-OZone, it still very poor and it is of utmost 
importance that proper delegation of power is given to the Development 
Commissioner of the zone. The working of the High Power Body has not 
becn smooth and there are still delayed in giving clearances. It has, there
fore, been urgcd that some positive action to expedite decision is very 
much necessoary. 

7.26. The Committee are disappointed to note that India's position in 
world export trade of electronics is very low. As against world export 
trade in Electronics being of the order of US $5 billion, India's share 18 
about US $8 million only. Even compared to exports of electronle Items 
by small develo.ping countries like Singapore, South Korea and Taiwan 
which have been exporting to the tune of US $54.9 m., US $142 m., 
and US $180 m. respedively, India's performance of exports in these 
items is poor. It is all the more distressing to note tba4 whUe India has 
good export potential of quality items, the exports suffer as a result of 
bo.ttleneck in production. There is large unsatisfied export demand for low 
cost transistor, radios, car radios, data processing equipments and other 
more sophisticated instruments which can be produced in India. There is 
also 'unlimited? demand for components such as resistors, capacitors and 
semi-conductor devices in almost all advanced countries in tbe wo.rld. 

7.27. The Committc{> note that according to tlte De!,~rfrnent foreign 
eolJaborati.ln in fields liku High Qllality printed circuits including multI
layer type; lntegrated circuits; Silk Screen process for professional grade 
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micb capacitors; High quality metal-oxide film resistors, iucluding bigb 
nlue types etc. etc. will hring advance tcchno.lob"Y lind will be belpful for 
expot1!l of tbese items. lbe Committee see no objection to eater into foreip 
collaboration iJl field5 where advan{'c terbnolog), is required in tbe interest 
of boostinl up the exports (rom the country. Tbey would, bowever, Uke t8 
empbasise that tbe indigenolL'i technology sbould be utiUsed to tbe maxi-
mUm extent possible and where indigenous knolV bow is not available 
foreign knowhow may be imported in tbe minimum areas po~sible aad 
efforts made to indigenise the foreign knowhow by intensive researcb aud 
development effort with a view to read) self-reliance in the shortest possi
ble time. 

7.28. In this connection, the Committee would also like to state that 
Japan bas made big strides in the exports of c::.:dronics items and has heea 
exporting electronic items to tbe tunc of $24Ca millions as far back as in 
1970. They have been able to do so by importing foreign technology and 
by adapting it to local conditions and improvi!l~ upon it by local research 
and development efforts, lbe Committl!e would like the Department of 
Electronics to, learn from the example of Japan with a view ,to enter in tbe 
export of electronic items in a big way. 

7.29. The Committee strongly recommend that with a view to avail of 
tbe opportunities available presenlly in tbe ~oreign mal'ket in view of the 
di!itinct advantages tbat India bas on account of comparatively low cost 
technical skill available in the country as compared to tbe high wage struc
ture in aU the advanced countries, no time should be lost in taking concert
ed measures to remove all hurdles standing in the way of export drive. 
Urgeut steps sbould be taken towards full utilisation of the existing capaci
ties and for expansion of capacities in all commodities identified ,to bave 
expo,rl potential. AU such capacities shoutd be licenced readily. Further, 
intensive etIorts should be made to locate new parties who have ,the export 
potentiality and to encourage and assist them to produce exportable itelM 
of requisite quality and quantity within the shortest possible time. 'Ibe 
Committee need bardly emphasise that no amount of expo,rt drive for elec
tronics wiD be of any avail unless a sound production base is built up in the 
~unfry. 

7.30. The Committee also recommend tha.t the list of items bavin& 
export potential should he periodically reviewed witb a view to add to, the 
list the new exportable items by identifying them taking into consideration 
the existing manufacturing base in tbe country. This list should also 1HJ 
pub6cised widely. 

7.31. The Committee note that one of the hurdles in pushin~ up the 
production of eI~tro,nics items for exports is the inadequate base oil com
ponents whicb are in shert supply for the ex""tinr- level of requirements for 
home as well as export markets. The Committee recommend that a crasb 
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programme may be undertaken to increase tbe production of components 
to, meet the existing as well as future requirements. 

7.32. In this connection the Cc)lwniltee would like to reiterate that the 
proposed Electronics Trade and Technological Corporation may be set up 
early so that it may be in position ,to undertake the task assigned to it with
out delay. 

7.33. The Co,mmlttee note that the NatiollHI Committee on Electronics 
have recently made a number of rt.'Commeodalions as regard~ strategy of 
export botb short-term and long-term. They have inter alia recommended, 
immediate utilisation ot idle capacity as well as provision of facilities (or 
import of raw materials from preferred sources, and building o!i technolo
gical strengtb to be able to compete in the international market. The Com .. 
mittee desire tbat Government sbould examine the recommendations made 
by tbat committee urgently and take elIecH ve steps to implement tbe same 
so tbat the targets of importants laid down for tbe .'ifth Plan could he 
achieved. The Committee would like to be apprised of ,tbe decision taken 
on recommendations of that Committee and. action taken to implement 
them in due course. 

7.34. As a sound institution.al arr~1Dgement (or a consistent and syste
matic export drive will be essential the Committee sug~t'st that a standing 
working GrollP sbould be constituted immediately consisting of represen
tatives drawn from tbe T.D.A. the Engineering Export Promotion Council 
and tbe Department of Electronics to keep a watch (Wer tbe progress of 
imports and remove bottlencck.'i if any, in the acbievement of export 
targets. 

7.35. Recognising the need to increase )ndb's share in rapidly growing 
world trade of Electronics, the Government ()If India decided in November. 
1972 to establish an Electronic Export Processing Zone, at Santacruz. The 
Committee note that since the decision taken by Government in this rexord 
in November, 1972, 60 applications have been received out of which 30 
proposals have so far been a{'ceptcd, 20 have been rejected and 10 are still 
under consideration. The Committee also note that construction work in 
the zone has yet to start. Tbe Committee consider that the progress in re
gard to the setting up of the Zone has been very slow. Tbey are doubtful 
if at tbis speed the targets for export amounting to, R!Ii. 25 crores from tbe 
zone during 1974-75 could be achieved. The Committee therefore urge 
tbat effective and determined measures should be taken immediately to 
accelerate the progress of work In the zone aJ1d the functioning of the 
industries tbere. 

7.36. The Committee also sll~gest tbat ilfter assessin~ the success 
achieved by tbe SEEPZ in the export firld. Government should consider 
the establishing of more sucb zones in the country. 



CHAPTER VIII 

ORGANISATIONAL SET UP 

8.1. The Electronics Commis~ion and Department of Electronics are 
the two agencies which have been entrusted with the r~sponsibiJity of for
mulating and implementing Government's policy respectively in the field 
of electronics. The Electronics Commission is at the appex of the organi
sational set up. 

8.2. The Electronics Commission is a high powered body set lip by the 
Government of India vide Cabinet Secretariat Resolution dated the lst 
February, t 971 (Appendix 11). It has been vested with the full powers of 
the Government of India both administrative and financial for ca.rrying out 
its work within the limits of the budget provision approved by Parliament. 
1be specific responsibilities mentioned in the Government of India Resolu
tion are:-

(a) formulating policy in the field of electronics paying due regard 
to other general policies of Government. 

(b) preparing the budget of the Department of Electronics for each 
financial year and obtaining Government approv11 thereto; 
and 

(c) the implementation of Government policy in all matters coJ]
cerning electronics through appropriate agencies af Govern
ment. 

8.3. At the time of setting up the Commission, Government had orawn 
up the following broad list of items for which the Commission will bear 
responsibility: -

(a) 

(b) 

(c) 

Call upon the important users to present their short and long 
term requi.rements of equipment, with their specificat.ions, with 
a view to determining the appropriate systems and technolo
gies involved. 

Make a comprehensive assessment, in both t~chnical financial 
terms, of national needs for all electronics products, and inte-

grate such needs into a single overall framework. 

Direct the promotional and regulatory measures required to 
ensure quality production of electronics equipments a~ satisfac

tory {)riccs. 
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(d) Design and implement policies and procedures for the provision 
of manufacturing technology for the electronics industry, 
through a mix of domestic design and development and 
imported know-how which will ensure that the industry 
develops on the basis of maximum self-reliance. 

(e) Survey, plan, initiate, financially support and monitor, an inte
grated national research and development programme, invl)lv
ing Government laboratories, public and private sector com
panies. and academic institutions, that exist as also those which 
may come into being in the future, aimed at generJting all the 
know-how necessary for production programmes. 

(f) Take the lead in interfacing research and development with 
production. by amongst other measures: 

(i) promoting the acquisition of technical capability and pro
viding the finances. for the design and engineering of pilot 
plants and prototype production facilities based on locally 
developed processes and design; 

(ii) taking special steps, such as provision of subsidies, to cn
sure that the high cost of limited volume production, which 
our needs often call for, is not allowed to become an 
obstacle to starting commercial ma';1ufacture of 'products, 
based on local know-how; 

(iii) providing risk capital anCI industrial support for commer
cially exploiting electronics products devised by individual 
investors. 

(g) (i) Survey, plan and approve •. programmes in the public, pri
vate and small scale sectors, for the production of those 
materials, components, equipment and systems, the need 
for which has been identified by (b) above, -and (e) 
and (f) or otherwise; 

(ii) Take steps to assist in the fabrication or as much of the 
plant and machinery needed for approved production pro
grammes, as the Commission deems possible; 

(iii) Be responsible for operating all necessary industrial and 
import licensing policies and procedures. as far as the 

Electronics industry is concerned. -
(h) Make a determined effort to design and enforce the lIse at 

engineering and materials standards, suited to our conditions, 
even in cases where production is based on imported know
how. 
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(i) Assess the qualitative and quantitative needs for manpower 
in the various sectors of the industry, such as research and 

development production, market, maintenance etc. and take 
necessary steps to mak'~' such manpower available, in time. 

(ii) Make every effort to generate as many employment 
opportunities as possible for any given investment, whether in 
manufacturing or in other sector of the industry, c;uch as mftr
keting and maintenance. 

(i) Take action to expand the fields of application of electronics 
in the national economy. 

(j) Advise Government on matters governing the issue by the Con
troller of Patents and Designs of patents affecting the industry 
in India. 

(k) Take alI other steps which it deems necessary to promote a 
self-reliant Electronics Industry. The Commission shall, in 
pursuance of its respor.sibilities indicated above, be free to set 
up laboratories, companies or other facilities and operate them 
directly under its own management, if it deems that cxi:,ting 
facilities administratively located in other ministries/dcfjart
ments are inadequate that no facilities of the desired kind are 
in existence in the coulltry 0; for any other reaSOn. 

8.4. In addition, the broad scope of work of the Commission and the 
D::partml!o l of Electronics was formulated as follows: 

(i) Within the framework of accepted n:1tional policies, the De
partment of Electronic!; will be the authority of the Govern
ment to exercise regulatory control and sup~'ivisory functions 
with regard to the import of items industrial licensing, foreign 
collaboration and capital goods import. 

(ii) Proposals for the imports of high value item relating to e1ec
tronics by all Ministries/Departments and Institutions in the 
country will have to he subject to a procedure of scrutiny or 
post facto review by the Electronb Commission. 

(iii) All Ministries /Dcpartments will make available to the Com
mission, as and when r~quired in the course of its work, the 
technical features and performance characteristics of the elf'c
tronics equipment in their use or on order at any time. 

(iv) The Commission has the authority to call for and examin~ the 
annual financial allocatio!1s fo.r electronic items of the various 
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Ministries/Departments of the Government with rega'f'd to their 
R&D as well as industrial activities. 

(v) While it would be open to each Department/Undertaking or 
Institution to proceed, as uptil now, with R&D work of limited 
application, it would be essential to dovetail major proposal; 
such as those relating to complete systems or assemblies. into 
the national efforts being organis'~d by the Commission. As 
such all schemes where current already or not, which relate 
to the development of complete systems, or assemblies, shaH 
henceforth bear the general scrutiny of the Commission. 

(vi) The Commission might approve and launch schemes of special 
significance, after thorough scrutiny of their scope, work sche
dule, estimates, funding procedures, composition of R&D 
groups etc. such schemes approved by the Commission will 
ordina.rily be sanctioned by the Government without subjecting 
them to a re-check of the contents within the ambit of the re
levant Ministries/Departments, Or institutions concerned in the 

normal course. Depending upon the adviccof the Commission, 
such schemes may also qualify for special consideration in the 
matter of purchase and import procedures, financing, building 
works etc. In appropriate cases, where the scheme is entmsted 
to an official agency, the expenditure may, in the first instance, 

be debi!ed to the Department of Electronics and adjusted as 
deemed proper later. 

(vii) The, Department of Electronics after obtaining instructions from 
the Electronics Commission. will coopcrat~ with the Ministry of 
External Affaifs in formulating Government policies regarding 
aspects of electronics having international implications. The 
implementation of the policies so drawn up would be in the 
hands of the various Departments/users in India in accordance 
with the allocation of Government busincss. 

Constitution of the Commission 

8.5. In accordance with the provision of the Government's Resolution 
dated 1st February, 1971-

(a) The Electronics Commission shall consist of full liJ1\c and paft 
time members. The total number of members shall be not 
less than four but not more than seven. 

(hi) The Chairman of the Efectronics Commission will also be 
Secretary to the Government of India in the Depa.rtment of 
Electronics. 
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(c) A member of the Commission will be Member for Finance who 
shall also be ex-officio Secretary to the Government of India 

in the Department of Electronics in finunci'al matters. 

8.6. So far the Commission has been constitutcd thrice on 8th Feb
ruary, 1972, 21st November, 1972 and on 1st July, 1973. The present 
composition of the Electronics Commission (r.ffective for 2 Yea!"~; from 1 st 
July. 1973) is as folIows: 

1. Prof. M. G. K. Menon-Chairman. 
2. Shri P. N. Dhar-Member. 
3 Dr. B. D. Nag Chaudhuri-Member. 
4. Shri A. S. Rao-Member. 
5. Shri M. R. Yardi-Member. 

8.7. Shri M. R. Yardi is Member (Finance) of the Commission. Shrl 
P. N. Dhar is Secretary to the Prime Minister. Dr. Nag Chaudhury is 
Scientific Advisor to Raksha Mantri, Shri A. S. Rao is Managing Director, 
Electronics Corporation of India Ltd. and Shri M. R Yardi is Finance 
Secretary to Government of India. The EJc-ctronics Commission is non
representational in character i.e. members arc not selected to reprcsent 
specific Departments/Interests except the Member (Finance) who has a 
specific responsibility with regard to financial matters. 

8.8. Between 8th February, 1971 when it was set up, till 31 sf Decem
ber, 1973, the Electronics Comrnissi(m has met ] 6 times. 

8.9. The Committee welcome the ~cftin~ up of the Electronics Com
mission with a view to ensure balanced development of electronics in
dustry In the country. They note that the Commission is mainly respon
sible to review the entire field of electronics with rCJCard to research, deve
lopment and industrial operations, with full authority to formuhde policy 
ill this field and to direct implementation, on sound technical and eco
nomic principles. of all measures, both promotional and re~ulatorv, thltt 
are necessary for the country to attain self-reliance in the field of electro
nics in the ",hortest possible time and in the best possible manner. 

8.10. The Committee also note that siDce the setting up of the Com
mission in February. 1971, it has met 16 times. 

8.11. The Committee are ~reatly impressed by the amount of work, 
especially planninR' in the field of electronics which has been done in the 
Department of Electronics after U~ illception. The Committee rcco2Jlise 
that in the crucial and strategic field of electronics, it is of grellt ad'fanf· 
age that a scientist of an inte~national &tnnding and reputation h~ads both 
the Commission lind the Deparlment. 
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The Committee cannot help pointing out that the sbeer volume of 
work involved is so large that it requires adequate administrative and 
organisational arrangements to en.llnre tbat there is follow-up of tbe ap
proved poHcies and of the schemes selected for implementation. 

8.12. Tbe Committee note fhR.t Government's resolution setting up the 
Electronics Commi.ssion, provides for the appointment of one or mo(e 
full...time members. At present, no such appointment bas been m~de. 
The Committee have no doubt that Government would keep, under re
view, the volume of work and tbe nature of responsibility involved so as 
to provide the Chairman of the Commission who is also the Secretary of 
the Department, adequate time to concentrate on the main task of laying 
down aDd evolving poHcies and ove .... seeing their implementation. 

8.13. The Committee would further like Government to keep the 
working of Electronics Commission under continuous review to see that tbe 
objectives UDderlying its set up are fully achieved and that the poHcies 
formulated are forward looking, comprehensive, meaningful and realising 
so that India attains not only self-relianee in ber field 01 eIecaronks In the 
shortest poadbIe time but .Iso buDds up a viable industry DOt only to 
meet the interaal refioiremeatB but to capture an increasing share of ex
port markets. 

Headquarters of the Commission and the Department qf Electrorrics 

8.14. The Headquarters of the Electronics CommissiOn is in Bombay 
and the Commission bas a staff of its own wbo constitute tbe Information, 
Planning and Analysis Group, (IP AG) consisting of 23 Class I Posts ao(1 
supoorting non-technical staff. As in the case of the Department of Elec
tronics, the Secretariat staff in the Electronics Commission are outside the 
purview of the Central Secretariat upto and including the level of Section 
Officers and Scientific Officen in the Electronics Commission are appoint
ed on contract basis, usually for a period of S years. 

8.15. It will be seen that whereas the Headquarters of the Electro
nics Commission are located at Bombay, the Department of Electronics 
is situated in New Delhi. The Committee wanted to know the considera
tions for locating the Headquarters of the Electronics Commission at 
Bombay. It has been stated that the Department of Electronics was consti
tuted as an independent Department of Government with effect from 
26-6-1970, the Cabinet approved creation of a post of Secretary to the 
Government for the Department following this, Prof. M. G. K. Menon, 
Director, Tata Institute of Fundamental Research was selected for ap
pointment as Secretary to the Government of India, Department of Elec
tronics. He was asked to submit proposals for an organizational strDC
ture which would facilitate the rapid dewlopme1tt of elcotronics in India. 
He proposed tbe setting up of an Electronics Commission on the lines of 

561 L.S.-15 
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the Atomic Energy Commission. The Electronics Commission was con
stituted and Prof. Menon took charge as Chairman with effect from 8-2-
1971. He also took charge on that date as Secretary, Department of 
Electronics. 

8.16. At the time of his selection and appointment, Government had 
taken note of the fact that Prof. Menon wished to continue his association 
with the Tata Institute of Fundamental Research, Bombay, as its resident 
head until such time as the work of the Department increased measure
ably to demand its fultime locatlon in Delhi. At the time of taking 
this deciSion, Government recognised that the Chairman of the Electro
nics Commission ought to keep close contact with an operating scienti1k 
institution in the field of electronics and that this would be best served 
by Prof. Menon continuing to be with the Tata Institute of Fundamental 
Research, Bombay. Prof. Menon IIIso indicated that at the Tata Institute 
of Fundamental Research, he was engaged mainly in scientific activity 
and organizational rtlatt'er~ related to this. Whilst in Bombay, he engaged 
in such work, he could alSo direCt scientiftc activities needed by the Elec
tronics CommiSsiOn. .here irtd~pet\deDt data celle'ctioit, piaDhing, arialy
sis ete. were reqUired; Por tht$, the lriforiitatioti, Plannmg and Analysis 
Group (lPAO) was set up Uft'dtt the BJec~ Cdtiihtisslon. 

8.17, The Electronics Commission Headquarters housing the IPAG 
has specific responsibilities like the conection, collation arid dissemination 
of information, preparing five year plan 10 year pro1ile and annual plans 
of development .and production for the electronics industry and making 
fu-depth tcchno-ecORomic analysis with respect to demand· forecasting, 
techn010gy forecasting, evolving policy guidelines etc. None of these 
functions require the ~iing ot IPAG in Delhi, except for the. collec
tion ofinformatic;m ~vailable at Delhi; for the latter purpose a .mall infor
mation cell of rP AG is located at ~heDepartment of Electronics, New 
Delhi, which also acts as the coordination cell between the. Depart
ment of Electronics at Delhi and the Electronics Commission Headquar
ters at Bombay. 

8.1S. A decision was taken that all work of a day-to-day implemen
tation nature will be carded out at Delhi bY the Department of Electro
nics and all work of a lon~-term analytical riature will be carried out at 
Bombay by the Eleetronics Commission (lPAG). As Information, col
lation and dissemination involves the entire country, it was cOrl~idered 
desirable to do t&is frotn a place which is Dearer the tent:re of the coUn
try but also well conrieeted By ralt anti ait to an partS of the country. 
Other imptmant cOnsid~l1Ilidris ~: location with access it> a large bOdy 
of "ld::troliics speciaUstsl loeittion with aCcess td a lal'F cmnputer on 
whlelt Ii m8Bqeaienl irlfDrmation syitem cldl be tlml~ UDtU recently 
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the only large computer system of its size in the country was located at 
TIFR (Bombay). 

8.19. The location of the Electronics Commission in Bombay was there
fore on the basis of what was felt to be the most convenient, practical 
solution which would enable a rapid take off in the activities envisaged. 
It was not meant to be a permanent hard 'and fast solution nor one based 
on rules and regulations. 

'8.20. The Department of Electronics in Delhi is concerned with day. 
1o-day decision relating to the industry; with implementing various regu-
latory and promotional measures and in maintaining links with Parliament 
and various Government Departments, agencies and institutions at the 

lCentre and in the States. 

8.21. Financial implications of the locations of the two offices at two 
-different places are indicated in the slIcceeding paragraphs. 

8.22. It has been stated that additional expenditure will arise for the 
"Department of Electronics on the following items on account of Commis .. 
'lion's Headquarters being located at Bombay: 

(i) (a) T.A./D.A. of the offi-;:ers of the Department of Electronics 
visiting Bombay for discussion" with Chairman of the Com
mission/Secretary, Department of Electroni.:s and other offi
cials of the IPAG. 

(b) T.A./D.A. of the officers of the ~e~4'oni~!! GomQliS$i01\ com
ing to Delhi. 

(ii) Secretary's visits to Delhi for the work of the Department of 
Electroaics. 

(iii) Rent of room reserved for Secretary, Department of Electro
nb at J1ldia Jnternationnl CettWe aAd l!Ioardidg charges. 

(iv) Telephone charges/Telex charges on the message sent to IPAG, 
Bombay. 

(v) Postal and other chatges vito telegrams etc. seftt to IPAG, 
Bombay. 
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2. Expenditure on item (i) (a) and (i)(b) is given below: 

Year Expenditure Expenditure 
for lei) (a) 1 (i) (b) 
in R8. in R9. 

191[-12 12,898 
1912-13 24,034 2,342 
1973-74 
(Upto 9113) 

4,664 34,315 

TOTAL: 41,568 36,717 

3. Expenditl,JI'e on item (ii) is given below: 

Year Expenditure 
(R8.) 

29,931 
15,601 
9,890 

55>422 

4. Expenditure on item (iii) is given below: 

Year Expenditure 
(R8.) 

10.338 
19.844 
II,046 

41,228 

8.23. It has been stated that it is not possible to quantify the financial 
implications in respect of item at (iv) and (v) above as no separate ac-
.counts have been kept for these items. 

8.24. The Committee wanted to know the considerations for having a 
separate administration for the Electronics Commission and I.P.A.G. and 
the Department of Electronics when there is such a close linking in the 
work of the Electronics Commission and the Department of Electronics. 

8.2S. It has been explained by the Department of Electronics that the 
Department of Electronics and the Information Planning and Analysis 
Group of Electronics Commission have been assigned different roles.
While Department of Electronics is concerned with regulatory 'and pro
motional measures, maintaining links with other Goverament organisa-
tions and Parliament, day-to-day aspects of industry and' associated deci
sions, the IPAG bas been entrusted with the responsibility for long term I 
planning related to the Electronics Industry, market research, commel'CialJ 
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jntelligence activities, technology forecasting etc. IPAG also deals with 
Technology Development Council, allocation of finances for Research and 
Development work, and related aspects. An expenditure of Rs. 20 CfllrtS 
}s envisaged on this head alone during the Fifth Plan period which is a 
significant administrative effort. The Information Planning and Analysis 
Group of the Electronics Commissicn is located in Bombay and it Cunc-

o tions dir~t1y under the Chairman, Electronics Commission whose head
. quarters ar~ at Bombay. It is stated that the information input from the 
Electronics ~ommission Headquarters to the Department is not of a day
to-day natur9! It is designed to be in the nature of forecast plans, results 
of techno-economic analysis, policy guidelines and information in general. 
The Departm~p.t are of the view that the distance becomes a considera
tion of relatively less significance. 

8.26. For immediate information requirements, the IPAG Cell in 
Delhi which is housed within the Department of Electronics, directly as-

o sists the Department. In all administrative matterl, Electronics C'..ommis
sion Headquarters Bombay has been made independent of the Department 
of Electronics considering the fact that the IPAG is located in Bombay 
and that it functions directly under the Chairman, Electronics Commis
.sion who is at the apex of the organisational structure of the Department 
and Commission. This administrative independence is only to facilitate 
the smooth working of the IPAG and for avoidance of frequent references 
'to the Department in New Delhi regarding administrative matters with 
unnecessary movements of files. 

8.27. The Committee note the eirellDl8tUces under which the present 
OfIice of the Chairman of the Commission/Secretary of the DeplU'tlllf'nt 
of Electronics is located both at Bombay and Delhi. The Committee 
bave a feeling that the projected growth of the electronies industry in the 
Fifth Plan is bound to generate problems both of administration and .reh
nical nature which would require cloJe coordination with other Depart
ments and organisations. The CommiUee have no doubt that Govern
ment would keep the present arraDIements under continuous review, hav-
ing regard to administrative, tedmical and financial requirements to see 
how far the present set up needs to be rationalised in the interest of 
smooth. effi(.ient aud economic functioDiDl;. 

Recruitment Rules lor the Department 

8.28. It has been stated by the Department that so far only Recruit
ment Rules for posts of Staff Car Driver and Despatch Rider have beea 
.-finalised. Action to finalise Recruitment Rules for other posts in this 
Department, both gazetted and non-gazetted, is under way. 

8.29. It tas, however, been stoated that pending finalisation of tbe 
- rules: direct recruit.ment to various posts in this Department bas been/to 
r, 
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be~g Dlade generally in cwcordance with educational and experience row 
quuemeot5, age restrictinons etc. prescribed by Govemmea.t. 

8.30. Stating the reasons for not framing the recruitment rules the 
representative stated during evidence before the Committee: ' 

j'Recruitment rules are long range things, which define the total 
pattern of the special policy. We have been following a pro~ 
cedure, though recruitment rules as such are not there. Es~ 
sentially we have givon this sort of aspect a lower priority in 

the administrative pattern, because Our biggest job would to 
. do all the things that weare asked to do with regard to re~ 
search and development." 

8.31. The Committee have been informed that it is a general practice 
in the Depanment ,of EleQtronics to appoint scientifie/technical officers re
cruited frQm the open market on contract basis. S<lmerech1ikal posts are 
also Q.lled up on deputation basis by drawing scientific/technical officers 
from other. departments/organisations. of the GoverntnMt. The following 
are stated to be the broad terms of contract agreement governing tbeap
point:ncnt of scientific/technical officers in the Electronics Commission: 

(i) Appointments are' made initially for a period of five years with 
the Government having the option of renewing the contract by 
a further period of five years. 

(ii) Government servants conduct rules arc applicable as prescribed 
from time to time for the regulation of the branch of the public 
service to which the officer may belong, and shall, whenever 
required, proceed to any part of India or a place outside India 
and there perform such duties as may be assigned to him. 

(iii) The officer shall be eligible subject to the exigencies of the 
public service, for leave and leave salary under the rules con
tained in Appendix 10-B of the P&T compilation of FRs and SRs. 
Volume II as amended from time to time. 

(iv) If the officer is required to travel in the interest of the public 
service, he shall be entitled to TA on the scale provided for in 
the rules supplementary to the FRs framed by the Government 
from time to time in force and applicable to his case. 

(v) The officer shall be eligible for any concessions in relation to 
medical attendance and treatment that may be prescribed by 
Government. 

(vi) During his service under these presents, the officer· ahall be per
mitted to subscribe to the Constributory Prov.ideat Fund (India) 
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and be subj~ to the rules of that Fund fro:n time to time in 
force. 

(vii) The officer 'Shall unless otherwise decided by the Government 
be entitled to receive in whole or in part, as may be authorised 
by the Government, the benefits of any improvement that may 
be sanctioned by the Government subsequent to the date of 
these presents in the terms and conditions of service of mem
bers of the branch of public service to which he may for the 
time being belong and the decision of the Government in res
pect of 'S~ch improvement in the terms and conditions of service 
of the officer shall operate so as to modify to that extent the 
provisions of th~se presents. 

(viii) In respect of any matter in respect of which no provison has 
been' made in the contract agreement, the provisions of the Civil 
Service (Classification, Control and Appeal) Rules, any rules 
made thereunder and any rules made or deemed to be made 
under Article 309 or continued under Article 313 of the Con
stitution shall apply to the extent to whic~ they are applicable 
to the service provided for and the decision of the Government 

as to their applicability shall be final. 

8.32. The scales of pay on which scientific/technical officers have been 
appointed on a contract basis arc given below:-

(i) Director 
(ii) Senior Scientific Officer 
(iii) Junior Scientific Officer. 

Rs. 
1400-1950 

700-1250 

40CJ---9S0 

8.33. The details of officers appointed till 15th December, 1973 on 
contract basis in the Electronics Commission (IPAG) and Department of 
Electronics as furnished by the Department are given below: 

INFORMATroN, PLANNING AND ANALYSIS GROUP 
---------------_ ...•. ,-_._---_ ... _ .. _--

Post 

I. Director (Technical) . 
2. Senior System Scientist 
~. Senior Sci\:ntific Officer. 
4. Senior MarkefAnslyst 
5.. Senior PfQject Analyst 
6. SeniQr T,"chn:i~al OlBcer 
,. Senior SCientific OiBcer . 
II. Inform·lUan Research O~r 
9. Technical Int'ormttion Officer 
10. Technical Publication Officer 

Number 

I I 
I) 

Scale 
Rs. 

1400-1950 

400-950 
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DEPARTMENT OF ELECTRONICS 
....... _--------

POIit Number Sale 
Rs. 

~---:=-~-------..:..:.:..--~-------
Director (Technical) 

2. S'~nior Scientific Officer 
3· J llflior Scientific Officer , 
4· Sp!cial Offi:er (Gmference) 

-,. : ,.- ..... 
'"L ' " \' ~, .' " ~ 

3 

4 
7 

1400-'9,50 

700~I2S0 

4~SO 
(on c~ctlidat
ed pt3r~ of 
Rs... i-per 
moJ;lth) . 

The Committee have been infor~ed that the Scientific/T~~~~ffi- ' 
cers are appointed on contract basis' by orle: of th~ follbWUi metdbds: '..::::... 

(i) on the basis of open advertisem~nts; • " ' I ','. 
(il) by locating other than through advertisement pe~~nr FDSider-

ed eminently suitable for particular posts; / ~ 
/ 

(iii) by promoting existing officers already working on contract basis 
on the basis of merit. 

~ 

8.34. In the case of (i), the applications received in rosponse to 
advertisements are screened by a Committee and after screeniAg, the can
didates are interviewed by an interviewing committee which nlay or many 
not include the members of the screening committee. Such/ con1Iilittecs 
are constituted by Chairman, Electronics Commission and S~etary. De-
partment of Electronics and generally comprise of officials from other 
Departments as wen as non-officials from scientific and educational in 
iSitutions. The recommendations of the interviewing committee as to 
suitability of candidates for the posts in question, initia)' salary etc" are 

" " ~. ~"... ,"" 
then placed before the Chairman,' ~!ectr.pQi~s ,Commission J'anP ~,~retary. 
Department of Electronics for the fiqal ;mml>yaJ.:' Offers of '~J,I)Jment 

are then sent to the candidates fin~, ~~l~ted. . i ," ' " 
8.35. Method at (ii) above is t~,en'~".~~~e t~ wh FJbe ~P?sc'!s re

quired to be manned by persons ~th s~cia.1, ~ali~cIL 'JB. J;)n~.<Q~the 
following alternatives is adopted in such cases: - ~ . , , '.' 

(a) Persons located for particular pos~,~e~in~eWed,by.a~ duly 
constituted interviewing com~ilt~ an~ reco~IJtCndatiQns \ 9f ~e 
committee as regards pay scales, terms of IIp;ointment ,t?~c. are 
submitted to the Chairman, Electronics C1mfUssion and ~re
tary, Department of Electronics. Offer,. of, appojntlll~! ~e 
sent to the persons who : are .finally se~ed- by the~avman, 
Electronics Commission itnd Secretary.. ~partment o( ,E1ectio-

. .;. I .... . 
• ,1.' , " .• oO' • ' 

.;;. 
1. 
'" , . 

• -r ", 
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(b) Persons are located by the Chairman, Electronics Commission 
and Secretary, Department of Electronics 'and thereafter a panel 
of eminent persons in the field is consulted before appointment 
is made. In one short-term (purely temporary) vacancy, a 
person was appointed on contract on an ad hoc basis without 
going through the process of consulting a panel. 

8.36. So far as (iii) is concerned, cases of existing contract officers are 
Jreferted to a selection committee constituted by the Chairman, Electronics 
~ommission. So far such promotions have been made OI1ly in the office 
of' Electronics· Commission. The Selection Committee's recommendations 
. are put up to the' Chairman, Electronics Commission on the basis of which 
the promotions are made. On promotion, a fresh contract is entered into 
with the officer. . .,' "'f' 

f 

8.37. I~ has been stated that according to order issued by the Depart-
( ~~~t in February, 1972, officers appointed in the Department on contract 
basis are eligible for' HRA at Delhi upto 25 per cent of their basic pay 
and at Bombay, upto 30 per cent of basic pay, over and above the 10 per 
cent of their basic pay to be borne by them. 

8.38. The Committee have been informed that the above orders 
have been issued in consultation with the Ministry of Finance and are on 
the lines of the facil)ties av~ilable to the employees of Public Undertakings 
in the terms of orders is~ued by Bureau of Public Enterprises. Officers 

. 'imployea on 'contract basis are' at a disadvantageous position as compared 
to "regular employees of the Government as because of their short-term ap
pointments, they cannot .. expect to secure Government accommodation and 

. do"'noi have benefits like continuingappoiiltmtnts; pension etc . 
. 4\_ '\ ' .... 

,'.-'~' 8.39. 1be Comnlittee note that the RemDtment Roles have not !lO far 
been mimed by the Department of Electronics except In the cue of staff 
car driver and Despatch Rider and that action to finalise Recruitment Roles 
I;" Other Posts in the Department is stated to be nnder way. De Com
lDiuee- feel' dult in' the interest of smooth and e8iclent functioning of Clle 
~,arbDent, it is imperative that the Recruitment Knies for aD posts lit 
Electronics Commission and tile Department of Electronics shoold be 
finalised expeditionsly. " . 

NEW DELHI; 

April 29, 1974. 

Vaisakha 9, 1896 (Saka). 
4110' •• '. ~ 

R. K. SINHA, 

Chairman,' 

Estimates Committee. 



APPENDIX I 

(See para 5.17) 

J. Materials and components 

'. 

1. Microwave L,ow Noise Tr~sistors and .RF ,and RF Power 
Transistors. 

2. 

3. 
4. 

5. 

6. 

7. 

8. 

9. 
10. 

11. 
12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 
20. 

21. 

22. 
23. 

24. 

Gallium Arsenide/Phosphide based devices· such as light emit-
ting diodes, Dlicrowave diodes. 

Lasers and Laser display. 

Bipolar and Hybrid Integrated Circuits. 

Very HighFreql1~~)':9R Tubes. 

,';", 

Microwavc tubes inoluding klystrons and Travelling Wave 
Tubes. 

Charge Couple Devices. 

Amorphous Semiconductors. 

Magnetic Bubble Memory. 

Photo and Image Tubes. 

Liquid Crystals and Liquid Crystal Display. 

Carbon composition resistors and Hot moulded carbon track 
potentiometers. 

Wire Wound Resistors-Professional grade. 

Metal Oxide Resistors. 

Cer~~c C~pacitors-feed thro-qgb, high voltage, trimmers,. 
~,!-lti1ayer . 

Color TV Tube. 
Electrolytic Capacitors for Profesional applications. 

High Voltage tanta]u~ capacitors. 

Niobium Capacit()fS· 

Piezoelectric Crystals. 

Electro-acoustic Devices. 
Magnetic Heads for video and audio tape recorders. 

Special Fuses like quick acting and Time delay fuses and Surge
Volta~ protectors. 

Solar Energy Converters. 

212 
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25 . High Capacity Batteries. 

26. Fuel Cells (Hydrogen). 

27. Gallium Arsenide/Phosphide and other Compound Semi-con-_ 
duetor.s. 

28. Oxidic Crystals including Sapphire. 

29. Ferrites including garnets. 

30. Electrical Ceramics including high density alumina substrates. 

31 . High purity alloys, for bonding wires, solders and brazing com-
positions. 

32. Thick Film Materials. 

33. Lumin'l\l!cent Materials. 

34. Special Chemicals and Plastics inclutlegPhGto:nask Chemicals. 

35 . Plastic Films~Polyesters, Polystyrene, -andPolycarbonate and 
their ,J]letallizatioD. ' , 

36. Sealing Glasses and Glass shells. 

37. Ferrous and Non-ferrous alloys like Special 'Steels, Nickel Sil
vers, Phosphor bronzes, etc. 

n. ConslImer Electronics (to include entertainment, medical instruments 
and instrumentations) 

1. Medical electronics equipment for rural health schemes. 

2 . Development of portable ECG~ and Cardiotocograph. 

3. Solid State 16/32 channel Electro-encephelograph. 

4. Solid State Physiological Recorder. 

5. Blood-flow R~cording Systems. 

6 . Computerised Chemical Analysis of Body Fluids. 

7 . Transducers for Medical Electronics. 

8. Development of low-volume, High-cost electronic instruments 
like Precision Oscilloscopes, X-y Recorders, Spectro-photo
meters, Q-meters etc. 

9 . Design and Development of High-volume, Lower-cost equip
ments like Signal Generators, F~uency Me~ers. Avo meters. 
etc. with completely indigenous components. 

10. Product development, with particular reference to export possi
bilities, for consumer items1ike Tape Recorders, PA Systems, 
Intercom sets, 'Stereo Sets etc. 

11. . A .. pilot project·;for penotratlllg the; mr1ll radio- GlIl'ket by deve
lopiDg low 'oost~Yers,~ratiQD lof wft.wate th~t appeaJa 

to rural listners and involves a proper aUx, . Qf entertainment:: 
aDd education, and marketing strategy. 
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12. Development of TV test instruments. 
13. Development of AM/PM receivers. 

14 . Development of TV camera tubes. 

rIll. Computers, COnJrol and Industrial Electronics 

1 . Development of mini computers. 

2. Time averaging computer. 

3 . Minocomputer network project. 

4. Cultivator Inforcnation Systems. 

5 . Science & Technology Information system. 

, I 

, i 

6. Development of current based Instrumentation in the area of 
process control. 

7. Development of hybrid computing facility. 

8. Development of software tools such as simulation, testing aids, 
documentation aids and compiler generation. 

9 . Development of one line co:nputer for ADGES project. 

10. Development of TDC-32 computer. 

):IV. Radars and Sonars 

1. The development of systems like airborne radar systems, 
marine radars, phased array radars, radar ECM & ECCM, 
clutter elimination syste:ns and laser radars and the related 
sub-systems and components. 

2. ,Analytical and experimental studies on F.F.T. Analysis for 
passive sonar, Echo formation and Characteristics of target and 

non-target echoes, properties of transduces arrays and transducer 
material, hydro-dynamic studies on towed bodies domes and 
hull outfits, pattern recognition 'as adapted to sonar, biblio
graphy and optical processing. Hadware oriented programmes. 
such as adaptive array, beam forms, dome and housing gear 
normalisation, signal processing etc. 

tV. Communication, Navigation and Broadcasting 

1 . 12 MHz and 60 MHz coaxial cable systems. 

2. Studies on multimetric waveguide and optical fibre systems. 

3. Installation, jointing and sealing techniques for cables and wires. 

4. Redesign of· Strowget' and Crossbar switching systems. I 

S. Electronic Local, Trunk, Tande:n, Telex and PCM Tandem 
Exchange~. 



2 15 

i ! 6. Digital Transmission Systems, Integrated switching and Trans~· . 
mission systems. 

7. Ground Equipment for multiple aicess Satellite communication . 
systems. ll. 8 . VHF/UHF fixed and mobile communication equipment. 

9. Microwave systems-2, 4, 6, 7, 8, and 11 GHz. 

10. VHF transmitter for civil aviation. 

,-. 11 . Low-noise readers, instantaneous communication receivers, in 
SSB and DSB modes. 

12 . Airborne VHF/UHF multi-channel co:nmunication equipment. 

13. Doppler Navigation Systems. 

14. Internal Navigation Systems. 

15 .. I.C. versions of Transpoaders, radio, altimeter, radio complSl+
VHF/UHF RT set, HF SSB airborne ILS. 

16. Further indigenisation if MW transmitters. 

17. Design and development of PM transmitters. 

18 . Development of Shortwave transmitters. 

19. Solid-state low power TV transmitters. 

20. Indigenization of Band 1 and Band 3, TV transmitters. 

21. Propagation studies in the TV bands. 

22 . Development of mircrowave instruments required for various 
purposes. 

VI. Electromechanical components 
1. Evaluation 'and development of peripherals like card readers, 

medium/high speed line printers, and magnetic tape drives. 

2. Development of switches, connectors, relays like telegraph re
lays, fast acting relays, reed relays, relays required for railway 

'. signalling, telephone relays. 

• 

3 . Development of gyres and synchros, and servo motors. 

4. Development of fine tecniques. 

S. Development of telegraphic equipments like page type, tape 
type printing reperforators. 

6. Development of different waveguides, feeds and microwave 
antennas. 



APPENDIX n 
(See para 8.2) 

Copy of the Resolution No. 26/7/70-EC dated 1st F~bruallY, 1971, of 
the Cabinet Secretariat (Department of Cabinet Affairs), published in the 
Gazette of India (Extraordinary) Part-II, on 1st February, 1971. 

The Government of India attaches the highest importance to the 
-develop:nent of an integrated and self-reliant electronics industry in this 
country, as rapidly as possible. Electronics occupies a key position in 
modern science and technology. It has a vital role to play in the field 
'of Atomic Energy, Communications, Defence, Education, Entertainment 
and Space Technology. It is assuming increasing importance in the moni
toring and control of production process in the Engineering" Chemical and 
Metallurgical industries. Because of its dynamic character, its pervasive 
nature and its significant impact on science, industry and society. electro
nics is today in the vaneguard of technological progress. Technological 

_progress and obsolescence are both very rapid in this field. An intensive 
'promotional effort relating to broth production and' research and develop
ment is" therefore, esQ1ltial to ensure a rapid growth of self-confidence 
and of indigenous capabiliti~s. 

2. 1ft ol\tet to eMUre the necessary balanced development of electronics 
;in the country, the Government of India consider it neee'S'Sary to set up 
an organisation free from all non-essential restrictions or needlessly in

-elastic rules, which will review the entire field of electlonics with repro 
to research, development and industriid QperatioDs, with full authority to 
formulate poIiqy in this field aa6 to dUeet implemcmtatioo, on sound 
technical and economic principles, of all measures, both promotional and 
'1'egulatory, that are necess.ary for the country to attain self-reliance in the 
shortest possible time and in the best possible manner. 

3. After cateful consideration the Government 0f India lnwe decided 
to establish an Electronics Comm.ia&oion with full executive and financial 
~owers. 

4. Constitution 
(a) The Electronics Commission shall consist of full time and part-

time members. The total number of member shall be not 
less than four but not more than seven. 

I' :1' 216 
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(b) The Chairman of the Electronics Commission will also be 
Secretary to the Government of India in the Department of 
Electronics. 

(c) A member of the Commission will be member of Finance who 
shall also be ex-officio Secretary to the Government of India 
in the Department of Electronics in financial matters. 

5. Fznitctions.-The Electronics Commission shall be responsible. 

(a) for formulating policy in the field of electronics, paying due 
regard to other general policies of Government; 

(b) for preparing the budget of the Department of Electronics for 
each financial year and obtaining Government approval there

to; and 

,( c) for the implementation of Government policy in all matters 
concerning electronics' through 3Jlpropriate agencies of 
Government. 

6. Within the limits of the budget provision, approved by Parliament 
the Commission shall have the powers of ~e Government of India, both 
administrative and financial, for carrying out its work. 

7. Chairman 

(a) The Chairman, in his capacity as the Secretary to the Govem~ 
ment of India in the Department of Electronics slrall be respoo
sible for arriving at decisions on technical questions and advis
ing Government on matters of policy relating to electronics. 
All recommendations of the Commission on poliiy and allied 
matters shall be put up to the Prime Minister through the 
Chairman. 

(b) The Chairman shall have the power to over rule the other 
Members of the Commission, except that the Member for 

, ' Finance shall have the right to ask that any financial matter, 
. .Ji' in which he does not agree with the Chairman, be referred to 

the Prime Minister and the Finance Minister. 
(c) The Chairman may authorise any Member of the Commission 

to exercise on his behalf. subject to such general or special 
orders as he may issue from timo to time, such of his powers 
and responsibilities as he may decide. 

8. Member of Finance.-The Me:nber for Finance shall exercise the 
powers of a Secretary to the Government of India in the Department of 
Electronics in all financial matters concerning the Department of Electro
nics except in so far as such powers have been, or may in future 'be con
ferred on or delegated to the Department. 



218 

9. The Commission shall have power to frame its own rules of pro
cedure. It may meet at such times and places in India as may be fixed by 
the Department. 

ORDER 

Ordered that a copy of the Resolution be communicated to all the 
Ministries/Departments of the Government of India and all the State 
Governments/Union Territories. 

Ordered also that the Resolution be published in the Gazette of India 
for general information. 

Sd. N. K. SREENIV ASAN, 
loint Secretary~ 



APPENDIX III 

Statement showingl the Summary of Recommendations 

SI. Ref. to 
No. Para No. Summary of Recommendations 

of the Report 

-------------------------------------
1 l 3 

1 1.11 The Committee note that there has been a steady 

561 LS-16. 

growth of the Electronics Industry in India since 
Bhabha Committee made its recommendations in 
1966. The total Electronics production has increased 
,from RI. 30 crores in 1964-65 to Rs. 206 croreii in 
1972-73 which amounts to about 7 times the pro-
duction in 1964-65. Production of equipments has 
also risen from Rs. 26 crores in 1964-65 to Rs. 162 
crores in 1972-73. Similarly the production of com
ponents has also shown an eleven fold increase dur
ing the same period. 

1.12 Inspite of these strides, however, the initial momen~ 
tum of growth in the entertainment electronics has 
not been maintained from 1970-71 onwards. Having 
attained a level of Rs. 80 crores of production of 
entertainment equipments in this sector in 1970-71 
it has dropped down to Rs. 55 crores in 1971-72 and 
Rs. 65 crores in 1972-73. Even allowing for the 
change in the mode of computation, it is obvious 
that the growth rate has slowed down in the last three 
years. The country is also lagging in the target put 
forth by the Bhabha Report regarding components. 
The production in this sector is likely to be less than 
the Rs. 84 crores envisaged in that Report. 

1.13 In view of the fact that the industry occupies a 
key position in development of modem science and 
technology and is destined to play a vital role in the 

219 



1 2 

220 

3 

field of Atomic Energy, Communications, Defence, 
Education, Entertainment and Space Technology and 
in view of its increasing importance in monitorin& 
and control of production processes in the key in-
dustries, the Committee feel that it is essential that 
a balanced and accelerated growth of this industry 
is ensured. 

The Committee welcome the constitution of the 
Electronics Commission and the Department of 
Electronics to achieve these goals. 

2 1.41 The Committee feel that generally iln effective 
developmental work has been' done in the field of 
electronics in the Public Sectbr Undertakings and 
sophisticated equipments 'end '~mponents are being 
manufactured within the country with indigenous 
know-how, For example, S.B.L. has come a 10Di 
way in indigenising an appreciable part of its com
ponents. Out of 40 collaborations, 20 have already 
expired and have not been renewed. Most of the 

·1: , remaining, collaborations ~i11 also expire in the next 
five years. The variety of equipments being manu
factured by B.B.L. is increasing and most of them 
have been developed indigenously. B.E.L. is under
stood to have substantial programmes for R&D a;so. 
A numbCr of sopbjsticated defence items for army, 
air-force and navy ,have wso bCen produced in B.E.L. 
factories. In, th~fi.eld of components also, they have 
programmes ,for development of integrated circuits, 

,', discrete and monolithic types. The entire production 
of E.C.I.L. on the other hand is based on the know
how developed indigenously either in-house or in 
B.A.R.C. with the exception of a small element in 
antenna systems. 

1.42 As regards Ipdian Telephone Industries the colla
boration for manufacture of 'strowger type of tele
phone exchanges has expired 12 years ago and the 
collaboration agreement for crossbar telephone 

._-----_.-----
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---.---------------
switching equipment entered into in 1964 has a110 
been terminated in 1973. The Telecommunication 
Research Centrell.T.I. has also important contribu
tion to its credit like development of open wire carrier 
syste:n, coaxial cable and microwave links, auto
matic telex exchange and remote control equipment 
for Railways etc. Some more development and manu
facturing projects are in hand. Similarly Hindustan 
Teleprinters which started the manufacture of tele
printers with foreign technical collaboratioft in 1962, 
has since terminated the collaboration and has deve
loped a. second generation teleprinter and electric 
typewriter on its own. 

1.43 In Defence area also, there is some progress in the 
field of antenna and troposcatter equipment and 
multiplex equipment etc. 

1.44 In satellite communication system aiso some equip-
ment for the Earth Satel1ite Station at Arvi is being 
imported. However, all the equipment required for 
the Satellite Instructional Television Experiment 
(SITE) will be produced with indigenous know-how. 

Some competence is also reported to have been 
acquired in the radar area although of relatively 
simple types and in the next generation of trans
ponders. Some headway is also being made in the 
signalling equipment for the Railways. 

J .45 Whereas on a general view, the Committee recog-
nise that an impressive developmental work has been 
carried out in manufacture of sophisticated equip
ment in the field of electronics in the Public Sector 
Undertakings, there has been insufficient progress in 
the field of defence electronics: In high power lIys
tems and avionics even after ten years of production 
under foreign colIaboration, the value of licenced 
production which was 98 per cent till 1972-73 will 
come down to 90 per cent only by 1974-75, as a 
result of (he development or indlgenolls know-bow. 

---_._----_ ... _. ---- - _ ... - .-.-----... -.. _ .. ---_ .. _-_._--....•. -
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1.46 While the Committee realise that the proJl'OIs in 

the highly sophisticated fields bes necessarily to be 
slow, it has to be recognized that this is really the 
most wlnerable area from the point of view of de
fence. It is, therefore, of urgent importance that 
the next few years are devoted towards development 
and production of sophisticated components of the 
next generation particularly in this strategic field and 
in systems design. 

1.47 The Committee recommend that an integrated 
well-coordinated and time-bound programme may 
be drawn up for achieving self-reliance in these 
strategic fields. 

3 1.48 The Committee agree that there are certain areas 

4 1.54 

in electronics which due to their strategic importance, 
economies of scale and sophisticated technology are 
to be earmarked to the public sector. The Committee 
would like Government to remind the, public 
sector units of their responsibility to set up ancillary 
industry and to extend every assistance to the small 
scale sector in the interest of broad-based develop
ment. 

The Committee note that no integrated approach 
has been followed heretofore for the development nf 
the Electronics Industry taking the Public and Private 
sectors together and on three tier basis i.e. equip
ments, components and raw materials as recommend
ed by the Bhabha Committee. The approach up till 
now essentially has been that of licencing project b, 
project without attempting a balanced and integrated 
approach, resulting in uneconomic '8Jld imbalanced 
growth of the industry and continued dependence on 
foreign collaborations in various sectors. The Com
mittee note that in Fifth Plan a balanced approach 
is proposed to be followed taking into account the 



1 2 

S l.S5 

223 

3 

di1ferent factors of growth. The Committee DOpe 
tbat with the setting up of the Electronics Depart
mentjCommission and the dynamic approach the 
Electronics iDdustry will now be developed in an 
integrated manner and on more systematic lines. 

The Committee also note that the private enter
prise has been reluctant to come forward to partici
pate in a big way in most sectors in Electr.onics in
dustry except in the consumer electronics even though 
no restraints exist in most of these sectors except in 
the strategic fields of Defence and Communications 
under the Industrial Policy Resolution. The Com
mittee understand that even in these fields the res
traint is in regard "to the end of products only and 
not on the components and sub-assemblies etc. There 
are enormous areas end wide opportunities in this 
field for the private entrepreneurs like industrial and 
medical electronics, components, computers etc. but 
they have shown little interest in these areas. The 
Committee would like Government to examine this 
matter in all its aspects to see how best the resources 
and capabilities both in the public and private sec
tors could be utilised in the interest of achieving 
planned production. 

6 1.62 The Committee feel that there is some force 
in the argument that attachment of the Public Under
takings to user administratIve Ministries affects the 
free commercial decision making by them adopting a 
dynamic approach most suited to their role as manu
facturers of sophisticated equipmentlcomponents and 
treatment of other user's requirements on secondary 
priority. Pricing policies also tend to be more favour
able to the administrative Ministry at the expense of 
others particularly where these enterprises enjoy 
monopoly and in fact this is true of most of the 
undertakings in the electronics field. The Committee 
feel that while there is need to allow full autonomy 
and decision making powers to these undertakings 
in the interest of their healthy development, it is also 
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necessary that there is close coonlination among these 
enterprises to avoid duplication of efforts and to 
conserve scarce financial and foreign exchange re
sources as well as for an overall integrated develop
ment of the industry. The Committee consider that 
for thIs purpose it would be desirable if there is an 
organisational mechanism which can periodicaay 
appraise the functioning of the public undertakin~s 
producing electronics items and could provide them 
overall guidance in regard to the policies followed 
hy them as well as their future developments. In such 
a set up it would be appropriate if the Department 
of Electronics has an important say. 

The Committee note that the Department of Elec
tronics is consulted only initially and in case of large 
enterprises in matters such as framing of objectiv.!s 
of the undertakings and in the -determination of their 
product mix and ,diversification. The Departmont 
has, howeve~, no say in matters like complexion of 
the Board of Directors, appointments to the Board of 
Directors and to" senior management positions like 
Managing Directors and General Managers, Person
nel and remuneration structures/policy, policy and 
follow up rela(ng to development of ancillaries, :md 
pricing policie~. 

The Committee also note that the Department has 
at present no power. to direct the public undertakings 
to take up proOuction of certain jt~ms even where it 
is in larger national interest to do so. The Com
mittee further note that the Department of Elect.ro
nics is represented on the Board of Directors (If BEL 
and Instrumentatiori '(Kotah) only. It has no Direc
tor on the Boord of Directors of Indian Teleph(lne 
Industries, FJectronies Corporation of India Ltd., 
Hindustan Aeronautics Ltd., Hindustan Teleprinters 
Ltd. and Hindustan Cables Ltd. 
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1.65 While the Committee appreciate that the Depart-
ment of Electronics is being consulted in some matters 
such as framing of the objectives of the undertakings 
and determination of their product-mix, including 
diversification, they feel that it would also be desir
able if this Department which has an owrall respon
sibility for the development of electronics in the 
country has an effective say in formulation of policy 
and follow-up relating to development of ancillaries 
and pricing policies of these undertakings 

1.66 The ComlI\ittee would, therefore, suggest that a 
suitable machinery may be evolved as the one suggest
ed by the, Department of Electronics like a standing 
M.anagement B~~, with the Secretaries and Direc
tors of the M4ti*ics/Public Undertakings on it, to 
ensure that all these public undertakings function in 
an integrated manner in furtherance of the obJ.!ctive 
of rapid development and growth of electronics indus
try in the country. 

1.67 The Committee find that though the Department 
of Flectronics is charged with the respunsibility for 
development, of electronics in all the fields it does not 

, have at present under it aitly manufacturing nnit in 
the plIblic sector. The Committee consider th-at it is 
largely due ·to histori.ool reasoo.s as the Department 
of··Electronics has been set up only very recently. 

1.68 The Committee recommend that GoV'ernment 

1.76 

should review at the highest level the question of 
placing units which are charged with the responsibility 
for manufacturing cle~tronics under the department 
of Electronics in the overall interest of development 
and for the~e units being used as centres of growth 
for an accelerated programme of development of 
electronics industry in the Fifth Plan. 

The Committee feel that in order that the electro
nics industry could move in an integrated manner. it 
is essential to have system groups in every major user 
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department like Defence, Atomic Energy, Space, 
Communications, Steel and Railways etc. who arc in 
a position to perform the follOwing talD on a conti
nuous basis:-

(i) Technological forecasting for the needs of 
users, keeping in view the new techno
logical trends; 

(ii) Ane.lysing major systems into sub-systems, 
equipments, components and raw mate
rials; 

(iii) Monitoring the progress of flpecific pro
ducts through various stages of the inno
vation chain starting with development 
through batch production or full acale 
production. 

1.77 The Committee note that such groups/cells are 

1.99 

already being introduced to some extent, such as 
Radar and Communication Project Office and the 
National Radar Council. Some other Ministries are 
also moving in the matter. The Committee recom
mend that such groups should be set up in all the 
major uaer industries with a view to helping the 
Ministries as also the supplier undertakings in moni
toring the progress of the specific products through 
various stages of innovation .chain and analysing the 
major systems into su1Hlystems, equipments, compo
nents and raw material as also keep an eye on the 
futuristic requirements of the Ministries concerned. 
The Committee WOUld, therefore, urge the Electro
nics Commission to provide the necessary initiative 
in this regard and help the Ministries/Departments to 
set up such groups in a sysoomatic way. The Com
mittee would also urge the Ministries/Departments 
concernoo to initiate necessary steps in this direction 
in their own interest and in the interest of the future 
of the industry as a whole. 

The Committee appreciate the interest and zeal 
with which the Electronics Commission have been 
collecting the information in regard to the long-term 

-----------
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and short-term requirements from important users 
of equipments with specifications on the basis of a 
continuously interactive process. They also note the 
efforts made in this direction by constituting a Task 
Force on Tele-communications and Electronics under 
the· chairmanship of the Chairman, Electronics Com
mission and with Members drawn from user agen
cies. Based on this exercise, a programme for the 
devwlopment of Electronics durin~ the Fifth Five 
Year Plan has been prepared and a 10-year profile 
for electronics drawn up. Furthermore, both one time 
as well as standing mechanisms have been and are 
being instituted sectorwise to ensure coordinated 
efforts in this direction in areas like Defence, Tele
communications, computers, Railways, Home Affairs, 
Mass communicat~ons, space and Atomic Energy 
through meetings, panels and other efforts. 

1.100 The' Committee note that since information col-

1.110 

lected by I.P.A.G. from user agencies by means of 
questionnaires etc. is not mandatory, they have to de
rend heavily on th~ D.G.T.D. The Committee note, 
however, that the information obtained by D.G.T.D. 
which is on a mandatory basis, is available to other 
departments only in a consolidated form. Since it may 
not desirable to obtain information throulZh a num
ber of agencies, the Committee recommend that ways 
and means may be found after mutual discussions to 
make available the requisite infomtation to the 
LP.A.G. pnd if necessary, to other user Ministries 
also to meet their requirements. The Committee need 
hardly emphasise that the meaningful information 
thus made available to the I.P.A.G. will belp them in 
Makin!! a more scientific and realistic assessment of 
electronics in the country which is a pre-requisite for 
~ound planning. 

The Committee note that (he Department of 
Electronics have no information regarding the num~ 
ber of units engaged in Electronics production in di
fferent States and sectors i.e. small scale large scale 
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etc. and the value of their production. It need hard
ly be emphasised that this is the basic informatioa 
for a proper assessment of the real status of the 
industry in different sectors and in different parts of 
the country as also of the precise overall picture of 
the industry in the country and its requirements. The 
Committee suggest that adequate arr.angements should 
now be made for the collection of such information 
on a regular basis. 

11 1.111 The Committee note that detailed information 
about the electronic items imported in the country 
is not available with the Department of Electronics. 
They note that the 'Monthly Statistics of Foreign 
Trade of India' published by the Dir.ectorate of Com
mercial Intelligence and Statistics, gives import 
data in broad terms only (e.g., computers, compo
nents, instruments etc.). It does not give detailed 
information about imported items like diodes, digital 
voltmeters. integrated circuits etc. Moreover, from 
the existing statistics regarding imported electronic 
items, it is not always possible to differentiate bet
ween electricai, electronic and electro-mechanical 
equipment. The Committee note that the I.P.A.G. 
is attempting to collect the detailed information 
about the import of electronic items by deputing 
their staff at the various custom offices. 

1.112 The Committee need hardly emphasise that for a 
purposeful planning. for the development of electro
nics industry, it is absolutely essential that detailed 
information regarding the electronic items imported 
at pr.esent, is available. In the opinion of the Com
mittee, such a detailed information would be very 
useful as it would enable intending entrepreneurs to 
decide about the starting of an industry to produce 
an item which is being imported at present and thus 
would help import substitution efforts in a positive 
way. The Committee recommend that effective mea
sures should be taken bv Government immediately 
to ensure that detailed information about imported 

_______ ~ '~,a:w: •• _I!,_,_,-:-, ...••• _.,.S:SN"'~~---------
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items' not only i,n the electronics field but in other 
fields also is availablo to the public, to enable them 
to go in for import substitution in a meaningful man
ner. 

12 t .113 The Committee would also like Guvernmcnt to 
ensure that there is no delay in the publication of the 
'Monthly Statistic!; of Foreign Trade of India' coo
taining detailed and meaningful information. The 
Cotnmittee Would like Government to take all neces
.al}' measures to stteamlinl! and rationalise the com
pilttti<tl and tim~ly pubii,atioil of this it1forml1tioD. 

13 1.114 The Committee understand that a number of par-
ties/undertakings have been importing items in falsQ 
names or misleading flame!! and at times. it is Dot 
possible even to know what has really been imported. 
This underlines the need for giving training of a 
specialised nature to the custom staff to identify and 
correctly tabulate the sophisticated items. 

14 1.122 The Committee note the efforts made by the 
Information, Planning and Analysis Group of the 
Electronics Commission towards formulating pllll1 for 
the electronics industry on a long term basis by Ma
lysing various aspects of the Electronics Industry in 
different sectors by updating the Bhabha Commit
tee Report. The Committee also note that practical
ly all the documentation towards updating the Bhabha 
Committee has been completed somewhat like Bha
bha Committee but the information has not sO far 
been consolidated in a single volume pendin, .a de
cision by Parliament on the Fifth Plan. The Com
mittee 'hope that the whole analysis will be consoli
dated and published at an early date. 

t .123 They also note that the Reports produced by the 
technical panels appointed for the purpose have 
proved of practical utility .as in the light of the infor-

---.,------------------------
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mation contained therein it has been possible to 
-dispose af various licensill8 applications. 

The Committee arc glad' to note that the De
partment of Electronics has taken initiative in a num
ber of the States to' encourage development of elee
tronies industry. in Keralaa separate Kerala State. 
Electroni£ Development Cor.poration has already been 
set up and proposal for a functional Estate near Tri
vandrum is under consideration. In West Bengal 
Electronics Development Corporation has already 
been set up and a Testing and Development Centre is 
being considered. In U.P. a proposal is being for
mulated for the development of an Electronic Deve
lopment Corporation. In Tamil Nadu also a special 
functional Estate in Madras for instrumentation and 
Electronics is being set up in the name of Instrollics 
Estate. Similarly proposals of Electronics estates are 
being consider.ed in Rajasthan at Jaipur, in Punjab 
near Chandigarh and in Maharashtra. In Bihar also 
a comprehensive development programme for Elec
tronics is heini formulated in consultation with a high 
level consultant. As many as 8 to 10 Testing and 
Development Centres are expected to be set up dur
ing the Fifth Plan period for which Rs. 3 crores have 
been allocated. 

The Committee have no doubt that sustained 
efforts will be made by the Department to assist the 
remaining States to set up electronics industries in 
their areas so that the electronics industry is dispersed 
all over the country. The Committee are of the view 
that in the States where these centres/estates are not 
feasible due to inadequacy of infrastructural facili
ties, a suitable central place may be selected for 
development of the centre to cover the contiguous 
areas forming a block' for the development of the 
electronics industry in these areas. 

-----------.--------- -. ---
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1:.146 As regards 'allocation to be made in Fifth Plan 
for this purpose, the Committee feel that the position 
may be reviewed at the time of Mid-term appraisal 
of the Plan and additional funds made available, jf 
coosidered necessary,. {Iccording to the progress made 
in tbe development of the electronic industry. 

1.147 The Committee note that, apart from these 
efforts of encouraging the development of electronics 
in the States, the Department is also keen to develop 
backward areas and to spread the electronic base, out 
. of the metropolitan or irldustrial areas where the in
dustry is at present mostly concentrated. The Com
mittee further note that the Department is using li· 
censing as an instrument in achieving this policy and 
preference is given to those applicants in the orga
nised and small scale sector who want to set up new 
units outside these areas. 

1.14B The Committee would in this connection like to 

},149 

1,J63 

stress that in the Fifth Plan period, particular empha
sis should be laid by Government on the development 
of backward areas and areas outside metropolitan 
and industrial cities by providing special incentives 
and concessions for setting up industries, particularly 
in the small scale sector in those areas to narrow 
down regional. imbalances to the extent possible. 

The Committee would like to suggest that Gov
ernment should take positive initiative in the develop
ment of the electronics industry in such areas by set
ting up Public Sector units in electronics so as to 
encourage ancillary industries to grow round them. 

The Committee note that although production 
of some items is being farmed out to ancillary units 
by some Public Undertakings the progress in this 
r.egard is far from S"dtisfactory. There has been 
some disinclination on the part of some large under
takings to farm -out components, assemblies and 

-------- ---. 
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sub-assemblies to outside agencies and a tendency 
:exists to do everything in-house. The maill reasoos 
for this situation are stated to be untimely deliveries 
and lack of consistency in quality. Difficulty also 
arises in the case of undertakings dealina with pra. 
fessional equipment where tolerances are very rigid. 
lil such cases these undertakings find it difficult to 

farm out the items to the ancillary units. 

1.164. The Committee agree with the views expressed 
by' the evaluation Teams set up to go into the pro
duction prosrammes of B.E.L. and I.T.I. that ancil. 
lary development is not only a social obligation but 

also a sound economic proposition, in the ultimate 
commercial interests of the undertakings themselves, 
as among other things this minimises the capital 
risk involved and releases energy in terms of bighly 
skilled manpower who could be more usefully en
gaged in other important production programmes. 

Moreover additional capacity for equipment manu
facture becomes available without sizeably adding 
to the plant and machinery and manpower. The 
Committee endorse the suggestions made by the 
Evaluation Teams for the development of ancillary 
industries on sound lines. They hope that these 

The Committee recommend that energetic mea
sures should be taken to identify suitable items at 
BureS, should be taken to identify suitable items at 
present being manufactured in Public Sector Under
takings and organised private sector Undertakings 
which could be farmed out to ancillaries profitably 
with a view to accelerate the growth of anciUiary 
industries around electronic undertakings. 

20 1.176. The Committee note that the small scale industry 
has attained considerable growth in the electronics 
field and these units are turning out items of high 

sophistication. They have been able to bring down 
prices and even enter the export market in items like 
radio, T.V. receivers, sound equipment etc. The 
Committee also note that the scope of the small scale 
industry is being broadened and consistent en-

._----_._ ... , .. __ .------
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couragemerit is being given for the establisment of 
small and medium units by technical entrepreneurs. 
The Committee further note that there Is no restric-

tion on the small scale industry except their own 
capability and a great deal of support was available 
to them fro:n the Department. 

The Committee are, however, concerned to note 
that the actual availability of raw materials, accord

ing to their capacities, has become a major bottleneck 
tinue to suffer in the matter of raw materioaJs. The 
small scale sector. Unless these capacities are ac
tually determined by the State Director of Industries 

in coosultation with the Development Commissioner, 
Small Scale Indu~tries, they do not get quota in the 
same way as before. In actual practice they con
tinue to suffer in the matter of raw materials. The 
Com:nittee understand that the Ministry of Indus": 
trial Development is looking into the matter. Con
sidering the vast potential of the small scale indt1s~ 
tries in solving the gigantic problem of unemploy-

ment, and their suitability for thtl production of 
Clectronic!; good!; the Committee cannot but too 
strongly stress the need for full utilisation of this po-
tential efficiently bv removinl'!' the existin,!: constraints 
]ike shortages of raw materials and other inputs at 
tne earliest. I 

Th" Committee note that th~ Fifth Plan proposals 
for the Department of Electronics envisa~e an invc!IIt
ment of Rs. 202 crores which is expected to generate 
a total production of Rs. 2300 crores during tlle 
Plan period. The Committee note also that these 

'allocations will provide additional employment tp 3.6 
lakh persons. The annual production of electronTc 
equipment and components whieh is around Rs. 200 

crores at present is expected to gO lip to more th:m 
Rs. 650 crores by the end of the Plan period. Apart 

from that Rs 20 crores have been allocated for Re
search and Development during the Fifth 'Plan. 

_ .. ----_._---- --.----- ----_._- -------.-.-... 
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1.196. The Committee, however, note' that there has been 

a difference of opinicn between the Planning Com
mission and the Department of Electronics in regard 
to allocations in the various fields. The major dif
ferences have been in regard to the allocations in the 

field of tele-communications and mass communica
tion. Other fields of difference are the activities 
relating to standardisabon, research and develop
ment, Export Processing Zone, Regional Co:nputers, 
semi-conductors, passive components and test and 
development facilities. 

1.197. The Commitee are grcatly impressed with the 

2.25. 

potential of growth of electronics Industry and would 
in particular like to draw attention to its employ
ment potential, high capital formation capability 

etc., and would like Government and the Planning 
Commission to see that requisite funds are made 
available. to this industry in the interest of achieving 
the targetted rate of growth. The Committee would 
like to be informed of the concrete measures taken 

by the Planning Commission/Government in im
plementation of the above recommendation. 

The Committee note that there has been a slowing 
down in the growth of consumer electronics during 
the last three years for a variety of reasons, such as:-

1. Erosion of buying power in the country 
during the last few years. 

2. High cost of entertainment grade com
ponents and materials. 

3. Difficulty in receiving satisfactorily the 
more attractive programmes of All ITldia 
Radio such as Vividh Bharati on the high 
power transmitters throughout the country. 

4. Enough entertainment value is not found 
in the All India Radio Programmes. 

5. Unsophisticated programm-;:s on T.V. 

2.26. The Committee, feel that with a view to remove 

'------~-
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stagnation in· consumer electronics, effective measures 
should be taken to lowering down the costs of these 
items and to make the radio and T.V. programmes 
popular, entertaining and instructive. 

23 2.27. The Committee note that cost of components that 
go into production of certain consumer grade elec
tronic items is high on account of certain compon
ents being imported. The Committee feel that in
digeaisation of production of these components will 
go a long way to reduce their cost for which deter
mined efforts are needed. The Committee are of 
the view that a developmental plan should be drawn 
up and intensive efforts made to accelerate the pace 
of research and developme'llt in this field so as to 
enable indigeneous production of these items in the 
shortest possible time. 

2. 2.28. The Committee feel that positive measures to-
wards peneteration of the rural market for radio at 
this stage is called for urgently by continuously re
ducing the price of radios so as to invigorate the 
development of small scale sector in the electronics 
industry. The C.ommittee, therefore,. suggest that'll. 
pilot project may be launched to survey, study and 
suggest as to how best sales could be augmented in 
the rural market. 

2~ 2.29. The Com:nittee recommend that the Department 
of Electronics may take up with the Ministry of In
formation and Broadcasting the transmission of A.I.R. 
programmes of better quality on high power trans
mitters SO that these could reach the larger rural 
audiences with a view to exploiting foUy the vast 
potential of this market. 

2.30. The Committee need hardly stress that every en-
deavour should be made to accelerate the growth 
and development of consumer electronics in the 
country as they provide a strong base for the deve
lopment of sophisticated and advanced electronic!! 
indU5try. 

--------- --- ._--------- --------
561 LS-18. 
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26 2.54. The Committee note that TV is currently selling 
at a high price costing around Rs. 3,500 and that 
there is a tendency for the cost ofl the TV to increase 
rather than to decrease. There has been an increase 
of the order of Rs. 250 per set during January
February, 1974 and there has been further increase 
of the cost of the TV set after February, 1974 due 
to recent increase on Excise Duty on TV Set. 

2.55. The Committee feel that if the marketing base for 
the TV has to be broadened by making it available 
within the reach of common man, intensified research 
and developmental efforts will have to be made for 
greater indigenisation of components to bring down 
the manufacturing cost and to achieve a breakthrough 
as has happened in the case of radio. The Committee 
would, therefor.e, like the Department of Electronics 
to take effective steps to improve its technology and 
to reduce its manufacturing cost. 

27 2.56. The Committee would also like the Department 
of Electronics to intensify research and development 
for the production of transistorised T.V. sets. They 
would further urge that effective steps should be 
taken to produCe ruggedised T.V. sets so as to re
duce their maintenance costs as also their frequent 
breakdowns. 

28 2.57. The Committee note that one df the major ele-
ments contributing to the high price of TV set is 
taxation i.e. customs duty, excise duty, sales tax etc. 
They note that the excise duty on TV sets has been 
increased from 10 per' cent ad valorem to 20 per 
cent ad valorem this year itself. The Committee 
recommend that that Gowl'DIJlcnt may examine the 
question of 11Itionalisation of customs duty on im
ported material Deeded for the manufactore of TV 
,receivers, excise duty and sales tax on TV in the 
interest of making available moderately priced in
. digenous TV sets, to create a large market for TV 
sets. 
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29 2.58. The Committee note that increase in the price of 
TV set is also due to increase in the price of picture 
tube manufactured by BEL by Rs. 140 per tube due 
to change in the categorisation in regard to the levy 
of customs d.uty on the import of glass bulbs. 

2.59. The Committee also note that Government have 
taken some steps towards increasing the production 
of picture tubes in BEL from 100,000 nos. to 200,000 
per annum. Government have also been consider
ing for some time to bring in four more parties to 
produce picture tubes to cater to different regions at 
Banglore, Nasik, Ghaziabad and Kanpur. This will 
not only meet the increase in demand for this ite:n 
but will also reduce transportation charges from far 
off stations and thus reduce TV prices to some extent. 

2.60. The Committee also note that the question of 
production of glass bulbs, the main component on 
picture tubes, indigenously is also under considera
tion of Government and no decision has been taken 
in the matter so far in view of the high internal cost 
of production resulting from setting up capucity 
equal to half the economically viable capacity al
though it may reduce the import Bill. The Com
mittee desire that Government may take a suitable 
decision in this regard as early as possible keeping in 
view the need to reduce the costs of TV sets so as 
to make them comparable to those prevailing in 
other countries . 

. 2.61. The Committee have no doubt that with concert-
ed measures by both the Government and industry, 
it should be po~ible to drastically reduce the price 
of T.V. particularly when the labour costs in the 
country are far cheaper compared to those in other 
countries. 

2.62. In this connection the Committee would like to 
'!J1ention that the question of reduction in the price 
of T.V. sets has <also been dealt with in paras 3.172 
to 3.175 of their 64th Re.port on Television. 
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30 3.7. The Committee note that with a view to meet the 

demands in regard to Telecommunications, the 
manufacturing facilities in the country will have to 
be doubled during the Fifth Plan by setting up new 
plants and by achieving optimum production of in
stalled capacity in the existing units and by ensuring 
a substantial Research and Development base in in
dustries so that equipment manufactured is of cur
rent technology. 

3.8. The Committee find that a number of new units 
are proposed to be set up with a view to augmenting 
existing capacities in such fields as switching equip
ment, exchanges, telephone instruments, trans:nission 
equipment, high precision measuring and testing 
equipment etc. The Committee hope that these 
measures will go a long way not only in meeting the 
internal demands but also to enable exports to the 
tune of 10 per cent of the production of these equip
ments as envisaged in the Sixth Five Year Plan. 

3.9. The Committee however desire that for the pur-
pose of speedy development of these units a well
chalked out plan should be drawn up for implemen
tation within the shortest possible time. A periodic 
review of the performance in this regard should be 
undertaken to find out shortcomings and for taking 
suitable remedial steps. 

31 3.12. The Committee note that the growth in the tran&-
receiver equip:nent area of professional equipments 
has been extremely poor and restricted. There has 
also been a complaint from the Ministry of Home 
Affairs who have a significant demand projectioo for 
trans-receivers that their requirements are not being 
accorded due priority because B.E.L.. which is 
producing this equipment are affiliated to the De-
partment of Defence Production and give preference 
to defence requirements. 

3.13. The Committee understand that the proposal of 
the Department of Electronics for setting up factories 
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for the manufacture of trans-receivers hus been under 
the consideration of the Planning Commission. The 
Committee recommend that the whole matter may 
be re-examined and in case it is felt that more capa
cities are required for the manufacture of this equip
ment, expeditious steps may be taken to meet the 
requirements by creating the needed capacities. 

3.20 The Committee note that according to prelimi-
nary studies, an overall requirement of mass com
munication hardware in the country is to the tune of 
Rs. 50 crores during the Fifth Plan period. The 
Committee are of the view that in order to establish 
indigenous production of the items being imported, 
it is necessary that a developmental plan should be 
drawn up and intensive efforts made to accelerate 
the pace ",f resetrch and development to yield the 
maximum results in the shortest possible time. 

3.21 The Committee would like the Departmt":nt of 
Electronics to prepare an integrated plan in consul
tation with the Ministry of information and Broad
casting in regard to the indigenous production of 
,radio and television studio and transmission equip
ment so that our country can become} self-reliant in 
this sensitive area of mass media communication at 
the earliest. The Committee would like to be in
formed of the concrete measures taken in pursuance 
of the above recommendations within six months. 

3.4~ The Committee note that the present indigenous 
computer manufacturing programme is largely based 
on imported peripnerals. and componentii. In this 
connection the Committee note that efforts are in hand 
to manufacture peripherals on outright purchase of 
know-how /licensed production. Simultaneously some 
initiatives have been taken for setting up facilities 
for manufacturing the components required for com
puters within the country. 

3.45 The Committee note thet it is anticipated that the 
country will be self-sufficient in respect of require
ments for electronic calculators and mini-computers 
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and also with regard to nearly 90 per cent of the 
medium sized computers by the end of the Fifth Plan. 
The Commitee, also note that the requirements iu 
respect of large sized computers and some sophisti. 
cated peripherals and components will continue to 
be imported even after the Fifth Plan. The Com
mittee further note that in view of the difficulties 
regarding small requirements and large investments 
required for large sized computers concentration is 
for the present on small and medium size computers. 
However, the Committee hope that long range re
quirements in regard to large sized computers will 
be kept in view and necessary infcastructure and i!l
digenous capability will be built lip gradually to take 
care of the growing industrial needs. 

3.~6 The Committee are glad to note that an assess-
ment as regards idle capacity of computers in India 
has been made by the Evaluation Committee set up 
by the Department of Electronics for different re
gions. It was found that 25 per cent of the installa
tions are working three shifts, about 40 per cent of 
compufers are used for more than two shifts and on 
the whole the average level of utilisation of computer 
capacity available in the country amounts to eighty
four per cent and this has also been recognized by 
computer exPerts abroad. The Committee are also 
glad to note that with a view to ensure full utilisa
tion of the computers available in the country, Elec
tronics Commission has laid down a policy that all 
areas should first attempt to meet their. in-house 
requirements through computers available in Indian 
market and additionally utilise the facilities available 
in Regional Computer Centres. The Commission 
has also lilid down that the computers other thaD 
those available in the market -through Indian manu
facturing programmes will be regarded as an expen
sive item of import. 

3.47 The Committee are confident that these measurea 
will ensure full utilisation of computer capacities 
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aYailable in the country. and will not allow an avoid
able strain on courifry's foreign exchange resourccs. 

3.48 The Committee find that at prescnt the responsi-
bility for computers is dispersed over various insti
tutions and that there has been so far no integrated 
plaR to intensify research in this arca with a view 
to avoid overlapping to the extent possible. There 
is no denying the fact that with the growth of in
dustrial development in the country, computers will 
have to be pressed into service in stages, keeping of 
course the overall national int~r ~st in view with 
particular reference to its imp:lct on I"mployment. 
The Committee consider that it is high time that 
Government entrusted the responsibility for research 
and development in computers to the Department of 
Electronic<l so that we have a meaningful long-term 
and well-thou~ht out progr.amme of their develop
ment and manufacture within the C0untry. The Com
mittee have no doubt that the Department of Elec
tronics would keep in view the export potential of 
computer industry while drawing up programme for 
its development and manufacture. 

3.53 The Commitee note that there has been a general 
sluggishness in the industrial structure as Q whole 
and that the factories prefer to plOd en with their 
old plant and equipment rnther than take the help of 
the !Electronic methods. Whatever new manufactur~ 
ing activities are bing set up, these are being brought 
in as complete plants from abroad. Thus the locru 
industrial electronics activity is unable to serve the 
industry. 

3.54 In view of the great catlytic effect that the elec-
tronics have on the growth of the industry, the Com
mittee suggest that the question of application of 
electronics methods in industry may be studied in 
depth with a view to poputarise these methods for 
the rapid growth of industry in the country. 
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37 3.SS The Committee would like to impress that those 
who are entrusted with the responsibility of develop
ing industriel electronics, should publicise their 
achievements and availability of equipments 80 as 
to enable industrialists to avail of them. 

38 3.61 The Committee note that although Air Defenc. 
and Ground Enviornment System Project as original
ly conceived in 1962, was to be implemented witb 
equipment and capabilities to be obtained from 
aDroed, it was only in 1967 that it was thought to 
implement this indigenously. Later on in August, 
1969 it was decided to assign the Data Handling 
Project to T.I.F.R. for implementation but the user 
specifications were beign finalised in terms of new 
needs and possibilities. The C"ommittee further note 
that the project was to be implemented in two phase •. 
Although the first phase which demonstrated the 
capability of required software, has been completed, 
the second phase in which the hardware had to be 
developed, is progressing. The Committee feel that 
the second phase for the development of indigenous 
hardware for the project requires expeditious com
ple'fibn and, therefore;! desire that urgent measures 
should be taKen to see that indigenous capability 
in this regard is developed expeditiously. 

39 3.64 The COmmittee note that progress in regard to 
the manufacture :of production equipment needed 
for electronics industry in the country, is negligible 
and the industry has naturally to depend on imports. 
The Committee would like the Department of Elec
tronics to take a lead in this key area by drawing 
up a wockable ,plan for manufacture of production 
equipment in the counuy. The Committee- need 
hardly stress thall the requisite research and deve
lopment support should also be made available for 
this programme. In the context of the projected 
industrial growth in the Fifth Plan, the Committee 
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feel fliat concert'~d efforts should be made with the 
help of industry to develop this capacity within the 
country so as to save on imports and develop self
reliance. 

The Committee note that there has been an im
pressive increase in indigenous production of elec
tronics components during the last ten years. Where
as in 1960, 90 per cent of the requirements of com
ponents were met from imports, neady 80 per cent 
of the requirements of components are now being 
met indigenously. Production of compcnents has 
increas~d from 5 lakh rupees in 1960 to about 449 
lakh rupees in 1973-74. 

The Committe!!, bowever, note that as against the 
demand of components worth Rs. 569 crores during 
the Fifth Five Year Plan, the indigenous production 
will be worrh1t~: 452 crores thus lenving, a gap of 
Rs. 117 cron!s which wilJ be met by imports. In 
addition there will also be demand for export which 
has not been taken into account in this assessment. 
The Committee wish to point out that the increase in 
the indigenous production of components compared 
to the total requirements at the end of the Fifth 
Plan will be marginal i.e., about 5 per cent. Where
as currently 80 per cenq of me requirements arc 
being met indigenously, by the end of the Fifth 
Plan indigenous production will mcd 85 per cent 
of the requirements. 

The Committee feel that in the interest of accele
rating the pace of developing electronics industry in 
tbe country, it is im{Y.'rative that we have an inte
grated approach towards the development of compo
nent moustry in the country. The Committee note 
that the profile of the Five Y car Plan prepared by 
the Task Force and JPAG has already identified the 
areas, such as micro-wave components, control com
ponents, special electronic tube&, semi conductor 

... -------_.--~----
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devices which need to be developed on urgent basis. 
Besides, there is the important art~a of system design
ing in whIch the country has to make significant 
development. The Committee arc inclined to agree 
with the vtew of the Department of Electronics t.iat 
it would be better if the capacity for manufacturing 
the above components are developcd in the existing 
underfakiogS, with suitable cxpansiom./installation of 
balancing equipment etc., so as to minimise the time 
taken ror development. The Committee have no 
doubt that in accordance with the Government's policy 
of developing ancillaries and small scale industries, 
a systematic effort would be made to farm out the 
manufacture of components to these units in a planned 
aire'" sys~matic manner. It should also be ensur~d 
that components produced come up to the standard 
quality and irh!et fhe'"requirements in full. 

4.25 In a separate Chapter on RC.5carch and Develop-
ment, the Committee have stressed that meaningful 
and integrated plan of Research and Development is 
prepared in the interest of attaining self-reliance at 
the earliest. The Committee consider that research 
and development efforts need to bl." special1y intensi
fied in the area of manufacture of components. The 
Committee need hardly stress that where technology 
is not developed in the country for undertaking 
lerge scale maunfacture, the question of purchasing 
know-how as has been done by the other countries 
which have achieved phenomenal progress in Elec
tronics. should be considered urgently so as not to 
lose any further time in the establishment of capa
city for manufacturing these components within the 
country which provide the essential base for expan
sion of electronics industry. 

The Committee not that indigenous industry is 
still lagging in the production of professional grade 
components. They urge that strenuous efforts should 

--_ .. _---------
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• be made to achieve self-reliance in this field to the 
extent possible by concentrating ~n items which re
quire urgent attention. Efforts will also have to be 
made to identify such areas on a continuous basi,; 
and remedial measures taken from time to time. 

4.27 The Committee feel that in the semi-conductol 
industry also, a lot of R&D and capital investment 
is called for: immediately to attain a real break
through. The Committee welcome the setting up of 
the SCini-cOIiQuctor Production ~orporation during 
the Fifth Plan penod and hope that this Corporation 
will lend the seml-conductors industry an integrated 
approach and led the industry to the goal of self
reliance at the earliest. 

44 4.28 The Committee while noting that integrated 
circUits technOtogyhas brought in its train, great 
adventages like economics in design time, inventorie!l 
and costs, the transition to the new technology is 
slow. The Committee desire that concerted efforts 
may he made to accelerate the pace of development 
in this field and to create indigenous capability in 
this regard in tile b1lortes-t possible time by- drawina 
up a well-chalked out plan for the purpose. 

45 4.39 The Coinmittee note that I.S.I. and the Defcnct'l 
Organisation are dbing considerable work in the areas 
of standardisation but most of th is work remains 00 

paper only because until recently a significant part 
of the electroniCs industry in the country was based 
on items, produced under licence or collaboration. 
In view of the large diversification achieved in the 
production of electronics items in th,,;: country, the 
Committee feel that liegent meusures me called for 
to evolve· definite policies for stal1dardi~atjoo of elec
tronics com~ments and equipment to the maximum 
extent possible' ~if'fhe earliest in the interest of eco
nomy and largeproduction. The Committee note 
that Electronics Commission propose to set up a 
Technical panel on standardisation to go into the 
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whole question of standardisaliol'in electronics. The 
Committeee hope that adequate' care will be taken 
while formulating standards to see that these standards 
conform not only to l.S.I. but as far as possible, 
to DIN,'lEC and MIL specifications also so that 
electronics items produced in the country are accept
ed in the international mark(~ts and result in larger 
exports. Empbasis is also to be laid on the inter
changeability of components and on pcrform,mce 
requirements. 

4.40 The Committee are not happy to note that the 
problem of' stanaiudisation did not receive the special 
attention of Government all these years that it d\!serv
ed. The Committee note that it has now been decid
ed to set up a Technical Panel to suggest the guide
lines for standardisation in electronics industry. The 
Committee desiro that this pand should draw up 
standards by a'specified time so that these arc availa
ble for implementation during the course of the 5th 
Plan. The Committee need hardly stress that there 
should be arrangement for review of the standards 
from time to time in the light of experience gained 
within die country and latest developments in the: 
field in other countries. 

4.53 The Committee note that while the demand for 
material in the 5th Plonn is likely to be of the order 
of Rs. 190 crores, the pra .. lllction to be achieved in 
the cIectronics field under the au!)pices of the De
partment of Electronics with a proposed investment 
of about Rs. 17 crores, is expected to be of the 
order of Rs. 80 crares. The Committee have been 
informed that the balance requirement of Rs. 110 
crores or at any rate a large portion thereof is 
exp.;:cted to be met by production ill other sectors 
where investment and expansion would be taking 
place. The Committee arc not quite convinced with 
this and feel that since r[lw materials arc the ess>!n
tial base for the development of electronics, it is im
perative that there is a detailed systematic and well-
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coordinated integrated programme so as to ensure 
that the entire demand for materials for electronic 
industry whiCh is estimated at Rs. 190 crores, is 
met to the largest extent by developing indigenous 
capacity. but where that is not possible, by well
regulated and pla'nned imports. 

Government may also examine the question of 
having adequate buffer stock with a view to ensur.:: 
easy availability of materials and to obviate Il)sses 
resuffiDg from escalating prices and other factors, till 
an adequate demand level for materials is reached 
to justify tTle-sating up of a plant for the production 
of these mafeffiils in the country. 

The Committee note that import of com-
ponents and materials for electronics is at present 
organised on the same basis as for other industries. 
The Committee note that under these arrangements 
it is often not possible to make the maximum use of 
foreign exchange allocations to individual firms as 
sometimes the required materials/components are not 
available in the country in respect of which the fore
ign exchange allocation is available. Also the prices 
charged in individual cases are much higher than those 
charged on bulk purchases particularly as compared 
to those obtained on global tender basis. The pro
blem is particularly significant in case of purchases 
required to be made from East European countries 
who, in view of their planned economics, arc 
required to be intimated of the requirements well in 
advaoce. 

4.63 The Committee welcome the proposal for setting 
up of Electronic Trade and Technology Development 
Corporation to handle the procurement of materials 
from within the country and for imports [rom 
ahroad and stockpiling these materials to avail of the 
benefit of bulk purchase and to relieve the entrepre
neurs of th~ir individual efforts in this behalf and 
above all to ensure timely availability of the special 
grade materials suitahle for electronics jndustry. The 
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Committee would like Government to consult the 
trade and industry while setting up this corporation 
so as to have the benefit of their views and experience. 

4.64 The Committee would however like to stress 
that the proposed Corporation should be organised 
in such a manner that it has the minimum staff so 
that its overheads and administrative costs are kept 
to the minimum and the materials supplied by it to 
the electronics industry is well at the most competitive 
prices. 

5.10 The Committee are convinced that in the interest 
of achieving best results and investment of resources 
it is imperative that the Department of Electronics! 
Electronics Commission should be considered as the 
nodal authority for coordinating an integrated pro
gramme for research in this vital field of Electronics. 
TIle Committee note that G6'vernment are already 
thinking on the above lines and have set up Techno
logy Development Council as an. advisory body to the 
Electronics Commission having scientist representa
tives from all leading research institutions, like nation
al laboratories, universities, educational institutions, 
industry etc. The Committee would like this Council 
to prepare a profile 'for R&D in electronics during 
the next three years/five years as also a programme 
for each of the years of the 5th Plan. The Committee 
suggest that highest priority should be given in re
search for such areas where at present we are depen
dent on imports so as to achieve self-reliance at the 
earliest and save precious foreign exchange. The 
Committee need hardly stress that overlapping of 
research projects should be avoided as far as possible. 
The Committee would also like the research and 
development efforts to be closely linked to the require
ments of production so that the processes and know 
how developed can be put to usc in the interest of 
expanding manufacture within the country. The 
Committee would further suggest that there should 

---_ .... _-----_._---
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be a time bound and expense bound resear~h pro
gramme so as to have a regulatory system for research. 

5.11 The Committee would also suggest that a review 
of the progress made in R&D in electronics industry 
should be madc after two years or so in order to 
improve upon the performance in the remaining years 
of the Fifth Plan. 

5.18 The Committee note that out of Rs. 450 lakha 
earmarked for R&D for the 1973-74, the allocation 
was reduced to Rs. 106 lakhs· as a measure of eco
nomy which the Department would be able to utilise. 
The Department has candidly admitted that tht!y had 
held up several R&D 5'Chemes as they wanted to 
examine them in depth for several of these schemes 
would have involved continued expenditure of a high 
order and it was imperative to make sure that the 
results would be commensurate with the investment. 
While the Committee can understand this approach 
they cannot but express regret that the Department 
of Electronics and other authorities concerned did 
not prepare in detail schemes for undertaking resea~h 
and development so that those schemes which were 
considered to be of priority nature could have been 
taken up for implementation straightaway. The Com
mittee understand that the Department of Electronics 
is now ready with schemes which would cover an 
outlay of Rs. 765 lakhs for 1974-75. The Committee 
need hardly point out that it would be increasing the 
outlay more than seven fold and that this would call 
for a determined and coordinated effort. The Com~ 
mittee would therefore like the Department of Elec
tronics and all others concerned to make concerted 
effort to see that priority scheme.. for research and 
development are at least now taken up without further 
delay and ensure that targets set arc achieved. 

5.21 The Committee note that recognizing the role of 
powerful design and development groups in the 
growth of a self-sufficient and a self-reliant industry 
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capable of meeting Indian needs and competing in 
the world market, the Department of Electronics have 
taken follow up action on the recommendations of 
the Bhabha Committee Report on the subject, by 
setting up the Technology Development Council to 
look after these aspects and that. In recommenda
tions to the effect have been made by the yarious 
panels constituted in the area. With the setting up 
of the Council, the Committee hope that expeditious 
steps will be taken to establish design and develop
ment groups in all importaAt sectors of the industry 
to lend it adequte strength to become self-reliant. 

5.24 The Committee note that no advance assurance 
is at present available to the industry for the commer
cial production of a new product, which may be 
developed after long research involving considerable 
amount of expenditure. It has been urged before 
the Committee that this acts as a serious inhibiting 
factor in intensifying local R&D efforts by the indus
try and needs to be looked into. The Committee 
agree with the views of the Secretary of the Depart
ment of Electronics that while it may be difficult to 
provide a definite assurance in advance to an entre
preneur for the issue of a 1icence. it should be possible 
for the concerned Department to indicate broadly the 
areas in which R&D can be undertaken which could 
then be taken into consideration for the grant of a 
licence at a subsequent stage. The Committee would 
like Government to take 'an early decision on the 
above suggestion and to publicise it so as to encour
age intensified research by the industrial units. 

5.32 The Committee note that testing fa-cilities which 
are developed in the national institutions like BARC 
and CSIR or elsewhere are not easily available to 
the industry for testing of their equipment, as these 
laboratories are engnged in important and sophisti
cated type of re!learch. TIle Committee would like 
Government to review systematically the testing faci
lities available in Government laboratories/organisa
tions as well as outside with a view to specify those 
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where the facilities for testing of electronic equipment 
would be available readly to the manufacturers. The 
Committee need hardly point out that where in a 
particular region or asea the testing facilities are not 
e:lsily and readily available a well-coordinated plan 
should be drawn up in consultation with the industry 
to develop such testing facilities. The Committee 
need hardly point out that such testing centres should 
broadly be run on no profit no loss basis. 

57 . 5.54 The Committee are glad to note that the Elec-
tronics Commission have comprehensive plans for 
growth of electronics in each State and to this end 
they have decided to set up a testing and development 
centre in each state, to make available these facilities 
to the entrepreneurs particularly in the smaJI scale 
sector. The Committee hope that these facilities 
when created, will give a powerful boost to the elec
tronic industry in the States and inculcate a greater 
awareness toward~ quality consciousness. This will 
also remove an important bottleneck in the way of 
the new units coming up and will enable the entre
preneurs to enter the export market with confidence. 

5.55 i The Committee, however, note that while these 
schemes are being formulated in a number of States, 
a testing and development centre bas so far been 
initiated only in Tamil Nadu. The Committee note 
that the Electronics CommiS'Sion propose to help in 
setting up 12 such centres in the country during the 
Fifth Plan. The Committee would like Government 
to carefully evaluate the experieoce gained of setting 
up a development centre at Tamil Nadu before setting 
up the centres elsewhere in the country. The Com
mittee need hardly point out that there are already 
plethora of agencies which are trying to provide 
services to the small scale industry. The Committee 
feel that if development and testing facilities are to 
be provided oa decentralised basis for electronic 
industry, it should be done in close cooperation with 
the industry and State Governments and the scht"me 

--- ,------------------
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should be such as to be self-finandng i.e., run without 
profit and loss. In fact, it may be more appropriate 
to encourage the industry to set up such facilities by 
organising themselves in cooperatives. 

5.58 The Committee are glad to note that it has been 
possible to follow the guidelines of the Bhabha Com
mittee Report in the matter of planning and construc
tion of the new factories in eledronics field with in
digenous effort and some of the important factories 
like the Electronics Corporation of India, IT! at 
Naini, and Rai Bareilly and Ghaziabad unit of Bharat 
Electronics Ltd. have been planned and constructed 
without any foreign assistance. The Committee hope 
thaI nosuch assistance will henceforward be needed 
and the new factories will continue to be planned 
and constructed with indigenous effort. 

S.74 The Committee feel that in a country like ours 
with its resources and manpower and pressing pro
blem of creating employment opportunities, electro
nics provide an ideal field. The Committee are con
vinced that our country can have a very notable 
breakthrough in increasing the range and values of 
elecfronic equipment to be manufactured for meeting 
the external and internal demand in the Five Year 
Plan. It is, therefore, of utmost importance that 
the manpower req1lirements for research, develop
ment, manufacture and support of this pr.ogramme 
should be identified in detail and a well-coordinated 
and integrated programme drawn up to provide the 
requisite training facilities. 1ft particular they feel 
that there is need for imparting training to skilled 
artisans who constitute the backbone of production 
programme as also of supervisors at various levels. 
The facilities for higher education in electronics in 
the leading Indian institution!! should be continuous
ly improved and expanded in order to provide the 
requisite number of engineers of hlgh grade ~o sustain 
and take forward the programme of development. 
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The Committee would like the Department of Ejc:c
tronics to play en effective role in working out thelie 
requirements in depth and will urge that Governmeal 
should stress upon all other concerned DepartmcnLl 
including the Ministry of Education to give the re
quisite support so as to develop the train:ng facilities 
to meet the manpower requirements in a systematic 
and planned manner. 

60 5.80 The Committee note that the Department ot 

61 

Electronics have under consideration a special scheme 
to feci1itate return from abroad of higbly qualified, 
scientists, engineers and technologists whose services 
could be utilised in India. The scheme would be 
appticabfe to men with high qualities of leadership 
and initiative. The intention is to identify the jobs 
on which the selected scientists who will be paid high 
salaries ranging from RI. 1500 to Rs. 2500, will be 
required to wort. 

S.81 The Committee also note tbat a budget provision 

5.82 

of Rs. 10,00,000 was made for 1973-74 with a view 
to cover expenditulc for the scheme. Tbe Commit
tee, however, find that the scheme has not yet been 
finalised. Since with the growth of Electronics in-

(tustry, larger rnn! targer number of factories are 
coming up, more and more testing and development 
centres, are being establised for which more and more 
highly qualified scientists will be required with ex
tensive experience to provide leadership and take in
itiative at proper levels; this schemes merits early 
fiIlalisiation and implementation. The Committee hope 
that the Department of Electronics wUl more in the 
matter more speedily and identify such personnel to 
bring them back to the country with suitable assii
ments. 

The Committee would like the Department of 
Electronics to very carefully go into tbe working of 
CSIR Pool Scheme so as to avoid the difficulties and 
shortcomings which were experienced in the impJe-
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mentation of that programme. The Committee feel 
that it is not the number of persons who are attracted 
back but the quality, innoviltive character and dedi
cation of spirit of the peopl~ who return which will 
determine the success of the progmmme and its im
pact on the development of the electronics industry. 
The Committee cannot, therefore, over-emphasise the 
need for selecting the best persons available on merits 
and to proceed in the matter with caution so as to 
avoid the shortcomings and difficulties which have 
beset the CSIR pool scheme from its very incep
tion. 

62 6.20 The Committee note' that the long delays caused 

63 

in the diSposal of applications for licenses have been 
obviated to a large extent with the introduction of 
new procedures from 1st November, 1973. The 
Committee are informed that all licensing applications 
are being dispoSed of within the deadline of 4S days 
prescn"bed in this behalf. 

6.21 The Committee also note that the Department of 

6.22 

Electronics appointed panels such a;; the panel for 
the semi-conductors industry to provide guidelines 
for formulating clear cut policies for disposal of 
applications in specific fields of electronics. These 
guidelines provided a rationl basis for processing of 
applications objectively. The Committee suggest that 
such guidelines should be evolved in all other import
ant fields of electronics to facilitate speedy disposal 
of licensing applications in future. 

The Committee further note that inspite of the 
reviSed procedures, 518 applications wer;, still pend
ing with the Department of Electronics (as in JrulU-
ary 1974). These ,cases, the Committee note, belong 
to the period prior to the coming into force of the 
revised procedures. The Committee desire that 
special efforts may be· made to clear this backlog of 
pending license applications without delav. 
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. The Commitcee note that 10 far no specialised 
iuD-committee has been set up to process exclusively 
tbe. applications for !Iicences for electronics industry. 
In vb of the fact that electronics is a highly specia
lised field for which the Department of Electronics 
provides the ftO'dal Ministry, the Committee would 
lilte Government to consider the advisability of hav
ing a sub-committee for this purpose. At any rate, 
the Committee need hardly point out that in the 
interest of proper and timely disposal of licensing 
applications, the responsibility for scrutiny and giving 
clear recommendations on applications for licenses 
should be squarely put OIl the Department of Electro
nics. 

The Committee note with concern that e large 
number of letters of intent are lying uuimplemented 
in electronics for a long time, some of them belong
ing to the year 1969. The Committee also note that 
the Department of Electronics conducted 8 compre
hensive review recently of all these letters of intent 
by holding meeting with the app! ications in the State 
capitals in cooperation with the State authorities con
cerned. The COp1.ruttee feel thet while a broad pic
ture of the real capacity likely to be implemented is 
not available with the Dep<:tr!ment, the exercise has 
been only partially successful as a large number of 
the applicants were absent. The Committee under
Itand that this ~'being followed by obtaining infor
metion thrQugh State Directors, ,of Industries. Show 
Cause Nlltices have also been issued to those who 
have taken no action to implement the letters of 
intent. 

6.32 While the. Committee appreciate these efforts 
towards ensuring implementation of the letters of 
intent. the Committeieltrge that a procedure may 
henceforward be evolved s()thpt il periodic review 
of the situation is conducted at regular intervals so 
as to ensure tbet desired capacities in various cate
gories are created in time and according to plans. 

---_ .. _---- .--- ------ ------------
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In this connection, the Committee would like, to 
draw the attention of Government to tehir recom
mendation contained in para 52 of their Fiftietll 
Repon on Industrial licensing. 

The Committee note that according to the exist
in, procedure for import licences, the entrepreneur 
gets raw materials on six monthly basis. It is diffi
cult for him to properly plan his production unless 
he goes on approaching the licencing authorities and 
keeps close liaison, which is ,litficult for a small scale 
industrialist. 

The Committee also note the problem at present 
being faced by the entrepreneurs in regard to the 
foreign exchange allocation which is partially for 
(i,CA. countries and partially for R.P.A. countries. 
It becomes difficult to obtain supplies from RPA 
countries which have forward plenning economies 
and require adva'llce information in regard to the 
requirements. 

68 6.40 The Committee understand that these problems 
will be largely solved aft~r the constitution of the 
proposed Electronic Trade and Technology Develop
ment Corporation which will stoc.k raw material for 
issue to entrepreneurs. The Committee, however, 
recommend that Government may also examine the 
feasibility of granting raw materials licences for a 
period of 12 months inst.!ad of six months in view 
of the fact that the time involved in obtaining re
plenishment licences and importing materials is very 

tong. 

67 6.44 The Committee note that under the import policy 
for priority items (as in the case of electronic com
ponents) the import applications can be made once 
quarterly while in the case of non-priority items 
(sucb as Radios and lV)' applications are made 
only once a year. There is also a considerable time 
lag hetween submission of applications and receipt 

------ ----
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of import licences and further delays occur before 
the material is actually received. This position, in 
the opinion of the Committee, cen be considerably 
improved if the Department of Electronics is in a 
position to play a more direct roll! in the whole pro
cedure. The Committee desire that this aspect of 
the procedure may be reviewed and a suitable pro
cedure evolved. In this regard, the suggestion of the 
National Advisory Committee on Electronics with 
regard to locating a CCI&E officer in the Depart
ment of Electronics to expedite the issue of import 
licences deserves careful consideration with 8 view 
to minimise the time involved in th~ movemeat of 
files between Departments and granting of import 

liceD&e'. 

The Committee note that in the recent liberalisa-
tion of the procedure for the purpose of registration 
of new units, the capital goods limit has been com
pletely removed and all units whose total investment 
does not exceed Rs. one crore can register them
selves provided the value of imported raw materials 
and components is not greater then 5 per cent hTes
pc("tivc of the value of ca>pital goods employed. 

6.48 The Committee, however, note tha~ in almost all 

6.49 

such cases of electronics lmits, import of raw mate
rials exceeds the S per cent ceiling prescribed in the 
procedure. 

Since this will act as a handicap in automatic 
registration of most electronic units. the Committee 
feel that this might create serioll~ bottlenecks iT! 
the production of components of high quality and 
reliability and at low cost Where mass production 
techniques end large votum~s of production are aecell-
sary. The Committee f~cl that the number of these 
units is not likely to be large. They recommend that 
suitable remedial measures may he taken to en!lure 
that production in electronic items is not hampered 
on this account. 
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The Comnlittee noto that electronics industry is 
~periencing.,6pocial difficulties in regard to import 
of canalised itelD8suchas plastiC moulding powders, 
non-ferrou~ metals, steel etc., br.causc of the special 
nature of their rcquircunCMts·,and also because 'their 
rcquirem¢nts are small. The State Trading Organisa
tions are reluctant to import the same and are not 
in a position to provide the technical service expected 
01' iuch organil8tions in view of the electronics hein!! 
a. n~ subjecL I 

'6.62 While the setting ~p of the Electroni<:s Trade 

6.7~ 

and Technology Develo~ent. Corporation will large
ly solve most of ~tbe probl.~s relating to import of 
special materials require~, by the Electronics indus
try, Government should examine, these difficulties 

. !lDd take necessary measures to help solve these 
pmblems including changes where called for in the 
Import Trad~;Con~rol Policy. 

The Committee note that in certain items relat-
ing tosemi-conductor industry. due to bans imposed 
on import of ceramic bead., dub beads, hails, silicon 
crystal and epoxy compound. the entrepreneurs are 
required to obtain ':Jon-availability certificates from 
Public Sector, Uli'dertakin~ . ~r from private manu-

facturen. 

6.76 The Committee al~o note that collating and 
gathering the data from the returns fwnished by the 
manufacturers of different areas iii ~ complex job as 
the material and me~hanica1., ~pecifications in re~f)ect 
of these items aro extremely stringent and these 
items are being ,dealt ""lthin various directorates in 
DGTD, and as, sUch . DOll> has to take recourse to 
obtaining non-availability . certificates from lor.R1 
manufacturers ,before clearinl! tI1t'l'l" items. The 
Committee further note that a1tho\12h Import Trade 
Control appelMices indicating; banned items are heine 
updated continuou~ly there may be cases where such 

difficulties do arise. 
-------.--- ........ " - --_._-- ._--_. 
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6.77 . The Committee recommend that the whole prob
lem of obtaining non-avaiJabilily certificates may be 
rt'viewcl.l in detail in mdt''' to tind workable solu
tions to the difficulties faced bj entrepreneurs in ' 
this regard. 

6.78 It has been urged before the Committee tbat ao; 

7.26 

the Department of Electrollics have now built up 
considerable expertise in the field of Electronics, the 
relationship of the DGTD (nnd the DCSSI) with the 
Department of Electronics, needs to re reviewed in 
order to avoid overlapping of function" and duplica
tion of effort. The Committt..:c would like Govern
ment to examine this matter at the earliest, 

The Committee arc disappointcli to note that 
India's position in world export trade of electronic~ 
is very low. As against world export trade inElec
tronics heing of the order of US S5 billion, India'~ 
shar~ is ahout US $ R million only. Even compareci 
to exports of electronic items by small developi~ 
countrie!> like Singapore. South Koren and Taiwan 
which haw heen l:xporting to the tunc of US $54.9 
m., US :~142 Ill., and US $1 XU 01 .• respectively. lndia't'O 
performance of exports in the~ itemc; is poor. It 
is ell the more distressing to note that while Indi:l 
has good export potential of quality itcm~ the ex
ports suffer as a re~;ult of bottlenecks ill production. 
There, is large unsatisfied export demand for low cost 
transistor radioe;, car radios, data processing equip
ment!l and other morc s0phisticat,::d instruments 
which can he produced in India. The~ is akn 
'un li.mited , demand for component!> snch a.'1 resistol'll, 
capacitor!; and semi-conductor dev;ccs in almO§t aft 

advanced countries in the world. 

7."17 Thc Committee note that according to the Depart-
tmnt foreign collaboration in fields like High Qualtty 
printed circuits including Multi-layer type; integrated 
circuits; Silk Screell process for professional grade 
mica capacitors; High quality metal-oxidc film res~-

'~".'---'~ .. --..... , "--_._ .......... ,- .. -.-._---.- .. ~--.--.. ---.. -.--- - .- .... ~~--. ----~ ... ~-~ .. --_ .. -. -' .. ~--'~. 
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tocs, jncluding high value types etc., etc. will bring 
advance technology and will be helpful for exports 
of these items. 'The Committee see no objection to 
enter intu foreign collaboration in fields where ad
vance technology is required in the interest of boost
ing up the exports from tbe country. They would, 
however, like to emphasise that the indigenous tech
nology should be utilised to the maximum extent 
pouible and where indigenous knowhow is not avail
able foreign knowhow may be imported in the mini
mum areas possible and efforts made to indigenise 
the foreign knowhow by intensive resaerch and 
development effort with a view to reach ~,elf-reliance 
in the shortest po.'Isiblc time. 

7.28 In this connection, the Committee would also 

7.29 

like to state that Japan has made big strid~ in t.he 
exports of electronics items and has been exporting 
r,lectronics items to the tune of $2400 millions as far 
back as in 1970. They have been able to do so by 
importing foreign technology and by adapting it to 
local conditicms and improvinf!; upon it by local re
search an~ development efforts. The Committee 
would like the Department of Electronics to learn 
from the example of Japan with a view to enter in 
the export of electronic items in a big way. 

The Committee strongly recommend that with a 
view to avail of the opportunities available presently 
in the foreiJ1.l1 market in view of the distinct advan
tages that India has on account of comparatively low 
cost technical ski]) available in the country as cOJ1l

pared to the high wage o;tructure in all the advanced 
countries. no time should be lost ;n taking tOncerted 
measures' to remove all hurdle" standing in the way of 
export drive. Urgent steps should be taken towards 
full utilisation of the existing capacitie~ and for ex~ 
"aJlsion of capacities in an commodities identified to 
have export potential. All ~uch capacities should be 
licenced readily. Further. intensive efforts should ~ 

--.-.-------- .----~ ._-------_.-----



1 2 3 

---------------------- ------_ ... _ .. _----

74 

made to locate new parties who have the export poten· 
tiality and to encourage and assist them to produce 
exportable ite=ns of requisite qUality and quantity 
within the shortest possible time. The Committee 
need hardly emphasise that no amount of export drive 
for electronics willibe of any avail unless a sound pro
duction base is built up in the country. 

7.30 The Committee also recommend that the list of 

7.31 

items having export potential should be periodically 
reviewed with a view to add- to the list the new ex
portable items by identifying them taking into consi
deration the existing manufacturing base in the coun
try. This list should also be published widely. 

The Committee note that ooe of the hurdles in 
pushing up the production of electronics items for 
exports is the inadequate base of components which 
are in short supply for the existing level of require
ments for ho;ne as well as export markets. The Com
mittee recommend that a crash programme may be 
undertaken to increase the production or components 
to meet the existitig as well as future requirement'!. 

7.32 In this connection the Committee would like to 

7.'3 

reiterate that the proposed Electronics Trade and 
Technological Corporation may be set up early so 
that it may be in position to undertake the task as
signed to it without delay. 

The Committee note that the National Committee 
on Electronics have recently made a number of recom
mendations as regards strategy of export both short
term and long-term. They have inter alia recom
mended immediate utilisation of idle capacity as well 
as provision of facilities for import of raw materials 
from preferred sources and building of technological 
strength to be able to compo1e in the international 
market. The Committee desire that Government 
!lhould examine the recommendations made by that 
com:nfUee urgently and take effective steps to impJe
ment the same so that the tar&ets ot imports laid doWn 

. --_._--------
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for the Fifth Plan muld be achieveu. The Commit
tee would like to be apprised of the decision taken on 
recommendations of that Committee and action taken 
to implement them in due course. 

As a sound institutional arrangement for a cllnshi
lent and systematic export drive will be essential the 
Committee suggest that a ~tanding working Group 
should be constituted immediately CO'llsisting of re
presentatives drawn from. the T.D.A., (he Engineerin~~ 
Export .Promotion Council and the Department of 
Electronics to keep a watch over the progress of im
ports and remove bottlenecks if any, in the achieve-

. ment of export targets. 

Recognising the need to increase India's shure in 
rapidly growing world trade of Electronics, the Gov-
ernment of India decided in November, 1972 to 
establish an Electronic Export Processing Zone, at 
Santacruz. The Committee note that since the deci
sion taken by Government in this regard in November, 
1972, 60 applications have been received out of which 
30 proposals haVe So far been accepted, 20 have been 

!rejected and 10 arc still under consideration. The 
Committee also note that construction work: in the 
zone has yet to start. The Committee consider that 
the progress in regard to the setting up of the Zone 
has becn very slow. They arc doubtful if at this ~pceJ 
the targets for export a:nounting to Rs. 25 crores 
from the zone during 1974-75 could be achieved. The 
Committee thereforc urge that effective and determin
ed measures should be taken immediately to ac
celerate the progress of work in the zone and the 
functioning of the industries there. 

The Co:nmittee also suggest that after assessing 
the success achieved by the S.E.E.P.Z. in the CXPN\ 

field, Government should consider the establishing of 
more such zc;ncs in the country. 

The Committee welcome the setting up of the 
Electronics Commission with'n view to en!iure bllllmc-

----------_._._-------_._-------
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ed development of Electronics Industry in the coun· 
try. They note that the Commission is mainly res
ponsible to review the entire field of electronics with 
regard to research, development and industrial ope
rations, with full authority to for:nulate policy in this 
field and to direct implementation, on sound techni
cal and economic principles, of all measures, bOlh 
proll1otional and regulatory, thai art' nocessary for the 
country to attain self-reliance in the field of el~1J-' ,
nics in the shortest possible time and in the best possi
ble manner. 

~.10 The Committee also note that since the setting lip 
of the Commission in February 197 I, it has met 16 
times. 

8.11 The Committee are gr.eiltly impressed by Ii . .: 

1.12 

amount of work, speciaUy planning, in the tidd t,! 

electronics which has been done in the Department 
of Electronics afte-r its inception. The Committee rc
cosnise that in the crucial and strategic field of elec
tronics, it is of great advantage that a scientist of aD 
international standing and reputation heads both tbe 
Com:nission and the Department. 

The Committee cannot help pointing out that thr. 
sheer~ volume of work involved is so large that it 
requires adequate administrative and organisational 
arrangement to ensure that there is follow-up of the 
approved policies and of the schem« selected for 
implementation. 

The Committee note that Government's resolution 
setting up the Electronics Commission. provides for 
the appointment of one or more fulltime members. 
At present, no such appoint"l'lent has been made. The 
Committee have no doubt that Government would 
keep, under review. the volume of work and the 
nature of responsibility involved so as to provide the 
Chairman of the Commission who is also the Secre
tary of the Department, adequate time to concentrate 
on the main tasks of laying down and evolving polici~ 
and over-seeing their implementation. 

~~'---------------
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81 8.13 The Committee would further like Government to 
keep the working of Electronics Commission under 
~ontinuous review to see that the objectives underly
ing its set up are fully achieved and that the policies 
formulated are forward looking. comprthensive 
meaningful and realistic So that India attains not only 
self-reliance in the field of electronics in the 
shortest possible time but also builds up a viable in-
dustry not only to meet the internal requirements but 
to capture an increasing share of export markets. 

82 8.27 The Committee note the circumstances under 
which the present Office of the Chairman of the Com
mission/Secretary of the Department of Electronics 
is located both at Bombay and Delhi. The Commit
tee have a feeling that the projected growth of the 
electronics industry in the Fifth Plan is bound to 
generate problems both of administration and techni. 
cal nature which would require close coordination 
with other Departments and organisations. The Co:n-
mittee have no doubt that Government would keep 
the present arrangements 'under continuous review, 
having regard to administrative, technical and finan
cial requirements to see how far the present set up 
needs to be rationalised in the interest of smooth. 
efficient and economic functioning. 

13 8.39 The Committee note that the Recruitment Rules 
have not so far been framed by the Department of 
Electronics except in the case of staff car driver and 
Despatch Rider and that action to finalise Recruit
ment rules for other posts in the Department 
is stated to be under way. The Committee feel 
that in the interest of smooth and efficient function
ing of the Department, it is imperative that the Re
cruitment Rules for all posts in Electronics Commis
sion and the Department of Electronics should be 
finalised expeditiously. 
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